PRESIDENTIAL
ADDRESSES
TO
PARLIAMENT






PRESIDENTIAL
ADDRESSES
10
PARLIAMENT

LOK SABHA SECRETARIAT
NEW DELHI
2023



LARRDIS (LC)/2023

First Edition: 1996
Second Edition: 2015
Third Edition: 2023

© 2023, Lok SaBHA SECRETARIAT, NEw DELHI

Price: Rs. 350/-

Published under Rule 382 of the Rules of Procedure and Conduct of Business
in Lok Sabha (Sixteenth Edition) and Printed by Lok Sabha Secretariat,

New Delhi-110001



M|
CIFGERINGE]

PRESIDENT
REPUBLIC OF INDIA

a \‘ MESSAGE

It gives me immense pleasure to learn that the Lok Sabha Secretariat
is bringing out the third edition of the publication titled “Presidential
Addresses to Parliament”. Hailed as the Mother of Democracy, India has
a unique parliamentary tradition tracing its origin to the Vedic times. The
modern practice of the Presidential Address to Parliament owes its genesis
to the century-old address of the Governor-General to the Legislative
Assembly and Legislative Council in the Pre-Independent India. As the
Head of the Nation and of Parliament, the President addresses the Houses
of Parliament and delineates the policies, achievements and programmes
of the Government as envisaged by the Constitution.

Through a compilation of the President’s Addresses of the last seven
decades, the Publication gives an insight into India’s trials and tribulations,
its developmental journey to become the fifth largest economy of the
world today. | am sure this book will add immense value to the existing
body of literature on India’s policies and priorities.

| commend the Lok Sabha Secretariat for bringing out this valuable
publication in a short span of time. | believe that the latest edition of this
publication will be found useful by the parliamentarians, media persons,
academics and all those interested in the study of parliamentary journey
of our nation.

New Delhi; @‘Yw

January 05, 2023 (Droupadi Murmu)






PREFACE

Parliament of India is the very foundation of our vibrant and thriving
democracy. Consisting of the President and the two Houses—the Lok Sabha
and the Rajya Sabha, the Parliament epitomizes peoples’ power, reflects
their dreams and aspirations. Through the seventy-five eventful years of
its journey since Independence, our Parliament has not only steered the
nation on the path of peace, progress, and prosperity, but also shouldered
the vital responsibility of making a blueprint for inclusive and sustainable
development in this Amrit Kaal in collaboration with the executive.

It is the President of India, the head of the State, the Executive, and an
integral part of the Parliament, on whom the Constitution bestows the
responsibility of summoning, proroguing and addressing the Parliament.
Presidential Address to Parliament, an important parliamentary procedure,
thus, bears special significance for a democracy such as ours through which
President informs the Parliament, and through the Parliament, the people
of the country, about the political intent and policy priorities of the
Government, about the achievements and future activities of the
Government.

A solemn occasion and a ceremony of national importance, President’s
Address to Parliament, as provided in the Constitution (in Article 87), brings
all the three constituents of Parliament together — the President and the
two Houses of Parliament. It also marks the beginning of the parliamentary
year and sets the tone for parliamentary business as the President addresses
both Houses of Parliament, assembled together at the commencement of
the first session each year and at the commencement of the first session
after each general election to the House of the People, i.e. Lok Sabha.

Opening the floor of the Houses (of Parliament) for debate and
discussion, the Address of the President offers ample opportunity to the
Members to deliberate extensively on a wide range of issues and subjects
touching upon almost all matters relating to the governmental functioning.
It concludes generally with the reply of the Prime Minister. Motion of Thanks
on the President’s Address works as a guiding force in ensuring that there is
consistency in our national plans, policies, and priorities.

| compliment the Lok Sabha Secretariat for bringing out this important
publication on Presidential Addresses to Parliament, covering the Addresses
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of Presidents from 1950 to 2022. | express my sincere gratitude to the
Hon’ble President of India, Smt. Droupadi Murmu ji for contributing an
illuminating Foreword to the Publication which has added immense value
to the new edition.

| am sure, the publication will be found useful and informative by the
parliamentarians, public servants, scholars and citizens alike, besides all
those who have interest in the constitutional and parliamentary democracy
of the country.

New Delhi; OM BIRLA
January 2023 Speaker, Lok Sabha



EDITOR’S NOTE

Research and Information Division of the Lok Sabha Secretariat has
been bringing out publications of value for the use of Parliamentarians,
legislators and all students of participatory democracy in India and abroad
from time to time. It is absolutely imperative that the chronicle of our
times, as mirrored by the goings-on in the Parliament, are documented and
preserved through publications for posterity. The present edition of the
Presidential Addresses to Parliament is a step in that direction.

The Address of the President of India to the Houses of Parliament
assembled together is made at the first session of the Lok Sabha on its
constitution after every general election and also at the commencement of
first session of the year. The President’s Address to Parliament lays out the
policy intent and significant achievements of the Central Government for
the benefit of the elected representatives and through them, the people of
India. This Address symbolises the solemn affirmation of the principle of
accountability of governments to the people of the nation. These Addresses
open a fenestra into the thought processes of the government of the day on
policy choices. Often, achievements of governments are also presented to
the nation through these Addresses. Thus, Presidential Addresses are a
treasure trove of information for law makers, researchers and anybody
interested in understanding our journey as a parliamentary democracy.

The present edition attempts to update Presidential Addresses to
Parliament published in 2015 by adding speeches made after that year. Thus,
this publication will cover all Addresses of Presidents from January 1950 to
January 2022.

| take this opportunity to express my appreciation to Shri Prasenjit
Singh, Additional Secretary and his team members in the Research and
Information Division of Lok Sabha Secretariat for their effort in bringing out
this valuable publication. | also extend my thanks to officers and staff of
the Editorial and Translation Services and the Printing Branch for their role

in making this publication possible.
W

New Delhi; tpal Kumér Singh,

January 2023 Secretary General
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PRESIDENTIAL ADDRESSES TO PARLIAMENT—
AN INTRODUCTION

A symbol of solidarity, integrity and unity of the India, The President of
India is the head of the Indian Republic with a primary duty to preserve the
sanctity of the Constitution. The Constitution of India which came into force
on 26 January 1950 provides for a bicameral Parliament consisting of the
President and the two Houses known as the Council of States (Rajya Sabha)
and the House of the People (Lok Sabha). The President is, therefore, an
integral part of the Parliament.

As a representative of the nation as well as of the people the President
is elected by an electoral college consisting of the elected members of both
Houses of Parliament and the elected members of the Legislative
Assemblies of the States. Though the President of India is a constituent part
of Parliament, he does not sit or participate in the discussions in either of
the two Houses. There are certain constitutional functions which he has to
perform with respect to Parliament. For instance, as per article 53(1) of the
Constitution, the executive power of the Union is vested in the President of
India and is exercised by him either directly or through officers subordinate
to him in accordance with the Constitution.

Constitutional Provisions

Articles 86 and 87 of the Constitution deal with the Address by the
President. Article 86 confers a right on the President to address either House
of Parliament or both Houses assembled together, and for that purpose
require the attendance of members. However, since the commencement
of the Constitution, the President has not so far addressed a House or Houses
together under this provision.

Article 87(1) originally required the President to address both Houses
of Parliament at the commencement of every session. The Constitution
(First Amendment) Act, 1951, amended this provision to the present scenario
where article 87 makes it incumbent upon the President to address both
Houses of Parliament assembled together (in the Central Hall of Parliament
House) at the commencement of the first session after each general election
to the Lok Sabha and at the commencement of the first session of each year.
The President’s Address to both Houses of Parliament assembled together

(xix)
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is the most solemn and formal act as it is an important occasion in our scheme
of governance as envisaged by the Constitution.

Historical Framework

The provision for Address by the Head of State to Parliament goes back
to the year 1921 when the Central Legislature was set up for the first time
under the Government of India Act, 1919. The Act provided for the Address
by the Governor-General in his discretion to either House of the Central
Legislature. Though there was no specific provision in the Act for the
Governor-General’s Address to both the Houses assembled together, in
practice, however, during the years 1921 to 1946, the Governor-General
addressed the Lower House separately as well as both the Houses
assembled together on a number of occasions.

Government of India Act, 1935 provided that the Governor-General
may address the Dominion Legislature but the Governor-General did not
address the Constituent Assembly (Legislative) on any occasion during its
existence from November 1947 to January 1950. After the Constitution
came into force, the contemporary President, Dr. Rajendra Prasad
addressed members of Lok Sabha and Rajya Sabha for the first time on
January 31, 1950.

Significance of President’s Address

President’s Address which corresponds to the ‘Speech from the Throne
in Britain’ essentially highlights the policy statement of the Government
and plays a vital role in informing the Parliament, the elected
representatives and people of our country about government’s policies,
priorities, agenda, actions in the preceding year and plans and vision for the
upcoming year. It also contains a brief account of the programmes of the
Government business and indicates the main items of legislative business
which are proposed to be brought before Parliament during the sessions to
be held that year. Even during tough time of Covid-19, former President,
Shri Ram Nath Kovind addressed the Parliament and appreciated the
unmatched resolve and spirit of Indians in fighting Covid-19, which was
once a century crisis.

Schedule, Decorum and Ceremony

A communication regarding commencement of a session is received
from the Ministry of Parliamentary Affairs. When the President has to
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address both Houses of Parliament assembled together, the Ministry also
informs about the date and time at which the President will address.
However, the information regarding the Address is not given in the
summons. Members are informed about the date, time and the venue of
the President’s Address through a paragraph in a Bulletin. No other business
is transacted till the President has addressed both Houses assembled
together. This is done in order to give precedence to the President’s Address
over all other business.

Members of both Houses of Parliament assemble together in the
Central Hall of the Parliament House where the President delivers his
Address whereby utmost dignity and decorum befitting that occasion is
maintained. Members assemble in the Central Hall of Parliament sufficiently
before the arrival of the President for the Address. Except for the rows
reserved for Ministers, Deputy Chairman/Deputy Speaker, Leaders of
Opposition parties/groups in both Houses, Members of Panel of
Chairpersons and Chairpersons of Parliamentary Committees, members
occupy other seats which are not specifically allotted or earmarked.

The President arrives at the Parliament House (north-west portico) in
the State coach or Limousine car attended by his Secretary and Military
Secretary and escorted by his bodyguards. When the President alights from
the coach or car at the Parliament House, the bodyguards give the ‘National
Salute’, and the President is received at the gate by the Chairman,
Rajya Sabha; the Prime Minister; the Speaker, Lok Sabha; the Minister of
Parliamentary Affairs; and Secretaries-General of the two Houses.

The President is then conducted to the Central Hall in procession. As
soon as the Presidential procession enters the Central Hall, the Marshal of
the Lok Sabha announces the arrival of the President and the trumpeteers
give a fanfare till the President arrives at the dais. Members rise in their
places and remain standing until the President has taken his seat. On
reaching the floor of the Central Hall in front of the dais the procession
bifurcates: the President and the Presiding Officers move towards their
seats on the dais—the Chairman, Rajya Sabha, to the right and the Speaker,
Lok Sabha, to the left of the President who occupies the middle seat; the
Prime Minister and the Minister of Parliamentary Affairs occupy the seats
facing dais; the Secretary-General, Rajya Sabha, Secretary to the President
and two Aides-de-camp (ADCs) move towards the chairs placed in the pit of
the Central Hall on the right hand side of the dais and the Secretary-General,
Lok Sabha, Military Secretary and two ADCs move towards the chairs at the
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left hand side of the dais. Two ADCs stand behind the President’s Chair on
the dais.

Immediately thereafter, the National Anthem is played by the band of
the Rashtrapati Bhawan which is positioned in one of the Lobbies of the
Central Hall. Thereafter, as the President sits down, the Presiding Officers
and members and visitors in the galleries resume their seats. The President
then reads the Address in Hindi or English. The other version of the Address
in English or Hindi, as the case may be is generally read out by the
Vice-President. The Vice-President since 2004 has been reading the first
and concluding paragraphs of the Hindi or English version and the rest of
the Address is being treated as read.

After the conclusion of the Address, the President rises in his seat,
followed by the members and visitors in the galleries when the National
Anthem is played again. The President, thereafter, leaves the Central Hall
in a procession which is formed in like manner as at the time of his arrival.
The members remain standing till the procession leaves the Central Hall.

Separate Sitting and Laying a Copy on the Table

When members of the two Houses of Parliament assemble together
to hear the President’s Address, it does not constitute a sitting of the Lok
Sabha (or the Rajya Sabha) since a sitting of Lok Sabha or Rajya Sabha or a
joint sitting of both the Houses is duly constituted only when it is presided
over by the Speaker or any other member competent to preside under the
Constitution or the Rules. To incorporate the address delivered by the
President in the proceedings of the House, a separate sitting of the House is
held half-an-hour after the conclusion of the President’s Address when a
copy each of the Hindi and the English version of the Address duly
authenticated by the President is laid on the Table by the Secretary-General.

It is a convention that printed copies of the Address, received from the
President’s Secretariat, are distributed to members and others only after a
copy thereof has been laid on the Table. A copy each of the Hindi and the
English versions of the Address is distributed to members in the lobby of
the House. Such of the members as do not get their copies from the lobby
are requested to obtain them from the Publications Counter.

Discussion in the House by Motion of Thanks

The Constitution requires that provision shall be made by the rules
regulating the procedure of either House for the allotment of time for
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discussion of the matters referred to in the President’s Address. Under
article 87(2), as originally enacted, the provision was required to be made
by the rules ‘for the precedence of such discussion over other business of
the House’. By the Constitution (First Amendment) Act, 1951, these words
were omitted. Thus, the discussion on the Address takes place a few days
after it is delivered and in the intervening period other business is
transacted.

The Speaker, in consultation with the Leader of the House, allots time
for the discussion of the matters referred to in the President’s Address. The
discussion takes place on a Motion of Thanks moved by a member and
seconded by another member. According to an established practice, the
mover and the seconder of the Motion are selected by the Prime Minister
and invariably belong to the ruling party. The notice of the Motion, given by
a member and seconded by another, is received through the Minister of
Parliamentary Affairs (and through the Leader of the House in case the
Prime Minister is not the Leader of the House), and after it is admitted
by the Speaker, the Motion is published in the Bulletin and the List of
Business.

On the days allotted for discussion, the House is at liberty to discuss
the matters referred to in the Address. The scope of discussion on the
Address is very wide and the entire administration is thrown open for
discussion. Even matters which are not specifically mentioned in the Address
are brought into discussion through amendments to the Motion of Thanks.
The only limitations are that members cannot refer to matters which are
not the direct responsibility of the Government of India, and that the name
of the President cannot be brought in during the debate since the
Government and not the President is responsible for the contents of the
Address.

Amendments to the Motion of Thanks

Notices of amendments to the Motion of Thanks can be given only
after the President has delivered the Address. Lists of amendments are,
however, circulated to members only after the notice of Motion of Thanks
is received and published in the Bulletin. A member is permitted to Table
not more than ten amendments to the Motion of Thanks (Under Direction
42). Notices of amendments to the Motion of Thanks are tabled by members
with reference to matters referred to in the Address as well as to matters



(xxiv)

which, in the opinion of the movers thereof, the Address had failed to
mention. The amendments are moved by members in such form as is
considered appropriate by the Speaker.

At the end, generally the Prime Minister replies to the debate on
President’s Address but it is in order for any other Minister to do so. After
the Prime Minister has replied to the debate, the amendments that had
been moved are disposed of and the Motion of Thanks put to the Vote of
the House. If during the course of his reply to the debate the Prime Minister
announces the decision of the Council of Ministers to resign, the Motion of
Thanks is declared infructuous and not proceeded with.

After the Motion is carried, it is conveyed to the President directly by
the Speaker/Chairman through a letter. The President also acknowledges
the receipt of the Motion through a message to the Speaker/Chairman. On
receipt of the message, the Speaker/Chairman reads it out to the House.
However, if the message from the President is received at a time when any
of the House is not in the session, then the same is notified in the Bulletin
for information of members.



Dr. RAJENDRA PRASAD
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Session —  First Session

President of India —  Dr. Rajendra Prasad
Prime Minister of India —  Pt. Jawaharlal Nehru
Speaker, Provisional Parliament —  Shri G.V. Mavalankar

MEMBERS OF PARLIAMENT,

As | stand here today to greet you, representatives of the people of
India, my mind is filled with emotion, and the recent past of India, with
its travail and struggle, passes before my eyes. We meet in this sovereign
Parliament of the Republic of India, and the high enterprise of serving our
motherland and the millions of our countrymen has been entrusted to us,
That is an immense and sacred trust and, as your President, | approach it
with humility and prayer.

On this historic occasion our thoughts naturally turn to Mahatma Gandhi
and our hearts pay homage to him. Let us accept our great task in the spirit
of the Father of the Nation, who brought us our freedom, and let us
remember always the message that he gave us, the message of unity and
goodwill between all the people of India, of communal harmony, of the
abolition of class distinctions and of those based on birth, caste or religion,
and the evolution of a peaceful, cooperative India, which gives opportunities
of progress to all her citizens.

It is the firm policy of my Government to maintain peace and friendship
with all the nations of the world and to help in every way possible in the
maintenance of world peace. The Republic of India inherits no enmities or
traditional rivalries with other nations and my Government intend continuing
a policy directed towards securing peace in the world and avoiding any
alignment which leads to hostilities with any nation.

India is a sovereign democratic Republic, but she has decided to continue
her association with the Commonwealth of Nations. That is a unique
development, new to constitutional law and history. Thereby we do not
limit our freedom in any way, but we indicate our desire for continued
friendship and co-operation with the group of nations represented in the
Commonwealth. My Prime Minister recently attended the Conference of
Commonwealth Foreign Ministers held in Colombo. That conference was an
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example of how independent nations can meet together and discuss, in a
friendly way, the great problems that face the world and endeavour to find
common ways of action, without in any way infringing the independence
and sovereignty of one another.

Our relations with foreign powers are friendly and my Government have
exchanged diplomatic representation with a very large number of countries.
Treaties of friendship have been concluded with Switzerland, a country
with a great tradition of democratic freedom, and with Afghanistan with
whom we have been bound by cultural and historical ties since the dawn
of history. Negotiations have been proceeding for treaties of friendship and
commerce with Iran, Nepal and the United States of America. As you are
aware, my Prime Minister visited this great country recently and his visit
led to a greater understanding and respect and closer ties between India
and the United States.

My Government have recently accorded de Jure recognition to the new
Government of China and it is hoped that an exchange of diplomatic
representatives will take place soon. With this great country we have had
friendship and cultural contacts for more than two thousand years. | trust
that those friendly contacts will be maintained and will help in preserving
the peace of Asia and the world.

With the nations of Europe, America and Australasia, India is developing
friendly contacts. It is natural that India should be even more interested
in the mother-continent of Asia, of which she is a part, as well as in Africa.
Her primary interest is in the freedom of peoples still subject and in the
removal of all barriers that come in the way of the full development of
nations and peoples. She is entirely opposed to the continuation of colonial
rule, in any shape or form, as well as to any kind of racial discrimination.
In Asia freedom is on the march; at the same time there is trouble and
turmoil in some parts of it. | earnestly trust that out of this turmoil will
emerge peace and freedom and co-operative relations between all the
countries of Asia.

An historic event took place recently in the establishment of the free
and independent United States of Indonesia. We have welcomed this more
particularly because of the very close relations, both in the past and in the
present, between the people of India and the people of Indonesia. It has
been an honour and privilege for us to welcome the President of the United
States of Indonesia in our midst and to convey to him and to his people our
greetings and good wishes.

India has large numbers of her children living in countries abroad,
notably in Africa, in Fiji, in the West Indies, in the island of Mauritius and
elsewhere. Our advice to them has always been that they should identify
themselves with the indigenous people and look upon the country of adoption
as their real home.
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| regret to say that our relations with our neighbour country, Pakistan,
are not as good as they should be and there are several matters in dispute
between us. Our history and culture; as well as the unalterable facts of
geography, compel both India and Pakistan to live in friendly co-operation
with each other. But the grievous wound caused by recent events will take
some time to heal. It is my Government’s policy to endeavour to help in
every way this process of healing. In pursuance of this policy, my Government
have proposed to the Government of Pakistan that both the Governments
should make a solemn declaration for the avoidance of war as a method
for the settlement of any disputes between them, and to resort to
negotiation, mediation, arbitration or reference to some international
tribunal, in order to settle such disputes. | trust that the Pakistan Government
will accept this offer in the spirit in which it has been made and thus help
to reduce the unfortunate tension that has existed between these two
countries.

One of the principal causes of tension between India and Pakistan is the
dispute over the future of Jammu and Kashmir. The matter is before the
Security Council and | wish to say nothing at this stage that may prejudice
the prospect of a just and peaceful settlement by the efforts of that body.
My Government have repeatedly declared their intention that the people
of the State should themselves decide freely whether they will remain
acceded to India. That policy remains unaltered. But the conditions which
will make a free declaration of the will of the people possible have not yet
been established. Until that happens and a satisfactory solution to the
difficult problem has been found, India will continue to discharge her
obligations to protect The State and its people against aggression.

During the last two and a half years the map of India has changed
greatly. Hundreds of States have disappeared or have been formed in larger
units. This remarkable change has been brought about in a peaceful manner
and the process of integration of over 500 States is now practically complete.
Their number has been reduced to 16 units. The federal functions of the
Unions and States will be taken over by the Central Government with effect
from the 1st April. My Government propose to bring forward a Bill during
the current session which will bring about legislative uniformity, in so far
as the Central laws are concerned, between the States and the rest of
India.

The economic situation in the country has been a matter of grave
concern to my Government. Suffering from many generations of colonial
rule, India had to face the heavy burdens of the world war. Her economy
was badly shaken; there was shortage of essential materials, and inflation.
It is the primary objective of my Government to raise the standard of living
of the people. Owing to the great difficulties which have followed from
partition and which have cast a heavy burden on our finances, the progress
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we had hoped for has not been made. The burden of defence expenditure
has been great, as also expenditure on the relief and rehabilitation of
millions of displaced persons. The deficit in food has compelled Government
to import large quantities of foodstuffs at a heavy cost to the country. My
Government have aimed at stopping inflation and bringing about gradually
a lowering of prices. All these additional burdens and certain upsets which
have taken place from time to time in our economy, have delayed our
progress in many important aspects of nation-building, among them being
education and health, to which my Government attach great importance.
My Government regret this delay greatly. It was essential, however, that in
the difficult circumstances which the country had to face, every kind of
economy should be practised, so that a sound foundation might be laid for
future progress. There has been some definite progress in economy of
expenditure.

Our railways, which had suffered grievously during the war and
immediately after the Partition, have registered a welcome improvement
in many directions. With the integration of the railways of Indian States
and Unions of States with the Indian Government Railways from the first
of April next, there will be practically one entirely nationalised railway
system operating throughout the land.

It is my Government’s intention to establish a Planning Commission so
that the best use can be made of such resources as we possess for the
development of the nation. Such planning will need the fullest help from
statistical information. It is proposed therefore to establish a Central
Statistical Organisation. It must be remembered that planning must have
clear objectives and that any widespread effort can only succeed with the
full co-operation of the people. It is only when governmental agencies and
popular enthusiasm and co-operation are yoked together that large-scale
economic and social development can take place.

My Government have also been considering for sometime past the
reorganisation of the machinery of Government in order to make it more
efficient and to avoid waste.

| have referred to the large expenditure on our defence forces. My
Government, wedded as they are to the promotion of peace in India and
outside, have had to face painful dilemmas during the past two and a half
critical years. With all the desire to reduce defence expenditure, they
could not take the risk of putting the country in jeopardy at a time when
evil forces were endangering its security both within and from outside. The
first essential of freedom is the strength to preserve it and no country can
take any risk in such a vital matter. Hence the process of demobilisation,
which should have taken place after the World War, Was delayed and
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slowed down. | am glad to say that our defence services have acquitted
themselves admirably and have gained the praise and approbation of
competent experts. While the security of the country must remain the
paramount obligation of any Government, they are anxious to reduce
expenditure on defence, in so far as this is possible, and they propose to
do so as a measure of economy as well as a gesture of peace.

Food has been a heavy item in our national expenditure and a great
deal of thought and effort has been devoted to solving this problem. My
Government have declared that we must make good the deficiency in food
by the end of 1951. At the same time it is necessary to ensure adequate
production of cotton and jute, which are essential industrial raw materials
in short supply. | am glad to say that definite progress is being made in
regard to food production and we are proceeding with both short-term and
long-term schemes for adding to it. Food procurement is an essential part
of our short-term scheme. Fortunately the harvest generally has been good
though there has been lack of winter rainfall in certain areas and, in
Madras, almost complete failure. The campaign for growing more food
requires the full co-operation of the people and more especially the
peasantry. Among the major schemes before the country are certain river
valley projects. Three of these, viz. the Damodar Valley, the Bhakra Dam
and Hirakud are under construction at present. Government attach great
importance to these, from the point of view of irrigation and food and
hydro-electric power.

I am glad that scientific research is making considerable progress in the
country. It is ultimately on science and the applications of science that all
progress depends. Recently two great national research laboratories have
been started. One of these is the National Chemical Laboratory at Poona
and the other, the National Physical Laboratory in Delhi, Both are magnificent
reseach institutions, it is proposed to have nine more national research
laboratories, of which five will be working this year, in addition to the two
mentioned above. These laboratories will not only carry out research work
of all kinds but will also be feeders to industry and will thus help in
industrialisation.

The Well being of the country depends very largely on the welfare of
labour, both urban and agricultural. In the course of the last two years the
Factories Act and the Minimum Wages Act have been enacted and begining
has been made with schemes of social security by enacting the Employees’
State Insurance Act of 1948 and the Coal Mines Provident Fund and Bonus
Schemes Act, 1948. My Government will shortly bring before you two
comprehensive Bills dealing with labour relations and trade union. An
all-India agricultural labour enquiry is at present in progress and, when it
is completed, it will assist Government in devising measures for improving
the lot of those who are engaged in agricultural production.
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The problem of rehabilitation of the large number of evacuees from
Pakistan is of great importance not only for them but also for the country.
My Government have devoted their earnest attention to it and achieved a
measure of success, and a large number of people have been settled and
rehabilitated. But it is also true that a large number still remain to be
settled and have suffered great hardships. My Government are determined
to proceed with the rehabilitation of these displaced persons as quickly as
possible.

A statement of the estimated receipts and expenditure of the
Government of India will be laid before you in due course during this
session and you will be asked to approve the financial proposals of my
Government.

There are twenty Bills pending before you. Some of them have passed
the Committee stage and some others have already been discussed in
principle. A few of them, which are still under consideration by the
Committees, will be brought before you with their recommendations during
the course of this session.

A few ordinances have been issued before the commencement of the
present session. Such of them as require permanent legislation will be
brought before you in the shape of new Bills.

Among the other legislative measures that it is intended to bring before
you during this session, the following may be specially mentioned:

A Bill to amend the Indian Income Tax Act in the light of the
recommendations made by the Income Tax Investigation Committee, a Bill
to extend the duration of the Import and Export Control Act, a Bill to give
protection to certain industries, a Bill to provide for the conservation of
India’s coal resources and the regulation of the coal mining industry, and
a Bill to provide for the proper regulation and development of inter-State
rivers and river valleys—these are the more important measures which my
Government propose to place before you. They also propose, if the
preliminary work could be got through in time, to introduce a comprehensive
Representation of the People Bill providing for various election matters
under the new Constitution.

| have given you a broad survey of the work in the legislative field. My
Government will announce to you from time to time the precise form in
which these and other legislative measures and important motions relating
to matters of general public interest will be brought before you and will
explain to you the degree of urgency in respect of them.

| shall now leave you to your labours. We live in a troubled world
scarcely recovered from the consequences of the war, facing crisis after
crisis and enveloped by suspicion, bitterness and fear. Nothing good can
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come out of these. We have heavy and difficult tasks before us and the
only way to face them is with courage, co-operation and hard work. Above
all I trust we shall always remember that the foundations of our nation’s
progress can be well and truly laid only if they are based on right objectives
and right action and on integrity of mind and purpose. Great tasks cannot
be accomplished by petty means, nor can good results flow from evil
methods. We have to face the great challenge of our generation. | am
convinced that we can face it, if we prove true to the great ideals that the
Father of the Nation placed before us.

| pray that wisdom and tolerance and the spirit of concerted effort may
guide you in your deliberations.



ADDRESS TO PROVISIONAL PARLIAMENT-31 JULY 1950

Session — Second Session

President of India —  Dr. Rajendra Prasad
Prime Minister of India —  Pt. Jawaharlal Nehru
Speaker, Provisional Parliament —  Shri G.V. Mavalankar

MEMBERS OF PARLIAMENT,

We have met here today earlier than was intended when the last
session of Parliament was adjourned, because of the great emergency that
has suddenly arisen to confront the world. The shadow of war has descended
again upon this earth, and though fighting is still restricted in its scope,
fear of its extension to wider areas grips the world.

Since the last session of Parliament, my Government has been
reconstituted in accordance with the procedure laid down in our Constitution.
On May 5th, 1950, the Prime Minister, Shri Jawaharlal Nehru, resigned his
office so that | might take action to appoint a Council of Ministers under
the new Constitution. | accepted his resignation and called on him to
accept responsibility again as Prime Minister and advise me in regard to the
appointment of other Ministers. He agreed to do so and, in accordance with
his advice, | have appointed, under Article 75, a Council of Ministers to
advise me in the exercise of my functions and be responsible to this House
for the good government of India. Most of these Ministers are members of
the old Council of Ministers.

My Government are deeply concerned over the present conflict in Korea.
India supported the first two resolutions of the Security Council on this
subject since, apart from border incidents, the aggression of North Korea
had been established by the weight and proven preparedness of its onslaught.
The course of events has confirmed this conclusion. It has been India’s
policy not to submit to aggression, for submission to aggression, in any part
of the world, is to invite its repetition in other parts and thus to imperil
peace and freedom. While India supported the first two resolutions of the
Security Council in regard to the conflict in Korea, she made it clear that
she would continue to pursue an independent policy based on the promotion
of world peace and determined by her ideals and objectives.

8
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My Government have been conscious of the threat to world peace
inherent in a continuation of this conflict and because of the possibility of
its extension. It was for this reason that my Prime Minister appealed to
Premier Stalin and to the Secretary of State of the United States of America,
Mr. Dean Acheson, that the authority and power of these two great countries
should be exerted to localise the armed struggle in Korea, and to break the
deadlock in the Security Council of the United Nations over the admission
of the People's Republic of China, so that the present international tension
might be eased and the way opened to a solution of the Korean problem
by discussion in the Security Council. This suggestion was not intended to
condone aggression or to weaken the authority of the United Nations; it
was meant to add to the strength and moral force of the organisation and
to facilitate the early termination of a dangerous situation. Had it been
acceptable to all concerned, my Government would have actively cooperated
in bringing about a settlement through the agency of the United Nations
and on the basis of the two resolutions of the Security Council that it has
supported.

It is my earnest hope that the Korean conflict will soon be ended and
world peace assured through the unremitting efforts of all peace-loving
nations. Peace remains the paramount need of mankind and its one hope
of survival.

My Prime Minister recently paid visits to the United States of Indonesia,
to Malaya and to the Union of Burma®*. His visit has strengthened the close
and friendly relations which existed between our country and these countries
of South-East Asia. The conflict in Korea has made it even more necessary
than before that there should be co-operation among the independent
countries of Asia for the maintenance of peace and the preservation of
their own freedom. | rejoice that the Government and people of Indonesia
are strengthening the foundations of their newly-acquired freedom, and
that Burma, after long travail and suffering, is overcoming her difficulties.

The Prime Minister of Pakistan was recently in Delhi as our guest. My
Prime Minister and he discussed the Kashmir issue with the U.N.
Representative, Sir Owen Dixon. These conversations, which lasted five
days, enabled the parties to examine fully the principles that ought to
govern the arrangements for ascertaining the will of the people of Kashmir
and the practical problem of applying these principles. It was natural that,
in the course of this examination, new points of view should come to light.
These also are being examined and it is proposed that the two
Prime Ministers should again meet in Karachi with the U.N. Representative
to continue exploration of ways and means to find a just, peaceful and
lasting solution of the Kashmir problem.

*Now known as Myanmar.
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A previous meeting of the two Prime Ministers in Delhi in April last had
led to an agreement, which eased a dangerous situation and brought relief
to minority communities. While this Agreement brought about a significant
change for the better in the situation and created a more friendly
atmosphere, many difficulties persisted and migrations of large numbers of
people continued. The two Prime Ministers, during their recent meeting,
examined the working of this Agreement with a view to overcoming the
difficulties that impede the return of normal conditions and of a sense of
security among the minorities. My Government are fully conscious of the
need for improvement and of the sad plight of large numbers of people,
whom the compulsion of events has forced to migrate from their homes.
The Central Ministers of India and Pakistan, responsible for the
implementation of the Agreement of April last, will confer with my
Prime Minister and later with the Prime Minister of Pakistan. The Chairmen
of the Minority Commissions of East Bengal and West Bengal will also be
invited to Delhi and Karachi respectively to meet my Prime Minister and the
Prime Minister of Pakistan.

Another problem of far-reaching importance, both to India and Pakistan,
is that of evacuee properties. Progress has thus far been slow, but the
approach of both Governments to this problem, as recent conversations
have indicated, is inspired by a desire to find an early solution.

Honourable Members will recall that, last February, an agreement was
reached between the Governments of India, Pakistan and the Union of
South Africa to hold, at a later date in the course of this year, a conference
for the discussion of the Indian problem in South Africa. This agreement
presupposed that nothing would occur between the preliminary conference
held in February and the main conference to vitiate the atmosphere for a
friendly adjustment. Unfortunately, this expectation has not been fulfilled.
The administration of existing oppressive laws, applicable to the Indian
community in South Africa, has been tightened and the enactment of the
Group Areas Law has reaffirmed and extended the application of the
Union Government’s policy of segregation, to which the Government of
India have consistently and firmly objected over a period of nearly seventy
years. My Government, therefore, decided that no useful purpose would be
served by their participation in the conference which the Union Government
had proposed should be held early this autumn. They feel that the subject
must again be raised in the United Nations and have asked for its inclusion
in the agenda of the General Assembly of the Organisation, which is due
to meet in New York in September.

Honourable Members are aware that the economic situation in the
country has been a matter of constant concern to my Government. With a
view to formulating a plan for the balanced development of the productive
resources of the country and thus ensuring the maximum possible social
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and economic progress, a Planning Commission has been established, which
is applying itself with ability and earnestness to its work. The prevailing
crises and complexities in international affairs add greatly to the difficulties
of the economic situation. The new threat to world peace, which affects
every country, has potentialities of grave import to our economy. The
situation calls for constant vigilance and examination of measures likely to
assist in holding the price level. The greatest economy has to be practised
in all Departments of Governments and restraint in spending exercised by
the public.

The food situation continues to be given the highest priority by my
Government. The overall position in regard to it shows considerable
improvement. There has been record procurement of wheat in the rabi
areas. This, coupled with imports, for which arrangements have already
been made, will place an adequate quantity of wheat at our disposal. As
regards rice, however, the procurement in certain areas has not been
satisfactory. In some States, notably Madras, West Bengal and Bihar,
difficulties have arisen and these have been added to by natural disasters
and by the influx of large numbers of migrants. Government are taking
every step to prevent the development of any serious situation, partly by
supplying wheat and millets and partly by importing rice. My Government
are determined to overcome all these difficulties and are confident of the
success of the programme that has been laid down to make India self-
sufficient in regard to food by the end of 1951.

Considerable progress has been made in the rehabilitation of displaced
persons. But a great deal remains to be done and large numbers of these
refugees are undergoing privation and suffering. As the problem was being
brought under control in the North, a large and continuing influx of migrants
in Bengal, Assam and Tripura upset previous calculations and added greatly
to its complexity and magnitude. This problem can only be handled
effectively on an all-India basis and with the co-operation of all States.

The commerce of India, during the past year, gives us a better picture
than that of the previous year. As a result of the measures taken to increase
India’s exports and to regulate imports, with due regard to the availability
of foreign exchange, the year ending 30th June 1950 closed with a credit
balance in regard to foreign exchange. This is a welcome and striking
contrast to the position for the previous year, which closed with a deficit
of Rs. 247 crore. Our exports during this year have been double those of
the corresponding period in the previous year.

Though the main purpose of this session of Parliament is to consider the
international situation, Government will place before the House such other
matters as is convenient for Honourable Members to consider during its
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brief duration. A supplementary statement of estimated receipts and
expenditure of the Government of India will be laid before you for your
approval. Some ordinances, which have been issued since Parliament
adjourned, will be placed before you in the shape of new Bills. There are
other legislative measures and important motions relating to matters of
general public interest, which will be brought before you during the course
of this session. Of these, the more important are: The Mines Bill, The
Contingency Fund Bill, The Indian Finance (Amendment) Bill and the Electoral
Bill.
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President of India —  Dr. Rajendra Prasad
Prime Minister of India —  Pt. Jawaharlal Nehru
Speaker, Provisional Parliament —  Shri G.V. Mavalankar

MEMBERS OF PARLIAMENT,

We met here three and a half months ago at a special session of
Parliament to consider a crisis that had arisen in international affairs. That
crisis led the United Nations to face aggression in Korea and, after many
trials and difficulties, the forces of aggression were checked and thrust
back. But recent developments have deepened that crisis and the world,
hungering for peace, appears to stand perilously on the verge of war.
In our own country we have had to face unparalleled calamities. A great
earthquake and subsequent floods brought disaster to our North-Eastern
State of Assam. In many other States there were also mighty floods bringing
destruction in their terrain; lack of rain in certain other areas ruined not
only the present harvest but also gravely affected the season to come. Thus
we meet today at a moment of grave trial, both external and internal, and
it will require all our wisdom, courage and restraint to face these perils
and dangers and work for the good of our people and the peace of humanity.

During these difficult months that have passed, my Government have
laboured consistently in the international sphere for the preservation of
world peace and to prevent the extension of the Korean war. Peace is
recognised by all to be the paramount need of humanity, and yet fear
drives nations in a direction which endangers peace. World peace can only
be assured if the great nations of the world seek it and work for it; war
may come even if one of them considers it unavoidable. This Parliament
has expressed its will to peace on many occasions and my Government will
continue to labour to that end to the best of their ability. | earnestly hope
that the statesmen gathered together at Lake Success, and those who are
in charge of the foreign policies of nations, will succeed in their endeavours
to prevent the spread of war. While aggression has to be met and evil
cannot be condoned, it has to be remembered that war itself is an evil
which brings even greater evils in its train. The peace that we seek and
that is worth preserving is a living peace and not the peace of the grave.

13
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The conflict in Korea has already brought tremendous destruction to that
country and its people and a like fate would befall many other countries
if war spreads. | pray that the leaders of the great nations of the world,
on whom rests a great responsibility will take counsel together and yet
save the world.

My Government have been consistently following a policy of friendship
with our great neighbour country, China. It was a matter of deep regret to
us, therefore, that the Chinese Government should have undertaken military
operations in Tibet, when the way of peaceful negotiations was open to
them. Tibet is not only a neighbour of India but also has had close cultural
and other ties with her for ages past. India must, therefore, necessarily
concern herself with what happens in Tibet and hope that autonomy of this
peaceful country will be preserved.

Recently, His Majesty the King of Nepal sought shelter with his family
in our Embassy in Kathmandu, as certain differences had arisen between
him and his Government, and expressed a desire to come to India. His
Majesty has now come to Delhi and we have welcomed him as our honoured
guest. Nepal is a country with the closest relations with India and a treaty
of friendship was sighed between India and Nepal only a few months ago.
It has been and remains my Government’s desire to respect the independence
of, and to maintain friendly relations with, Nepal and to see her people
achieve political and economic progress.

The recent natural calamities and disasters in our country have seriously
affected the food situation. Ripening harvests have been destroyed by
floods and in some cases even stores of foodgrains have been washed away.
What is more disturbing is that even the coming harvest has been seriously
affected by drought over wide areas, notably in Bihar, where a calamity of
such magnitude has not occurred in living memory. This has necessitated
large imports of foodgrains from foreign countries. But, even so, we are
likely to experience grave difficulties during the concluding weeks of this
year. It has become essential, therefore, for us to use, to the best advantage,
the foodgrains that may be available in India. Private hoarding, in such
circumstances, is a crime of the first magnitude. States which have some
surplus foodstuffs must share them with other less fortunate areas. All of
us must avoid every kind of waste and try to help those in need. The
situation is grave. It does not help to minimise it; it helps still less to
exaggerate it or to use the language of panic about it. We have to understand
the position fully and deal with it with determination and a grim resolve
to bear all necessary privations.

In spite of the disasters we have had affecting our food position and
the difficulties we are experiencing today, there is no going back on our
programme of self-sufficiency. We have made considerable progress in our
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food production and we hope to do better next year. It must be remembered
that our present food crisis is due to very extraordinary and abnormal
causes and there is no reason to give up our objective of producing enough
food for the normal consumption of our country by March, 1952.

To meet the situation arising out of the rise in prices, my Government
have taken steps to control the supply and prices of eleven articles, to
liberalise imports, and to check anti-social practices. These steps can only
succeed with the full cooperation of the people themselves.

| regret to say that trade between India and Pakistan has largely been
at a standstill because no decision has yet been reached about the par
value of the Pakistan rupee. It was hoped that this question would be
settled immediately after the recent meeting of the International Monetary
Fund in Paris, but its consideration was postponed. My Government have
made a proposal to the Pakistan Government for the final decision of two
of the major issues between India and Pakistan. They have suggested a
tribunal of the highest standing to decide the issues of evacuee property
and canal waters. | trust that this proposal will be accepted and thus two
serious causes of conflict between the two countries will be removed.
Evacuee properties concern vast numbers of people both in India and Pakistan
and an early decision in regard to them would not only bring relief to these
people, but would also help in improving the relations between the two
countries.

I am glad that as a result of the Indo-Pakistan Agreement of April 8th,
1950, there has been a gradual improvement of conditions and a flow back
of migrants to their original homes.

It has become even more necessary than before that we should apply
our limited resources to the best advantage and that we should explore all
avenues, which will help in developing the country. The problems that face
us cannot be solved unless there is such development. The Planning
Commission has been strenuously labouring, in cooperation with the Ministries
of the Central Government and the State Governments, to lay down a
preliminary plan as well as to prepare a plan for a longer term. It is hoped
that the short-term plan will be placed before the country before long.
Meanwhile, the three great river valley projects—the Bhakra, Damodar and
Hirakud—are making substantial progress. Scientific research has also made
considerable progress; and a number of new national laboratories have
been opened.

Progress has been made in the rehabilitation of displaced persons and
some of the new townships, such as Faridabad, Nilokheri, Rajpura, Kandla
and Fulia, have now taken shape and most of them are functioning. In
regard to displaced persons from East Pakistan, the position has been fluid
because of movements of migrants in both directions. One million and one
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hundred thousand of such displaced persons have been settled under various
schemes on land or in shops. There is still a camp population of 250,000
chiefly in West Bengal and also in Bihar, Orissa, Tripura and Assam. Steps
are being taken to rehabilitate this camp population. Much remains to be
done for the displaced persons from East Pakistan.

More accurate figures are available for the displaced persons from West
Pakistan. These totalled about 5 million. Of these 600,000 families,
comprising about 3 million persons, were offered allotment of land with
some help for equipment. Of these, 500,000 persons, who had secured
allotment of land, preferred to live in towns. The displaced persons in
towns thus came to about 2,500,000. Some of these showed enterprise and
made their own arrangements. Government had to provide housing and
gainful employment for others. In regard to housing 2,070,000 have been
given accommodation in evacuee houses, reconditioned barracks, and in
newly-built houses. In addition plots have been developed for private
construction and houses are being built all over the country.

In regard to providing gainful occupation, shops and business premises
have been alloted to 54,000 persons and about 1,700,000 have been given
assistance through loans or employment or vocational and technical training.
Thus a great deal has been done in regard to housing and rehabilitation of
displaced persons from West Pakistan though the standards achieved are
unfortunately not high. The settlement of the evacuee property question
would help considerably in the solution of this problem.

My Government have been anxious to hold the General Elections for
Parliament and the State Legislatures as early as possible in accordance
with the new Constitution. These elections will be on a scale which has had
no parallel in any country at any time and it is estimated that the electors
will number over 170 million. The preparation of electoral rolls and the
delimitations of constituencies involve great labour both for the Central
and State Governments. Every effort has been made to complete all
preparations so as to be able to hold the elections in April-May, 1951. It is
important that a firm date should be fixed and adhered to, as changes at
a later stage would be exceedingly embarrassing to all concerned. The
present position is that Parliament has not yet finalised many matters
connected with elections and progress has thus far been made on various
assumptions which may or may not be justified. This introduces an element
of uncertainty. Some States have also informed us that it is not possible for
them to be ready for elections by April-May, 1951. In Bihar the unprecedented
deterioration of the food position has created formidable difficulties. My
Government have carefully reviewed the situation in all its aspects and
taken into consideration both official and non-official viewpoints. They
have come to the conclusion that any date in April-May next will give rise
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to serious difficulties and cannot, in the circumstances, be considered a
firm date. They have therefore decided to fix definitely the date for the
General Elections in the second-half of November or early December, 1951.

A supplementary statement of estimated receipts and expenditure of
the Government of India will be laid before you for your approval.

There are twenty-one Bills pending before you. Some of these Bills,
which are at present under consideration of your Select Committees, will
be brought before you with their recommendations during the course of the
session.

After the last session of Parliament, it became necessary to promulgate
eight Ordinances. Out of these, four deal with matters in respect of which
Bills are pending before you, and the remaining four will be placed before
you in the form of new Bills.

There are other legislative measures and motions relating to matters of
general public interest which will also be placed before you during the
session. Of these the more important ones are: the Representation of the
People (Amendment) Bill; the Income Tax (Amendment) Bill; and the Finance
Commission Bill.
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Speaker, Provisional Parliament —  Shri G.V. Mavalankar

MEMBERS OF PARLIAMENT,

We are meeting here today, in the closing stages of the life of this
Parliament. Within a few months, general elections will take place all over
this great country in which more than 170 million voters will participate.
This scale of democratic election is greater than the world has ever witnessed
before; it entails a very heavy burden on those who are responsible for its
organisation, and a heavy responsibility on all our people. | pray that this
responsibility will be worthily discharged and that the elections will take
place in a spirit of disciplined co-operation among our people and will
result in the election of men and women of high principle, vision and
integrity of purpose. The problems that the world and our country have to
face are complex and difficult, and it will require all our wisdom and
courage to help in their solution. In the world today, war and peace are
in precarious balance, and the forces of peaceful constructive effort have
to contend against the forces of disruption and destruction. It is my firm
belief that only by adhering to principles, and not by seeking some temporary
advantage at the cost of principles, shall we serve our country and the
great causes we have at heart.

The unfortunate country of Korea, which has suffered during the past
year death and destruction on a colossal scale, is the example today of
what might happen to the world at large if fear, obstinacy and passion lead
great nations to war. For some time past, a conference in Korea, has been
considering the terms for a cease-fire. | earnestly hope that success will
crown the efforts of this conference and that this terrible war will cease.
After this first success, other steps will have to follow to settle the problems
of the Far East. That settlement can only be enduring if it brings into its
scope all the countries that have vital interests in the Far East and recognises
their legitimate position in the world today. Proposals have been made for
the conclusion of a treaty of peace with Japan. We welcome all efforts to
bring peace and to give opportunities for self-development to Japan and
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her people, for whom India has the friendliest feelings. | trust that this
treaty of peace will be such that it brings relief from tension and leaves
the door open for ever-growing cooperation between the nations of the
East.

The most significant feature of the age we live in is the emergence of
the countries of Asia. When the history of this period comes to be written,
perhaps pride of place will be given to this awakening of Asia. That awakening
has been and continues to be troubled. It has been varied and has taken
different forms in different countries, but the outstanding fact is that great
changes are coming over the continent of Asia; in many cases the old order
has been entirely upset; in others some middle stage of democratic progress
has been found. Our neighbour, Nepal, with whom our relations have always
been of the closest friendship, has taken a great step towards the
establishment of a democratic form of government. She is having some
difficulties in this period of transition, but | feel sure that these will be
overcome and independent and democratic Nepal will make rapid progress.

In Western Asia there has been an emergence of the same spirit and
of the same urge for political and economic progress. This has sometimes
led to trouble and tension and difficult problems have arisen. Many tragedies
have occurred in this region in recent months; only some days ago His
Majesty the King of Jordan was the victim of assassination.

In Iran, behind the dispute about oil, lies a great awakening. | hope
that these disputes will be settled amicably so that Iran may prosper and
the world may also benefit by her great resources in oil.

My Education Minister, Maulana Abul Kalam Azad, recently paid goodwill
visits to Turkey and Iran and carried our messages of friendship to them.
| should like to express my gratitude to the Governments and peoples of
these countries for the cordial welcome that they gave him. During his visit
to Turkey, he signed, on behalf of India, a cultural agreement with that
country which will promote even greater understanding and co-operation
between the two countries. India has also signed treaties of peace and
friendship with Iran, Indonesia and Burma. These treaties will greatly
strengthen the ancient ties and long-standing friendship India has had with
these countries.

| regret that the Government of the Union of South Africa has rejected
the resolution passed by the General Assembly of the United Nations in
regard to Indians in South Africa. This question does not affect India only.
It is vital and affects the future of the world, because on a right solution
of it depends peace or conflict between great races. Only on the basis of
equality and equal treatment of different races and peoples can there be
peace in this world. The Government of the Union of South Africa, however,
unfortunately continues its racial policies, which can only bring unhappiness
and conflict in the world.
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While our relations with all our neighbour countries are cordial and co-
operative, | deeply regret that there has been continuing friction between
India and Pakistan and many major questions have remained unsolved. It
has been and is our earnest desire to solve these questions by peaceful
methods and to develop co-operative relations with Pakistan. Our past
history and culture, our common interests and the intimate relations we
had till misfortune overtook us, dictate that we should live in peace with
each other. Yet circumstances beyond our control have affected these
relations, and in Pakistan the cry of war against India is being raised.
Because of possible dangers to our security, my Government was compelled
to revise our defensive dispositions. But all such steps as my Government
took were meant to ensure peace and to avoid war. We are determined to
avoid war, unless it is thrust upon us. | earnestly trust that the present
tension between India and Pakistan will pass away and a more favourable
atmosphere be created for the consideration of our problems.

Eighteen months ago a serious situation arose in East Pakistan and West
Bengal and Assam, when large migrations took place. An agreement between
my Prime Minister and the Prime Minister of Pakistan stopped this dangerous
drift and the situation improved. | have noticed with anxiety that there has
been deterioration and another exodus is taking place from East Pakistan
to West Bengal. This is a matter involving many millions of people who live
in East Pakistan and | trust that earnest and effective steps will be taken
to bring about conditions to stop the exodus.

The important work of rehabilitation has made considerable progress
and a very large majority of displaced persons have had some provision
made for them. But there are still many who lack this provision. In so far
as displaced persons from West Pakistan are concerned, we are justified in
thinking that the problem has come under control and will be adequately
dealt with in the near future; but fresh problems have arisen owing to the
new developments in Bengal which have resulted in large numbers of migrants
seeking help and succour.

The Governor of the Punjab submitted a report to me on the 17th of
June this year stating that his Ministry had resigned and that he had
satisfied himself that it was not possible to form a Council of Ministers and
carry on the Government of the State in accordance with the provisions of
the Constitution. I, accordingly, issued a proclamation on the 20th June,
1951, under Article 356, assuming to myself, as President of India, all the
functions of the Government of the Punjab and all powers exercisable by
the Governor, and declaring that the powers of the Legislature of the State
shall be exercisable by and under the authority of Parliament. | issued an
Order directing that the Government of the State shall be carried on by His
Excellency the Governor of the Punjab subject to my superintendence,
direction and control. A resolution will be placed before this House asking
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for approval of this proclamation. A Bill will also be introduced for suitable
and necessary delegation of the authority of Parliament as the Legislature
for the Punjab.

I much regret that it should have been necessary to issue this
proclamation and hope that it will not be very long before normal
constitutional arrangements are re-introduced in the Punjab.

The Planning Commission appointed by my Government last year has
recently concluded the first stage of its work and presented an outline of
a Five-Year Plan. This will be placed before you for your consideration. The
Plan is based on a careful assessment of the resources available for
development and has been evolved in consultation with the Central and
State Governments as well as with representatives of Industries and Labour
and of leading organisations engaged in different fields. These
recommendations are at present tentative and the Commission hopes to
finalise them after Parliament has expressed its views in regard to the Plan,
and suggestions have been received from the Central Ministries and State
Governments as well as from others.

In the multitude of problems that face us, nothing is more important
than for us to plan for our economic progress, so that a better life may
come to millions of our people who have suffered hardship for generations.
Inevitably, the Plan gives primary importance to agricultural production
which is the very basis of our existence. Next in importance come the great
multipurpose river valley development schemes and certain basic industries
which are essential for a nation's growth. It is these projects that give us
hope for the future. The Plan also emphasises the importance of cottage
and small scale industries, with a view to adding to production, giving
employment and raising the standards of life in the villages. | trust that
when this Plan has been finalised, it will become the basis for national
activity in all its various forms and will enlist the widest association and
co-operation of the people. Effective steps will have to be taken to
implement it with speed and efficiency. Meanwhile, | hope that our present
development schemes will be proceeded with, keeping in mind the proposals
made in the draft Five-Year Plan. In order to review the working of the Plan
from time to time and to promote common economic policies in all vital
spheres, my Government propose shortly to constitute a National
Development Council which will include the Prime Minister of India and the
Chief Ministers of States.

The food situation in the country has been a matter of the gravest
concern to my Government and, for many months, the threat of famine
hovered over large areas of the country, more especially over Bihar. | am
glad to say that there has been appreciable improvement and that threat
has receded into the background. But dangers remain and constant and co-
operative effort is needed to overcome them. | should like to express my
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gratitude to the friendly nations who came forward with help in shipping
foodgrains. In particular, | should like to express my gratitude to the United
States of America for the loan of two million tons of foodgrains.

Though enough foodgrains have come to us to meet our present needs,
another difficulty faces the people in the affected areas. Owing to various
calamities and long continued drought in some parts of the country, the
purchasing power of certain classes of the community in those areas has
diminished considerably and, even when food is available, many have not
the capacity to buy it. It has, therefore, become necessary to increase this
purchasing power by public works, and also to help those in the greatest
need by free distribution of foodgrains.

Our people have suffered considerably from the shortage in the supply
of cloth and yarn. Last year production was relatively low and there was
also the need to maintain exports at a level high enough to balance our
imports. This year our cotton harvest has been better, and we are also
doing our utmost to secure cotton from abroad. Certain restrictions have
been placed on textile mills in regard to export, which has been strictly
limited, and stress has been laid on the manufacture of dhotis and saris
which have been specially in short supply. There has been already a marked
improvement in this matter of cloth and yarn, and it is hoped that this
improvement will continue during the next few months.

It is important for us to help in every way the handloom industry in
India which is of considerable dimensions and gives employment to a very
large number of people. This depends chiefly on the supply of yarn and
efforts are being made to increase this supply progressively.

The rise in prices in recent months, as judged from the wholesale price
index, has been the cause of anxious concern to my Government. This rise
has been due partly to decontrol of jute but largely to developments in the
international situation, over which we have no control, following the outbreak
of hostilities in Korea. My Government’s policy throughout this anxious
period has been to hold prices as far as possible. The main item in the cost
of living for the bulk of the population is food. An increase in the price of
foodgrains could not be wholly avoided owing to insufficient production at
home, which necessitated import from abroad at higher prices. The landed
cost of these foodgrains was made even higher by the steep rise in freight
rates. My Government have, however, endeavoured to keep down the
increase to the minimum by more than doubling the food subsidy to the
States from Rs. 22.3 crore to Rs. 46.73 crore, and by modifying the basis
of the subsidy so as to give increased relief to industrial towns to keep
down the cost of industrial products. The policy of my Government to hold
prices of essential commodities, which affect the cost of living of the
common man, to the maximum extent possible within the available resources,
will be continued.
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A re-assuring feature in the economic position of the country is that
the level of industrial production has been well maintained in recent months.
Schemes for expanding food production are progressing well, while the
production of jute and cotton is also expected to increase in the coming
season. Unless there are unforeseen developments, we can confidently look
forward to an all-round improvement in our economic situation.

One such development, which is certain to retard this improvement, is
the threatened strike on Railways, if it takes place. My Government is fully
conscious of the difficulties experienced by railwaymen as well as other
workers and by the public generally because of the rise in prices. Government
has sought, to the best of its ability, to mitigate these difficulties of low-
paid employees, and my Government is always prepared for friendly
consultations with industrial or other workers with a view to removing their
difficulties within available resources and with due regard to the various
factors of our national economy. It is my earnest hope and the hope of my
Government that railway workers will give up the idea of a strike and that
nothing will be done to dislocate railway transport whose efficient functioning
is essential to the adequate distribution of foodgrains in the present difficult
and troubled situation. Any such dislocation will also inevitably check the
movement of the wheels of industry and production, and will worsen the
very position which the railway workers desire to improve. My Government
is resolved to prevent any such dislocation.

There have been frequent demands for an increase in dearness allowance
to compensate for the rise in prices. The recommendations of the Pay
Commission, which are usually referred to in this connection, were made
in a different context and provided a scheme for a reduction in the dearness
allowance in the expectation of a fall in prices rather than for an increase.
Unfortunately, prices have been continually rising since that recommendation
was made and to follow the same basis for increasing the dearness allowance
is obviously beyond the financial resources of the country and would create
a dangerous spiral of inflation, which would make the benefits illusory and
might lead to economic chaos. My Government hope that the measures of
taxation in this year’s budget and the sale of wheat obtained from abroad,
will encourage anti-inflationary tendencies and have a mitigating influence
on the general level of prices.

The all-India agricultural labour enquiry undertaken by the Ministry of
Labour, in a large number of selected villages, has made considerable
progress. The two stages of the enquiry, namely the general survey of
villages and the general family survey, have already been completed, while
the third stage, an intensive family survey, is still in progress.

My Government is deeply interested in fostering and developing the
study of statistics and the use of statistical methods in administration and
industry. Proper statistical data are essential for any system of planning.
For this purpose a Central Statistical Organization has been set up.



24 PRESIDENTIAL ADDRESSES TO PARLIAMENT

Coal production during 1950 reached the peak figure of 31.99 million
tons. Coal supplies to Pakistan, which were suspended in December, 1949,
were resumed in March, 1951, and 334,081 tons of coal and coke were
supplied till May 31st, 1951. It is further proposed to supply 1,520,000 tons
of coal and coke to Pakistan, during the period July 1951 to June 1952, in
exchange for imports. The year 1951 promises well for coal exports. The
total exports during the first 4 months of the year have been 352,090 tons,
excluding despatches to Pakistan, as compared to 233,902 tons in 1950 and
297,716 tons in 1949. The overall shipping scarcity has interfered considerably
with our coal export programme.

The large fertilizer factory, which has been in process of construction
at Sindri, is rapidly nearing completion. A part of the factory is already
working, and it is hoped that the production of ammonium sulphate will
begin soon. Production at the full installed capacity of 350,000 tons per
annum is hoped to be reached about the middle of 1952. This large scale
production of fertilizers will help greatly in increasing food and other
crops, thus adding to the income of the agriculturists.

During the last session of Parliament certain Articles of the Constitution
were amended. The amendments chiefly related to the legislation for the
abolition of the Zamindari system and to Article 19(2) of the Constitution.
My Government is anxious that the abolition of the big Zamindari System
should be completed as soon as possible all over India, as this is an essential
preliminary step towards further land reform. Criticism was raised about
the amendment relating to Article 19(2) because this was said to limit the
freedom of expression which is guaranteed by the Constitution. It was not
and is not my Government's intention to limit the freedom of expression of
opinion in any way, except when freedom becomes licence and threatens
the security of the State or encourages communal discord. My Government
has always attached great value to communal unity which is the foundation
of our State policy. It hopes to bring forward a Bill during this session which
will remove those provisions from the statute book which are out-of-date
and no longer necessary. Amending legislation will cover not only some laws
affecting the press but also certain sections of the Indian Penal Code, and
the Code of Criminal Procedure, such as Sections 124(A) and 153(A), which
relate to freedom of speech and expression.

My Government also hope to submit a Bill in the current session of
Parliament dealing with Part-C States. It is their policy to remove
progressively the differences which exist in regard to constitutional
development between different classes of States. Part-C States differ from
one another greatly and some of them have special problems to face. Their
cases, therefore, have to be considered, to some extent, separately.

In accordance with Article 338 of the Constitution | appointed a
Commissioner for Scheduled Castes and Scheduled Tribes in November 1950.
The Commissioner has undertaken extensive tours in various parts of India
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where there are large numbers of these castes and tribes, and has presented
valuable reports to me. The welfare of these Scheduled Castes and Tribes
as well as of other backward classes, is a special concern of my Government
as well as of the Governments of the States.

A supplementary statement of estimated receipts and expenditures of
the Government of India will be laid before you for your approval.

After the last session of Parliament it became necessary to promulgate
some Ordinances. These will be brought before you in the form of new Bills
and you will be asked to consider and pass them during the course of this
session.

There are a large number of Bills pending before Parliament, some of
them having been referred to Select Committees. It may not be possible
for this session of Parliament to consider all these Bills, but a number of
them are important and should be passed in this session. | have already
referred to an amended press law and a Bill dealing with Part C States.
A Bill, which has long been before Parliament for some years, is the Hindu
Code Bill. My Government hope that this will be passed during this session.
Among the other more important Bills are: The Industries (Development
and Control) Bill; The Tariff Commission Bill; The State Financial Corporations
Bill, 1950; and some bills dealing with displaced persons.

I shall now leave you to your labours which are of vital importance to
our people. | pray that they will be conducted in a spirit of friendly co-
operation, which is essential for the successful functioning of democracy,
keeping always in view the larger good of the nation, and the high principles
that the Father of the Nation placed before us. May wisdom and tolerance
of spirit guide you in your deliberations.
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MEMBERS OF PARLIAMENT,

We meet here today under unusual circumstances. Even as this Parliament
assembles a new Parliament is coming into being at the bidding and by the
choice of the people of India. The governance of this great country will be
the high destiny and charge of this new Parliament as soon as it is fully
constituted. But we cannot wait till then as the Constitution of India demands
that there should not be too great an interval between two meetings of
Parliament. There are also urgent and important matters which have to be
disposed of before the financial year ends. We are meeting here, therefore,
to consider these important matters and, more particularly, to pass votes
on account authorizing expenditure for a part of the next financial year as
also to vote Supplementary Grants for current financial year. My Government
will bring forward such other urgent or non-controversial matters as can be
disposed of in this session of Parliament. In the circumstances it would not
be proper, and it is not the intention of my Government, to bring forward
controversial matters whose consideration can be postponed. It will be for
the new Parliament to consider all such legislation.

Two years ago our Constitution came into effect and the Republic of
India came into being. In accordance with this Constitution, general elections
all over this vast country have been held on a scale unprecedented in the
history of democratic institutions. The pledge which the people of India
took has been fulfilled and an act of faith has justified itself. Although the
general elections are not over yet, | should like to express my appreciation
of the efficient manner in which this vast undertaking was organised and
carried through, by officials and non-officials, acting in close co-operation,
and to pay my tribute to the scores of millions of our voters who justified
the faith that was reposed in them by voting in a peaceful and orderly
manner. | am particularly gratified at the keen and intelligent interest that
our womenfolk have displayed in these elections all over the country by
exercising their right to vote freely. This is a happy augury for the peaceful
and co-operative progress of our Republic, based on the strength and good
sense of our people.

26
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While India has faced this great task successfully, | regret that the
general state of tension in the world continues and there have been conflicts
and outbreaks of violence in some countries with whom our relations are
friendly. | must express my sorrow at the recent developments in Egypt,
which have led to much destruction and unhappiness, and express my
earnest hope that the problems that face that country will be solved
peacefully and in accordance with the legitimate aspirations of the peoples
concerned.

On the last occasion when | addressed you, | pointed out that the most
significant feature of the age we live in is the emergence of the countries
of Asia. That great upsurge continues and it is not confined to Asia but
spreads to other countries whose people have yet to attain freedom. In
Tunisia that same urge for freedom animates the people and our sympathies
must naturally go to them. | earnestly hope that the spirit of the age, as
exemplified in these movements, will not be hampered and will find
fulfilment by peaceful methods. | should like to welcome on your behalf
and mine the emergence of the independent State of Libya.

In Nepal this new freedom has had to contend again many difficulties
and some people have been unwise enough to try to endanger the stability
of the State. Fortunately they met with failure, and the Government of
Nepal is determined to pursue its course of progressive reform. The bonds
that tie India to Nepal were strengthened by a visit of the Prime Minister
of Nepal to my Prime Minister to discuss many matters of mutual concern.
As a result of this visit and the conversations that took place, decisions
were taken to the advantage of both countries.

A Cultural Delegation, consisting of eminent men in science, literature
and the arts, from our great neighbour, China, paid a welcome visit to India
and were the guests of our Government. The Delegation toured extensively
in India and thus added to the knowledge of each country of the other,
which is so necessary to the growth of mutual understanding. It is my
Government’s intention to send a Cultural Delegation to China to convey to
the people of China the good wishes of our people and their desire for
friendship.

I am glad to inform you that we have concluded Treaties of Friendship
with Iran, Turkey and Indonesia. An air link with Afghanistan has been
established. Diplomatic relations at Legation level have been established
with the Philippines; and the Indian Legation in Bangkok and the Thai
Legation in New Delhi have been raised to Embassy level. We have welcomed
in India Air Force Missions from Indonesia and Thailand. Negotiations for Air
Agreements are taking place with Iran and Afghanistan. My Government
hopes to conclude a Peace Treaty with Japan soon.
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It has been my Government’s earnest desire and consistent policy to
cultivate friendly and peaceful relations with all countries and | am glad
to say that policy is bearing fruit. | regret however that no solution has yet
been found for the problem of Indians in South Africa. The United Nations
have again considered this problem and appointed a Three-Man Commission
to help settle this problem, which is of vital importance not only to India
and Pakistan but also to the world. Any policy which is based on racial
intolerance and domination cannot be accepted or succeed in the modern
world and must lead to conflict, which might endanger the peace of the
world.

The Kashmir issue is still being considered by the United Nations. | hope
that this problem, which has already lasted for over four years, will find
a final solution soon. That solution can only be in accordance with the will
of the people of Jammu and Kashmir State. | am glad that a Constituent
Assembly, representative of the people, has been elected and will soon
commence the Work of framing a new Constitution for the State.

The food situation in the country is still causing us grave concern owing
to the failure of rains over a large part of Western India and some areas
in other provinces. Steps have been taken to import food from abroad. The
‘Grow More Food’ campaign is yielding good results and it is proposed to
continue it intensively in selected areas. My Government is appointing a
committee to enquire into the working of the Grow More Food campaign
and to recommend comprehensive measures for its effective working and
intensification.

The general economic situation of the country shows some improvement.
The wholesale price index fell from 457.5 in April 1951 to 433.1 in December
1951. There has been a substantial increase in production in a number of
industries, e.g. cotton textiles, jute, steel, coal, salt, sugar, cement,
electrical goods, rubber goods, machine tools, small tools and diesel engines.
There has been considerable improvement in the supply of cloth for internal
consumption. There has also been an increase in foreign trade, but the
balance of trade is still unfavourable to us and there is need for ensuring
better adjustment between imports and exports.

Some new industries have been started, such as Linoleum, automatic
looms, carding machines and aluminium powder. Sources of sulphur have
been located and efforts are being made to make India self-sufficient in
sulphur. The construction of a Machine Tools Factory and a Telephone Cables
Factory has begun. A Penicillin Factory is being constructed; meanwhile a
Penicillin Bottling Plant has been set up in Bombay*.

Agreements have been arrived at with some foreign companies for the
establishment of Oil Refineries in India.

*Now known as Mumbai.
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The great Fertiliser Factory at Sindri has started production and it is
hoped that it will be in full production by the middle of this year. This will
be of great help to our agriculture and is expected to bring about a
considerable saving in foreign currency.

The management of the Visakhapatnam Shipbuilding Yard is being taken
over by a new company in which Government will have the controlling
interest. The foundation stone of the new Port at Kandla in Kutch was
recently laid. This port, which is likely to grow rapidly in importance, will
serve the whole of northern India.

| welcome the Agreement with the USA for aid amounting to 50 million
dollars for development projects. | should like to express my special
gratification that these projects are particularly meant to encourage food
production and the development of community schemes such as Nilokheri,
Faridabad and Etawah. The Agreement with the Ford Foundation for rural
development is also very welcome.

Progress has been made for the welfare of labour. The Plantations
Labour Act and the Minimum Wages Act are being implemented and action
is being taken for legal protection against forced labour. A beginning has
been made in the implementation of the Employees State Insurance Act.
The Agricultural Labour Enquiry is nearing completion and action is being
taken in some States for the fixation of minimum wages in agriculture. The
Industrial Housing Scheme is being extended to Part B and C States. The
Employees Provident Fund Ordinance, which was promulgated last November,
is an important measure for providing assistance to the industrial worker
in his old age and to the family in the event of premature death of the
bread-winner.

I am glad to note that an agreement has been arrived at with Railwaymen
for the setting up of a permanent negotiating machinery for dealing with
disputes. The welfare of the country demands that our transport system
must work efficiently and without interruption or obstruction and that any
dispute should be settled by friendly negotiation. There has been a
considerable improvement in the transport situation in the country. The
part played by railways in the movement of foodgrains to deficit areas has
been very creditable.

Since its publication a few months ago, the draft Five-Year Plan has
been widely discussed throughout the country and many comments and
criticisms have been received. The Planning Commission is giving careful
consideration to the suggestions made and is now engaged in drawing up
its final report which it hopes to complete in about three months time. My
Government feel greatly encouraged by the wide interest aroused among
all sections of the people and are confident that the people of the country
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will participate fully in the implementation of the Plan, so that the country’s
human and material resources might be utilised to the fullest extent and
the maximum contribution made towards the solution of our economic
problems.

As | have already stated, this session of Parliament will undertake only
urgent or non-controversial legislation. This essential legislation will include
such Ordinances as have been issued after the last session of Parliament
and the Presidential and Vice Presidential Election Bill. The Punjab
Proclamation which was approved by Parliament on the 9th August 1951
expires after six months. It is necessary to renew this till such time as the
new Punjab Assembly meets.

This is the fifth and the last occasion when | am addressing this
Parliament. My first address to you was delivered a little over two years
ago, on the 31st January 1950, soon after the Proclamation of the Republic
of India. These two years of this young Republic of ours, to whose service
we are pledged, have been full of travail and difficult problems. You have
faced these problems with courage and the work you have done is now a
part of the history of India. Some of you will come back to this historic
chamber which is so full of memories, and some of you may not return. But
whether your labour lies in Parliament or elsewhere, it is dedicated to the
service of this country. It is only in this spirit of dedication and with the
memory of the Father of the Nation to inspire us that we can be worthy
of the high destiny that beckons us. Let us always remember the message
of him who brought us our freedom, the message of unity and goodwill
among all the people of India, of the abolition of class distinctions and of
those based on birth, caste or religion, of the raising of those who have
been suppressed or disinherited, and of the evolution of a peaceful,
co-operative India which gives opportunities of progress to all her citizens.
A chapter of our history ends and a new chapter will soon begin. May
wisdom and tolerance of spirit be with you and the service of our Motherland
ever inspire your efforts.
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MEMBERS OF PARLIAMENT,

| welcome you here today as Members of the first Parliament of the
Republic of India, elected under our Constitution. We have now given full
effect to the provisions of the Constitution relating to the composition of
the Legislatures and the leadership of the State, and thus completed one
stage of our journey. Even as we complete that stage, we start on another.
There is no resting place for a nation or a people on their onward march.
You, Members of Parliament, newly elected by over 170 million of our
people, are the pilgrims who have to march forward in their company. On
you rests a unique privilege and a heavy responsibility.

As | speak to you on this historic occasion, | have a feeling of the high
destiny of our ancient land and the vast numbers of men and women who
live in it. Destiny beckons us and it is for us to respond to its call. That
call is for the service of this great land of India, which has passed through
good fortune and ill-fortune alike since its story began many thousands of
years ago, at the dawn of history. During these many years, greatness has
come to our land and tragedy has also been our fate. Now that we stand
on the threshold of another phase of India’s long story, we have to determine
afresh how best to serve her. You and | have taken the oath of service to
this country of ours. May we be true to that pledge and dedicate our
highest endeavour to its fulfilment.

India has, after a long period of subjection, gained her freedom and
independence. That freedom has to be maintained, defended and enlarged
at all cost, for it is on the basis of that freedom alone that any structure
of progress can be built. But freedom by itself is not enough—it must also
bring a measure of happiness to our people and a lessening of the burdens
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they suffer from. It has, therefore, become of vital importance for us to
labour for the rapid economic advancement of our people and to endeavour
to realise the noble ideals of equality and social and economic justice
which have been laid down in our Constitution.

India has represented throughout her history certain other urges of the
human spirit. That has, perhaps, been the distinguishing mark of India, and
even in recent years we saw a noble example of that ancient spirit and
urge of India in the form of Mahatma Gandhi, who led us to freedom. To
him political freedom was a vital step, but only a step to the larger
freedom of the human spirit. He taught us the way of peace and
non-violence, but not the peace of the grave or the non-violence of the
timid. And he taught us, in line with the teachings of India’s ancient sages
and great men, that it is not through hatred and violence that great ends
are achieved, that right ends must be pursued and achieved only through
right methods. That is a basic lesson not only for us of India but if | may
venture to say so also for people throughout the world.

| earnestly trust that, in the great tasks that face us you will remember
this ancient and ever-new message of India and will work in a spirit of
co-operative endeavour, placing the cause of the nation and of humanity
above all lesser objective. We have to build up the unity of India, the unity
of a free people working for the realisation of the high destiny that awaits
them. We have, therefore, to put an end to all tendencies that weaken
that unity and raise barriers between us, the barriers of communalism,
provincialism and casteism. Opinions will and must differ in regard to many
political and economic matters, but if the good of India and her people is
our dominant urge and we realise, as we must, that this good can only be
achieved through the methods of peaceful co-operation and democratic
processes, then these differences can only add to the richness of our public
life.

It is with this outlook that | beg of you to face your problems here in
this country and to face the world with friendly eyes and without fear. Fear
today, fear of some approaching disaster, darkens the world. It is not
through fear that the individual or the nation grows, but through fearlessness
abhaya, as our ancient books told us.

We have consistently pursued a policy of friendship with all the countries
of the world and that policy, though sometimes misunderstood, has been
progressively appreciated, by others and is yielding fruit. | trust that we
shall firmly continue that policy and thus try to lessen somewhat the
tension that exists in many parts of the world. My Government has not
sought to interfere with other countries just as it does not invite any
interference from others in our own country. We have tried the method of
co-operation wherever possible and our good offices are always available
to further the cause of peace. We have no desire to thrust them on anyone.
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We realise, however, that in the world today no country can remain isolated,
that it is inevitable that international co-operation should grow till, at
some distant date, all the nations of the world join together in a great
co-operative endeavour for the advancement of humanity.

For nearly a year now, efforts have been made in Korea to find some
way to a truce which might lead to a peaceful settlement of the many
problems that afflict the far-east of Asia. | have expressed the hope on
several occasions that success will crown these efforts and peace be
established again. It is the greatest of tragedies that, despite assertions of
goodwill for the Korean people, this ancient country has been reduced by
war, hunger and pestilence to utter ruin. It has become a sign and a
warning to the world of what war means, whatever immediate justification
might be advanced for it. War does not solve problems, it creates them.
In Korea now it appears that most of the obstacles to a truce have been
overcome and only one major hurdle, the exchange of prisoners, remains.
It should not be beyond the wit of statesmen to overcome this last obstacle.
Not to do so will be to confess the failure not only of wisdom but also of
common humanity. The world hungers for peace and the statesmen who
bring peace will remove a heavy and fearful burden that now oppresses the
minds of hundreds of millions of people throughout the world.

I have referred on previous occasions to the great nationalist upsurge
in various parts of Asia and Africa which are still denied freedom.
In particular, | have made reference to recent events in Tunisia and expressed
our sympathy for the people of that land in their desire for freedom.
| regret greatly that, in spite of the desire of a large number of countries
in Asia and Africa, even a discussion of this subject was not allowed in the
United Nations. The United Nations Organisation was meant to represent
the world community inclusive of all, and its primary aim was the
preservation of peace. Gradually, the noble aims of the founders of the
United Nations and the Charter that they framed appear to be getting
blurred. The wide vision gives place to a more limited outlook. The
conception of universality changes into something far narrower and the
urge to peace weakens. The United Nations Organisation came into existence
to fulfil a deeply felt want of humanity. If it fails to fulfil that want and
becomes an ineffective organ for the maintenance of peace and the
advancement of freedom, that, indeed, will be a tragedy. | earnestly trust
that this great organisation, on which the hopes of the world have been
built up, will return to its old mooring and become, as it was meant to be,
a pillar of peace and freedom.

My Government has sent a Cultural Delegation to our great neighbour,
China. That Delegation has carried the greeting and goodwill of our people
to the people of China. | should like to express my gratitude for the cordial
welcome that it has received from the Government and people of China.



34 PRESIDENTIAL ADDRESSES TO PARLIAMENT

| regret greatly that the racial policy of the Government of the Union
of South Africa has continued and has led to serious developments. Our
people have been intimately concerned over this policy because there are
many people of Indian origin who live in Sough Africa. But this question is
no longer merely one of Indians in South Africa; it has already assumed a
greater and wider significance. It is a question of racial domination and
racial intolerance. It is a question of the future of Africans even more than
that of Indians in South Africa. Delay in settling this and like questions is
fraught with peril for humanity. | am glad that there has been a growth of
friendly relations of all over Africa between the Africans and the Indians
resident there. It is our desire not to interfere in any way with the growth
of the peoples of Africa, but to help them to the best of our ability.

| regret also that a large number of Indians, long resident in Ceylon*,
have been deprived of their voting rights. They claim to be as much Ceylonese
citizens as other inhabitants of that country. Our ties with Ceylon* go back
to thousands of years and our relations with Ceylon* and her people have
been most friendly. We welcomed her independence and we hoped that her
people would advance in every way as an independent people. But true
progress will not come by depriving a large number of citizens of their
natural rights. This will lead, as it has already led, to serious problems and
complications.

We have for many years past suffered a shortage of food and large
quantities of foodgrains have had to be imported. In this we were helped
greatly by the United States of America, and we must be grateful to that
great country for the generous help that it gave. For the first time in
recent history, we have large stocks of foodgrains (except for rice), and are
building up a substantial reserve which will help us in the future in case
of need. This is to be welcomed. But the failure of the rains over large
parts of our country has created a difficult situation for the people there.
For five successive seasons, Rayalaseema has suffered the misfortune of a
drought and its greatest need today is water. Our Army is doing valuable
work to help the civil population by deepening wells and carrying water
and in other ways. In these large areas of drought and scarcity, many minor
projects have been undertaken to provide work and cheap grain shops have
been opened. Wherever necessary, free food is given.

Owing to the high cost of imported foodgrains, their price has gone up.
The contraction of the food subsidy has contributed in some measure to
those high prices, and has caused some distress and discontent in rationed
areas. To some extent this is partly counter-balanced by a general fall in
prices. The limitation of food subsidies has induced Governments in various
States to make a more realistic appraisal of their need for import of
foodgrains, and this has led to a reduction of the demand from various
States for foodgrains, with its consequent result on their import. This is
undoubtedly an advantage in the present and for the future. The amount

* Now known as Sri Lanka.
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saved from the food subsidies has been diverted to financing minor irrigation
schemes which will yield more foodgrains in future and thus help in solving
our food problem. My Government is giving the most careful attention to
these matters. It has to balance immediate with future advantages. At the
same time it is anxious that no distress should be caused and it will do all
in its power to prevent this from happening.

The Planning Commission is now finalising its report on the Five Year
Plan. A very vital addition to this Plan has been made by the proposal to
start fifty-five Community Projects throughout the country. This has been
possible because of aid from the United States of America through their
Technical Cooperation Plan. These Community Projects are intended not
only to increase our food production but also, what is even more important,
to raise the whole level of community living. It is hoped that this programme
will grow and cover a considerable part of India. But it can only grow if it
has the full co-operation of the people and | earnestly trust that in this
matter, as in implementing the other proposals of the Planning Commission,
their co-operation will be forthcoming in full measure.

The integrated programme for agricultural production has made
satisfactory progress. Jute production has increased considerably from
16.6 lakh bales in 1947-48 to 46.8 lakh bales in 1951-52. Cotton production
has gone up during the same period from 24 lakh bales to over 33 lakh
bales. Production of foodgrains has increased by 14 lakh tons, though this
has been offset by drought in certain areas. Sugar production increased
from 10.75 lakh tons in 1947-48 to 13.5 lakh tons in 1951-52. There has also
been an increase in the production of steel, coal, cement and salt. India
is now self-sufficient in salt and is able to export her surplus. A Central Salt
Research Station is being established in Saurashtra.

The general economic situation in the country has been kept under
continuous observation by my Government. In my last address to Parliament
| referred to a slight fall in wholesale prices. This trend was sharply
accentuated in the months of February and March. Partly this was due to
a general readjustment of prices all over the world, a process which started
in 1950 but received a set-back owing to the outbreak of the Korean War.
With the prospect of an armistice in Korea in sight, this process of
readjustment gathered strength. This has been assisted by an increased
production of goods in the country coupled with increasing consumer
resistance to high prices. The monetary and credit policy of my Government,
initiated with a view to checking inflation, has also contributed to the fall
in prices. This sharp fall in the price level has caused difficulties to those
engaged in business and industry, more especially in the textile industry.
This is also leading to a fall in our export earnings. My Government are
closely watching the situation to ensure that production and employment
are not affected. It is their intention to take such action as might be
necessary to assist in the stabilisation of prices at a reasonable level.
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| am glad that a new Ministry of Production has been created. Production
by State-owned industries is of vital importance and the creation of a new
Ministry for this purpose indicates that special attention is going to be paid
to it.

An assurance was given by Government last year to Parliament that a
Press Commission would be appointed to consider various matters connected
with the Press. My Government hope to appoint such a Commission in the
near future. It is also proposed to place before Parliament a bill arising out
of the recommendations of the Press Laws Enquiry Committee.

This session of Parliament will be mainly concerned with the Budget
and there will probably not be much time for other legislation. A statement
of the estimated receipts and expenditure of the Government of India for
the financial year 1952-53 will be laid before you. The members of the
House of the People will be required to consider and pass the Demands for
Grants.

After the last session of the provisional Parliament, it became necessary
to promulgate an Ordinance relating to the repealing of the Saurashtra
(Abolition of Local Sea Customs Duties And imposition of) Port Development
Levy. This Ordinance will be brought before you in the form of a new bill
and you will be asked to consider and pass it. Another Ordinance was issued
for the purpose of extending the Displaced Persons (Claims) Act, 1950. A
bill to replace this ordinance will also be placed before you.

A number of bills which were introduced in the provisional Parliament
have now lapsed. Some of these will be placed before you in so far as time
permits. It is also proposed to place before Parliament a bill dealing with
Preventive Detention.

One of the legislative measures which was discussed at considerable
length in the provisional Parliament was the Hindu Code Bill. This couldn’t
be passed and, in common with other pending bills, has lapsed. It is the
intention of my Government to introduce afresh legislation on this subject.
It is proposed, however, to divide up the bill into certain parts and to place
each part separately before Parliament, so as to facilitate its discussion
and passage.

| have endeavoured to indicate to you some of the work that will be
placed before this session of Parliament. | trust that your labours will bear
fruit for the good of our people and that this new Parliament of the
Democratic Republic of India will set an example of friendly co-operation
and efficient working. Your success will depend on the spirit of tolerance
that governs your activities and the wisdom that inspires your efforts. |
earnestly trust therefore that this wisdom and tolerance of spirit will always
be with you.
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MEMBERS OF PARLIAMENT,

Nine months ago, | welcomed you as members of the first Parliament
of the Republic of India, elected under our Constitution. Since then, you
have had to shoulder heavy burdens and to face difficult problems, both
domestic and international. As we meet here today, we bring with us faith
in our country’s destiny and the assurance that our people are advancing,
through their labours towards the goal that we have set before us. These
nine months have seen advances on many fronts, industrial and agricultural,
and the finalization of the Five Year Plan, which has mapped out the lines
of our progress in the coming years. It is for us now to march along that
path and to implement and fulfil the promise held out to our people. That
is no easy task, for a multitude of old and new problems always tend to
overwhelm us and our wishes often run faster than our capacity and
resources.

At this moment, when we require all the wisdom and experience of our
leaders, it is a misfortune that we have lost one of the most eminent and
devoted of our elder statesmen. | learnt with deep sorrow of the death
yesterday, in the early morning, of Shri N. Gopalaswami Ayyangar, who had
filled, in the course of a full life, many high offices with rare distinction.
To the end of his days, regardless of his health and the leisure he had so
richly earned, he devoted his life to the service of his country and people.
His colleagues in the Government and | relied on his ripe wisdom whenever
any difficult problem confronted us. His death is a great loss to the country
and to all of us.

While we labour in our own country to build up a new and prosperous
India, bringing relief to the millions who have suffered so much in the past
from the curse of poverty, the problems of the rest of the world thrust
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themselves upon us and we cannot avoid them or isolate ourselves from
them. My Government has no desire to interfere with other countries, but
it has to face the responsibility which has inevitably come with independence
to India. We have endeavoured, as is well known, to pursue a policy of
peace and of friendship with all the countries of the world. Gradually, that
policy has been understood and appreciated, even by those who may not
always agree with it, and it is recognised that India stands for peace among
the nations and will avoid taking any step which might encourage the
tendency to war. In pursuit of this policy, my Government put forward
certain proposals which they hoped might lead to a settlement of the
Korean War. Those proposals met with a very large measure of support, but
unfortunately some of the great countries most intimately concerned were
unable to accept them. This war continues not only to the utter misery and
ruin of the people of Korea, but also as a focus of danger for the rest of
the world. Certain statements recently made, and the consequences that
might flow from them in extending the war in Korea, have caused
considerable apprehension in the minds of people all over the world. My
Government has viewed these developments with grave concern. | trust
that any tendency towards an extension of the war which has already
brought disaster in its train, will be checked and the minds of nations and
peoples will be turned towards a peaceful approach to these problems. My
Government will continue to work to this end and will pursue a policy of
friendship with all countries without any alignment with one group of
nations against another. The democratic processes to which we are so
firmly committed in our own country involve methods of peaceful approach
to problems. If democracy is to survive, the same climate of peace and
spirit of reconciliation has to be extended to the international sphere.

The General Assembly of the United Nations will meet again in the near
future and will consider these grave problems, on which hangs the
momentous issue of peace or war in the world. | earnestly hope that the
great nations whose representatives will assemble there will address
themselves to the promotion of a spirit of reconciliation and the fulfilment
of the objectives embodied in the Charter of the United Nations.

In the continent of Africa, which continues to be the greatest sphere
of colonialism today, events have taken a turn for the worse. In South
Africa, the doctrine of racial domination is openly proclaimed and enforced
by all the power of the State. The efforts made by the United Nations to
deal with this problem have been ignored by the Government of the Union
of South Africa. A movement against racial discrimination, which was
remarkable for its peaceful and disciplined character, is sought to be crushed
by legislation and governmental action, which are unique in their denial of
democratic processes and the purpose which was proclaimed in the Charter
of the United Nations. In East Africa there is racial conflict which, if not
ended to the satisfaction of the people, is likely to extend and engulf vast



Dr. Rajendra Prasad 39

areas of Africa. There are many people still who do not realise that racial
domination and discrimination cannot be tolerated in the world today and
any attempt to perpetuate them can only lead to disaster.

Our relations with our neighbour countries in Western and South-Eastern
Asia continue to be close and friendly and there is an increasing measure
of co-operation between us. Even in regard to Pakistan, with which
unfortunately our relations have been strained, there has been a certain
improvement. That improvement is not very great, but it is an indication
which | welcome. Recent conferences between representatives of the two
countries have been held in a friendly atmosphere and will, | hope, yield
results. The upheaval caused by the introduction of the passport system
between the two countries has subsided and many of the difficulties that
were created by this system are being gradually removed. | trust that this
effort will be continued and directed towards the removal of the basic
problems that still confront the minorities in East Bengal.

The canal waters issue is being considered at a technical level jointly
by representatives of the two countries, assisted by the International Bank.
This issue is eminently one which ought to be considered objectively and
dispassionately so that the maximum advantage can be derived by both
countries from the waters that flow through them. A great proportion of
these waters run waste to the sea. If they can be properly harnessed, they
will bring relief and prosperity to vast numbers of human beings in both
India and Pakistan. It is unfortunate that an issue like this should be
treated in a spirit and atmosphere of rivalry and hostility. | trust that the
new approach will yield fruitful and happy results to both countries. This
approach can also be applied to the settlement of the evacuee property
problem which affects the fortunes of millions of people both in India and
Pakistan.

Another vital issue between India and Pakistan has been the Jammu
and Kashmir State. This matter is again being discussed by our representatives
with the representative of the United Nations. That issue, like others, has
to be considered dispassionately, keeping always the welfare of the people
of that State in view. It is not by war or threats of war that this, or any
other outstanding problem between India and Pakistan, can be solved. My
Government has declared repeatedly that it will not go to war unless it is
attacked, and has invited a like declaration by Pakistan. If fear of war was
eliminated, it would be much easier to consider all the issues that confront
us today.

Internally, in the Jammu and Kashmir State, progress has been made in
many ways. Our Constitution contains specific provisions about the
relationship of India with the State, and by an agreement between the
Government of India and the Jammu and Kashmir Government, the bonds
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that tie that State to India have been strengthened and made closer. A part
of this agreement has been implemented and the remaining part should
also come into operation soon. Unfortunately a misconceived agitation was
started in Jammu which, though aiming at a closer union with India, is
likely to have exactly the opposite effect. | trust that this misguided agitation
will cease and the people of Jammu and Kashmir will co-operate for the
progress and advancement of the State in the larger Union of India. Where
there are legitimate grievances, they will undoubtedly be enquired into
and every effort made to remove them.

The question of linguistic provinces has often agitated the people in
various parts of the country. While language and culture are important
considerations in the formation of States, it has to be remembered that the
States are administrative units in the Union of India and that other
considerations also have to be kept in mind. Above all, the unity of India
and national security have always to be given the first priority. Financial
and administrative aspects, as well as economic progress, are also important.
Keeping all these factors in view, there is no reason why the question of
the reorganisation of States should not be considered fully and dispassionately
so as to meet the wishes of the people and help in their economic and
cultural progress. | am glad that my Government has taken steps in the
matter of the formation of a separate Andhra State and | hope that there
will be no great delay in establishing this new State. Any such change as
the establishment of a new State demands the fullest co-operation of all
those concerned with it and | trust that this will be forthcoming.

The Planning Commission has completed the first part of its labours by
finalising its report on the Five Year Plan. The other and the more difficult
part, of implementing this plan, now faces the country and to that we must
address ourselves. | am glad to find that this Plan and the fifty-five
Community Projects that have been started in the country are evoking a
considerable degree of enthusiasm among our people. In the course of a
few months, hundreds of miles of roads have been built, tanks dug, school
houses constructed and many other minor projects undertaken, almost
entirely by the voluntary labour of our people. That is a sign of hope and
promise, for it lies with our people ultimately what they make of their
future.

The general economic situation in the country shows distinct signs of
improvement, although there are still unfortunately areas where, owing to
lack of rain, near-famine conditions prevail. The State Governments are
doing their utmost to give relief by utility works or otherwise in these
areas. The problem, however, has to be tackled in a more basic way so as
to avoid recurrence of famine conditions and a complete dependence upon
the vagaries of the monsoon.
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The Finance Commission, constituted towards the end of 1951 under
the provisions of Article 280 of the Constitution, have submitted their
report. The Commission's recommendations have been accepted by my
Government and necessary action will be taken for implementing them.
The recommendations of the Commission will be laid on the Table of both
Houses of Parliament in the current session.

There has been a steady improvement in the food situation and the
closing stock for 1952 was 19 lakh tons, which is the highest on record so
far. One of the factors in building up this stock was the wheat loan from
the U.S.A. The prospects of foodgrains for 1952-53 are better than in the
two preceding years. Owing mainly to the drought in parts of Bombay*,
Madras and Mysore, caused by an inadequate monsoon, foodgrains will have
to be imported, but their quantity will be less than in the last two years.
It is of the highest importance that we should gain self-sufficiency in food
and | hope that this might be possible within the three remaining years of
the Five Year Plan. For the first time we start this year with a considerable
stock of foodgrains. We should endeavour to build this up so that we can
meet any contingency. Prices of foodgrains have shown a downward trend
in recent months. Controls have been relaxed in many parts of India and
there is greater freedom of movement. The Government, however, intend
to retain control at strategic points so that no untoward results may affect
prices or procurement.

The production of sugar during 1951-52 reached the record figure of
15 lakh tons and for the first time production exceeded internal
requirements. This made it possible to relax control over the prices,
movement and distribution of sugar, as well as on gur and khandsari. With
the easing of the supply position of groundnut oil, controls of prices on
hydrogenated oils have also been lifted, except those intended to ensure
quality.

Very considerable progress has been made in cotton and jute production.
In 1948-49 cotton production amounted to 17.7 lakh bales and jute
20.7 lakh bales. In 1951-52 cotton had increased to 31.3 lakh bales and jute
to 46.8 lakh bales.

In order to add to the country’s food production, special attention is
being paid to the construction of more than 2,000 tube-wells and for an
accelerated programme of minor irrigation works. Crop competitions are
becoming increasingly popular all over the country and have yielded very
remarkable results. Large-scale experiments are being made to introduce
what is called the Japanese method of rice cultivation which promises
substantial results in increase of yield. A large mechanised farm has been
set up in Jammu Province. Vigorous attempts are being made for the
extensive application of fertilizers and other manure and for the use of

* Now known as Mumbai.
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improved seeds. The community centres are specially aiming at increasing
the yield of foodgrains by various methods, including a rural extension
service.

For the improvement of cattle, 92 key farm centres were started in
1951-52. In addition it is proposed to provide one key village unit in each
Community Project area. Sheep breeding schemes have been reorganised to
provide for the production of fine wool. A Board for the preservation of
wild life has been set up. At Jodhpur a Desert Afforestation Research
Station is being established. This will undertake work for the reclamation
of arid areas.

The Sindri Fertilizer Factory produced 180,000 tons of ammonium
sulphate during 1952. This is expected to be increased to three lakh tons
in 1953. The pool price has been reduced from Rs. 365 per ton to Rs. 335.

The production of cotton textiles, which amounted to 4,600 million
yards during 1952, was highly satisfactory and the prospects for the next
year are good. The lower prices of mill-made cloth, though welcome, led
to a fall in the off-take of handloom cloth and the handloom industry,
which provides livelihood to millions of people in the country, was faced
with serious difficulties. My Government attaches great importance to this
and other cottage industries both because vast numbers of people are
employed in them and because they are the most effective method of
removing unemployment. An All-India Khadi and Village Industries Board
has been established and legislation undertaken to raise funds for technical
development and research for village and cottage industries. In order to
help the handloom industry, the production of dhoties by mill industry was
curtailed to sixty per cent of the 1951-52 production.

The tea industry was badly affected by the fall in international prices.
The Government have taken measures to assist tea gardens to secure better
credit facilities and propose to set up an expert committee to enquire into
all aspects of the tea industry, including marketing. The price of tea is now
showing some signs of improvement.

The readjustment of world prices affected foreign trade and exports
fell in value and to a lesser extent, in quantity. The balance of payments
position, however, continued to be satisfactory, as imports also declined.

My Government has been paying special attention to the tribal areas in
the North-East and other parts of India and help is being given for their
development. A Commission to consider the problems of backward classes
has been appointed. A Press Commission has also been appointed to consider
problems of the newspaper press in India.

The great multi-purpose river valley projects have made good progress
and in some of them the operational phase will begin soon. Work on other
projects has made steady progress.
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Steps are being taken to improve the efficiency of the Hindustan Shipyard
at Visakhapatnam and for the expansion of the Iron and Steel Industry.
Production of coal, steel, cement, salt and fertilizers has reached higher
levels than in the previous year.

Scientific research has made further progress by the establishment of
new National Laboratories and Research Institutes. A Central Electro-Chemical
Research Institute was opened at Karaikudi and the Central Leather Research
Institute at Madras. The Building Research Institute at Roorkee will be
opened soon. A factory for processing monazite sands has been set up at
Alwaye in Travancore-Cochin and a Machine Tool Prototype factory was
recently opened at Ambernath in Bombay State. The Hindustan Aircraft
Factory at Bangalore* has produced, from its own designs, a number of
trainer aircraft which are being used now. A defence factory near
Jubbulpore** is nearing completion.

My Government has decided to take under State control the existing air
companies and to operate the scheduled air services. It is proposed to
establish two State Corporations for this purpose, one for internal services
and the other for external services.

Indian Railways are celebrating their centenary next month. This great
State undertaking belonging to the community is continuing its progress
and extending its operations.

The progress of a people and of a nation ultimately depends upon
education. My Government views with much concern the present state of
education in the country which suffers in many ways, both in quality and
quantity, and too much attention is paid to the granting of diplomas and
degrees and not to the real improvement of the individual in cultural,
scientific and technical matters and, above all, in the training for good
citizenship. Basic education has been adopted as the model, but progress
in this has thus far been unfortunately slow. Many schemes for the
improvement of basic, secondary and social education are under
consideration, and a Commission on Secondary Education has been appointed.

An overall view of the situation in India indicates all round general
progress at an increasing pace. This is a matter for satisfaction. But the
goal we have set before us is still far and requires greater and continuous
effort and an increasing pace of change. We aim at a Welfare State in
which all the people of this country are partners, sharing alike the benefits
and the obligations. So long as there is poverty and unemployment, a
section of the community derives no benefit from this partnership. It is,
therefore, necessary for us to aim at full and productive employment.

*Now known as Bengaluru.
**Now known as Jabalpur.
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A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1953-54 will be laid before you.
The Members of the House of the People will be required to consider and
pass the demands for grants.

The House of the People will also be asked to vote supplementary
grants to meet additional expenditure during the current financial year.

There are 24 Bills pending before you. Some of them have passed the
Committee stage. A few of them, which are still under consideration by the
Committees, will be brought before you with their recommendations during
the course of this session.

Among the other legislative measures that it is intended to bring before
you, the following may be especially mentioned: The Representation of the
People (Amendment) Bill, the Bill on National Housing, the Air Services
Corporation Bill, the Minimum Wages (Amendment) Bill, and the Indian
Tariff (Amendment) Bill.

| earnestly trust that wisdom and tolerance and the spirit of co-operative
endeavour will guide you in your labours and will yield results for the good
of the country and the people whom we are all privileged to serve.
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Speaker, Lok Sabha - Shri G.V. Mavalankar

MEMBERS OF PARLIAMENT,

| have come here, after a full year, to welcome you to the new session
of Parliament. During this past year, you have had to consider many difficult
problems and to shoulder heavy burdens. Many of those problems still
remain with us, but | think that you may well look back on this year as one
of considerable achievement. As a symbol of the indomitable spirit of man
conquering almost insurmountable obstacles and difficulties, came the final
conquest of Everest. With this single achievement was associated one of
our own brave countrymen. In the international sphere, the old tensions
and fears continue. But efforts are being continually made to find some
settlement and | earnestly trust that these efforts will lead to an easing of
these tensions and will point the way to some future settlement both in the
West and in the Far East.

India has continued to pursue a policy of peace and friendship with all
the countries of the world and has not hesitated to undertake responsibilities
where, it was hoped, this might enable her to perform some service in the
cause of peace. In Korea, my Government accepted the Chairmanship of
the Neutral Nations Repatriation Commission and sent a Custodial Force to
take charge of the prisoners of war, pending a final decision about their
future. Unfortunately, the process laid down in the Armistice Agreement
could not be carried through, as intended, and a difficult situation arose.
The Commission will conclude its labours within a few days and the Custodial
Force is gradually returning to India. The major matters of dispute in Korea
have not been settled yet. | earnestly hope that an early attempt will be
made in the United Nations General Assembly, or otherwise, to give full
consideration to these outstanding issues. | should like to express, on your
behalf and mine, our high appreciation of the work of our representatives
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in the Neutral Nations Repatriation Commission in Korea and of our officers
and men of the Custodial Force, who discharged their difficult and delicate
tasks with ability and impartiality.

India’s relations with other countries continue to be friendly, even
though sometimes some misunderstandings arise. My Government’s
representatives are at present discussing with the Government of the People’s
Republic of China various issues of common concern in regard to Tibet.
| have every hope that these discussions will lead to a settlement of
outstanding issues. Trade agreements have been made with the Soviet
Union and several other countries. In the course of the past year, meetings
took place between my Prime Minister and the Prime Minister of Pakistan.
These meetings were friendly and led to some understandings about various
matters which have long been in dispute between the two countries. While
some progress was made in this respect, unfortunately some other
developments have at present come in the way of further progress. | am
glad to find that an agreement has been arrived at between my Government
and the Government of Ceylon* over the long standing issue of the people
of Indian descent in Ceylon*. This agreement does not finally solve this
problem but is a first step and an earnest attempt to that end and
| welcome it as such. It has always been my Government’s endeavour to
develop close and friendly relations with our neighbour countries, Ceylon*®
and Burma** with whom India has not only geographical but cultural affinities
of long standing.

With the countries of Western Asia and Egypt, our relations have been
of close cooperation and friendship. | am glad that the services of our
Chief Election Commissioner as Chairman of the Electoral Commission for
the Sudan were appreciated and successful elections were held. | welcome
the emergence of self-government in Sudan both in itself and as a symbol
of future progress in the Continent of Africa, which has suffered so much
in the past, and is now undergoing a severe ordeal.

Since | addressed you on the last occasion, a new State in the Indian
Union has come into existence, the State of Andhra. | welcome this addition
to our fraternity of States and wish it success. In view of the demands for
further reorganisation of the States in India, my Government have appointed
a Commission for this purpose consisting of eminent and experienced
members. This is a task of high and historic importance, which has to be
dealt with in an objective and dispassionate manner so as to promote the
welfare of the people of the areas concerned as well as of the nation as
a whole. | earnestly trust that the work of this Commission will be assisted
by all concerned in a spirit of harmony and understanding.

In two of our States, namely Travancore-Cochin, and Patiala and East
Punjab States Union, general elections are taking place. In the latter State,
the Constitution could not function properly and | had to take over charge
till such time as fresh elections could take place.

*Now known as Sri Lanka.
**Now known as Myanmar.
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Half the period of the first Five Year Plan is over. In some matters
progress has not been as rapid as had been hoped, in others there has been
significant progress. In particular, the Community Projects show promise
and the National Extension Service, which was inaugurated in October
1953, is making satisfactory progress. The contribution of the people has
been most encouraging. This is a particularly happy feature. Although there
has been marked progress in industrial production and in other respects,
my Government have been concerned at the existence of a considerable
volume of unemployment. The Planning Commission have undertaken a
revision of the first Five Year Plan, particularly to provide more employment.

There has been a continued improvement in the general economic
situation. The output of foodgrains in 1952-53 was fifty lakh tons over the
output of the previous year and this year’s prospects are good. The
improvement in the food situation has been highly satisfactory and the
country is making rapid approach to the goal of self-sufficiency. Industrial
production has continued at a high level, more particularly in cotton textiles,
paper, chemicals, bicycles, cement, salt and most of the engineering
industries. The index of industrial production rose to 134 in 1953 from 129
in 1952. This was the highest level of industrial production since the war.
Plans for the expansion of steel production and for the establishment of a
new iron and steel plant are now being finalised. The jute and tea industries,
which were facing serious difficulties are now again doing well.

My Government attach special importance to the development of cottage
industries. | regret, however, that progress in this respect has not been
very satisfactory. It is hoped that the efforts of the All-India Khadi and
Village Industries Board as well as the All-India Handloom Board and the
All-India Handicrafts Board will yield substantial results in the near future.

Satisfactory progress has been made in the great River Valley Schemes
and some of the projects have already been completed and are yielding
results. Five new projects, namely the Kosi, the Koyna, the Krishna, the
Rihand and the Chambal have been included in the Five Year Plan. Steps
are being taken to expedite certain preliminary arrangements in regard to
them, and, in the case of the Kosi, to have discussions with the Government
of Nepal, with a view to starting work on these new projects during the
next financial year.

The Air Services of India have now been reorganised and two State
Corporations, one dealing with internal airlines and the other with external
services, have been formed. It is proposed to extend the external services
to the Far East.

In the course of the past year, two landmarks have been celebrated,
namely the centenaries of the beginning of the Railway System and the
Telegraphs in India. There has been steady progress on the railways and
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special attention is being paid to the manufacture of locomotives and
rolling stock. Some major projects of rail construction will be taken up
shortly. Postal and telegraph facilities have expanded, especially in the
rural and backward areas.

My Government attach importance to the problem of housing. A total
expenditure of Rs. 72 crore has been incurred on housing for displaced
persons since the Partition and loans and subsidies have been given for the
construction of houses for industrial workers. With a view to encouraging
the building of inexpensive and attractive houses, an International Exhibition
on Low Cost Housing has recently been held and has attracted much
attention.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1954-55 will be laid before you.

After the last session of Parliament, it became necessary to promulgate
seven Ordinances. Of these, two deal with matters in respect of which Bills
are pending before you. You will be asked to consider and pass such of
these as require permanent legislation.

There are 28 Bills pending before you. Some of these have been
considered by Select Committees; some others, which are still under the
consideration of Select Committees, will be brought before you with their
recommendations. Among these are the Bills dealing with reform of the
Hindu Law to which my Government attach considerable importance. There
are other legislative measures relating to matters of general public interest,
which will be brought before you during the course of this session. My
Government are anxious to proceed with certain reforms relating to judicial
procedure with a view to expediting these processes and lessening the
expenditure involved in them.

Early in this month a tragedy took place at the Kumbh Mela in Allahabad
where a vast and unprecedented gathering of pilgrims had collected. The
Uttar Pradesh Government had taken great pains to make satisfactory
arrangements for this great concourse of human beings. But on the Amavas
day an accidental mishap led to a large number of persons being crushed
to death by the uncontrollable passage of others over them. This grievous
tragedy, which marred a happy occasion, has brought sorrow to many and,
on your behalf and mine, | extend my deep sympathy to the relatives of
those who have suffered.

The new year begins with hope and fear evenly balanced. There is
promise of achievement and of progress towards peace. There is also
apprehension at the trials we and the rest of the world might have to face.
In this crisis of human destiny, we can serve both our own country and the
larger causes of the world only by adhering to the principles that have
guided us in the past and by remembering the message of peace, tolerance
and self-reliance of the Father of the Nation. | trust that, that message will
guide you in your deliberations.
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MEMBERS OF PARLIAMENT,

| am addressing you again after a full year. This past year has been,
I am glad to say, one of considerable achievement for our country, both in
the domestic and the international spheres. Parliament and our people
have justification to view their labours with some satisfaction. There is no
reason, however, for complacency. We have to face difficult problems in
our own country and the threat of war again darkens the future of humanity.

I am happy to say that our relations with all other countries continue
to be friendly and there has been growing understanding and co-operation
with many of them. We have had distinguished leaders of many countries
visiting India. During the past year, we have had visits from the Prime
Ministers of Canada, Indonesia, China and Ceylon*. We have also welcomed
in India the President of the Federal People’s Republic of Yugoslavia and the
Governor-General of Pakistan. Our Vice-President has carried the message
of our goodwill to the United States, Canada, Mexico, Argentina, Chile,
Bolivia, Peru, Brazil, Uruguay and Italy. My Prime Minister paid friendly
visits to China, Burma**, Indonesia, the States of Indo-China and Egypt. He
has recently attended the Commonwealth Prime Ministers’ Conference in
London, where matters of vital concern to the peace of the world were
discussed in a frank and friendly manner.

| should like to mention especially the agreement between China and
India in regard to Tibet. This agreement confirmed the friendship between
these two great countries, which is so important for the peace of Asia and
the world. In this agreement certain principles were laid down which are
of even wider application and which have been recognised as such by many

* Now known as Sri Lanka.
** Now known as Myanmar.
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other countries. These five principles, which are sometimes referred to as
the Panch Shila, are mutual respect for each other’s territorial integrity
and sovereignty, non-aggression, non-interference in each other's internal
affairs, equality and mutual benefit, and peaceful co-existence. | commend
these principles to you and earnestly trust that they will increasingly form
the basis of international relations, thus ensuring peace and security all
over the world.

During this past year, another development of importance took place at
the instance of the Prime Minister of Ceylon*. This was the meeting of the
Prime Ministers of Ceylon*, Burma**, Indonesia, Pakistan and India at
Colombo. Later a similar meeting was held at Bogor in Indonesia. These
meetings gave organised expression to the views and urges of these countries,
which are a large part of Asia, and undoubtedly served the cause of peace.
As a result of these meetings, it is now proposed to hold a conference in
Indonesia consisting of representatives of the independent nations of Asia
and Africa. This conference marks another stage in the development of the
countries of these two great continents and in their emergence in the
sphere of world affairs. It will, | am sure, bring greater understanding and
co-operation among them and further the cause of world peace.

An outstanding event of the past year, and indeed ever since the Second
World War ended, was the Geneva Conference which brought an end to the
war in Indo-China and laid the basis for a peaceful solution of the problems
of the States of Indo-China. The Geneva conference dealt with problems of
great importance and difficulty but the efforts of the Powers concerned to
find a peaceful solution met with success. That conference thus set an
example, which | hope will be followed in future, for settlement of other
international disputes and conflicts.

As a result of the Geneva Conference, India has accepted heavy
responsibilities in the three international commissions appointed in
Indo-China. These Commissions, under India’s chairmanship, have already
done good work in implementing the decisions reached at Geneva and
deserve praise.

Unfortunately, other conflicts still continue, endangering the peace of
the world. Among these, the most serious at the present moment is that
relating to the Far East and, more particularly, to Formosa and the offshore
islands of China. My Government recognises only one Government of China,
that is, the People’s Republic and considers that the claims of this Republic
are justified. | earnestly hope, however, that these difficult problems will
be sloved peacefully and by negotiation.

*Now known as Sri Lanka.
** Now known as Myanmar.
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There is, indeed, no other way left for the solution of international
disputes, if sanity is to prevail. Nuclear and thermo-nuclear weapons have
been developed to such an extent that a war in which these are used would
bring ruin to the world. No problem can be solved, no objective achieved,
by this self-destruction of humanity. A hydrogen bomb not only destroys
every living thing utterly within a large radius but also produces intense
radio activity which will carry destruction to a much larger area. There is
no defence against such weapons. Some eminent soldiers of different
countries have stated categorically that a major war today, in which these
weapons are used, has become unthinkable. | earnestly hope that the
fearful nature of these weapons will lead not only to the total banning of
their production but also to the realisation that war itself should be abolished
as a means of settling any problem.

While atomic energy brings this threat of utter destruction to the
world, it also gives a message of hope, provided it is used for peaceful
purposes. Atomic energy provides the vast power necessary to raise the
standard of living of the population of the entire world. It is of special
importance for the development of the underdeveloped countries. We must
welcome, therefore, that the United Nations has decided to call a scientific
conference on the peaceful uses of atomic energy at Geneva. This conference
will not only explore the possibilities of atomic power but will also consider
the biological, medical and agricultural aspects.

Another example of a peaceful negotiated settlement of a difficult
problem is the de facto transfer to the Indian Union of the French possessions
in India. We are happy to welcome the citizens of these territories. | would
like to express my appreciation of the statesmanship of the French
Government in dealing with this problem. | hope that the problem of the
Portuguese possessions in India will also be settled before long in a peaceful
way.

The economic situation in the country has shown continued and marked
improvement. Many of the targets laid down by the Five Year Plan were
exceeded even in three years. The output of foodgrains in 1953-54 exceeded
the Five Year Plan target by about 4.4 million tons. The index of agricultural
production which was 96 in 1950-51 rose to 114 in 1953-54. The index of
industrial production which stood at 135 in 1953, the highest figure since
independence, increased to 144 in 1954. This index has increased at an
average rate of ten per cent per annum during the last four years.

As a result of the improvement in production, many of the controls
have been removed. The more abundant supply position of foodgrains created
a tendency to depress prices unduly in certain surplus pockets. To prevent
prices from falling to unremunerative levels, it has been decided to purchase
certain foodgrains at specified prices.
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My Government have decided to acquire effective control over the
Imperial Bank of India in order, more especially to afford increasing banking
facilities in rural and underdeveloped areas. The establishment of the
Indian Industrial Credit and Investment Corporation is expected to prove of
great benefit to the private sector of our industry.

Considerable progress has been made in the production of fertilizers at
Sindri. The Hindustan Shipyard at Visakhapatnam delivered two eight
thousand ton ships and launched another seven thousand ton ship in the
course of the year. The Telephone Cable Factory at Rupnarainpur in
West Bengal has gone into production. It has been designed to meet in full
the requirements of the Posts and Telegraphs Department. The Penicillin
Factory at Pimpri and the D.D.T. Factory at Delhi are about to commence
production and it is proposed to establish another D.D.T. plant to meet the
requirements of the Anti-Malaria campaign.

My Government attach great importance to increasing the iron and
steel production in the country. With this end in view, two new steel
plants, to be owned by the State, have already been decided upon. One
is to be established at Rourkela. The other plant will be set up in the Bhilai
region of Madhya Pradesh. A preliminary agreement, in regard to the latter,
has been arrived at with the Government of the U.S.S.R.

My Government attach great importance, both from the point of view
of production and of giving employment, to the growth of cottage and
small-scale industries. With a view to introducing modem techniques in
these industries, four regional institutes of technology are being established.

The great river valley schemes have shown considerable progress and
a number of new projects are being started. In particular, | should like to
draw attention to the public co-operation we are receiving in many of
these projects. | would especially like to mention the great public response
in respect of the Kosi project.

The Community Projects and the National Extension service programme
have already covered, in a little more than two years since its inauguration
in October 1952, about one-fifth of the rural population of India. At present,
about 88,000 villages are being served by this programme which has achieved
substantial results in agriculture and animal husbandry, public health,
communications, education and irrigation. It is proposed to cover, by the
end of the Second Five Year Plan, the entire country by the National
Extension Service. The most remarkable feature of this programme is the
response and enthusiasm of the people who are beginning to acquire a new
faith in themselves and the habit of working together on joint programmes
for the common good.
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There has been steady improvement in the rate of development and of
expenditure under the Five-Year Plan, both at the Centre and in the States.
Special measures have been taken for permanent improvement in areas
affected by scarcity, in rural and urban water supply schemes and in the
electrification of rural areas and small towns.

The preparation of the Second Five Year Plan has now begun. It is
expected that this Plan will be a more far reaching one than the First Plan,
and that it will lay greater emphasis on the establishment of capital goods
industries, on the provision of greater employment and on a re-orientation
of the system of education.

A situation having arisen in Andhra State in which the Government of
the State could not be carried on in accordance with the provisions of the
Constitution, | have taken necessary action by Proclamation in accordance
with Article 356 of the Constitution. Elections are now being held in the
State, and it is hoped that normal constitutional machinery will be restored
before long.

You will have to consider the Constitution Fourth Amendment Bill.
These amendments have become necessary in order to further economic
and social progress and to give effect to the Directive Principles of State
Policy as embodied in the Constitution.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1955-56 will be laid before you.

Since the last session of Parliament, it became necessary to promulgate
one Ordinance. A Bill dealing with this Ordinance will be placed before
you. There are also a considerable number of other Bills pending, some of
which have been considered by Select Committees.

The progress we have made during the past year has produced in our
people self-reliance and hope for the future. That is the surest foundation
on which we can build. It is for you, Members of Parliament, to give shape
and form to this hope and to advance the country to its cherished goal of
a Welfare State and a society conforming to the socialist pattern.
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MEMBERS OF PARLIAMENT,

| am happy to address you once again and welcome you to the new
session of Parliament. The past year has been one of considerable endeavour
and achievement for us, both in the domestic and the international spheres.
Our people and Parliament may, with reason, look upon them and their own
labours with satisfaction and cautious optimism. There have been, however,
events at home and abroad, and certain developments which must cause
us apprehension. These we must meet with courage, patience and redoubled
efforts and remind ourselves that there is room neither for complacency
nor for despair.

Our relations with foreign countries continue to be friendly. During the
year, greater understanding and co-operation have developed with many of
them, and there is also increasing appreciation of the approach that we
strive to pursue. We have had distinguished visitors from many countries
visiting us, including many Heads of States and Governments, Prime Ministers
and Foreign Ministers, and we have been happy to welcome them in our
midst. My Prime Minister paid official and goodwill visits to the Soviet
Union, Czechoslovakia, Poland, Austria, Yugoslavia, Italy and Egypt.

We were deeply grieved at the death of His Majesty King Tribhuvan Bir
Bikram Shah of Nepal, in whom our country has lost a good friend and
Nepal an enlightened and courageous king. The recent visit of His Majesty
King Mahendra Bir Bikram Shah and his gracious consort has further cemented
the warm and friendly relations between the Indian and Nepalese peoples.
| wish His Majesty a progressive and prosperous reign.

With Pakistan, negotiations to renew rail traffic between India and
West Pakistan and to liberalise the Indo-Pakistan visa system have been
successfully concluded, while negotiations in regard to the canal water
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dispute are being continued. Agreement has also been reached in regard to
moveable property of evacuees.

The exodus of population from East Pakistan® into India has lately
increased in numbers and causes us much concern. This is a human problem
of great magnitude, with tragic significance to large numbers of people.
The State of West Bengal already heavily burdened, has to shoulder this
additional burden. My Government will continue to hope that the Pakistan
Government will take appropriate measures to alleviate the circumstances
which lead to this exodus.

My Government regret that, inspite of our peaceful approach to the
solution of the problem of the Portuguese colonies in India, the Portuguese
Government have made no response and persist in their methods of
colonialism, suppression and terrorism. My Government deeply regret the
reference made by the Secretary of State of the United States to the
Portuguese conquests abroad as ‘provinces’ of Portugal and the further
implication that they are an integral part of the country of Portugal itself.

The Conference of the countries of Asia and Africa at Bandung, at
which twenty-nine countries were represented has been hailed not only as
an outstanding event in Asia, but is also recognised as one of world
importance. The Bandung Declaration, which is a historic document and to
which the world has paid much attention, commits the participating countries
to the outlook and policy of peaceful approach for the solution of all
problems and for the furtherance of world peace and co-operation.

In the continent of Africa, my Government hope that self-government
and independence will soon be an established fact in the Gold Coast and
that that country will be enabled to become an equal partner both in the
Commonwealth and the United Nations. Somewhat similar developments
are taking place in some other parts of West Africa, and my Government
hope that this progress will gather momentum and that the example will
spread to the other parts of Africa now under colonial rule. We welcome
also similar developments in Malaya.

We welcome the emergence of the Sudan as a free and independent
Republic and we pay tribute to the notable and historic part played both
by Britain and Egypt in this development. My Government have established
diplomatic relations with the Republic of the Sudan. We have also concluded
a treaty of friendship with Egypt.

My Government have declared their sympathy with the struggles of
peoples who strive for their liberation from colonial rule and, more
particularly, in respect of the peoples of Tunisia, Algeria and Morocco. It
is the firm belief of my Government that in the peaceful approach and
negotiations for reaching agreed settlements is alone to be found the right
and hopeful way for the solution of these problems.

*Now known as Bangladesh.
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The recent session of the United Nations has been notable for breaking
the deadlock in regard to the greater universality of its membership. Sixteen
new nations have been admitted. We are particularly happy that among
these are our close neighbours, Nepal and Ceylon*, as well as Cambodia,
Laos, Libya and Jordan. It is a matter of deep regret, however, that Japan
and Mongolia still await entry into that organisation. My Government will
use their best endeavours to assist in resolving this problem, and also look
forward to the admission of the Sudan in the near future.

My Government regret that the progress achieved as a result of the
efforts of last year to bring about negotiations and to resolve differences
between the United States and China has not made much headway, and
observe with concern that the alternative to a negotiated settlement is
fraught with grave possibilities. My Government will continue to use their
best endeavours to advance the cause of peaceful negotiations.

In Indo-China, the work of the International Commissions in regard to
supervision and control has been reasonably satisfactory, despite certain
incidents. The political solutions agreed to at Geneva by the great Powers,
as well as the parties concerned in Indo-China itself, however, stand
challenged in respect of Vietnam and have encountered serious difficulties
in Laos. The Commission is confronted with this problem even in its tasks
of supervision and control. My Government hope that the parties concerned
and the two co-Chairmen of the Geneva Conference, as well as the other
powers involved, will use their best efforts not merely to maintain the
armistice, but to further real political settlements which will contribute to
the welfare of those countries and the stability of Asia and remove the
menace of conflict, the bounds of which it is not easy to foresee.

In the Far East and Asia generally, the continued exclusion of China
from the United Nations and the trade and other embargoes and
discriminations imposed against her, make for instability and conflict. My
Government will try their utmost, in common with like-minded governments,
both at the United Nations and outside, to help remedy this situation which
continues to be perhaps the gravest threat to world peace.

The world situation, as a whole has shown considerable improvement
during the year, as a result of various developments and conferences and
notably the Conference of the Heads of four Governments at Geneva. We
regret that this progress has not been continued and there has been some
deterioration. No actual progress has been made in respect of disarmament
or the allaying of the hostilities and fears of the cold war. Our own country
continues to have friendly relations with all countries, but this deterioration
in the world situation has had adverse results in the development of peaceful
relations and co-operation in our part of the world also.

* Now known as Sri Lanka.
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More particularly, the policy of military pacts, based upon balance of
power and mutual suspicion and fear, has led to deterioration in Western
Asia, created division in the Arab world and resulted in the building up of
armaments in Western Asia. This causes us concern even on our near
frontiers. We deeply regret the conclusion of the Baghdad Pact as we did
that of the SEATO.

The period of our first Five Year Plan will soon come to an end and my
Government have been actively engaged in preparing the second Five-Year
Plan. The success of the first Plan has produced confidence in our people
and has laid the foundations for a more rapid growth of the national
economy. The targets of the first Plan have been in many cases exceeded
and the national income has risen by 18 per cent. Industrial production has
increased by 43 per cent and agricultural production by 15 per cent. It is
particularly satisfactory that the production of foodgrains has increased by
about 20 per cent, even though there have been disastrous floods in North
India and cyclones caused havoc in the south of India. | should like to pay
a tribute to the work done by Government, and even more so by the people
themselves, in repairing the damage caused by these calamities.

Our objective is to establish a socialist pattern of society and, more
particularly, to increase the country's productive potential in a way that
will make possible progressively faster development. The question of
providing more employment is of vital importance. Special stress has been
laid on enlarging the public sector and, more especially, on developing
basic and machine-making industries. Three new major iron and steel plants
and a plant for the manufacture of heavy electrical machinery have been
decided upon. It is proposed to carry out mineral surveys on an extensive
scale so as to discover and exploit the potential resources of the country.
With a view to creating employment as well as the production of many
types of consumer goods, reliance will be placed on labour-intensive methods
of production and, more particularly, village and cottage industries. The
Community Projects and the National Extension Service have already
produced revolutionary changes in many of our rural areas. These will be
continued and expanded and, it is hoped, that by the end of the second
Plan period, they will cover nearly the whole of our rural area.

The second Plan is more ambitious than the first Five Year Plan and
involves a far greater effort on the part of our people. We have a long way
to go before we reach our objective of a socialist pattern of society and
the national income has been raised to an adequate level and there is
equal opportunity for all. But we are well set on the road to progress. The
basic criterion for determining our lines of advance must always be social
gain and the progressive removal of inequalities. We have arrived at one
stage of our journey and we are now going to embark upon another and
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more fateful one. The progress we have made during the past years gives
us satisfaction and a sense of self-reliance and hope for the future. But our
capacity to progress as well as to make any useful contribution to world
peace and co-operation depends upon our economic strength and our unity.
It depends on our sense of nationhood and our devotion to the basic ideals
and principles which were laid down for us by the Father of the Nation.
Without that indomitable sense of national unity and that spirit of dedication
to the common cause, which enabled us to achieve independence, we can
neither attain progress nor serve the larger causes of the world.

The targets of the second Five Year Plan include: new irrigation of
21 million acres, additional 10 million tons of foodgrains, an increase in
power generation by 3.4 million kilowatts, an increase in the production of
coal by 23 million tons so as to reach the target of 60 million tons in 1960,
an increase by 3.3 million tons of finished steel, 5.2 million tons of cement,
and an additional 1.7 million tons of fertilizers. It is expected that as a
result of the new schemes, additional employment will be provided for
10 million persons in industry and agriculture.

Recent events in some parts of India have caused me great distress, as
they must have pained all of you also. In our legitimate love of our languages
some of us have forgotten for the moment that this great land is our
common heritage and our common motherland. The reorganisation of States
is an important matter and we must apply all our wisdom and tolerance to
it; but, in the larger perspective of India and of India’s future, it is a small
matter what administrative boundaries we prescribe for a State. Above all,
there can be no progress for our country if we do not adhere to non-violence
and tolerance and to the basic integrity which makes a people great. We
have witnessed, in recent years, great achievements by our people. We
have also witnessed some of our old failings still coming in our way and
encouraging the spirit of separateness and intolerance. Many a time in the
past, we have had to face and have overcome severe crises, and again we
are on our trial as a nation and as a people. We shall succeed only by
adherence to our principles and ideals. | earnestly trust that you will
consider these matters in a spirit of broad tolerance, always keeping in
view the greater good of this great country of ours which we cherish and
wish to serve. | hope also that, whatever Parliament, in its wisdom, decides
will be willingly accepted by all our people.

As you are aware, the old Imperial Bank of India has been converted
into a State bank and my Government, after careful consideration, have
decided to nationalise the life insurance business. As a preliminary step
and in order to safeguard the interests of the policyholders during the
interim period, an Ordinance was issued last month vesting in the Central
Government the management of life insurance business. A Bill will soon be
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placed before Parliament to convert this Ordinance into an Act. | have no
doubt that this step will prove to be in the interests of the public as well
as of insurance and will be a step towards the socialist ideals we have
before us.

My Government attach importance to the reorganisation of rural economy
and to the development of co-operatives, both in agriculture and in small-
scale industries. Legislation for the purpose of organising agricultural
marketing, processing, warehousing and production through co-operatives
will be introduced in Parliament.

My Government will introduce a Bill in regard to the reorganisation of
States. There are a number of Bills pending before Parliament, some of
which have been considered by Select Committees. There will be legislation
to amend the lists of the Scheduled Castes and Scheduled Tribes in the light
of the recommendations of the Backward Classes Commission and their
examination by my Government. Legislative proposals in regard to the levy
of sales tax on inter-State transactions and on essential goods, as
recommended by the Taxation Enquiry Commission, will also be placed
before Parliament.

Three Ordinances, which have been promulgated since the last session
of Parliament, will be placed before Parliament. These are:—

(1) The Representation of the People (Amendment) Ordinance, 1955;
(2) The Life Insurance (Emergency Provisions) Ordinance, 1956; and
(3) The Sales Tax Laws Validation Ordinance, 1956.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1956-57 will be laid before you.

We shall celebrate this year a very significant event. Two thousand five
hundred years ago, one of the greatest sons of India, the Buddha, attained
parinirvana leaving a deathless memory and an eternal message. That
living message is with us still in all its truth and vitality. At no time in the
history of the world was it needed more than now when we are confronted
by the terrible threat of the atomic and hydrogen bombs. May this message
of tolerance and compassion of the Buddha be with you in your labours.
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MEMBERS OF PARLIAMENT,

| am addressing you today after a full year, a year which has witnessed
significant happenings in the world and considerable developments in our
own country. We are meeting at a time when general elections are being
held all over the country, and a new Parliament is coming into being as a
result of these elections. This is the last occasion when | am addressing this
Parliament. Some of you will come back to represent your constituencies
in the new Parliament and some of you may not return. But | have no doubt
that wherever your field of work may lie, it will be dedicated to the great
task of building up this country of ours. | wish you success and good fortune
in your field of activity.

Since | addressed you last, the world has seen a period of high tensions,
particularly in the Middle East, and of conflict ending in the invasion of
Egypt. The intervention of the United Nations and the impact of world
opinion resulted in the withdrawal of the invading armies from Egypt; but
the conflict has not only done great damage to Egypt but has also added
to the tensions which were showing signs of relaxation, and has left in its
wake many problems to be resolved. Our country, which is deeply involved
both on account of her concern for world peace and co-operation and her
own interest, has sought to assist in resolving these difficulties. India has
accepted greater burdens including participation in the United Nations
Emergency Force constituted by the decision of the General Assembly of
the United Nations which called for the withdrawal of the invading forces.

In Central Europe, the events in Hungary have disturbed us greatly and
here, as elsewhere, we have stood for the withdrawal of foreign forces and
against their use against peoples and national movements. At the same
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time, we have used our best efforts to assist in finding solutions to the
problem at its various stages and extended our sympathy and our token of
assistance to the people of Hungary.

The position in the Middle East casts its shadow over the prospects of
co-operation and peace and the Suez Canal awaits opening for traffic. The
policy of military pacts has divided the nations in this region and brought
the apparatus of war more and more into Asia. We must, however, note
with relief that the conflict in this region did not grow to greater dimensions.

Our Government and people rejoice in the fact that the former British
colony of the Gold Coast, along with the former Trust Territory of Togoland
under British administration, has now been constituted into the independent
and sovereign State of Ghana and a full member of the Commonwealth of
Nations.

We welcome the admission of Sudan, Morocco, Tunisia, Japan and Ghana
to the United Nations. The continued exclusion of Mongolia and the denial
to the rightful representatives of China of their place in the United Nations,
cause us deep concern and we continue to devote our endeavours to remedy
this situation.

We hope that Malaya will soon become a free and independent State
and this will further limit the sphere of colonialism and extend the area of
national freedom in Asia.

In the United Nations, the Indian Delegation, in the Eleventh Session of
the General Assembly, has made effective and useful contributions in the
prolonged debates on crucial issues in regard to the Middle East, Algeria
and Cyprus, and contributed to peaceful solutions and procedures in respect
of them. Disarmament has made no progress, but the United Nations
unanimously resolved to continue its efforts to consider all proposals before
it, including the proposals made by India. The Government of India are
happy to have been able to assist in promoting this resolution.

Our country, which was a member of the Preparatory Commission of the
International Atomic Energy Agency, can derive satisfaction that the Agency
has now been established. May it fulfil the hopes that atomic energy will
be harnessed for peaceful uses and also diverted from destructive purposes.

| had the happy privilege of visiting our near neighbour, Nepal; and the
Vice-President represented our country at the Coronation of His Majesty
King Mahendra Bir Bikram Shah. The endeavours of the Nepal Government
and people for economic and social development have our full sympathy,
and we are happy that we have been able to extend technical and economic
assistance to them in the implementation of their Five Year Plan.
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The Buddha Jayanti celebrations in India gave us the opportunity of
welcoming in this country the Dalai Lama and the Panchen Lama, as well
as leaders of Buddhism from different parts of the world. These celebrations
reminded us and the world afresh of the great message of peace and
compassion of the Buddha, which is so much needed in the world today.

We have been privileged to receive in our country many distinguished
visitors to whom my Government and the people of India have extended
their traditional hospitality. Among these eminent guests of ours have been
their Imperial Majesties the Shahenshah and the Empress of Iran, His Imperial
Majesty the Emperor of Ethiopia, President Shukri El-Kuwatly of Syria, His
Royal Highness Prince Norodom Sihanouk of Cambodia, Prime Ministers of
Burma*, Ceylon**, Indonesia, China, Nepal and Denmark, the Vice-Chancellor
of the Federal Republic of Germany, the Deputy Prime Minister and Defence
Minister of the Soviet Union, the Deputy Prime Minister of Sudan and the
Foreign Ministers of the United States, France and the United Kingdom. The
President of the United Nations General Assembly for 1956, Dr. Jose Maza,
and the Secretary-General of the United Nations were also among our
distinguished visitors. Parliamentary, cultural, trade and other goodwill
delegations from Burma*, China, Czechoslovakia, Denmark, Germany,
Indonesia, Japan, Norway, Poland, Sweden, Syria, and Uganda have also
visited our country.

The Vice-President paid visits to the Soviet Union, Poland,
Czechoslovakia, Hungary, Rumania, Bulgaria, East Africa, the Central African
Federation, Indonesia and Japan and received a very warm welcome
everywhere.

My Prime Minister visited the United States at the invitation of President
Eisenhower. The visit and the talks between the President of the United
States and my Prime Minister have assisted in the promotion of understanding
between our two countries and greater appreciation of each other’s point
of view. My Government feel confident that it will lead to increasing
co-operation in all fields on the basis of mutual respect and understanding.

My Prime Minister also visited Canada at the invitation of Mr. Louis
St. Laurent, the Prime Minister of Canada. His visit has helped to further
enrich the relations between Canada and our country, which have always
been very friendly and close.

My Government regret that no progress has been made in regard to the
solution of the problem of ‘apartheid’ and discrimination against Africans
and people of Indian origin in South Africa. This problem once again received
the consideration of the United Nations at the instance of my Government.
A further appeal to the Governments concerned to find a solution by
negotiations has been made by the United Nations. The Government of
India, as in the past, has readily subscribed to this resolution.

*Now known as Myanmar.
** Now known as Sri Lanka.
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My Government deeply regret that Goa still continues to be an unhappy
colonial outpost of the Portuguese Government, where every kind of liberty
is suppressed and economic stagnation prevails. It is the firm policy of my
Government that Goa should become free from colonial domination and
should share in the freedom of the rest of India.

My Government regret that its relations with Pakistan continue to present
difficulties and there has been no abatement in Pakistan of the campaigns
of hatred and ‘jehad’. The policy of the Government of India and the
general approach of our people have been that we shall not respond to
these with hatred, but shall continue our endeavours to promote friendly
relations while defending our land and our legitimate interests. The exodus
of people from East Pakistan® to India continued throughout this past year
and assumed alarming proportions. Altogether, over four million people
have come from East Pakistan* to India, and these persons have cast a heavy
burden on our country and, more especially, on the State of West Bengal.

The problem of Kashmir was considered by the Security Council of the
United Nations once again, at the request of the Government of Pakistan.
The Government of India’s position has been stated in clear and unambiguous
terms, that the Jammu and Kashmir State is and has been a constituent
State of the Indian Union since October 1947, like other States which
acceded to the Union. The present situation in Kashmir has arisen from
aggression and on illegal occupation of union territory by Pakistan in violation
of international law and agreements and engagements reached in pursuance
of United Nations resolutions. The Security Council has resolved last month
to send its then President to Pakistan and India to confer with the two
Governments. The Government of India, in accordance with its general
policy, has agreed to receive and extend hospitality to Mr. Jarring of Sweden
who is expected to arrive here soon.

The world situation as a whole, which was beginning to show some
signs of improvement, gives us cause for less optimism at present. Our own
country, however, continues to have friendly relations with all countries,
but the deterioration in the world situation has adverse results on the
development of peaceful relations and co-operation and economic
development in our part of the world also. More particularly, the policy of
military pacts based upon the balance of power, mutual suspicion and fear,
has increased tensions in Asia and has led to the increase of armaments and
extended the area of cold war. It continues to be the firm belief of my
Government that only by a peaceful approach and agreed settlements can
be found the right and hopeful way for solutions of the world's problems.

During the past year, the reorganisation of the States was completed,
and this great task which had unfortunately roused much passion in some
parts of the country, was accomplished. During the past year also, the First

*Now known as Bangladesh.
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Five Year Plan was successfully completed and Second Five Year Plan begun.
This Plan, while continuing to lay stress on greater food production,
emphasises the need for industrial development, more especially in regard
to heavy industry. The Community Projects and the National Extension
Service have been extended with phenomenal rapidity over our rural areas
and now cover two hundred and twenty thousand villages and a rural
population of one hundred and twenty nine million. In the community
development scheme, special stress is being laid on the development of
small scale and cottage industries.

Mineral surveys have yielded promising discoveries of oil, and many
new deposits of uranium ore have been located in Rajasthan and Bihar. The
finds of thorium and uranium minerals in large quantities have more than
doubled our known reserves of these minerals. The work of our Atomic
Energy Department has made great progress, and India’s first atomic reactor
began operations last year. This is the first reactor to go into operation in
Asia, outside the Soviet Union.

We are about to complete the first year of the Second Five Year Plan.
Certain stresses and strains have emerged in the course of this year. Prices
of certain commodities have risen and there has been a substantial drain
on the foreign exchange resources of the country. These factors reflect the
growing tempo of development in the country, in the public as well as in
the private sectors. The growth of internal demand for consumption and
for investment is a concomitant of rapid development and, up to a point,
the emergence of such pressures is a sign that the resources of the country
are being stretched in the interests of development. It is, however, essential
to ensure that these pressures do not go too far. Government are determined
to take appropriate measures to restrain the rise in prices and to reduce
the drain on foreign exchange resources.

The major problem before the country in this context is that of
conserving and increasing its foreign exchange resources. For a country
which starts with insufficient facilities for producing machinery and
equipment, a plan of industrialisation necessarily involves heavy foreign
exchange expenditure. Since it is difficult in the short run to enlarge
foreign exchange earnings substantially, developing economies require an
inflow of external resources in the initial stages. It is, however, incumbent
on the country concerned to earn the maximum foreign exchange it can
and to exercise the utmost economy in the matter of imports. The recent
agreement with the United States Government, under which large quantities
of wheat, rice and cotton will be available to us on credit terms, will help
in checking the rise in prices and will contribute to the furtherance of the
Plan. Considerable external finance will, we expect, be forthcoming from
international agencies like the World Bank and from friendly countries.
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Nevertheless, the bulk of the resources required for development must
come from within the country and the community has to be organised for
a big production effort to make this possible.

The Second Plan gives high priority to industrialisation and to the
diversification of the economic structure. This, in turn, requires a substantial
increase in the production of basic necessities like food and cloth and of
raw materials required for the developing industries. The Plan calls for
more investment, and one of its principal aims is to enlarge employment
opportunities. New incomes created by investment and employment are
mostly spent on food and cloth and it is only if their supplies can be
increased rapidly that the Plan can go forward without creating an
inflationary situation. An increase in agricultural production thus constitutes
the pivot of developmental effort and for this we need the fullest
co-operation of every section of the community.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1957-58 will be laid before you
for the purpose of passing votes on account authorising expenditure for a
part of that year. In addition, a similar statement in respect of the Kerala
State will also be laid before you for passing a vote on account for a part
of the year for that State.

This session of Parliament will be a brief one and no major or
controversial legislation will be taken up during this session. Some Ordinances
which have been promulgated since the last session will be placed before
Parliament.

Five years ago this Parliament came into existence representing the
vast electorate of this great country, and it has laboured for the well-being
and advancement of India and for peace and co-operation in the world.
These labours have produced substantial results which we see all round us
in the country, and | wish to offer you, Members of Parliament, my
congratulations on the great tasks that have been accomplished. But there
is no resting place for any of us and the great story of the building up of
a new and prosperous India will continue to unfold itself, bringing happiness
to all our people and serving the cause of world peace and co-operation.

| earnestly trust that the message of the Buddha, whose anniversary we
recently celebrated, will ever guide us, and the spirit of the Father of the
Nation will continue to inspire us.
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MEMBERS OF PARLIAMENT,

You and the members of the legislatures of the States, chosen by an
electorate of nearly two hundred million voters of our country, in accord
with our Constitutional procedures, have called me once again to the high
office of the President of the Republic. | am deeply conscious of the honour
and | am grateful for the confidence which you have reposed in me. It shall
be my endeavour to continue to deserve the trust and the affection of
which | have been so long the happy recipient.

It gives me great pleasure to welcome you, as Members of the second
Parliament in the history of our Republic. Some of you have been members
of one or other of the Houses of Parliament, or come to Parliament with
rich experience in your State legislatures. There are others among you who
have been elected to Parliament for the first time. All of you will find, in
your life and duties as Members of Parliament, both in the legislature and
your constituencies, immense and varied opportunities and fields of
constructive work in the service of our country and people. | wish you all
good fortune and a very successful tenure of Parliamentary life.

We are in the second year of our Second Five Year Plan. There has been
some inevitable slowing down in the first year of the Plan, resulting partly
from the reorganisation of the States. This imposes a greater strain and
calls for added effort both by the Government and the people during the
remaining period of that Plan. My Government are fully conscious of this.

The economic situation, more particularly in relation to the Plan,
confronts us with factors which, while they do not warrant grave
apprehensions, are matters of serious concern and they are engaging the
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attention of my Ministers. The deficit in the Central and State budgets and
the strain on our foreign exchange resources occasioned by the requirements
of the plan and of industrial development generally, as well as by external
factors, call for determined and planned efforts. They call for both
conservation and expansion of our resources by effecting real economies,
by planned restrictions of certain imports, by expansion of export trade
and by increasing national self sufficiency both in the fields of industry and
agriculture. They will call for savings to be utilised for production and the
abandonment of unproductive and anti-social habits of hoarding and
speculation. These can only be effectively achieved by efforts and vigilance
not only on the part of Government but also by the people as well.

It would be the easier, but not the gainful or constructive way, to
bridge the gaps to which | have referred, by halting development. This will,
however, provide no real or long term remedy. Our endeavour has to be to
mobilise and conserve resources for greater productivity and for maintaining
and improving development. My Government are fully aware of the problem
and of the effort required. They are equally concerned that our temporary
difficulties should not lead us in the direction of retarding progress and
development, but that the difficulties should be overcome, where necessary,
by reconsideration and revision of methods and by planned mobilisation of
resources, and not by either the abandonment or slowing down of the
progress towards our objectives.

Public opinion plays a large and well-nigh conclusive part in the success
of such endeavours. The determination and fervour of our people, their
readiness to accept discipline, to respond to the call for efforts and their
resolve not to be led into anti-social behaviour, such as by hoarding or
wasteful spending along will help the country to pass successfully through
the present crucial period of our Second Five Year Plan.

Members of Parliament, the country looks to you a great deal for the
sustained and special effort in support of the policies and endeavours
which my Government will initiate in this behalf, which will help us surmount
difficulties and achieve success.

While food production has increased, and the increases have been
maintained, except for the results of natural calamities, more especially in
certain parts of Bihar and the eastern districts of Uttar Pradesh, we have
a considerable way to go before our country becomes fully self-sufficient
in food. There are signs of slight abatement in the rising trend of food
prices and my Government have taken several measures to bring about this
trend. Intensive efforts have increased food production and improved crop
prospects. Except in the case of some of the coarse grains adversely affected
by climatic conditions, the crop yields and estimates not only do not indicate
a shortfall but have also recorded appreciable increases.
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My Government have also entered into arrangements for necessary
imports of foodgrains and for building up reserves which will prevent price
increases and bridge the gaps that still remain. A large storage construction
programme has been undertaken. The behaviour of the public is a large and
often determining factor in preventing rise in food prices which is caused
by the apprehension of shortages resulting in the resort to hoarding as well
as to the tendency to panic. The food situation, thanks to the increased
production and the steps taken by my Government, does not warrant any
lack of public confidence in regard to supplies. My Government propose to
keep Parliament informed of the position in regard to food and the estimates
of supply and requirements. It may be hoped that a knowledge of the true
facts will help allay needless apprehensions and prevent artificial shortages
and higher prices.

My Government are happy to state that their decision to lay stress on
food production and agriculture generally in the Community Project plans
has yielded handsome results. The Community Development and the National
Extension Service programmes have made great strides in achievement.
Higher targets in agriculture, health and sanitation have been achieved.
The National Sample Survey shows that, at the end of the First Five Year
Plan, the crop yields in the Community Development project and National
Extension Service Blocks areas were approximately 25 per cent higher than
for the country as a whole. The Community Projects and National Extension
Blocks now cover 222 thousand villages.

State undertakings continue to make notable progress and new targets
have been reached in almost every enterprise. There has also been expansion
in the private sector. Khadi and Village industries will receive a further
impetus with the setting up of ‘The Khadi and Village Industries Commission’
as a statutory body. Among the major new projects that will soon be
inaugurated is the Nayveli Lignite Project where the first mine-cut will be
made this month. My Government attach importance to the building up of
a plant for the manufacture of heavy machinery and steps are being taken
to this end.

To reduce the pressure on our resources of foreign exchange, my
Government are making efforts to obtain deferred payment arrangements
for major projects. Long term credits for certain projects are being
negotiated.

Consequent on the reorganisation of the States, Advisory Committees
have been set up for the Union Territories and Territorial Councils have
been established in Himachal Pradesh, Manipur and Tripura. A Corporation
for Delhi will be soon established. A new Union Territory of the Laccadives,
Minicoy and Amindivi Islands has come into existence and the Five-Year
Plan for the Andaman Islands at a total cost of Rs. 592.50 lakh will include
the development of communication between the islands and the mainland.
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Shipyard construction and the building of ships of modern design have
made great progress at Visakhapatnam and plans for a second shipyard are
now in hand.

My Government have initiated measures to relieve housing shortages
and promote housing standards, slum clearances and Plantation Housing
Schemes and housing for low-income groups and subsidised industrial housing.
An urgent requirement of Delhi and the other great cities of India is the
clearance of slum areas, and this problem is receiving the consideration of
the Central and State Governments and the Corporations concerned.

Two Ordinances have been promulgated since the last session of
Parliament. Bills dealing with these Ordinances will be placed before
Parliament. These are:—

(i) The Life Insurance Corporation (Amendment) Ordinance, 1957.
(i)) The Industrial Disputes (Amendment) Ordinance, 1957.

My Government will also submit to Parliament a number of other Bills
during the current session.

An interim statement of revenue and expenditure for 1957-58 was
presented to Parliament during its last session and votes on account
authorising expenditure for a part of the year were passed. That statement
of revenue and expenditure will be presented again to Parliament in this
session with such changes as are considered necessary, and Parliament will
be asked to approve funds for the whole year.

Our relations with foreign countries continue to be friendly. Since
| addressed Parliament last, we have had the pleasure of receiving as the
guests of the Republic, Mr. Jozef Cyrankie Wiez, Prime Minister of Poland,
Dr. Heinrich Von Broutano, Foreign Minister of the Federal German Republic,
and Mr. Oscaldo Sainte Marie, Foreign Minister of Chile.

My Prime Minister will attend the meeting of Commonwealth Prime
Ministers in London at the end of June. During his absence abroad, he will
take the opportunity of visiting Syria, Denmark, Finland, Norway, Sweden,
the Netherlands, Egypt and Sudan.

While the situation in the Middle East continues to be unsatisfactory
and charged with tension, it is a matter of gratification that the Suez Canal
has been re-opened for navigation. My Government welcome the Declaration
made by the Government of Egypt, prior to the opening of the Canal, which
re-affirms the Convention of 1888 and the determination of Egypt to continue
to abide by the principles of the Charter of the United Nations and of
International Law. The Declaration provides for the reference of disputes
arising from interpretations of the Convention and its application as well
as certain other matters to the World Court and also to abide by its
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decisions. The main provisions in the Declaration are, in the view of my
Government, reasonable and adequate to safeguard the legitimate interests
of the world community if they are worked in a spirit of co-operation and
mutual understanding by all concerned. A notable feature of the Declaration
is that, while it is made by the Government of Egypt, that Government has
declared that it has the status of an International Instrument and this has
been registered with the United Nations. My Government feel that this
Declaration and its status as an International Instrument is a notable
contribution to the lowering of tensions in that area and will provide a
solution of the difficulties that followed the nationalisation of the Suez
Canal.

Dr. Gunnar Jarring, a former President of the Security Council, visited
Pakistan and India in pursuance of a Resolution passed by the Security
Council on the 21st of February this year at the end of the debate on
Kashmir. Dr. Jarring visited India twice and conferred with my Prime Minister.
He has submitted a report to the Security Council.

The sub-committee of the Disarmament Commission has been sitting in
London for some time, but no agreement appears to have been reached on
any aspect of Disarmament, including the suspension of explosions of nuclear
and thermonuclear weapons. The proposals of my Government in regard to
Disarmament were once again referred by the General Assembly of the
United Nations at the last session, along with all other proposals, to the
Disarmament Commission.

Meanwhile, the United States, the Soviet Union, and now, the United
Kingdom continue their experiments to explode these weapons of mass
destruction. World opinion is increasingly concerned about the harmful
effects of radiation which has been increasingly and more frequently felt
in various parts of the world. The demand for the suspension of these
explosions is widespread and continues to be impressed upon the nuclear
powers, but hitherto without success.

My Government do not consider that the compromise proposals suggested
from diverse quarters for the so-called limitation of these explosions or for
their registration will ever rid the world of their harmful effects, or open
the way to the abandonment of these weapons of mass destruction. On the
otherhand, such regularisation of these tests tends to make thermonuclear
war legitimate and as having the sanction of the world community. Reports
of experiments with more and more deadly weapons of war continue to be
received. It is however a matter of some gratification that the volume of
world opinion against the continuance of experiments has reached a higher
level than ever before. My Prime Minister in a Statement before the
Lok Sabha in April 1954 put forward for consideration the proposal for a
‘Standstill Agreement’ to suspend these explosions. These proposals have
since gained much support and the movement of world opinion in favour
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of it has gathered momentum. My Government will continue to exert their
influence with other nations and in the counsels of the world to bring about
the abandonment of these test explosions and the prohibition of nuclear
and thermonuclear weapons.

We meet here today one hundred years after the great rising which
began in Meerut and spread over considerable parts of India. That was the
first major challenge to foreign rule and it threw up notable figures, famous
in India's history. The uprising was cruelly suppressed, but the spirit of
freedom and the desire to be free from foreign domination continued and
found expression on many subsequent occasions. Ultimately it led to a
great national movement which followed peaceful methods and succeeded
in achieving the independence of India and the establishment of this Republic
of ours. We pay tribute now to all those who gave their lives or otherwise
suffered so that India may be free.

India has been independent for nearly ten years now and during this
period Parliament has laboured for the well-being and advancement of this
country and her people and for peace and co-operation in the world. These
labours have produced substantial results which we see all round us in the
country. The progress we have made during these years in our own land has
produced in our people hope and self-reliance. This is a substantial foundation
on which we can build for the future.

Abroad, my Government have striven strenuously to help lower existing
tensions of the world and to serve the cause of peace. The country has also
accepted heavy responsibilities in the pursuit of this policy, in regard to
maintaining the independence of its approach as well as in making
contributions to the maintenance of peace, as in Korea, Indo-China and
now in the Middle East.

The tasks that confront us both at home and abroad are not only
considerable but at times also appear overwhelming. But these tasks have
to be faced, difficulties surmounted and objectives achieved if the fruits
of independence are to be ensured to our people and if we are to help the
world being spared the continual stress and horror of impending catastrophe.

My Government will continue their strenuous endeavours in all these
directions, to the best of their capacity conscious of the confidence reposed
in them by the country and fortified by the conviction that despite clouds
of war and even despair, the desire for survival and progress is inherent in
humanity. Our capacities and resources are limited and our voice in the
world may be but small. But neither our national interests nor our history
and traditions, nor our convictions chart any other course for us. Happily
for us, this is the common aim and the firm desire of all our people.

Members of Parliament, | wish you success in your labours.
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MEMBERS OF PARLIAMENT,

I am happy to welcome you once again to your labours in a new session
of Parliament.

We are about to complete the second year of our Second Five Year
Plan. Our economy, as you are well aware, has been under considerable
stress since the beginning of the Second Plan period. In my address to you
last May, | said that:

“It would be the easier, but not the gainful or constructive way, to
bridge the gaps to which | have referred, by halting development. This
will, however, provide no real or long-term remedy. Our endeavour has
to be to mobilise and conserve resources for greater productivity and
for maintaining and improving development. My Government are fully
aware of the problem and of the effort required. They are equally
concerned that our temporary difficulties should not lead us in the
direction of retarding progress and development, but that the difficulties
should be overcome, where necessary, by reconsideration and revision
of methods and by planned mobilisation of resources, and not by either
the abandonment or slowing down of the progress towards our
objectives.”

My Government have taken, in many spheres of our economic and
social life, steps that are very stringent to enable our economy and our
planned development to absorb the shock of these stresses, thereby
controlling to a great extent inflationary factors and meeting the situations
resulting from the position in regard to foreign exchange resources and for
the completion of the tasks under the Plan. The measures my Government
have taken in this regard have yielded results and in recent months, | am
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happy to say, there has been some improvement. The measures adopted by
my Government to restrict imports and to earn more foreign exchange have
resulted recently in some diminution in the rate at which our foreign assets
were falling. My Government have also endeavoured and succeeded in
some measure in obtaining foreign assets by way of loans, arrangements in
regard to specific projects, deferred payments for essential capital goods
and severe limitation of allocation of foreign exchange to all but the most
essential capital or consumption requirements. | should like to express my
gratitude to the countries from whom we have received assistance in this
respect. In this connection | would like to mention the Soviet Union, Canada,
Germany, Japan and, more particularly, the United States of America.

Increased production, which would both help reduce foreign exchange
requirements and help earn it, and domestic savings, which help check
inflation and provide the internal resources required for the fulfilment of
our plan tasks are, however, imperative. These call for both understanding
of problems and sacrifices from our people, for vigilance, economic and the
support of public opinion.

The series of measures taken by my Government in regard to fiscal and
foreign exchange matters have assisted in maintaining the stability of our
economy. Prices which had been rising in 1956 and the early part of 1957,
have not only remained steady but also registered a slight fall towards the
end of last year, which is continuing. There has also been an appreciable
decline in our Balance of Payments deficit. The credit position is considerably
easier than it was last year. The resources of the banking system have
improved and the increase in the advances has been moderate. The Reserve
Bank proposes to watch the situation carefully with a view to keeping down
any speculative tendencies.

The availability and price of foodgrains very largely govern our internal
price levels and our external payment position. The damage to crops as a
result of drought in certain parts of the country has been a very disquieting
feature. My Government have at their disposal reserves of food which
would be maintained at adequate levels by further imports; and have also
imposed a degree of limited but essential controls on the movement of
foodgrains. My Government have also regulated the supply of bank credit
for foodgrains to prevent hoarding and arranged for distribution of large
quantities of foodgrains from Government stocks through Fair Price Shops.
These measures have appreciably helped restrain the upward trend in prices.

In 1956-57, even though the harvest was not good, the production of
foodgrains almost touched the peak level reached in 1953-54. It was
68.7 million tons which was more than 5 per cent, higher than the figure
for 1955-56. The all India index of agricultural production showed an increase
of about 6 per cent over the previous year. The production of commercial
crop also recorded a significant increase. This was 18 per cent in regard to
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cotton, 13 per cent for sugarcane and 6 per cent for oil seeds. All possible
efforts are being made to increase food production at a higher rate than
hitherto. It is essential that self-sufficiency in food should be attained.

Industrial production has maintained steady improvement. One
wholesome result of the severe restrictions on imports, necessitated by the
paucity of foreign exchange, is greater employment of domestic resources
and skills and their development. Progress in this direction, which is the
aim of my Government to encourage and promote, both in regard to
Governmental requirements and industry, generally, is essential, if
productivity and the growth of our economy are not to be retarded. The
success of these developments, although brought about by necessity, would
have the effect of making our industry less dependent on outside sources.

The production of coal during 1957 reached a new limit of 43 million
tons as against 39 million tons in 1956. Drilling and prospecting have been
almost completed in many important new areas and it is expected that
several new collieries will be working within a few months.

An agreement has recently been concluded with the Assam Oil Company
for the formation of a Rupee Company in which Government will participate
to the extent of 33"/, per cent for the production of oil from the Naharkatiya
oil fields and for transportation of oil therefrom. Two refineries, one in
Assam and the other in Bihar, are also to be set up. Prospecting and drilling
for oil are taking place in other parts of the country also.

A non-lapsable Shipping Development Fund, with a view to finding an
assured source of rupee finance for the rapid growth of Indian shipping has
been established.

The multi-purpose river valley projects have made considerable progress.
Maithon Dam in the Damodar Valley was inaugurated in September last.
In the Bhakra project work is proceeding ahead of schedule. In
Nagarjunasagar construction of the dam began in July last. Progress in
regard to the other multi-purpose projects has also been generally
satisfactory.

In the field of heavy industry, much progress has been made. In the
public sector, a heavy machine building plant and a number of other projects
will be financed out of a special credit offered by the Government of the
U.S.S.R. A heavy foundry and forge will be set up with Czechoslovak
collaboration. A fertiliser factory at Nangal is being built with the help of
credit terms from the United Kingdom, France and lItaly. It is proposed to
build another fertiliser plant at Neyveli. The heavy electrical plant at
Bhopal is being taken in hand with British collaboration. Good progress has
been made in the construction of the three major steel plants at Rourkela,
Bhilai and Durgapur.
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The Malaria Control Programme, which was inaugurated in 1953, has
made considerable progress and reduced greatly the incidence of malaria.
From control, our efforts are now being directed to a complete eradication
of malaria. In regard to filaria control also, good progress has been made.
Provision has been made for slum clearance and development programmes.

Marked progress continues to be made in the field of science and
technology, and our National Laboratories are directing their efforts to the
solution of scientific problems related to industrial and national development
plans. In particular, efforts are being made for the rapid increase of technical
manpower.

The work of the Department of Atomic Energy has expanded greatly
during the last year. Two more reactors and several new plants are under
construction. Uranium metal of atomic purity and fuel element for the
reactors will be in production before the end of the current year. My
Government have under consideration the construction of one or more
Atomic Power Stations during the current Five Year Plan period.

The State Bank of India, which was nationalised a little more than two
and a half years ago, has made considerable progress. Measures are under
consideration to integrate more closely with the State Bank of India certain
other State associated banks of intermediate size, which will be managed
as subsidiaries of the State Bank.

The Planning Commission is engaged in working out the annual plans for
the States and the Centre and the necessary adjustments in the Plan as a
whole, having regard to the available resources and, at the same time, to
the imperative consideration of not permitting any impairment to the growth
of our economy. My Government will place before you in the current session
the results of these studies in regard to what is spoken of as the ‘Core of
the Plan’.

The Community Development and National Extension Service Projects
have made significant progress. There are now 2,152 Blocks which comprise
2,76,000 villages and cover 15 crores of population. The National
Development Council having decided that the Block should be the unit for
planning and development and the common agency of all development
departments, steps have been taken to integrate Departmental Development
Budgets in the Block Budget. The Block Development Officer is being placed
in operational control of this budget. The Development Council have also
decided on greater decentralisation in regard to administration and the
transfer of greater authority to people’s organisations at the village block
and district levels. The pattern of such devolution will be worked out by
the States according to local circumstances. A scheme for training village
farm leaders has been initiated to encourage the adoption of improved
agricultural methods.
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The recommendations of the Official Language Commission which are
being studied by a Committee of 30 Members of Parliament are under
examination. Members of Parliament, you will have an early opportunity of
discussing this Report and the opinions of your Committee before any
directives are issued.

Requisite action in pursuance of the Delhi Municipal Corporation Act of
1957 to establish a Corporation in the beginning of the next financial year
has been taken.

Tripartite Wage Boards have been set up in the textile and sugar
industries. My Government have under consideration the setting up of similar
wage boards for other major industries in due course. With a view to
securing the progressive participation of workers in industrial management,
schemes to this end are being introduced initially in a few selected
undertakings. The Employees’ State Insurance Scheme is being extended
and the Employees’ Provident Fund Act of 1952 has been extended now to
cover 19 industries. 6,215 factories and establishments are now covered
under the Act. The total amount of contributions collected are about
100 crores of rupees.

The situation in the Naga Hills area has improved considerably.
Government accepted the demands of the leaders of the Naga People's
Convention held at Kohima in August 1957 and, as a result, a new unit
comprising the Naga Hills and the Tuensang Frontier Division was created
by Act of Parliament in November last.

Sixty-eight Bills were passed by Parliament during 1957 and eight Bills
are pending before you. My Government propose to introduce legislation in
the current session in regard to Merchant Shipping and Trade Mark and
Merchandise Marks. Certain other amending legislation in regard to various
matters will also be submitted to you.

A statement of the estimated receipts and the expenditure of the
Government of India for the ensuing financial year will be laid before you.

Our relations with foreign countries continued to be friendly. Since
| addressed Parliament last, we have had the privilege of receiving as
guests of the Republic, the Presidents of Indonesia, the Republic of Vietham,
and the Democratic Republic of Vietnam, the Vice-President of the Yugoslav
Federal Executive Council, the Prime Ministers of Burma®, Ceylon**,
Czechoslovakia, Japan and the United Kingdom, the Foreign Ministers of
France and Morocco, the Finance Minister of Ghana, the Education Ministers
of Ghana and Mauritius, and cultural delegations from several countries.

My Prime Minister attended the meeting of the Commonwealth
Prime Ministers in London at the end of June. He also visited Syria, Denmark,
Finland, Norway, Sweden, Egypt, Sudan, Japan, Burma* and Ceylon**. The

*Now known as Myanmar.
** Now known as Sri Lanka.
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Vice-President was also able to pay goodwill visits to China, Mongolia,
Vietnam, Cambodia, Laos and Ceylon*.

The world situation, while it presents no aspects of an immediate
crisis, is ominous with the ever present danger of deterioration into conflict
which might become world wide, unless the present deadlocks and world
tensions are eased and the way is found for peaceful co-existence of
nations, more particularly between the Great Powers.

The launching of the earth satellites by the Soviet Union and the United
States of America marks an epochal advance by man in the conquest of
Time and Space. They are great scientific advances, but in the context of
world tensions and the presence of intercontinental ballistic missiles and
other weapons, every such scientific advance can well become another
threat to world peace.

The efforts towards achieving progress in disarmament stand deadlocked.
Any effective solution requires the joint participation of the two Great
Powers—the United States of America and the Soviet Union—and their
agreement in regard to any solutions. At the last General Assembly of the
United Nations, some progress was made in this direction, but the deadlock
continues. That General Assembly, however, passed a unanimous resolution
on peaceful co-existence which, following as it did the deadlock over
disarmament, gives some hope that a fresh approach may still be made.

My Government holds the opinion that a meeting at high level of the
great States with any others, on whom they might agree, would help to
ease tensions, would bring about an atmosphere of peaceful tolerance, as
provided in the United Nations Resolution of December 14, 1957, and open
the way towards the easing of tensions and some progress in the field of
disarmament.

My Government have engaged themselves at the United Nations in
continued efforts to help ease tensions and advance the view that on
co-existence and respect of each other alone can solutions be found.

India has been elected as a member of the Disarmament Commission.
The Commission can, however, meet effectively only if all countries
concerned are willing to participate. My Government intend to do their
utmost to help bring about a solution.

My Government continue to press in the United Nations and elsewhere
for the suspension of nuclear explosions, the dangers of which are becoming
more and more the concern of scientists and indeed of peoples all over the
world. My Prime Minister made an appeal to the heads of the United States
of America and the Soviet Union in regard to suspension of these tests as

* Now known as Sri Lanka.
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a first step towards disarmament. My Government will continue their efforts
in these fields.

The International Supervisory Commission in Indo-China, of which India
is Chairman, have continued to function effectively despite difficulties, and
peace in that area has been maintained. A welcome development has been
an agreement reached in Laos between the Royal Laotian Government and
the Pathet Lao leaders and a political settlement there is within sight.

My Government have heard with regret and surprise reports that some
countries had sought at a recent meeting of the Baghdad Pact to be equipped
with atomic weapons. We profoundly believe that none of the Great Powers
will give encouragement to these desires and the outlook that persists.

For ourselves, my Government desire to make it clear beyond all doubt,
that while we could, if we so decided, unwisely, produce atomic weapons,
with the resources and skills that we have and can develop, we have no
intention whatsoever of acquiring, manufacturing or using such weapons or
condoning their use by any State. Our endeavours in the atomic field will
remain confined to the peaceful use of atomic energy.

Members of Parliament, | wish you success in your labours, and trust
that they may help bring greater prosperity and contentment to our people
and peace and co-operation in the world.
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MEMBERS OF PARLIAMENT,
| welcome you once again to your labours in a new session of Parliament.

We are near the end of the third year of the Second Five Year Plan.
In my address to you last February | drew your attention to the stresses and
strains to which our economy is subject. | expressed the concern of my
Government that our temporary difficulties should not lead us in the direction
of retarding development and progress. Difficulties should be overcome by
reconsideration and revision of methods and by planned mobilisation of
resources.

In May, and again in November 1958, the National Development Council
took into consideration the problems of resources, of production and of
phasing relevant to the Second Plan and decided that the Plan outlay
should be Rs. 4,500 crore and this total should be reached by conservation
of and addition to resources.

The economic policy of my Government has this end in view. Measures
have been adopted to limit and phase foreign exchange commitments and
expenditure, to arrest rise in internal prices and to increase foreign earnings.
Export duties on a number of commodities have been reduced or abolished
and export quotas have been liberalised. In August 1958, as a result of a
comprehensive review of regulations export control was removed from as
many as 200 commodities and the number of commodities subject to quota
restrictions severely curtailed.

My Government have made successful attempts to secure foreign
assistance by way of aid and loans to tide us over our temporary difficulties.
Negotiations for further aid are in progress. Aid or loans from foreign
countries for which my Government and our people are duly grateful are
not governed by the attachment of any political conditions to them.
Negotiations in regard to future assistance will also be on the same basis.
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Our Second Plan is only part of the whole process of planned development
of our economy. The steps we now take are but stages along the long and
arduous road to planned prosperity and my Government, through the Planning
Commission, have already initiated consideration and studies of the Third
Plan. It is hoped that by the end of the Third Plan, a sound foundation will
have been laid for future progress in regard to our basic industries,
agricultural production and rural development, thus leading to a self-reliant
and self-generating economy.

Planning is a national undertaking requiring the efforts of the whole
nation and the co-operation of all at every stage. My Government have
therefore called for, and look forward to a constructive, even if critical,
approach by all and contribution in ideas from the different shades of
opinion in Parliament and outside. To this end, my Prime Minister and the
Planning Commission are seeking the co-operation of all parties.

It is proposed to prepare a preliminary Draft Outline or Plan Frame for
the Third Plan by the end of this year. After the preliminary Draft Outline
has been discussed and approved, detailed consideration of Central and
State Plans will commence. The principal objectives which we have accepted
are: a substantial increase in national income, rapid industrialisation,
expansion of employment on a sufficient scale, and a reduction in inequalities
of income and wealth. The Government will continue to aid and support
small and cottage industries. The tempo of development already attained
must be maintained and accelerated.

Food and food prices are the most important factors in the regulation
of our economy. On these largely depend other factors vital to our planning
and progress, such as availability of foreign resources for development, the
balance of payments position, the maintenance of internal price levels and
the arrest of inflation, if and when it tends to set in.

To check the rise in prices of foodgrains, in early 1958, following failure
of rains and widespread damage to crops, my Government imported
2.74 million tons of foodgrains in the first eleven months of 1958, regulated
internal movement of foodgrains and made supplies available to the consumer
through fair price shops. The Reserve Bank enforced its policy of restraint
on availability of Bank credit for buying up of foodgrains by private parties.

In this respect self-sufficiency in food alone can provide a satisfactory
solution. Increased yields, by greater and sustained efforts and the adoption
of improved methods in agriculture combined with the necessary agrarian
reforms, which would make agriculture both gainful and economic, are
imperative. To this end, my Government will seek to promote agrarian
reforms, co-operation and devolution of functions to village units.

The crop prospects for 1959-60 are in refreshing contrast to our plight
the previous year. Nature is being kinder to us this year, and the outlook
both in regard to food and commercial crops is promising. We have a very
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good rice crop and prices of rice have already recorded a marked fall. It
is intended to build up considerable stocks and to widen the scope of State
trading. Wheat and gram prices have risen, but, according to present
indications, the Rabi crop will be good. Our developmental efforts, in
regard to the major crops, by intensive production campaigns, greater
stress on minor irrigation projects, proper utilisation and maintenance of
existing works, increased momentum in the establishment of seed farms,
more promising tendencies to adopt better methods, and extension of soil
conservation programmes, account in a considerable measure for the more
hopeful horizon in agriculture.

The Community Development programme, on which largely depend the
effective extension and implementation of democracy in meaningful terms
to the large masses of our people, now covers 300,000 villages and roughly
a rural population of 165 million. Measures for more effective participation
of the people in this vital development are being implemented. The basic
unit of our democracy, the Panchayat, is being provided with increased
resources and functions. Village Co-operatives are being organised and
developed so as ultimately to cover the entire rural area.

Industrial production, as a whole, showed progress, but some industries,
notably textiles, have suffered a set-back. Among the industries, both in
the public and private sectors, which achieved a substantial increase in
output were machine tools, penicillin, insecticides, paper and board, diesel
engines, electric motors, sulphuric acid, caustic soda, tyres, sewing machines,
bicycles and electric fans. New schemes of development and expansion in
the public sector, which are in progress, cover machine building, fertilizers
and drugs. Plants to build heavy electrical equipment, heavy industrial
machinery and mining machinery are being set up at Bhopal, Ranchi and
Durgapur. New fertilizer plants are being established at Nangal, Rourkela
and Neyveli, while Sindri has been expanded. Projects for the manufacture
of drugs and antibiotics are also among the new development schemes in
progress.

| had the pleasure of inaugurating the two large steel plants at Rourkela
and Bhilai last week, where production of pig iron has now started. It is
expected that steel will be produced in these plants before the end of the
year. It is also expected that the first blast furnace at Durgapur will begin
to function before the end of the year. The programme of expansion of the
steel plant at Jamshedpur has been almost completed and full production
will be achieved within a few months. The steel works at Burnpur will
complete their expansion programme by the end of the year.

Coal production has increased. Further steps have been taken towards
implementing the Neyveli Lignite Project. The Project Report of Neyveli
Thermal Power Station has been accepted and action for construction
initiated.
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There have been advances in the development of mineralogy by way of
intensive surveys and exploration, and the National Mineral Development
Corporation has been established. New deposits of coal, copper and gypsum
have been discovered.

The search for oil and natural gas was intensified and has yielded
promising results. Drilling for oil has been continued at Jwalamukhi and
Hoshiarpur in the Punjab, and will be started soon in the Shibsagar area in
Assam. The most significant development has been in the Cambay area of
Bombay* where oil under considerable pressure has been discovered, and
there are indications of several promising oil horizons. It is hoped that by
an intensive programme of test drilling, the extent of the potential oil
reserves of the Cambay area will be established during this year. Considerable
reserves of natural gas have also been found in Naharkatiya Oil Fields.

An agreement has been concluded with the Government of Rumania for
the supply of equipment and assistance in the construction of an oil refinery
in Assam.

The National Laboratories have played an important part in the plans
of industrialisation. They have harnessed the results of their research to
production by erection of pilot plants, particularly for the development of
coal resources for the steel plants, raw materials for refractories, and in
assisting the private sectors in certain problems. The Laboratories have in
a number of cases made possible the use of indigenous in place of imported
material, and also assisted in the utilisation of low grade ores.

My Government have taken steps in several directions to implement the
purposes contained in the Scientific Policy Resolution of the 4th of March
1958. Close liaison exists between the National Laboratories and Industry.
Laboratory training courses, and grants-in-aid schemes for research promote
these relations as well as the scientific approach and the availability of
scientifically skilled manpower. It has been decided to establish National
Laboratories for research and development in Mechanical Engineering at
Durgapur and Public Health Engineering at Nagpur.

Two more Higher Technological Institutes will be opened this year, one
in Bombay* with the aid of the U.S.S.R. and UNESCO and the other in
Madras with the aid of the Federal Republic of Germany. A College of
Engineering is being established in Delhi with United Kingdom aid. The
foundation-stone of this institution was laid by His Royal Highness Prince
Philip, The Duke of Edinburgh, during his recent visit.

A new Atomic Energy Commission, with executive and financial powers,
within the limits of the expenditure sanctioned by Parliament, has been
established. Considerable advance and expansion in the field of atomic
energy, and exclusively for peaceful purposes, has been made and continues

* Now known as Mumbai.
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satisfactorily. The aim of planning in this field is the production of all the
basic materials required for the utilisation of atomic energy for power.
While large-scale achievement in this field of nuclear power must await the
later stages of the Third Plan, my Government have decided to install
nuclear powered plants to produce electricity of a minimum capacity of
250 thousand kilowatts.

In my address to you last year | said that uranium metal of atomic
purity and fuel elements for the reactors will be in production before the
end of the current year. | am glad to say that the construction of the
uranium metal plant has been completed and has undergone trial runs
successfully. The first ingot of atomically pure uranium metal was produced
on January 30th, 1959. The construction of the facility for producing fuel
elements is also far advanced.

The work on the River Valley Multi-Purpose Schemes has progressed
during the year according to schedule. The Report of the High Level
Committee on Flood Control is under consideration of my Government.

The ports of Calcutta* and Madras** are to be improved at a cost of
20 crores of rupees, for which the Port authorities have entered into financial
agreements with the World Bank.

My Government have met with success in their endeavours to promote
industrial relations on a voluntary and agreed basis. A ‘Code of Discipline’,
which stresses the need for recognition by employers and workers of both
the rights and responsibilities of either side, has been ratified by all Central
Organisations of Employers and Workers. This Code also prescribes certain
norms of behaviour. It provides that unilateral action by either side should
not be taken, lock-outs and strikes should be avoided and the machinery
for the settlement of disputes should be utilised expeditiously. The Code
also prescribes sanctions to be invoked by the Workers and Employers
Organisations in regard to their respective defaulting members. A Tripartite
Committee has been constituted to assess the extent of the
non-implementation of Labour Enactments and Awards and also to secure
their proper implementation. The Employees’ State Insurance Scheme, which
already covers nearly fourteen lakhs of workers, is being further extended.
A beginning has been made in workers’ participation in management and
Joint Councils have been set up in several industrial undertakings, both in
the public and private sectors.

There has been a substantial increase in the output of the Ordnance
Factories which has enabled my Government to effect appreciable savings
in foreign exchange. There have also been advances in scientific and
industrial research and development, and the expansion of facilities in this
respect. This has enabled progress in the indigenous production of the
materials required for the manufacture of Defence equipment.

*Now known as Kolkata.
** Now known as Chennai.
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The Committee of Members of Parliament constituted in accordance
with Article 344 of the Constitution to examine the recommendations of
the Official Language Commission has submitted its Report. You will have
the opportunity of considering it during the current session.

The situation in the Naga Hills shows appreciable improvement. Cases
of violence and lawlessness have markedly declined. The Nagas, generally,
have appreciated the policy of my Government. In May 1958 the All-Tribal
Convention reinforced the decisions of the Kohima Convention of
August 1957. Large numbers of Nagas who were previously hostile and had
gone underground are now pursuing normal and peaceful avocations.

The Sikkim Development Plan, which is financed by India, is making
good progress. The road from Gangtok to Nathu La has been completed and
is open to vehicular traffic. This road passes through a very difficult mountain
terrain and our engineers are to be congratulated on the success of this
undertaking. A tripartite agreement to which Nepal, the United States of
America and India are parties for the construction of 900 miles of road was
signed in January last year. An agreement for the construction of the Trisuli
Hydro-Electric Project has been concluded and work begun. This Project
will generate 12,000 kilowatts of electricity for the Kathmandu Valley.

Considerable progress has been achieved in the rehabilitation of displaced
persons from Pakistan. So far as the displaced persons from West Pakistan
are concerned, it is hoped that the last stage of rehabilitation, that is
payment of compensation, will be completed during this year. In regard to
displaced persons from East Pakistan*, about sixty thousand have moved
from camps to rehabilitation sites during the past year. It has been decided
to close the camps in West Bengal before the end of July this year. It is
expected that the remaining thirty-five thousand displaced families will
have moved by that time from the camps either for work and rehabilitation
in Dandakaranya, or to rehabilitation sites in other States.

My Government have recently made certain important changes in regard
to arrangements for budgeting and financial control over expenditure from
the Civil estimates. In order to secure a speedier implementation of our
development plans, the administrative Ministries have been given wider
financial powers to issue expenditure sanctions to schemes which have
been included in the Budget Estimates after scrutiny by the Finance Ministry.

An Ordinance, namely ‘The Indian Income Tax (Amendment) Ordinance,
1959°, has been promulgated since the last session of Parliament. A Bill
dealing with this Ordinance will be placed before Parliament.

Forty-nine Bills were passed by Parliament during the year 1958. Thirteen
Bills are pending before you. My Government intend to introduce a number

*Now known as Bangladesh.
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of legislative proposals both by way of new Bills and amendments. Such
proposals will include:

1) The Companies (Amendment) Bill.

(1)

(2) The Estate Duty (Amendment) Bill.

(3) The State Bank of India (Subsidiary Banks) Bill.

(4) The Coal Mines Labour Welfare Fund (Amendment) Bill.

(5) The All-India Maternity Benefit Bill.

(6) Bill to provide for compulsory notification of vacancies by
employers to Employment Exchanges.

(7) The Geneva Convention Bill.

(o]

(8) The Savings Bank (Amendment) Bill.

(9) The Banaras Hindu University (Amendment) Bill.
(10) The Children Bill.

(11)

A statement of the estimated receipts and the expenditure of the
Government of India for the financial year 1959-60 will be laid before you.

O

A Bill for the Prevention of Cruelty to Animals.

My Government note with concern the continuance of world tensions
and that basic improvements in the world situation are not yet on the
horizon. My Government, however, continue to pursue their policy of
non-alignment with the great power Blocs and of making their contribution
wherever possible for the relaxation of tensions.

The vast advances in science and technology have enabled man to dare
to explore interplanetary space and have opened up before him great vistas
which are full of possibilities for human progress. My Government share
with others the concern that these great scientific developments have
hitherto been used principally for the making of weapons of mass destruction
which threaten the world with annihilation.

My Government note with regret that while some progress has been
made at Geneva in regard to the termination of nuclear and thermonuclear
explosions, neither in this nor in the more fundamental problem of the
prohibition of these weapons of mass destruction or in the general field of
disarmament, real progress, much less a settlement, is in sight.

In September last year, my Prime Minister reached agreements with the
then Prime Minister of Pakistan in regard to certain border disputes and
border problems. These included an agreement for the exchanges of
Cooch-Behar enclaves in Pakistan with Pakistan enclaves in India. My
Government will place before you legislation to implement these agreements.
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Our own relations with the countries far and near have continued to be
friendly.

On the invitation of the Emperor of Japan, | visited Japan at the end
of September 1958 and received a warm welcome from the Emperor and
the people of Japan.

In December 1958 | paid visits to Indonesia and Malaya on the invitation
of the President of Indonesia and the Paramount Ruler of Malaya. In both
these countries | was accorded a generous welcome by the Government and
the people.

My Prime Minister, in September last year, visited Bhutan with which
country we are in special Treaty relationship. He met with an affectionate
welcome from the Ruler and the people of Bhutan. He has assured them
of our deep and abiding friendship and our determination not to interfere
in their internal affairs. We may hope that improved communications
between Bhutan and India will provide closer links between our two peoples.

My Government accorded diplomatic recognition to the new regimes in
Sudan, Iraq, Guinea and Cuba soon after they were established.

We had the privilege of welcoming in this country as our honoured
guests during the year: His Majesty the King of Afghanistan; Their Majesties
the King and Queen of Nepal; the President of the Democratic Republic of
Vietnam; the President of Yugoslavia; the Prime Ministers of New Zealand,
Turkey, Cambodia, Pakistan, Canada, Ghana, Norway, Rumania and Afghanistan;
the German Federal Minister of Economics; Mr. Henry Cabot Lodge,
Head of the U.S. Delegation to the United Nations, and the Duke of
Edinburgh.

The International Commission for Supervision and Control in Vietnam
and Cambodia continued during the year. In Laos, however, the Commission
adjourned sine die with the provision that it may be reconvened in
accordance with normal procedures. My Government deeply regret that the
situation in Laos has worsened and that the hopes to which | gave expression
last year of a welcome development in that country have not been justified
by events. My Government continue, however, to believe that the peace
established by the Geneva Agreements will continue to endure and that the
members of the International Commission will co-operate fully with one
another and obtain the co-operation of the Laotian Government in the
maintenance of peace.

India participated in the United Nations Observation Group in the Lebanon
and was able to make its modest contribution in the termination of a
potentially grave situation in that area.

The happenings inside the Union of South Africa, resulting from the
policy of apartheid relentlessly pursued by the Government of the Union,
inflicting suffering and indignity on the majority of the people of that
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country and involving the violation of human rights under the United Nations
Charter, is of deep concern to us. We may, however, note with some
gratification that these policies have been met with overwhelming
disapproval by the United Nations. We continue to nurse the hope that the
Union Government will respond to the call of world opinion and also recognise
that such policies in a resurgent Africa will lead to increased racial bitterness
and ultimately to conflicts which may become widespread.

My Government have welcomed the opening of the office of the High
Commissioner of New Zealand in India last year.

A number of International Conferences have been held in this country
in the past year. My Government have been happy to accord the hospitality
and welcome of our land and people to our visitors and to contribute in a
small measure to world understanding and the mutual exchanges that arise
from such meetings.

Members of Parliament, | have placed before you some of the main
events and achievements of the past year. We have reason to congratulate
ourselves to some extent in regard to our national development and progress.
We have, however, even more than ever before, the duty and the opportunity
to endeavour with greater determination, discipline and sense of purpose
to make our democracy a reality in terms of the masses of our people.

It is the policy, and it will continue to be the endeavour of my
Government, to seek in all possible ways to uphold the dignity and
independence of our land and people and to promote our unity and social
well-being and to build a democratic and socialist society, in which progress
is sought and attained by peaceful means and by consent.

Members of Parliament, | bid you to your labours and wish you success.
May your endeavours, your unity of ultimate purpose and your high sense
of public duty bring increasing prosperity and contentment to our people,
stability and security to our motherland, and assist to promote peace and
co-operation in the world.
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MEMBERS OF PARLIAMENT,

Once again, it is my privilege to welcome you to your labours in a new
session of Parliament.

In the year we leave behind, my Government and our people had been
engaged, more than ever before, in their endeavours in nation-building.
The needs and achievements in economic and social advance are understood
by our people, in town and village, in increasing measure, as basic and vital
to the improvement of their conditions and standards of living and as
important to their daily lives.

The incursions into parts of the territory of the Union of India, across
our traditional and well understood borders, by elements of Chinese forces
have, however, deeply distressed our people and evoked legitimate and
widespread resentment. They impose a greater strain on our resources and
our nation-building endeavours. We regret and deplore these developments
on our border. They have resulted from the disregard by China of the
application of the principles, which it had been mutually agreed between
us, should govern our relations. My Government have taken prompt and
calculated measures, both defensive and diplomatic to meet the threat to
our sovereignty.

My Government particularly deplore the unilateral use of force by our
neighbour on our common frontier, where no military units of the Union
were functioning. This is a breach of faith; but we may not lose faith in
the principles which we regard as basic in the relations between nations.

Members of Parliament, You have been kept informed by the release,
from time to time, of correspondence between my Prime Minister and the
Prime Minister of China, of the respective positions of our two countries in
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this matter. My Government have made it clear, beyond doubt, that they
seek a peaceful approach in the settlement of outstanding matters. They
have also stated and reiterated, equally clearly, that they will not accept
the course, or the results of unilateral action or decisions, taken by China.
My Government, therefore, pursues a policy both of a peaceful approach,
by negotiation under appropriate conditions, and of being determined and
ready to defend our country.

This and the weight of world public opinion which is adverse to her
action should, we hope, persuade China sooner than later to come to
agreements in regard to our common frontiers which for long have been
well established by treaties, custom and usage. Thus, and thus alone, can
friendly relations with our great neighbour which my Government and our
people desire, become a reality and endure for our common good. The
actions taken and the policy pursued by my Government, it may be hoped,
will be adequate to convince China of both our policy and our determination.

Members of Parliament, | have referred at some length to the situation
that has developed on our border and to the consequences and problems
thereof. | need hardly say that in doing so | have reiterated the sentiments
of our entire country and our people and their determination to defend our
territory. Defence, however, is effective only with national unity and strength.
Our economic and industrial advance, the gearing of our production and
our plans to greater endeavour and larger and speedier results, which will
enable the country to make available to itself the means and the resources
for modern defence and, at the same time, help the nation become strong
and disciplined, can alone render her secure.

Distressing as these Sino-Indian border developments have been, we
may not, and we do not, relax our efforts for the planned development of
our economy and our country. In point of fact, because of this situation,
my Government are taking steps to speed up further, organise and streamline
our economic development.

The work on the preparation of the frame and the outline of the Third
Five Year Plan with its longer perspective and higher targets is making good
progress. The objective of the Third Five Year Plan is to seek almost to
double the national income, taking 1950-51 as the basic level, and to pay
much greater attention to agricultural production and to our food
requirements, to heavy machine building and to the development of basic
resources such as steel, fuel and power. Small-scale and rural industries,
the speedier and healthy development of our rural economy and the healthy
relationship between rural areas and industrial centres are among the main
aims of the Plan.

The Third Five Year Plan represents a critical period in our national
development. It aims at making our economy more self-reliant and capable
of increasing and generating resources for its further and larger development.
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It calls for sustained efforts and endurance of our people. Thus, our Third
Plan will keep well in view, both its own developmental aspects as well as
the requirements and the perspective of the Fourth Plan to follow. While
we are grateful for external aid and loans, as necessary in the present
stage of our development, we should, in our own interests, in consideration
of those who have been our good and generous friends, and the needs of
the underdeveloped areas of the world, strive to shed our dependence.

The country’s foreign exchange position while it shows no deterioration,
remains more or less unchanged. My Government therefore, pursue a policy
to create a more favourable balance of trade and to earn more foreign
exchange by strict control over imports and efforts to increase exports. It
will be the endeavour of my Government to conserve our foreign resources
and add to the volume of our invisible exports in which there still exists
unutilised a vast and increasing field.

Our industrial production shows a pronounced upward trend, and for
the first ten months of the year, an increase of over ten points has been
recorded, from 138 to 149.3, over the last year's figures. This is an all-
round increase to which all industries have contributed, but special mention
may be made of the rise in the output of metallurgical industries. The
three steel plants at Rourkela, Bhilai and Durgapur have gone into production
in 1959. There has been a fifty per cent, increase in the production of pig
iron and a somewhat lower, though considerable, increase in the output of
steel.

The iron and steel output would help advance the Heavy Machine
building projects. My Government have already sanctioned a number of
machine building and other projects for the Third Five Year Plan. These
include the doubling of the Heavy Machinery Project at Ranchi and the
steel production at Bhilai, the expansion of the Heavy Electrical Project at
Bhopal, a number of new projects for power, fertiliser plants and Heavy
Machine Tools.

The chemical industry has also witnessed appreciable advance. An
Intermediate Plant to provide the basic raw materials for the manufacture
of dye stuffs, drugs, explosives and plastics is being established.

The endeavours of our Railway organisation to attain self-sufficiency in
regard to essential equipment have enabled it not only to meet all the
requirements of steam locomotives, coaches, wagons, signalling and lighting
equipment, but also to yield a surplus for export.

Mining activities in the public sector have increased considerably. The
Geological Survey of India has been expanded to undertake search and
intensive investigation in virgin areas in minerals essential to our expanding
economy.
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A statutory Oil and Natural Gas Commission has been established. The
search for and discovery of oil in different parts of the country continues.
Sixty oil wells have been drilled in Nahorkatiya for the production of crude
oil required for the two State-owned refineries in Assam and Bihar and the
construction of the refinery in Assam is in progress.

My Government have entered into an agreement with the Government
of the Union of Soviet Socialist Republics for the supply of equipment for
the construction of the refinery at Barauni in Bihar.

My Government are alive to the requirement of scientists, technicians
and technologists for our expanding economy. Measures are being taken to
step up progressively the output in these cadres and to provide increasingly
better career opportunities and a higher status for the old and new entrants.
In our developing economy, there are ever growing opportunities of service
in these fields, which are so important to our planned development on
modern lines.

Our Atomic Energy organisation has recorded commendable progress.
Increased production of isotopes, the fabrication of fuel elements, the
Uranium Metal Plant at Trombay, the extraction of plutonium from the used
fuel elements and the mining of uranium are among the achievements of
this organisation. The preliminary work for the setting up of the first
Nuclear Power Station is well in hand. The uranium which is sought to be
mined in Bihar will supply sufficient raw material to feed the first Nuclear
Power Station.

An additional tonnage, of one lakh gross, was added to the Indian
Merchant Fleet. A National Shipping Board and a statutory non-lapsing
Shipping Development Fund have been established. Indian shipping, which
has suffered many handicaps in the pre-Independence period, will continue
to receive all possible assistance in its modernisation and development. My
Government is fully aware of the place of Merchant Navy in our economy,
in the conservation and earning of foreign exchange and in its auxiliary and
reserve roles in the defence of our long sea coast.

The Code of Discipline evolved in 1958 has improved the climate of
industrial relations in the country and created more favourable conditions
for the maintenance of industrial peace and increase of efficiency. Compared
to the previous year, there has been an appreciable reduction in the loss
of man days of work in 1959.

The Employees State Insurance Scheme has been extended to further
areas and now covers about fourteen and a half lakhs of factory workers,
while medical care under the Scheme has been extended to about twelve
lakhs of members of the workers’ families.
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In the field of National Education, the teaching of science subjects,
expansion of girls’ education and the training of women teachers have
made good progress and are gathering momentum. All eligible college
students belonging to Scheduled Castes and Scheduled Tribes are receiving
stipends.

Advance in the production of food is vital to the sustenance, expansion
and strength of our economy. Foodgrains production attained a record level
of 73.5 million tons and cash crops also recorded satisfactory yields resulting
in the overall increase in the Index of Agricultural Production to 131.0, an
increase of 14.3 per cent over the previous record in 1957-58. We cannot,
however, feel satisfied, much less complacent, about the food production
in our country. Each year, we are obliged to import considerable quantities
of foodgrains for consumption and for reserve stocks, causing great stress
on our slender foreign exchange resources and rendering our economy far
from self-reliant. Our production per acre falls short of the yields in many
of the countries of Asia, Europe or America. My Government are giving
greater attention to the increased production of fertilisers and to the
supply of good seeds. It is, however, by better cultivation, avoidance of
waste through pests, better animal husbandry, the advance of cooperation
both in production and in marketing, and by the determination of the
people to be self-reliant, that individual and national prosperity can be
achieved.

To enable greater participation in the conduct of affairs and the
development of our economy by the people of the country as a whole, my
Government have encouraged schemes of devolution of authority to statutory
institutions of the people at the basic level of our great and growing
democracy. This scheme of ‘Panchayati Raj’ has already been inaugurated
in Rajasthan and in Andhra Pradesh and is making progress in other States.
To make the working of the ‘Panchayati Raj’ efficient, a comprehensive
programme of training non-officials of all categories has been undertaken.

Defence production has made satisfactory progress. Plans of expansion
in this field, both of production and of capacity, are under consideration
and will be progressively implemented.

My Government have taken steps to expand the National Cadet Corps
in the coming year and to form units of nursing and auxiliary services for
girls. The Territorial Army and the Lok Sahayak Sena will also be expanded
in numbers, and certain changes introduced in regard to their training and
reserve liabilities.

A number of measures for the improvement of the conditions of service
in the various categories in the Armed Forces have been implemented.

The resettlement of ex-servicemen and the utilisation of the reservoir
of disciplined manpower that they provide is continually engaging the
attention of my Government. Schemes of technical and vocational training
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and guidance and of self-help by co-operatives are promoted. Welfare and
resettlement of ex-servicemen are integral to defence considerations and
provide a necessary incentive and a legitimate measure of hope and security
for those who serve the Armed Forces.

Members of Parliament are aware that in the Proclamation issued in
relation to the State of Kerala on the 31st of July, 1959, which was approved
by Resolutions passed by the Lok Sabha and the Rajya Sabha, it was provided
that the general election for constituting a new Legislative Assembly for
that State shall be held as soon as possible. The general election was
accordingly held and polling took place in the entire State on February 1,
the number of voters exercising their franchise being one of the highest
recorded in any election. The Proclamation will be revoked and the normal
constitutional machinery restored in the State shortly.

Parliament decided during the last session to extend the safeguards
provided in the Constitution for the reservation of seats for members of the
Scheduled Castes and Scheduled Tribes in the Lok Sabha and the State
Legislatures by a further period of ten years and the Constitution (Eighth
Amendment) Act embodying this decision has received my assent.
Government also propose to appoint a Commission as required under Article
339 of the Constitution to examine and report on the administration of the
Scheduled Areas and the welfare of the Scheduled Tribes in the States.

Sixty-three Bills were passed by Parliament in 1959. Fifteen Bills are
pending before you. My Government intend to introduce a number of
legislative proposals both by way of Bills and amendments. Such proposals
will include:

The Atomic Energy Bill;

The Indian Telegraph (Amendment) Bill;

The Agricultural Produce (Development and Warehousing)
Corporation Bill;

The Forward Contracts (Regulation) Amendment Bill;
The Indian Patents and Designs Bill;

The Employees’ Provident Fund (Amendment) Bill;
The Dock Workers (Regulation of Employment) Bill;
The Plantation Labour (Amendment) Bill;

The Central Maternity Benefit Bill;

The Indian Sale of Goods (Amendment) Bill;

The Religious Trusts Bill;

The Two-Member Constituencies (Abolition) Bill; and
The Payment of Wages (Amendment) Bill.
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My Government also propose to introduce a Bill for the reorganisation
of the present Bombay* State and to reconstitute it as two separate States.

My Government have already announced their decisions on the major
recommendations of the Pay Commission. The other recommendations are
under their active consideration. The additional commitments on account
of the pay, allowances and pensionary charges alone are estimated to be
about thirty-one crores per annum, in respect of the Services directly
covered by the Jagannadha Das Commission Enquiry.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1960-61 will be laid before you.

My Government note with gratification the relaxation in world tensions
and the prospect of high level meetings of the Heads of Governments for
the promotion of World Disarmament and Peace. The initiative of great
statesmen, notably the President of the United States of America and the
Chairman of the Council of Ministers of the Soviet Union, deserve the
attention and appreciation of our country and people. My Government,
while welcoming the continuance of the voluntary unilateral suspension of
nuclear test explosions and the increasing endeavours of both the United
States of America and the Soviet Union to solve this problem, reiterate
their view that the testing of weapons of mass destruction should be
abandoned.

We welcome these trends and the direct contacts between the leaders
of the Great Powers and wish success in their efforts, which we feel
assured are inspired with sincere desire to halt the armaments race and for
world peace.

We also welcome wholeheartedly, in the midst of the awesome growth
of armaments and the fear and passions from which they spring and on
which they rest, the newer development of the projection of the picture
of a warless world, wherein nations will not only lay down their arms but
also reject war as a method of settling disputes and devote their energies
and resources to building a peaceful world.

Devoted as my Government and people are to world peace and
co-operation, they are determined to adhere to a peaceful approach and
the policy of non-alignment, to both of which our country stands fully
committed by history and outlook, faith and conduct, and by the
overwhelming desires and convictions of our people. Parliament has expressly
endorsed this policy on several occasions.

I have had the privilege and pleasure of visiting Cambodia, the Republic
of Vietnam, the Democratic Republic of Vietnam, Laos and Ceylon** and to
receive the generous welcome and joyous greetings of their Governments
and peoples.

* Now known as Mumbai.
** Now known as Sri Lanka.
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| was happy to welcome to our Capital the President of the United
States of America, and later the President of the Soviet Union, who in their
persons represent not only the greatness and power of their countries but
also the fervent desires of their peoples for world peace. We are looking
forward to the visit of the Chairman of the Council of Ministers of the
Soviet Union, Mr. Khrushchev, another messenger of peace in the world
today. The goodwill and moral support of this country will be behind the
efforts of these two great countries, and those of others, in full measure
in their search for disarmament and peace.

My Government were glad to welcome the Prime Ministers of Afghanistan,
Australia, Cambodia, Ghana, Nepal and Sweden. We look forward to the
visits of President Nasser of the United Arab Republic, His Majesty the King
of Morocco and the Prime Minister of Finland.

The Vice-President visited the Philippines, Norway, Sweden, Denmark
and Finland, receiving cordial welcome from the Governments and the
people there.

My Prime Minister visited Afghanistan, Iran and Nepal, and was welcomed
with an abundance of goodwill.

The exchange of visits of my Prime Minister and the Prime Minister of
Nepal has further strengthened the bonds of affinity and friendship and
proclaimed the desire and determination for co-operation in the interests
of our two countries.

Our relations with Commonwealth countries and our participation at
various Commonwealth gatherings have served to create greater
understanding of our internal and external policies and, in an appreciable
measure, served also to assist our economic development.

| am happy to note that further agreements have been reached with
Pakistan in regard to our boundary disputes. It is the hope of my Government
that these arrangements with Pakistan will lead to a successful delimitation
of our boundaries along our frontiers with our neighbour with whom we
have always desired to remain in friendly relations.

Progress has also been made in regard to the settlement of financial
issues pending between India and Pakistan, and it is hoped that the long-
standing Canal Waters dispute will be settled soon. | welcome these
developments which bring promise of closer relations between our two
countries.

The Government and the people of India were deeply grieved and
shocked to learn of the assassination of the Prime Minister of Ceylon*, the
late S.W.R.D. Bandaranaike, on September 25, 1959. He was a great friend
of India and visited us several times. Our heartfelt sympathies went out to
the Government and people of Ceylon*, as well as to Mrs. Bandaranaike and
her children.

* Now known as Sri Lanka.



96 PRESIDENTIAL ADDRESSES TO PARLIAMENT

In the United Nations, our delegation reflected the deep feelings of our
people in regard to the problem of the liberation of colonial countries and,
more particularly, in regard to Algeria, in the sustained struggle of the
Algerian people for their national independence.

We welcome the independence of the Cameroons, till recently under
French administration. We look forward to the emergence to nationhood in
the coming years of several other colonial areas in Africa.

The policy of apartheid, pursued by the Government of the Union of
South Africa, inflicts untold suffering and indignity on the majority of the
people who are subjects of that Government. These include large numbers
of people of Indian origin. This policy constitutes a violation of Human
Rights under the Charter of the United Nations, and it has again met with
overwhelming disapproval by the United Nations in the last session of the
General Assembly.

My Government have decided to exchange diplomatic representatives
with Cuba, Venezuela and Colombia in South America and Guinea in Africa.

Members of Parliament, | have placed before you the main events and
achievements and our concerns of the past year. | have also projected
before you some of the great tasks and burdens that are in front of us.
They must engage your dedicated attention. Your understanding and
co-operation, in regard to problems of our economic planning, the defence
of our country and our contribution to world peace, are required by our
Government and people in increasing measure. Thus will Parliament fulfil
its historic role in our Constitution.

We have celebrated this year the tenth anniversary of our young Republic.
Our Constitution which we gave unto ourselves, wherein all power and
authority are based upon and spring from the people, has endured and
grown in strength. The policies and achievements of my Government and
of our people have strengthened our democracy and continue to import
into it economic and social content in increasing measure.

We are fortunate in the historic background that our national struggle
developed and the inspiration that the life and example of the Father of
the Nation gave to us. In this eleventh year of our young Republic, we may
look back as well as forward, with pride and confidence, though not with
complacency. The tasks ahead of us are stupendous. They call for constant
vigilance, greater determination and discipline and a sense of purpose both
among our people and in our administration. This alone will make our
democracy a reality in terms of the masses of our people.

Our vast resources and the qualities of our people have become engaged
in the tremendous tasks of construction and progress that lie ahead of us.
In these, the quality of our administration into which must be imported an
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ever-increasing sense of urgency, rationalisation of procedures, the
emergence and development of greater confidence at all levels, and the
avoidance of waste of manpower and time, must be an urgent consideration.

It will continue to be the constant endeavour of my Government to
initiate and further efforts and plans to bridge the gaps between the time
of formulation of policies and their implementation to enable our people
to participate at all levels in our economic and social developments, and
for them to feel a sense of function and dignity which Independence has
brought to us.

My Government seeks to uphold the dignity and independence of our
land and people, to promote our unity and social well-being, and to build
a democratic and socialist society in which progress is sought and attained
by peaceful means and by consent.

Members of Parliament, | bid you to your labours in this new session
and wish you all success. | earnestly trust that wisdom and tolerance and
a spirit of co-operative endeavour will guide you. May your labours bear
fruit for the good of our country and people and the world whom we are
all privileged to serve.
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MEMBERS OF PARLIAMENT,

| welcome you to your labours in a new session of Parliament.

The year we have left behind has been one of considerable stress and
strain both internally and externally. My Government have faced the problems
that arose by their strenuous endeavours and by firm adherence to the
principles of their basic policy, and with confidence in the future. Though
many and stubborn problems still await solution, or are in the process of
being solved, the situation both at home and abroad shows signs of
improvement and justifies hope and cautious optimism.

The problems of aggression on and incursions into the sovereign territory
of the Union have yet to be resolved, but my Government is well alert to
them and to all their implications. Defensive arrangements, including the
opening up of areas by better communications and development, receive
their continuous and careful attention.

While China has withdrawn from the military post it had established at
Longju and not attempted any further violations of Union territory, her
intransigence continues. It is the constant endeavour of my Government to
maintain our defensive strength in the face of this continuing hostility from
across our frontier. My Government will, however, seek to adhere firmly to
the principles which this Nation regards as basic in our relations with
nations. They cannot accept the results of unilateral action or decisions
taken by China.

This peaceful but firm policy and progressive preparedness for defence,
has the support of our people and has also profoundly influenced world
opinion. We firmly hold that the frontiers between India and China have
been for long well established by treaties, custom and usage. Inspite of
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present unwillingness, or even intransigence, my Government hope that,
sooner rather than later, China will persuade herself to come to a satisfactory
agreement with our country in regard to our common frontiers. Friendly
relations with our great neighbour, which my Government have always
sought to promote, can then become a reality which will endure and
contribute to our common good and to stability in Asia and the world.

In pursuance of the agreement announced in the joint communique,
issued in April last at the end of the meeting in Delhi between the
Prime Minister of China and my Prime Minister, designated officials from
their respective Governments have been engaged in talks in New Delhi,
Peking and Rangoon. These talks have now concluded. The report submitted
to my Government by their officials will be laid before Parliament.

My Government have welcomed the emergence of many independent
countries in the continent of Africa to full statehood and their admission
as full members in the United Nations. This awakening of Africa and the
emergence of many sovereign republics is a matter of gratification to us.
We welcome especially their declarations to remain unaligned and not to
become involved in the cold war conflict. This constitutes a welcome
vindication, on merits, of the policy consistently followed by my Government
in regard to international relations.

The situation in the Congo continues to cause my Government deep
concern, involving as it does the freedom and integrity of this recently
liberated country, the progress and development of the African continent
itself, as well as both the prestige and potency of the United Nations as
an instrument for settling international problems and the protection of the
weak against aggressive countries. The pressure of Belgian arms, military
and semi-military personnel, and their aid to some of the rival groups in
the Congo, in defiance of reiterated decisions of the United Nations, are
the main disturbing factors in the Congo situation.

My Government will continue to follow a policy based upon their
dedication to the purposes of the United Nations and their desire to see the
Congolese people in the full enjoyment of their newly-won freedom. To this
end, my Government have consistently urged the withdrawal of the Belgians,
the release of political personalities and more particularly those who have
parliamentary immunities, the neutralization of factional forces and armed
groups and the summoning of Parliament and the restoration of constitutional
authority.

Nearer our own country, in Laos also, a situation has developed that
causes grave concern. My Government continue to use their best endeavours
for the reactivation of the International Commission with the consent and
authority of all concerned, to prevent further deterioration of the situation.
Spread of conflict there might have serious repercussions in Asia and the
world, and it is the policy of my Government to endeavour to avert it.
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Goa continues to be under the colonial domination of Portugal. My
Government stand committed to the peaceful liberation of this part of
India where a decadent colonialism still survives.

India’s relations with her neighbours and other countries have continued
to be peaceful. My Government, firmly adhering to the policy of peaceful
co-existence and good neighbourliness, seek to promote these relations
without becoming entangled in military alliances with one country or another.

To promote goodwill, there have been exchanges of visits with other
countries. | visited the Soviet Union to return the courtesy of the visit of
the President of the Union of Soviet Socialist Republics to India. | am
grateful for the warm welcome which the President, his Government and
the people of his country extended to me. The Vice-President visited the
United States of America and France.

My Prime Minister paid visits to the United Arab Republic, Lebanon,
Turkey and Pakistan. Other Ministers and some special representatives of
Government have visited various countries either on missions of goodwill or
for definite purposes. These countries include Ceylon, Mexico, the countries
of Western and Eastern Europe, Ethiopia, Nigeria, Ghana and the Mongolian
People’s Republic.

Diplomatic representation was established last year with the Republics
of Uruguay, Paraguay, the Congo and the Malagasy Republic.

My Government welcomed the emergence of Cyprus as an independent
Republic, thus terminating the long period of colonial domination.

Her majesty Queen Elizabeth Il and His Royal Highness the Prince Philip/
Duke of Edinburgh, kindly accepted my invitation to visit India. We have
been happy to have them with us, and they are the honoured and welcome
guests not only of myself, but of my Government and our people.

We have also had the privilege of welcoming to our country Their
Imperial Highnesses the Crown Prince and Princess of Japan, representing
His Imperial Majesty the Emperor of Japan, Mr. Khrushchev, Prime Minister
of the Soviet Union, His Majesty the King of Nepal, President Nasser of the
United Arab Republic, President Soekarno of Indonesia, President Sekou
Toure of Guinea, Professor Theodore Heuss, former President of the Federal
Republic of Germany, Vice-President Macapagal of the Philippines, and the
Prime Ministers of China, Burma*, Poland, Nepal and Ceylon*. We are also
happy to receive Their Highnesses the Maharajas of Bhutan and Sikkim as
our distinguished guests. The visits of all these high dignitaries have been
a great honour to us.

The main issue before the world today is that of disarmament. My
Government have persevered on every occasion, more particularly in the
United Nations, to assist to formulate a basis of agreement among nations,

*Now known as Myanmar.
** Now known as Sri Lanka.
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more especially among the Great Powers, in this regard. To this end, my
Government have placed proposals before the General Assembly of the
United Nations, the purpose of which is that disarmament negotiations
should be definitely directed to the outlawing of war as in instrument for
settling disputes between countries.

The Union of South Africa persists, much to our regret and in spite of
every effort that we make, to discriminate against her nationals of Indian
origin and to build her society on the basis of total racial discrimination,
that is, apartheid. The disregard of human dignity, the violation of human
rights and the policy and practice of apartheid have shocked the world
more than ever before.

The outline of the Third Five Year Plan has been completed by the
Planning Commission with the co-operation of the State Governments and
has been approved in principle by the National Development Council. As
soon as the Draft Report is ready, it will be placed again before the National
Development Council, and later before Parliament.

The national income for 1959-60 is estimated to be Rs. 12,210 crore at
1952-53 prices, as compared with Rs. 10,920 crore in 1955-56. The annual
rate of increase has not been as much as we had hoped. This was due to
severe set-backs suffered by agriculture in 1957-58 and 1959-60. This year’s
crops, however, are expected to be good, and industrial production is
rapidly rising.

Price levels have registered a rise of about 6 per cent, as compared to
the previous year. Various measures that my Government have taken have
checked this rise and, in some cases, such as cloth, prices have shown a
downward movement because of Government action. In spite of the
difficulties encountered and the decline in our foreign exchange reserves,
the outlook, both in agriculture and industry, is definitely promising.

Panchayati Raj, or village democracy, has made rapid strides. My
Government hope that before the end of 1961 Panchayati Raj institutions
would have been introduced in all the States. An elaborate programme for
the training of non-officials to help these institutions efficiently has been
inaugurated. Service Co-operatives have increased their membership by
approximately 18 million and are expected to disburse loans to the extent
of 190 crores of rupees.

Agricultural production has again shown definite improvement in
1960-61. The production of Kharif cereals in 1960-61 is now estimated to
be more than two million tons higher than that in 1959-60, and it is
expected to be higher than even in 1958-59 when our production figure was
the highest on record. The prospects of the Rabi crop are also bright. On
the whole, 1960-61 may turn out to be a very good year from the point of



102 PRESIDENTIAL ADDRESSES TO PARLIAMENT

view of agricultural production. The increase in internal production, along
with the measures taken by my Government to build up substantial reserve
stocks, has already brought about a healthy trend in foodgrain prices. The
targets of minor irrigation and seed multiplication farms, laid down in the
Second Five Year Plan, are expected to be realised almost fully. Intensive
cultivation is being encouraged throughout the country, and, more especially,
in selected areas. Under the Third Five Year Plan, agricultural development
is being given a high priority, so as to provide a strong base for the economic
development of the country. The aim is to achieve self-sufficiency in
foodgrains, and to increase considerably other forms of agricultural
production.

Industrial output has risen, in some cases, spectacularly. For the first
ten months of 1960, the production index was 167 as against 149 for the
corresponding period of the previous year. The three steel plants in the
public sector have been almost completed and are now in progressive
production. The manufacture of industrial machinery and machine tools has
made satisfactory progress. New sources of oil have been discovered, notably
in Ankleshwar in Gujarat and in Sibsagar in Assam. It is expected that trial
production will commence this year. Work on two refineries is proceeding,
and a third refinery is also going to be established.

The prospects of the use of atomic energy for industrial purposes, as
well as for medical and agricultural uses, have advanced by the inauguration
of the third reactor, the Canada-India reactor, which came into operation
recently.

Among multipurpose river valley projects, the Chambal River Project,
the Gandhi Sagar Dam and the Kotah Barrage were inaugurated, and two
of the five units of 90,000 kilowatts each have been commissioned at
Bhakra. The remaining three units are likely to be commissioned in the
course of the next few months.

Labour relations, apart from the recent regrettable strike by Government
Employees, have improved. The Code of Discipline has exercised a healthy
influence, and there is an appreciable fall in the number of days lost. The
Employees State Insurance Scheme has been extended to further areas to
cover about 15.8 lakh factory workers. Tripartite wage boards have already
dealt with major industries of cotton textiles, cement and sugar and have
been set up for jute and tea plantations. Pilot schemes for workers’
participation in management have been introduced in some industrial units.

Progress has been made in regard to the introduction of Hindi in the
administration. A Central Hindi Directorate has been constituted to carry
out the decisions of Government regarding the development and propagation
of Hindi.
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As Members of Parliament are aware, in July last my Government
decided in consultation with the Naga leaders to constitute a separate
State of Nagaland within the Indian Union. As a first step, | have promulgated
a Regulation under which representatives have been elected to an Interim
Body to assist and advise the Governor in the administration of Nagaland
during the transitional period. My Government are determined to put down
the hostile elements which are creating so much hardship and suffering for
the people there.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1961-62 will, as usual, be laid
before you.

Two Ordinances, namely ‘The U.P. Sugarcane Cess (Validation) Ordinance’,
and 'The Banking Companies (Amendments) Ordinance’, have been
promulgated since the last session of Parliament.

Members of Parliament, since | addressed you last, your two Houses
have passed 67 Bills. There are 16 Bills pending before you from the last
session. My Government will take steps to seek the passage of these Bills
during this session.

My Government propose to take appropriate steps for the convening of
a joint session of Parliament for the consideration of the Dowry Prohibition
Bill in regard to which the two Houses have differed in some respects.

My Government will place before you the following Bills, among others,
for your consideration:

The Income Tax (Amendment) Bill

The Extradition Bill.

The Indian Patents and Designs Bill.

The Essential Commodities (Amendment) Bill.
The Sugar Export Promotion (Amendment) Bill.
The Narcotics Bill.

The Apprenticeship Training Bill.

The Himachal Pradesh Abolition of Big Landed Estates and Land
Reforms (Amendment) Bill.

® N o s W

Members of Parliament, | have drawn your attention to some of the
main events and achievements, for the past year. | have also projected
before you my Government’s programme for the coming year. | have drawn
your attention to the great tasks and burdens that are in front of us all.
| have no doubt that these will engage your dedicated attention. Your
understanding, vigilance and co-operation in respect of the many problems
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of our economic planning, our defence, world peace and the struggle of
still dependent peoples, will, | feel sure, be available to my Government
and help reassure our people. The resources of our country and the qualities
of our people stand engaged in the historic and tremendous tasks of national
reconstruction and progress that are part of our destiny.

My Government will constantly endeavour to initiate and promote efforts
and schemes to shorten the time between their decisions on policies and
the implementation thereof. They will seek to enable our democracy to
share and participate at all levels in the great economic and social
developments that must progress, if we are to survive as an independent
nation with dignity and a sense of fruitful function. The unity and the social
well-being of our entire people, the rapid progress to a democratic and
socialist society, wherein changes must be timely and progress grow from
more to more, must be attained peace-fully and by consent.

Members of Parliament, | now bid you to your arduous labours and wish
you success in them. | am confident that wisdom and tolerance and the
spirit of co-operative endeavour will be your guide. May your labours yield
a rich harvest and thus advance our country and people and the world
which we are all pledged to serve.
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MEMBERS OF PARLIAMENT,
This is the last occasion on which | am addressing you in this Parliament.

Members of the Lok Sabha, you are about to end your five year tenure
of membership of your House. A new Lok Sabha will meet very shortly after
the conclusion of your present labours. Many of you have been returned by
the people to serve the country again. Some of you will cease to be
Members of Parliament consequent on the dissolution of the Lok Sabha and
the election. | would like to take this opportunity to congratulate all of you
and to convey to you the gratitude of the nation for your dedicated service
as Members of Parliament. | have also no doubt that wherever your field
of work may be hereafter you will remain dedicated to the great task of
nation-building and that your wisdom and experience will continue to be
engaged in the service of our country and people.

Members of Parliament, When | addressed you last, our Third Five Year
Plan with its larger perspectives and higher targets was under preparation.
The Plan has now been well launched. The experience of previous plans,
the momentum that they have generated, and the greater nationwide
understanding and appreciation of planned effort in nation-building augur
well for the success of this Plan and will take us nearer our goal—
a self-sustaining economy capable of increasing and generating resources
for larger and further development.

In spite of the heavy damage inflicted by floods in Uttar Pradesh, Bihar,
Maharashtra, Madhya Pradesh, Mysore, Madras* and Kerala, the agricultural
yield for 1961-62 is encouraging. The development of agriculture has been
accorded a high priority in the Third Five Year Plan. The aim has been not
merely to achieve self-sufficiency in foodgrains but to step up the production

* Now known as Chennai.
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of commercials crops as well as to ensure adequate supplies of raw material
for our growing industries and to help export to earn foreign exchange. The
overall index number of agricultural production rose to 139.1 in 1960-61
compared to 128.7 in 1959-60, thereby showing an increase of 8.1 per cent.
This increase was shared both by foodgrains and commercial crops. Compared
to the index for 1955-56, the base year of the Second Five Year Plan, the
overall index of production for 1960-61 was higher by about 19.1 per cent.

By soil conservation measures and dry farming practices some 33 million
acres of land will be brought under improvement. Minor irrigation schemes
will bring 12.8 million acres of additional land under cultivation during the
Third Plan. My Government have decided to set up an Improved Seed
Corporation to organise on a nation-wide scale the production, distribution
and marketing of seeds of higher yield and disease-resisting quality. The
demand for fertilisers far exceeds supply. More fertiliser factories are
therefore being set up to meet partly the increased needs. Local manure
resources and the use of green manure are also being promoted.

An extensive Agricultural District Programme has been put into operation
in selected districts in seven States. Crop production campaigns have been
launched in all States during the year. Panchayats, Cooperatives and other
institutions in the village are closely associated in these campaigns. Four
new Agricultural Colleges and two new Veterinary Colleges and more
Agricultural Universities are to be established during the Third Plan.

Industrial production has registered considerable increase in volume
and greater diversity in categories of projects. The output in iron and
steel, machinery, electrical goods and fertilisers has been significantly higher
than last year. The attainment of targets and the increase in our national
income in 1961-62 are expected to accord with those set out in the Plan.

There is, however, no room for complacency or any slackening in effort.
There are considerable strains and stresses, as for example, in regard to
transport and supplies of coal. These are no doubt due to the sharp rise
in economic development.

A determined effort to implement the physical programmes as set out
in the Plan would require care in regard to economy and efficiency and the
endeavour to keep to time schedules and priorities, all of which are the
continuing concern of my Government, will alone help the country to
overcome these obstacles.

My Government have decided to expand the steel plants at Bhilai,
Rourkela and Durgapur and to establish a new integrated iron and steel
plant at Bokaro, and a new alloy steel plant at Durgapur.
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The augmented target for coal production of 97 million tons in the
Third Plan calls for plans of development in this industry. Major schemes
are being launched in the public sector with assistance from the U.S.A.,
France, Poland, West Germany and the U.S.S.R. The private sector in coal
will be able to utilise a 35 million dollar loan from the World Bank to meet
its foreign exchange requirements.

At Neyveli, the lignite bed was exposed in the August of last year. The
first thermal power station using lignite is expected to be commissioned
soon.

In Gujarat at Ankleshwar, appreciable and gainfully exploitable sources
of oil have been found. In addition to the refinery at Nunmati which went
on stream in January 1962, it is also proposed to establish a refinery of two
million tons capacity in Gujarat.

Our trade deficits show a welcome decline from Rs. 364 crore to
Rs. 218 crore as compared with the previous twelve month due to the fall
in imports and a slight rise in exports. My Government by their continuous
and strenuous endeavours to promote exports have added new items of
export and newer markets, and established new incentives to augment
export trade. While the increase in export is a moderate Rs. 34 crore worth
in the year past we may justifiably feel encouraged that a favourable trend
in our trade balance can now be a feature of our economy.

The Code of Discipline in industrial relations evolved in May 1958 on a
voluntary basis is being increasingly observed and has resulted in the
settlement of a large number of disputes which might otherwise have led
to direct action by one side or the other. Joint Management Councils in
industrial undertakings set up on a voluntary basis have shown that the
effective consultation which they promote has led to improved industrial
relations and increased productivity.

The development and growth of Panchayati Raj and co-operation are
integral to progressive agricultural and rural development. The efforts of
my Government in this direction have already resulted in large scale
extension of village self-government in eight States and it is estimated that
this covers 65 per cent of the country’s population.

My Government have made provision for education for all children in
the age group of 6-11 during the Third Plan which will enable 90 per cent
of the boys and about 62 per cent of the girls to be at school making a total
of 76 per cent of the total population of all children in the age group
6-11. Legislation to make attendance of children compulsory will be
recommended to various State Governments.
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The study of Sanskrit is expected to make considerable advance in the
next few years by the establishment of a Central Sanskrit Institute at
Tirupati which will also conduct research in specialised branches of Sanskrit
learning.

The demand for trained personnel in the fields of Engineering and
Technology continues to grow. To meet this demand, apart from strengthening
the existing institutions, more institutes were set up in different parts of
the country.

To assist poor but meritorious students a large number of scholarships
have been instituted.

The policy of my Government accords priority in promoting measures
for the eradication of communicable diseases. This has resulted in the near
eradication of malaria and the widespread control of tuberculosis and
venereal diseases. My Government have recently initiated a programme for
the eradication of smallpox in the country.

To overcome the scarcity of pure drinking water which exists in the
majority of our villages, assistance will now be made available to the
extent of 50 per cent on a grant-in-aid basis on approved rural schemes and
on a 100 per cent loan basis in regard to urban schemes.

Irrigation has made significant advances. The Rs. 43 crore Narmada
Project inaugurated in April 1961 will irrigate one million acres of land and
yield an effective half a million kilowatts of power.

The first channel of the Rajasthan Canal system was opened by the
Vice-President in October last. This canal when completed and operated
will convert the deserts of Rajasthan into the largest grain bowl of India.

The new broad-gauge line to Siliguri via Malda has re-established a
broad-gauge rail connection between Calcutta® and North Bengal, which
had been severed by the Partition. Over 700 route kilometres of railway
lines serving the industrial East have been electrified.

Two important centenaries were celebrated during the year and
nationally observed. The Tagore Centenary attracted distinguished writers
from all over the world to its International Literary Seminar. The Centenary
programme includes the erection of a Tagore Theatre in every State Capital.

The Archaeological Survey of India also celebrated its centenary which
attracted to its International Conference of Asian Archaeology savants from
different parts of the world. The exhibition in Delhi made live to our
people in graphic form the historic continuity of our civilisation and made
the past not a story of ruins and fossils, but a source of national pride and
inspiration.

* Now known as Kolkata.
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India’s uneasy relations with China remain unsolved. The Officials Report,
which was placed by my Government before Parliament in 1961, has not
yet been published in China.

The Indo-Tibetan Agreement of 1954 is due to expire on the 2nd of
June 1962. The Government of the People’s Republic of China have offered
to negotiate a new Agreement to replace the 1954 Agreement. My
Government responding by way of reply have asked for a reversal of the
aggressive policies pursued by our neighbour and for the restoration of a
climate of peace on the basis of the strict observance of the Five Principles.

In the Congo, as Parliament is aware, my Government at a critical
period took a crucial decision to send adequate armed forces to assist the
United Nations, although it was and continues to be a great strain upon us
to do so. Our men and officers have behaved with remarkable bravery,
discipline and restraint and above all with understanding. They have received
the plaudits of nationals of all countries not to speak of the United Nations
authorities. While we would like to bring these troops home in view of our
own necessities, my Government feel that the essential tasks for which
India sent troops remain unfulfilled and, therefore, have agreed to continue
the assistance which was given, even though our men are working in difficult
conditions, and have taken the necessary steps for the relief of personnel
that have been too long in Africa. My Government are also gratified that
in this matter there are some indications of a co-operative United Nations
outlook between the Western Powers and the Soviet Union.

My Government note with great relief and gratification the moves
towards reconciliation on the basis of the independence of Algeria. They
are deeply distressed at the continued violence which is taking a heavy toll
of life, and they await with expectation the successful outcome of the
present Algerian-de Gaulle efforts. My Government have repeatedly
proclaimed their position that the only firm basis for a peaceful settlement
is the independence of the Algerian people, and enduring peace is best
brought about by peaceful methods.

India has been elected to the 18-Nation Disarmament Committee. My
Government have accepted this onerous role in the hope that the policies
to be pursued and the contribution which we have made in the past may
help healthy developments, and that as a peace-minded country and with
the growth of peace areas in the world India may be able to participate
and assist the process of reconciliation and peaceful settlement. Meanwhile
my Government will use their best efforts in every direction to lower
tensions in the world. My Government hope that the disarmament
negotiations will, in spite of difficulties, lead to a warless world which is
our aim and policy.
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My Government continue their participation in the International
Conference on Laos at Geneva and the International Commission for
Supervision and Control. We have adhered to the policy that the Laotian
problem can only be solved on the basis of national independence and of
the full freedom of the people and Government of Laos to maintain neutrality
which should be assured by all concerned. Although the problem awaits
solution, the indications are that we may look forward to a Laotian
Government wedded to these principles tinder the Premiership of the
distinguished statesman, Prince Souvanna Phouma. We are continuing to
participate in the International Commissions for Supervision and Control in
Vietnam and Cambodia in the interest of peace.

My Government also continue their participation in the U.N. Emergency
Force in Gaza, to which India has contributed a contingent.

We welcome to the comity of independent nations several African States
including many States in the former French Colonial Africa, Sierra Leone,
formerly British, and Tanganyika, a former Mandated Territory under British
Administration.

We have appointed diplomatic representatives to Syria, Senegal and
Tanganyika, and established trade relations with Kuwait and with North and
South Korea whose representatives also visited this country.

We welcome the emergence of Western Samoa as an independent
country.

My Government have concluded an agreement with the Soviet Union on
the Peaceful Uses of Atomic Energy.

The President of the Soviet Union, the King and Queen of Malaya, King
Mahendra of Nepal, President Frondizi of Argentine, President Zawadski of
Poland, the Vice-Presidents of the U.S.A. and the U.A.R, the Prime Ministers
of Denmark, Hungary, Japan, Trinidad and Burma* paid visits to India and
had discussions with my Prime Minister on a variety of topics of mutual
interest. The Foreign Minister of France and the Secretary of State of the
United States also visited India and had discussions with my Prime Minister.

Indo-Pakistan relations have shown no signs of improvement. We have
repeated our offer to the Pakistan Government to sign a ‘No War’ Agreement.
The Pakistan Government requested the Security Council recently to debate
the Kashmir issue again although they had not in any way implemented or
honoured the agreements which they made with us and the United Nations
in regard to withdrawal of forces, etc. or stopped aggressive activities
across the cease-fire line or aiding subversion inside Kashmir. The Security
Council has, however, deferred its consideration of the Pakistan request.

*Now known as Myanmar.
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As Parliament is aware, after fourteen years of patient negotiations and
waiting and giving an opportunity for the friends of Portugal to resolve the
problem of the Portuguese colonialism on our mainland, the Government of
India, in the interests of peace, the unity of India and on account of the
irresistible volume of public opinion in our country, had to take action to
bring an end to Portuguese colonialism on the mainland. This issue was
precipitated by acts of flagrant aggression by Portugal including firing upon
our merchant shipping, the killing of our nationals and intrusion into our
territory. While there has been ill-informed criticism from some countries,
the rest of the world has applauded this action and indeed the populations
of all countries appear to welcome the end of Portuguese colonialism in at
least a part of the world.

I am very happy, as you Members of Parliament are, that the operation
in regard to Goa was practically bloodless, and certainly entirely so in
regard to civilian populations including our compatriots and all others. Goa
is administered by a Military Governor under civil law and legislation will
be introduced in the present Parliament to regularise the position of these
territories as integral part of the Union of India. We have however repeatedly
assured the peoples in Goa and the world that the personality that this
area has acquired as a result of history would be respected, within the
limits of the fundamentals of our Constitution, and that any changes would
be constructive and smooth. The people of the former Portuguese colony
have the protection of the fundamental rights and the basic principles of
our Constitution. My Government propose to submit a Bill to Parliament in
this session on this matter.

My Government have agreed to help finance the first Five Year Plan for
economic and social development in Bhutan to the tune of Rs. 17 crore.
Communications in this area are receiving priority consideration by the
Bhutanese Government itself and under the Border Roads Development
programme. It is hoped that during this year it will be possible to establish
motor traffic in Bhutan. My Government are happy that the initiative for
all these developments has been taken by the Bhutanese Government, in
which my Government are cooperating.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1962-63 will be laid before you
for the purpose of passing votes on account authorising expenditure for a
part of that year.

As this session of Parliament will be a very brief one, only essential
legislation will be taken up during this session. Some Ordinances which
have been promulgated since the last session will be placed before
Parliament.

General Elections are now complete. Members of Parliament, | would
like to echo your sense of rejoicing that this vast democratic exercise has
been peaceful, orderly and in accordance with our constitutional processes.
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We have set an example to ourselves and indirectly assisted the confidence
in the world in the institution and the processes of Parliamentary
Government.

As a result of the elections my Government have received a significant
vote of confidence in their internal and external policies and a renewed
mandate to strive strenuously and with speed for the establishment of a
democratic socialist society and for the extension of the democratic
institutions and processes on the basis of universal suffrage to the remotest
of our villages, making democracy a reality. The policies of national
integration and world peace through non-alignment, peaceful approach to
problems, lowering of tensions and negotiated settlements have also received
the endorsement of the nation. This renewed assurance and confidence
placed by the great majority of our people in my Government and the
avowal of their support for policies, internal and external, that have been
repeatedly endorsed by Parliament and widely discussed by the country
prior to the election, reinforce these policies and place on my Government
a nationally mandated obligation and added strength to implement these
policies.

Members of Parliament, | now bid you farewell. | feel confident that
those of you who do not return here as legislators, will pursue useful and
constructive roles in various fields of national activity so essential for the
advancement of our democracy and for the building of our socialist society
and for the furtherance of peace in the world. Those of you who have
received the mandate of the electorate to continue your legislative activity
will join with others who will come here for the first time to continue the
arduous but constructive and fruitful labours for nation-building.

In a short time a new Parliament will be inaugurated and as in years
past, but with renewed vigour and galvanised strength, you and they can
strive for establishment and further implementation of the principles of our
Constitution, namely:

Justice, social, economic and political;

Liberty of thought, expression, belief, faith and worship;

Equality of status and of opportunity;

And to promote among all the citizens;

Fraternity assuring the dignity of the individual and the unity of the
Nation.

These have been fully placed by my Government before our nation
during the vast and educative process of our election and in its full
implications.

I wish you all success and good fortune wherever you may be.
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MEMBERS OF PARLIAMENT,

It gives me great pleasure to welcome you, Members of the Third
Parliament of our Republic, to its inaugural session. Amongst you are a
large number who have been Members of Parliament in years past and who
once again sought the suffrage of your respective electorates and received
at their hands a renewal of confidence. There are others among you who,
though not new to public life or perhaps even to legislatures, have been
elected to Parliament for the first time.

| congratulate you all and welcome you to united endeavour in the
service of our common motherland. Each one of you will find in your tenure
as Members of Parliament, whether it be in the legislature itself or in your
constituencies, vast and varied opportunities and compelling necessities,
for sustained and constructive work in the service of our country. The task
of nation-building for which Parliament has both the continuing and ultimate
responsibility, calls for the full exercise of your capacities of deliberation,
analysis, constructive criticism, vigilance and dedication.

About a month ago | addressed the last session of the Second Parliament
and bade them farewell. | then surveyed briefly the progress that was
being achieved in different fields of our national life and effort. The country
has made progress in many fields even during the short period between
that occasion and now when | have the privilege to welcome you.

Our planned economy is the basis of our material development and of
the maintenance of a dynamic, social and economic equilibrium. The Third
Five Year Plan is in its second year and has made a good start. It is
envisaged as a large-scale effort to build up our national economy, to
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increase productivity and employment and to ensure the development of
society on the basis of justice, social, economic and political, as enjoined
by our Constitution. The Plan must increasingly bring within its scope of
implementation larger numbers of our people as participants in production
with both skills and understanding of the national objective.

Pilot projects for the utilisation of rural manpower were initiated some
time ago. This rural works programme is being expanded and now covers
200 development blocks. Pilot projects for the intensive development of
village and small industries in selected rural areas are also being taken up,
the ultimate aim being to bring about a diversified and balanced economy
in all rural areas.

My Government have also taken steps for setting up an Institute of
Applied Manpower Research in Delhi. A scheme for the establishment of
unemployment relief and assistance as set out in the Third Five Year Plan
has been drawn up. A Central Institute of Labour Research is to be set up
at Bombay*. A substantial portion of the working force is also expected to
be covered during the Third Plan period under the scheme of workers'
education. This is meant to promote the appreciation of our national
objectives, as well as the understanding of the basic principles and the
acquisition of the knowledge and skills which would help workers to organise
themselves.

Agricultural production is steadily moving up and the food situation in
general is quite satisfactory. Industrial production maintains an upward
trend despite power shortages in some areas.

In the field of Atomic Energy, the production of Radio Isotopes for use
in agriculture, biology, industry and medicine has registered an increase.
Radio cobalt produced at Trombay is now made available to hospitals in the
country. Agreements of collaboration and development in the use of atomic
energy for peaceful purposes were concluded last year with Hungary, Sweden
and the Union of Soviet Socialist Republics.

Panchayati Raj which has caught the imagination of our people, it being
so well in accord with our traditions and our way of thinking, is to be
implemented in four more States, bringing the total number to twelve.

The work on a second refinery in the public sector at Barauni is in
progress. It will process two million tons of crude oil per annum. The first
one million ton units is scheduled to be commissioned within the next
twelve months.

It is proposed to have a chain of pipelines from Nunmati to Siliguri and
from Calcutta* to Delhi via Barauni. In the Western part of the country
pipelines will link the oil fields with the proposed refinery, and a product

* Now known as Mumbai.
** Now known as Kolkata.
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pipeline will run from the refinery to Ahmedabad; also small gas lines from
the oil fields to different power stations for transporting petroleum products
in the east and crude oil, gas and finished products in the west. These
pipelines are scheduled to be completed within the Third Five Year Plan
period. They will afford considerable relief to our railway transport system.

India has been elected a member of the Disarmament Committee of
18 Nations and also of the Committee for the implementation of the
Resolutions of the United Nations. No appreciable progress has yet been
effected in the deliberations on disarmament at Geneva. The Conference
is continuing its efforts, pending achievement of general and complete
disarmament, to deal with specific issues such as cessation of nuclear test
explosions, avoidance of surprise attacks thereby increasing confidence
among nations, agreement on nuclear-free zones, a halt in the armament
race. The Conference is also engaged on reaching agreement on the draft
of a Disarmament Treaty. Its preamble is now under consideration. My
Government will use their best and dedicated endeavour for speedy progress
and the successful outcome of the Conference. In particular and as a
matter of most immediate concern, along with other Nations, our Delegation
will help to initiate and support proposals for the cessation of nuclear tests.

An interim Budget for 1962-63 was presented in the last Parliament and
votes on account authorising expenditure for a part of the year obtained.
A Budget will be presented again to the new Parliament in this session,
with such changes as may be considered necessary, and Parliament asked
to approve funds for the whole year.

My Government propose to introduce the following Bills:

1. Bills to implement some of the recommendations of the Law
Commission.

2. The Constitution (Amendment) Bills.

3. The Atomic Energy Bill.

4. The Electricity (Supply) Amendment Bills.

5. The Patents Bill.

6. The Indian Tariff (Amendment) Bill.

7. The Industries (Development and Regulation) Amendment Bill.
8. The Port Trusts Bill.

9. The Oil & Natural Gas Commission (Amendment) Bill.

10. The Minimum Wages (Amendment) Bill.

11. The Factories (Amendment) Bill.

12. The Payment of Wages (Amendment) Bill.
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13. The Workmen’s Compensation (Amendment) Bill.
14. The Industrial Disputes (Amendment) Bill.

15. The Working Journalists (Amendment) Bill.

16. The Employees’ Provident Fund (Amendment) Bill.
17. The Employees’ State Insurance (Amendment) Bill.
18. The Wealth Tax (Amendment) Bill.

19. The Finance Bill (No. 2).

Members of Parliament, this is the last occasion on which | shall address
you as the President of the Republic. It has been a great joy and privilege
for me to serve our motherland as the elected head of the people for over
twelve years. | have had my share of Parliamentary life and duties prior to
acceptance of this high office and cherish the highest regard for and
confident hopes in our parliamentary institutions and ways. | have no doubt
that you will maintain the high traditions established by your predecessors.

It is also our good fortune that our Parliament enjoys the respect of our
people and it has become rooted in our political sentiments. While it
derived its basic norms and procedure from the British Parliament, it has
developed its own dynamism and it continues to do so, establishing its own
conventions and methods born in the context of our own experience and
needs.

As | said in my last address it is the objective and purpose of my
Government to follow steadfastly firm policies and to implement effective
measures to establish in our land a democratic and socialist society. Thus
alone will national progress and increase in productivity be synonymous
with social justice, and dynamic progress will be peaceful and our country
will march with firmness and speed.

I now bid you farewell and leave you to your labours, confident that
with your experience, your patriotic fervour and your sense of dedication
to duty, the imperative call of the urgent tasks that await us will always
and in full measure command your skill and dedication.

I wish you well. May all of you and our Parliamentary institutions
progress in strength and stability, inspire our people to more and more
democratic endeavour and assist in the process of the growth of peace and
international co-operation.



Dr. S. RADHAKRISHNAN
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MEMBERS OF PARLIAMENT,

| welcome you to your labours in a new session of the Third Parliament
of our Republic.

Ever since the constitution of our Republic, our Parliament has had to
face difficult problems and to shoulder heavy responsibilities. Under the
guidance of Parliament, we have laboured for the fulfilment of the objectives
laid down in our Constitution, namely to secure for all our citizens social,
economic and political justice; liberty of thought, expression, belief, faith,
and worship; equality of status and of opportunity; and to promote among
them all, fraternity, assuring the dignity of the individual and the unity of
the nation. We have directed all our energies towards the establishment of
a structure of society wherein these objectives might be effectively realised.
We have also, in accordance with our past traditions, laboured for world
peace and endeavoured to cultivate friendly and co-operative relations
with all countries, avoiding military alliances. We venture to think that we
have been of some service in this respect to the international community.

Soon after the constitution of our Republic, we began our long pilgrimage
to reach our objective of a democratic and socialist order and adopted
planned approaches to this end. Two Five Year Plans succeeded one another,
and now we are in the middle of the Third Five Year Plan. During this
period, we have made substantial progress in many sectors of our economy,
even though we have not always been satisfied with the progress made.

Agriculture, which is the most important sector of our economy, has
undergone material developments and agricultural production has increased
considerably. Industry, both large-scale and small-scale, as well as village
industries, have shown marked progress, and gradually an industrial base
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of our economy is being established. The nation’s health has improved
greatly, and the expectation of life, which used to be 32 in the forties, has
reached 47 and is rising still. Striking results have been obtained in the
programme for the eradication of malaria. Education, even though a great
deal more has to be done to improve its qualilty and content, has spread
rapidly. By the end of March 1962, there were over fifty million boys and
girls in our schools and colleges. Stress has been specially laid on scientific
and technical education and a large number of new technological institutions
are functioning now.

Engrossed though we were in our internal development, we continued
to take purposeful interest in international affairs, always laying stress on
the vital importance of world peace. On some occasions, our participation
made a difference and helped the cause of peace. We had hoped not only
that world peace would be progressively assured, but that we also would
continue to live at peace with our neighbours, and that any problems that
arose would be settled by peaceful methods. We settled some of our
important problems with Pakistan, but unfortunately other important ones
still remain. We are anxious to settle these also peacefully so that India
and Pakistan should, in accordance with our common history, culture and
traditions, live as friendly and co-operative neighbours.

Some years ago China commenced its surreptitious aggression in Ladakh
which later resulted in some incidents between the two countries. This
matter has often been discussed in Parliament. We hoped that we would
succeed in solving this question also through peaceful methods. On the 8th
September last, however, a new aggression started across the border in the
North East Frontier Agency and, after some probing attacks, China on the
20th October, mounted a massive attack on both the NEFA (North East
Frontier Agency) and the Ladakh sectors of the India-China boundary. In the
middle of November, a second massive attack followed and our forces
received a set-back. Subsequently, the Chinese Government ordered
unilaterally a cease-fire and a withdrawal.

These massive attacks and further aggression on our territory had a
powferful effect on our people and resulted in a widespread and spontaneous
display of unity all over the country. All the petty internal differences were
hushed and stopped in the face of this peril to the nation's integrity and
freedom. Parliament gave a lead to the nation in this matter in November
last and our people, throughout the length and breadth of India, wholehear-
tedly followed this lead.

Any attack on the integrity of India would have been painful, but an
attack coming from a country with whom we had tried to be friendly, and
whose cause we had espoused in international councils, was a gross betrayal
and came as a great shock to our people. Inevitably, the first duty of the
nation in these circumstances was to meet this aggression effectively and
to prepare the country to that end.
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At present, no actual fighting is taking place. But the experience of the
last few months has warned and steeled us and made us resolve to protect
ourselves from this menace and to strengthen our defences and economic
structure to the utmost. Our Government is devoting itself to this urgent
and vital task.

Soon after the Chinese aggression, our Government appealed to the
countries of the world asking for their sympathy and support. We are
grateful to the large number of them who responded and extended their
sympathy. A number of them have also given practical support and we are
grateful to them. In particular, | should like to express our gratitude to the
United States of America and the United Kingdom for the speed with which
they gave their support to us in a moment of crisis.

The last session of Parliament discussed fully certain proposals which
were put forward by the Governments of Ceylon* and five other non-
aligned countries. These proposals did not deal with the merits of the basic
dispute between India and China but suggested some method of creating
an atmosphere which would enable these basic questions to be discussed.
After full consideration and reference to Parliament, our Government
conveyed their acceptance of these proposals, as clarified by the Colombo
Powers, without any reservation. The Chinese Government has thus far not
accepted them and we cannot say at present what developments may take
place in the future. Our country, committed as it is to peaceful methods,
will always endeavour to solve disputes peacefully, provided this is in
consonance with our honour and freedom. But whatever may happen, we
cannot and will not submit to dictation backed by military force.

The issue of the Chinese aggression has been, and is today, the overriding
issue before us and everything else has to be considered in that context.
The freedom and honour of a country must be given the first place and,
if a country cannot defend them, then other matters lose significance. The
nation’s activities have thus been concentrated on this basic issue. A National
Defence Council has been formed and a National Defence Fund started.
This Fund has met with a generous response from our people. Many Citizens'
Councils have been formed in the different States and a Central Citizens'
Council, to co-ordinate the activities of the other Councils, has also been
instituted.

Many steps have been taken in order to expand our armed forces and
increase production in our ordnance factories and other defence
establishments. The assistance of civil factories is also being taken to this
end. | should like to express our Government's gratitude to the workers of
all these factories. They have responded wonderfully to the cause of the
nation. This is true of others working in fields and factories and in
Government undertakings all over the country, and it has been a heartening
experience for all of us to see this mighty response of a great people in
the face of peril to the motherland.

* Now known as Sri Lanka.
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Soon after the declaration of Emergency, the central organisations of
labour and management unanimously adopted an industrial truce resolution
aiming at the total elimination of industrial disputes, and increase of
production and reduction of cost to the maximum extent possible. In
pursuance of this, Emergency Production Committees have been set up at
the Centre, in the States and in many industrial establishments.

In view of the great burdens cast on us by the Chinese aggression and
the steps taken to meet it, the question arose as to how far our Third Five
Year Plan could be carried through without considerable change. On full
consideration of the matter, our Government came to the conclusion that
a very great part of the Plan was essential for strengthening the nation and
its implementation was, therefore, necessary even from the point of view
of defence. Economic development and industrial growth are the very basis
of our defence preparedness. To stop or slow down this process of economic
development would result in weakening the country. It has therefore been
decided to continue implementing the Third Five Year Plan with such minor
modifications as may be necessitated by the circumstances, and by
reorienting our industrial pattern so as to give priority to defence needs.
Thus, in the field of agriculture, industry, transport, communications, power,
technical education and research, we have to continue to do our utmost.
A strong agricultural base is a prerequisite of national security. Industry is
essential for defence, so also the growth of power and transport and
technical education.

Intensive agricultural programmes have led to increases in per acre
yields of rice from 15 to 21 per cent, of wheat from 8 to 15 per cent, and
of barley from 11 to 25 per cent, as compared to the previous year. The
upward trend in industrial output has continued and the increase in industrial
production, in the first nine months of 1962, is estimated to be around
seven and a half per cent. The production of iron and steel is steadily
increasing and steps have been taken for the expansion of the steel plants
in the public sector, and the setting up of an alloy steel plant at Durgapur.
Further progress has been made in the development of our mineral and oil
resources. Coal production has been steadily increasing and it is hoped that
the target for production of 61 million tons will be achieved this year.

In December 1962, the Indian merchant fleet reached a tonnage of
one million gross registered tons. The target for acquiring additional tonnage
of five hundred and fifty thousand gross registered tons, to be attained by
1966, is well within sight three years ahead of the close of the plan. Two
hundred thousand tons have already been acquired and firm orders have
been placed for acquisition of more than two hundred thousand tons.

Economy in expenditure, the elimination of waste conservation of our
limited material resources, and restraint on consumption, always important,
are of particular importance today. The basic necessities of the people
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should be fully secured and price line maintained. It is a tribute to the
sense of discipline and solidarity of our people that, immediately after the
declaration of Emergency, there was a spontaneous and general recognition
of the need for preserving the stability of the economy. The general level
of wholesale prices at present is no higher than it was at the beginning of
Third Five Year Plan. In order to put an end to the strain on our foreign
exchange resources through smuggling of gold into India; certain rules have
been framed to bring gold under control.

Our atomic energy programme has shown rapid progress. A uranium
mine is being opened in Bihar and a uranium mill is under construction. The
first nuclear power station at Tarapore will be followed by a second such
station near Rana Pratap Sagar in Rajasthan; a third one will be located at
Kalpakkam on the east coast in Madras State. It appears, on further enquiry,
that the cost of electric power from the Tarapore Station will be less than
from a coal power station of the same size in the same locality. These
power stations will also lighten the pressure on our railway and transport
system.

The Community Development programme now almost covers the entire
country, and Panchayati Raj is now functioning in nine States. In view of
the Emergency, a special programme has been started for the full mobilisation
of rural India to meet the challenge of national defence. Village Volunteer
Forces will be organised in every Panchayat with a three-fold programme—
production, mass education, and village defence. An integral part of the
scheme is the creation of a Defence Labour Bank based on the donation of
free labour at the minimum rate of one day’s labour per month by every
adult. The co-operative movement in the rural areas has made considerable
progress and membership of primary agricultural credit societies, which is
20 million now, is expected to rise to 24 million in 1963 and to 28 million
next year. More than a thousand co-operative farming societies have been
organised so far.

I am glad to inform you that the Government of France has ratified the
Treaty of Cession in respect of the former French establishments. This
completes the de jure transfer of these establishments to India.

Our relations with Nepal continue to be friendly. Indian aid to Nepal,
both in the field of economic help and technical assistance, has achieved
satisfactory results. India has promised Nepal economic aid to the extent
of eighteen crores of rupees during the Third Five-Year plan period, apart
from the Kosi and Gandak projects, the benefits from which will accrue
both to India and Nepal.

India has also given substantial aid to Bhutan and Sikkim for their
economic development. India sponsored the membership of Bhutan to the
Colombo Plan, and Bhutan participated in the Colombo Plan Consultative
Committee at Melbourne in November 1962.



122 PRESIDENTIAL ADDRESSES TO PARLIAMENT

The Government of India has welcomed the independence of Algeria,
Burundi, Jamaica, Rwanda, Trinidad, Tobago and Uganda, which have been
admitted as members of the United Nations. We wish these newly
independent countries every success. Nyasaland is also to have self-
government soon.

In the Congo, our troops functioning under the United Nations, have
helped greatly in solving some of the difficult problems that had arisen
there. Our troops will remain there until the United Nations is able to
release them without putting their peace-keeping operations into jeopardy.

In the course of the past year, we have had goodwill visits, which we
have welcomed, from many Heads of States and Prime Ministers and others
from many countries. Among them were, Their Majesties the King and
Queen of Nepal, President Lopez Mateos of Mexico, Mr Gheorghe Gheorghiu-
Dej, President of the People's Republic of Rumania, President Makarios of
Cyprus, Dr. Heinrich Lubke, President of the Federal Republic of Germany,
His Royal Highness Prince Norodom Sihanouk of Cambodia, Their Majesties
the King and Queen of Greece, Prime Minister Mr Lee Kuan Yew of Singapore,
Prime Minister Tunku Abdul Rahman of Malaya, Mr Edward Kardelj, Vice-
President of Yugoslavia, and Dr. Rachid Karame, Prime Minister of Lebanon.

While our efforts are directed to meeting our grave problems and
mobilisation of our human and material resources, both for defence and
economic development, we welcome the slight improvement in the
international situation. Cuba afforded us an example of the world hovering
over the very brink of nuclear war, which, however, was avoided by the
restraint and goodwill of the Great Powers involved. There have been some
indications of relaxation of tension and the possibility of agreements being
reached in regard to the banning of nuclear weapons.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1963-64 will be laid before you.

Among the Bills that will be placed before you for your consideration,
will be:

(1) A Bill to provide for the representation for the Union territory of
Pondicherry, Karaikal, Mahe and Yanam in Parliament.
The Union Territories Bill.

The Slum Areas (Improvement and Clearance) Amendment Bill.

N

(2)

(3)

(4) The Indian Emigration (Amendment) Bill.
(5) The Industrial Disputes (Amendment) Bill.
(6)
(7)
(8)

o

The Factories (Amendment) Bill.
The Electricity (Supply) Amendment Bill.

oo

The Delhi Development (Amendment) Bill.



Dr. S. Radhakrishnan 123

Members of Parliament, we are meeting today at a grave moment in
our history. Committed as we are to build a democratic socialist society in
which progress is sought and attained by peaceful methods and by consent,
we have to face the menace of foreign aggression. | earnestly trust that
this Parliament which is ultimately responsible for our policies and for
guiding the nation, will face these great tasks with courage and wisdom,
and a spirit of tolerance and co-operative endeavour. May your labours bear
fruit for the good of our country and people and the world. Awake, arise,
understand the opportunities you have and stop not till the goal is reached—

Uttisthata jagrata prapya-varan nibodhata.



ADDRESS TO PARLIAMENT—10 FEBRUARY 1964*

Lok Sabha - Third Lok Sabha

Session - First Session of the Year
President of India - Dr. S. Radhakrishnan
Vice-President of India - Dr. Zakir Husain

Prime Minister of India — Pt. Jawaharlal Nehru
Speaker, Lok Sabha - Sardar Hukam Singh

MEMBERS OF PARLIAMENT,

I am happy to welcome you once again to your labours in a new session
of Parliament.

In the year which has just ended, the Government and the people of
India have had to face problems which were vast in magnitude and complex
in character. In spite of difficulties and distractions, we have continued to
move forward towards our objective of a democratic and socialist order at
home and for peace and co-operation in international affairs.

The mid-term appraisal of our Third Five-Year Plan under-taken by the
Planning Commission has revealed that the ground to be covered in the
remaining two years is considerable and an all-out effort would be required
to realise our expectations.

While attention in the re-appraisal has necessarily been focused on the
sectors where we seem to be lagging behind the targets which had been
set, it is important not to overlook or minimise the progress that has been
made and the achievements which are in sight. The upward trend in industrial
production has been maintained. The general level of industrial output in
1963-64 is expected to be 7 to 8 per cent higher than in the previous year.
Basic industries, like coal and steel, have made futher progress and
production in the steel plants is running at near capacity. While power
shortages have been felt in certain parts of the country, the total availablity
of power has improved and the transport position is easier. There has been
an improvement in export earnings and with continuing external assistance
from friendly countries, our foreign exchange reserves and the country’s
balance of payments position have not been under the same kind of pressure
as in the previous year.

* Delivered by Dr. Zakir Husain, Vice-President, discharging the functions of the President of
India.
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Public sector undertakings have made significant progress. The first
Indian-manufactured A.C. electric locomotive rolled out of the Chittaranjan
Locomotive Works on 16 November,1963. The Heavy Electrical Plant at
Bhopal has increased its output. The National Mineral Development
Corporation has practically completed the development of Kiriburu iron ore
mines. The Oil and Natural Gas Commission has established the existence
of substantial reserves of oil and gas in Gujarat. The Atomic Energy
Establishment at Trombay has begun exporting radio isotopes.

A number of new projects are in various stages of implemention and
will add fresh strength to our economy in the years ahead. The expansion
schemes of the three public sector steel plants are well under way. Work
on the Alloy and Tool Steel Plant at Durgapur is in progress. Action has been
initiated for the setting up of the Steel Plant at Bokaro. Agreements have
been signed with the United States of America and with Canada for the
setting up of atomic power station at Tarapore and Rana Partap Sagar in
Rajasthan respectively. With the other plants under construction for which
the necessary external assistance has already been secured, we shall not
be far short of our Third Plan target and advance action on additional
power plants to take care of our needs in the early years of the Fourth Plan
has been initiated.

Despite these satisfactory trends, the overall rate of economic growth
has lagged behind the Plan target. This is mainly due to the shortage in
agricultural production which in 1962-63 showed a fall of 3.3 per cent.
There have been successive bad agricultural seasons in the course of the
Third Five Year Plan. A steady increase in agricultural production is the
most important task before us today.

There has been a steady expansion in the overall agricultural effort
during the first two years of the Third Plan. About six million acres of
additional area have been brought under irrigation. Efforts are being made
to extend irrigation facilities to over 5.5 million acres during the current
year. Additional allocations of Rs. 19.15 crore have been made to the States
for stepping up minor irrigation, soil conservation and agricultural production.

Shortfalls in the production of foodgrains have had a disturbing effect
on price levels. Through larger releases of foodgrains from Government
stocks, the setting up of additional fair-price shops wherever feasible and
appropriate, regulation of movements, and through credit policies, every
effort has been made to prevent prices of foodgrains from shooting up.
Control over the ex-factory price and distribution of sugar was reimposed
in April, 1963.

In the long run, however, the stability of prices, whether of agricultural
or industrial products, can only be achieved through higher production to
match the rising level of consumption. | have referred to some of the
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measures which we have taken to strengthen the agricultural sector and
increase agricultural production. These and other measures, together with
the policy of price support for major agricultural crops, should raise the
levels of production and productivity in agriculture.

To accelerate the pace of development in industry, various administrative
changes have been introduced, procedures are being simplified and certain
controls have been relaxed. Finance, both for agriculture and industry,
particularly the co-operative sector and small-scale industries, is being
made available on an increasing scale.

To improve the tone of administration and to deal effectively and
promptly with complaints of corruption or lack of integrity, it has been
decided to set up a Central Vigilance Commission which will have a status
in its own sphere broadly corresponding to that of the Union Public Service
Commission. Its annual reports will be placed before both Houses of
Parliament.

Legislative Assemblies with Councils of Ministers were constituted in
July, 1963, in the Union Territories of Himachal Pradesh, Manipur, Tripura
and Pondicherry and a similar set up was established in the territories of
Goa, Daman, and Diu in December last. The State of Nagaland was formed
on 1 December, 1963, and elections to the Legislative Assembly were held
in January, 1964.

The Chinese threat has continued throughout the year, though there
has been no actual fighting along our borders. China still maintains its
intransigent attitude on the Colombo proposals and Chinese military build-
up along our borders has increased.

Dedicated as we are to peace and to the policy of peaceful settlement
of all international disputes, we cannot afford to neglect our defences.
During the course of the year, many steps were taken to improve and
expand our Army and Air Force. The response to our demand for recruits
to the Armed Forces has been satisfactory in all branches, but we are
facing a dearth of qualified personnel for our Technical Services. The
conditions of service of armed personnel have been improved in many
ways. The more important measures include revision in the rates of pension
of Commissioned Officers, liberalisation of pensionary benefits to widows
and other dependents of deceased personnel below officer rank and ad hoc
increases in small pensions.

In the matter of equipping our Forces, appreciable assistance has already
been received from the Governments of the United States, the United
Kingdom and a number of Commonwealth countries and further assistance
is on its way. The Government of the U.S.S.R. have supplied us with a
number of transport aircraft and other equipment and are assisting us in
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establishing a supersonic aircraft factory in the country. We are grateful to
all these countries for the help they have extended to us.

To keep our Defence Forces well-equipped, we are anxious to rely on
domestic production to the maximum possible extent. We are trying to
secure a strengthening of our production base for strategic industries by
getting the necessary plant and machinery under the external assistance
provided for our Defence. Production in the Ordnance Factories in 1963-64
is expected to exceed Rs. 100 crore as compared with Rs. 63 crore in
1962-63 and Rs. 41.45 crore in 1961-62.

In accordance with our declared policy, we have continued to seek
friendly and co-operative relations with all countries in the world and we
have been adhering to the policy of non-alignment and peaceful co-existence,
which is receiving growing support and appreciation at a number of
international gatherings and from the countries of West Asia and North
Africa.

Our President had the privilege and pleasure of visiting the United
States of America, the United Kingdom, Nepal, Afghanistan and Iran and of
receiving the warm and generous welcome of their Governments and peoples.
With a view to further promoting goodwill and friendship, | visited Ethiopia,
Sudan and the United Arab Republic. In addition, a number of our Ministers
and other high personalities visited various countries of the world, with the
same end in view.

Our Government had the privilege of welcoming in this country as our
honoured guests during the years: His Majesty the King of Laos; Their
Majesties the King and the Queen of Nepal; His Majesty the King of Jordan;
the Vice-President of the Republic of Cyprus; the President of the Executive
Council of the United Arab Republic; the Prime Minister of the Somali
Republic; the Premier of the Northern Region of the Federal Republic of
Nigeria; the Premier of New South Wales; the U.S. Secretary of State; Earl
Mountbatten of Burma; H.R.H. Crown Princess Margrethe of Denmark; and
the Soviet cosmonaut Valentina Tereshkova Nikilaeva and her two colleagues.

We were shocked and grieved to learn of the assassination of President
Kennedy. In his death, India lost a genuine friend and, the world, a great
champion of peace and amity. We welcome the declaration made by President
Johnson that he would continue the policies of the late President Kennedy
in the great and difficult task of reducing tensions and maintaining world
peace, as well as contributing to the economic development of the
less-developed countries of the world.

One of the most encouraging developments in international affairs has
been the acceptance by the United States and the Soviet Union of the
principle, subsequently adopted by the United Nations, of banning nuclear
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weapons from outer space. This and the Test Ban Agreement are significant
first steps on the road to disarmament and genuine peace, which can be
achieved only in a climate of mutual confidence and co-operative
co-existence. We broadly agree with the principle underlying the proposal
for an international agreement renouncing the use of force in settling
territorial or border disputes made by Chairman Khrushchey, and hope that
the principal power concerned will be able, in a spirit of mutual confidence,
to work out a satisfactory and acceptable agreement on this important
suggestion.

Our relations with Nepal are most cordial and friendly and there is full
understanding and sympathy in each country for the problems and aspirations
of the other. We are continuing to extend assistance for Bhutan's economic
and social development.

Members of Parliament are aware of the tragic loss that both India and
Sikkim have sustained by the death of the late Maharaja of Sikkim. His son,
His Highness Palden Thondup Namgyal, accceded to the “Gaddi” in December,
1963.

We are happy that Kuwait has now secured her rightful place in the
United Nations. We rejoice in the independence of Kenya and Uganda and
the early advent of freedom and independence to other territories in Africa.
We look forward to developing closer relations with all these countries and
to co-operating with them in tackling the many tasks of development which
freedom brings in its wake.

We extend our full sympathy and support to the African people who are
still under Portuguese colonial rule in their struggle for freedom and
independence and in the efforts being made by all people of Africa and
other countries of the world to put an end to the policies of apartheid and
racial discrimination practised by the Government of South Africa.

As regards our relations with Pakistan, | regret to say that there has
been no desire on the part of Pakistan to reach any settlement. The
Minister-level discussions on “Kashmir and other related matters” that began
in December, 1962, broke up after five rounds of talks on May 16, 1963, on
an acrimonious note. Hopes for the success of these talks were, in fact,
shattered by Pakistan concluding a border agreement with China, ceding to
China a large area of Kashmir which was under Pakistan’s military occupation.
In spite of this and other acts of collusion with China against India, our
Government patiently pursued the negotiations, but the five rounds of talks
clearly showed that Pakistan has no intention to reach a settlement on a
rational and realistic basis and that its sole object in entering into these
bilateral discussions was to gain propaganda advantage against India.

Despite these unfortunate developments, India continued to seek avenues
for peaceful solution of Indo-Pakistan problems and to ignore, as far as was
possible, the “Hate India” campaign that had been mounted in Pakistan.



Dr. S. Radhakrishnan 129

A renewed call was made by our Prime Minister for a, “No War Declaration”
between India and Pakistan, and for simultaneous efforts to solve
Indo-Pakistan differences through peaceful methods. The Prime Minister’s
appeal was disregarded and the year ended with Indo-Pakistan relations in
a far worse condition than during 1962.

The heinous sacrilege committed by some anti-social elements in Kashmir
who stole the holy relic from the Hazratbal shrine in the last week of
December, 1963, caused serious concern to all people in Kashmir as well
as the rest of India. The prompt action taken by our Government in assisting
the local authorities in Kashmir in the investigations resulted in the recovery
of the holy relic which was a matter of great joy and satisfaction to poeple
all over India, The Pakistan authorities, however, exploited this incident to
fan anti-Indian and communal feelings in Pakistan which led to serious
distrubances and complete breakdown of law and order in various areas of
East Pakistan including Dacca itself, resulting in the loss of several hundreds
of lives of the minority community in East Pakistan* and considerable loss
of property belonging to the minority community. These incidents had
repercussions in Calcutta® and certain areas of West Bengal and Government
took prompt and firm action against the miscreants and gave full protection
to the life and property of all citizens of India, irrespective of their caste
or creed. Our President also made a proposal for a joint appeal by the
Presidents of India and Pakistan to restore peace and harmony amongst the
various communities living in the two countries and suggested certain
practical steps to follow up this appeal. Pakistani response to these proposals
has so far been negative. The disturbances in East Pakistan* have taken a
heavy toll of the lives and properties of the members of the minority
community in various areas of East Pakistan*. As a result, we are faced with
a large influx of the members of the minority community from East Pakistan®
into India.

Members of Parliament, | have placed before you an account of our
main achievements and problems of the past year. | have also given you a
brief picture of the tasks and burdens that face us. They need your dedicated
attention, understanding and co-operation in increasing measure. It will
continue to be the endeavour of our Government, in all possible ways, to
uphold the dignity and indepndence of our land and people, to promote our
unity and well-being and to build a democratic and socialistic society in
which progress is sought and attained by peaceful means and by consent.

Fifty-eight Bills were passed by Parliament during 1963. Nineteen Bills
are pending before you. Among the Bills that will be placed before you for
your consideration will be:—

(1) The Companies (Amendment) Bill.

(2) The Indian Crop Insurance Bill.

*Now known as Bangladesh.
@ Now known as Kolkata.
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The Standards of Weights & Measures (Amendment) Bill.
The Indian Railways (Second Amendment) Bill.

Bill to repeal the Bombay Co-operative Societies Act, 1925, as
applicable to the Union Territory of Delhi and to extend the
Punjab Co-operative Societies Act, 1961, with certain
modifications, to Delhi.

The Foreign Exchange Regulation (Amendment) Bill.
The Constitution (Eighteenth Amendment) Bill.

The Banaras Hindu University (Amendment) Bill.
The Aligarh Muslim University (Amendment) Bill.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1964-65 will be laid before you.

Members of Parliament, | wish you success in your labours. | earnestly
trust that wisdom and tolerance and a spirit of co-operative effort will
guide you. May your endeavours bring increasing prosperity and contentment
to our people, stability and security to our Motherland and assist in promoting
peace and co-operation in the world.
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MEMBERS OF PARLIAMENT,
| welcome you once again to your labours in a new session of Parliament.

During the year which has just ended the nation went through its
severest trial in recent years when the people lost their beloved leader
Shri Jawaharlal Nehru, their friend, philosopher and guide. There were
other stresses and strains also. We were greatly distressed by the serious
loss of life and property unfortunately caused in South India by
unprecedented cyclonic conditions. Relief measures were promptly taken.
Some of our difficulties continue and we have to face them with courage
and determination. At the same time the country has made significant
progress in many directions.

Looking back on the past twelve months, notice can be taken of several
achievements which should inspire hope and confidence. National income
had increased at the rate of only 2.5 per cent per annum during the first
two years of the Third Plan. In 1963-64, with an increase of 9.2 per cent
in industrial output, the figure rose to 4.3 per cent. An increase of about
8 per cent in industrial production is expected during the current year.

Many public sector undertakings in which heavy investments have been
made during the Third Plan, have commenced production. They include the
Heavy Engineering Plant at Ranchi, the Mining Machinery Plant at Durgapur,
the Refinery at Barauni and the Machine Tool Factories at Pinjore and
Kalamasseri. Although production in some of these establishments is still at
a pilot stage, we can look forward to a steady increase in their contribution
to our economic development in the years to come.

In power and transport, the country has been making steady progress.
The number of electrified villages has gone up from 4,000 at the beginning

131



132 PRESIDENTIAL ADDRESSES TO PARLIAMENT

of the First Plan to nearly 40,000. Power generation by the end of the Third
Plan is expected to amount to 11.7 million K.W. as against 5.6 million K.W.
at the end of the Second Plan. Shipping tonnage at about 1.4 million GRT
has already exceeded the Third Plan target. Railways have adequate capacity
to meet our current needs and further development is in progress.

New oil discoveries were made in Gujarat and Assam and India has
secured rights of exploration in the offshore islands of Iran. New and
workable deposits of uranium have been found and our reserves of uranium
are substantial. A Plutonium Plant, entirely designed and built by the
scientists and engineers of the Trombay Establishment is now in operation.
The construction of Atomic Power Stations at Tarapur and Rana Partap
Sagar has commenced. The use of atomic energy for peaceful purposes will
steadily expand in the future based increasingly on indigenous supplies,
technology and research.

Another significant feature has been the greater availability of certain
consumer goods of interest to the common man. The production of
mill-made cloth alone rose by another 210 million metres in 1964.

As you are aware the production of foodgrains did not show any
appreciable increase during the three preceding years. In a number of
States the availability of foodgrains became inadequate and there were
periods of deep anxiety. To meet the situation the import of foodgrains was
increased and other measures were taken to ensure as equitable a
distribution of the available supplies as possible. There has recently been
some easing of the situation and food prices have registered some decrease.
Government are keeping a close watch on the situation and they propose
shortly to review the food distribution policy.

Apart from the measures adopted to deal with the food problem that
emerged in recent months, a long term policy of increasing food production
has been adopted. A number of steps have already been taken and some
are in the process of implementation. The farmer has been assured of
minimum prices which have been fixed at economic levels and an Agricultural
Prices Commission has been set up to keep the situation under constant
review. Special attention is being given to the timely supply of fertilizers
and other requirements to the farmer. Quick maturing minor irrigation
schemes will be implemented on a priority basis.

We are beginning this year with the biggest Kharif harvest on record.
The Rabi crop also is expected to be appreciably better than in previous
years. With these favourable trends and the efforts being made to increase
production, our Government are taking all possible steps to achieve long
term stability in agricultural prices to guard against all eventualities however,
a programme of building up buffer stocks in the country out of domestic
production and imports has been formulated. The Food Corporation, which
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has been set up in the public sector will help to ensure orderly marketing
and check anti-social trends in the trading community.

In the industrial sector, although our past record is an impressive one,
a fresh momentum is required. This is necessary not only in the interest of
stability of prices, but even more for accelerated growth.

While higher production is the best answer to the threat of inflation,
the monetary pressures on the price level and on our external payments
cannot be ignored. Part of this pressure comes from unaccounted and
undisclosed money. Stringent measures are being taken to unearth such
money and there can be no relenting in this effort. At the same time, those
who are prepared to mend their ways and make a full disclosure of their
illegal earnings, should be encouraged to do so.

Further, our Government have already announced that there will be no
more deficit financing. This will necessitate curtailment of public
expenditure. The expansion of bank credits will also have to be kept in
check. A tighter monetary discipline is essential not only to achieve stability
of prices but also to secure a better balance between our imports and
exports.

In recent months, Government have had to make substantially large
repayments of loans and interest and also to pay large amounts for imports.
This has led to a decline in our reserves of foreign exchange despite an
increase of nearly 50 crore of rupees in our export earnings during 1964,
Measures for remedying the situation are being considerd by Government.

We are now engaged in the formulation of the country's Fourth Five
Year Plan. This will be a crucial task. It will cover a vital period. A
memorandum on the Plan has been considered by the National Development
Council and has been laid on the Table of Parliament. The most important
objective of the Fourth Five Year Plan would be a substantially higher rate
of growth with the most effective utilisation of resources. For this task, the
Government propose to strengthen the machinery of planning. Emphasis in
the Plan will be on agriculture, a balanced development of heavy and other
industries, creation of large employment opportunities, advancement of
the rural sector and narrowing down of social and economic disparities.
Special attention is proposed to be given to schemes which will mature
quickly. We have to aim at a minimum level of living for every family in
this vast country. The implementation of such a Plan will need a dedicated
and sacrificial response from all sections of society. | am sure such a
response will be forthcoming under your guidance.

Public sector projects will be implemented with greater speed and they
will be designed to give quick returns to the community in the shape of
production and profits. Advance action in respect of many Fourth Plan



134 PRESIDENTIAL ADDRESSES TO PARLIAMENT

projects will be taken in the course of this year. To meet shortages in the
supply of cement, a Corporation for the production of cement has been set
up in the public sector. The role of the private sector in the Fourth Plan
will also be important. It will be Government’s endeavour to provide
reasonable facilities to the private sector to enable it to fulfil its assigned
role efficiently and effectively.

The importance of accelerating the rate of growth in both agriculture
and industry is heavily underlined by the increase in our population. Between
1951 and 1961, the population of the country increased from 360 million
to 440 million. At the present rate of growth the population will be 490
million by the end of the Third Plan and 550 million by the end of the
Fourth Plan. Family Planning has become an urgent necessity for the nation.
An integrated family planning service involving family planning and maternity
and child welfare measures has been evolved. About 12,000 Family Planning
Centres have already been set up.

Sound planning is extremely important. It is, however, the result that
matters so far as the common man is concerned and results can be obtained
in a satisfactory manner only if the administrative machinery for the
implementation of plans and policies functions with efficiency, speed and
integrity. Improvement of the administrative machinery will, therefore, be
one of the principal objectives of Government's endeavours.

The Government are conscious of the need to expand and improve the
social services, particularly for the Scheduled Castes and Scheduled Tribes.
An Educational Commission has been set up to advise the Government on
the national pattern of education at different stages. Steps are being taken
to expand the housing programme through allotment of more funds and by
co-ordinated action for which Housing Boards are being set up. It is also
proposed to make land available at reasonable rates to lower income groups.

Our Government attach the greatest importance to the maintenance of
industrial peace through the code of discipline and through the various
instruments of negotiation, conciliation and adjudication which exist. Fullest
attention is also being paid to measures to promote labour welfare by
setting up new Wage Boards for industries and deciding on the
recommendations of the Bonus Commission, and by the establishment of
consumer co-operatives and fair price shops in industrial establishments
and the expansion of the workers’ education programme. It is unfortunate
that industrial relations in certain sectors during 1964 were somewhat
disturbed. It is our Government’s earnest hope that both employers and
employees will recognise the supreme importance of maximising output by
working together with a sense of national purpose.

We are greatly distressed by the events in South India. We deplore the
acts of violence which have occurred and extend our deep sympathy to
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those who have suffered. Doubts about the language issue seem to have
agitated the minds of the people there. We wish to state categorically that
the assurances given by the late Shri Jawaharlal Nehru and re-affirmed by
our Prime Minister will be carried out without qualification and reservation.
This is essential for the unity of the country. While Hindi is the official
language of the Union, English will continue to be an associate official
language. This will continue as long as the non-Hindi speaking people require
it. We earnestly hope that this will allay the apprehensions of the people
and lead them to return to their normal work. Members of Parliament will
no doubt consider this whole policy which has been affirmed and re-affirmed
often, in all its aspects, legal, administrative and executive. The Chief
Ministers will be meeting at an early date to consider the situation.

The Chinese threat on our northern borders continues unabated. To
strengthen our defences, a Five-Year Defence Plan covering the years 1964
to 1969 is being implemented. New Divisions are being raised and equipped
according to schedule. The output of Ordnance Factories last year was
nearly double of what it was three years ago. Our Air Force is being
expanded to provide better protection agaist hostile air attacks and ground
and logistical support to our troops. Steps to strengthen our Naval defences
have also been initiated.

The increase in defence expenditure imposes an additional burden on
the community and diverts our resources from development. We are not
engaged in an arms race with any country. At the same time, we are
determined to be strong enough to repel any attack on our borders.

The explosion of a nuclear device by China has shocked peace-loving
people all over the world. Another explosion in China may not be far off.
We have decided that despite this development, we shall not embark on
the manufacture of atomic weapons. We shall, instead, continue to strive
for international understanding which will eliminate the threat of nuclear
war.

Our relations with countries near and far, large and small, in the East
and in the West, continue to be friendly. Only China continues to adopt a
hostile attitude. There has also been unfortunately no improvement in our
relations with Pakistan.

Non-alignment and co-existence remain the essential planks of our
foreign policy. We have always firmly believed that peace is essential for
the progress of mankind. It is even more necessary for the developing
nations of the world who have to tackle enormous problems. For these
reasons and because of our natural interest in our neighbourhood, we have
felt greatly concerned over the recent events in South-East Asia. Our
Government have suggested that a Geneva type conference should be held
early, to arrest the dangerous trends which have been developing in Vietham,
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in particular, so that a political solution to the problem can be found. We
are also in touch with friendly countries in regard to this matter.

The election of Mr. Harold Wilson as the Prime Minister of the United
Kingdom, of Mr. Kosygin as the Chairman of the Council of Ministers of the
U.S.S.R. and of Mr. Johnson as the President of the U.S.A. have been
significant events. All the three leaders are old friends of India. For the
first time, a French Prime Minister has visited India and understanding
between the two countries has grown as a result. The visits to our country
of the Prime Minister of Ceylon*, the Chairman of the Revolutionary Council
of Burma®, the King of Bhutan. Their Majesties the King and Queen and the
Foreign Minister of Nepal bear testimony to the growth of friendship between
India and her neighbours. We have also had the privilege of welcoming
Their Majesties the King and Queen of Belgium, the President of the Republic
of Iraq, the President of the Supreme Council for the Armed Forces of the
Republic of Sudan, the President of Finland, the Prime Minister of Singapore,
the Crown Prince and Prime Minister of Kuwait and the Premier of Mauritius.

Special mention has also to be made of the visit of His Holiness Pope
Paul VI who came to Bombay® in December 1964 to participate in the
Eucharistic Congress. In the spirit of our traditions, people belonging to all
religions gave him a rousing reception during his short stay in the country.

As a nation fundamentally opposed to colonialism, we have rejoiced in
the emergence of Malawi, Malta, and Zambia as sovereign countries.
Tomorrow, the Gambia will be a welcome addition to this list.

During the past year, | paid State visits to the U.S.S.R. and Eire. The
warm reception | had in both these countries was an ample tribute to the
goodwill that exists for India and her people in these countries.

The Prime Minister led the Indian delegation to the Conference of
non-aligned Nations at Cairo. A fundamental unity and similarity of approach
manifested itself in the Conference and gave overwhelming evidence of the
continuing validity and relevance of the policy of non-alignment.

Twenty-two Bills are already before the Parliament for your consideration.
Among the new Bills which the Government propose to introduce during the
year, are the following:

(1) The Payment of Bonus Bill.
(2) The Factories (Amendment) Bill.

*Now known as Sri Lanka.
$ Now known as Myanmar.
@ Now known as Mumbai.
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The Import and Export Control (Amendment) Bill.

The Indian Tariff (Amendment) Bill.

The All-India Handloom Board Bill.

The Seamen’s Provident Fund Bill.

The Rice Milling Industry (Regulation) Amendment Bill.
The Patents Bill.

The Income Tax (Amendment) Bill.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1965-66 will be laid before you.

Members of Parliament, you have a full and strenuous programme ahead
of you. The development of a prosperous socialist society and the expansion
of friendly co-operation with other nations of the world remain the basis
of our policies. Our objectives are known and our goals are clear. To their
attainment you have to guide the nation with unflinching faith and firm

resolve.
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MEMBERS OF PARLIAMENT,

Once again, | welcome you to a new session. A month ago the nation
lost its Prime Minister, Lal Bahadur Shastri. He was truly a man of the
people who never lost the common touch. He combined firmness of purpose
with flexibility of approach. He was a man of deep humility, gentle in his
ways, soft of speech and devoted to peace. In hours of crisis, he was calm,
courageous and unflinching.

While deeply distressed by the turn of events which forced us into an
armed conflict with Pakistan, he gave an inspiring lead to the nation. Our
brave and gallant armed forces have written a new chapter of glory in our
history. We honour our heroes, comfort the bereaved and lament the loss
of precious lives. The people of India have once again demonstrated their
unity and solidarity. Communal harmony was preserved throughout the
country. Labour showed an exemplary spirit.

When the fighting ceased, Lal Bahadur Shastri bent his energies towards
the establishment of good neighbourly relations with Pakistan. Before his
sudden untimely death, he had the satisfaction of signing the Tashkent
Declaration with President Ayub Khan of Pakistan in the presence of
Mr. Kosygin, Chairman of the Council of Ministers of the U.S.S.R., whose
good offices and friendly approach, more than anything else, made the
agreement possible. It was Lal Bahadur Shastri’s hope and belief that the
Tashkent Declaration would lay the foundation for an enduring peace and
friendship between India and Pakistan. More even than the letter, it is the
spirit of the Tashkent Declaration that is important. Both sides have to
fulfil it with faith and vision.
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We are fortunate in having very friendly relations with almost all
countries in the world. We are particularly happy that the friendly ties and
understanding with our neighbours have been further strengthened.
Unfortunately, our relations with the People’s Republic of China still continue
to be strained. The country has to be vigilant and strong.

Our Government will continue to work for peace in the world. Peace
is essential for our own development and progress and for the well-being
of all peoples. To this end, we shall strive to strengthen international
co-operation, based on the principles of peaceful co-existence,
non-interference in the internal affairs of others, non-alignhment which
implies freedom to judge issues on their merits and, above all, the
abandonment of the use of force to settle disputes. If the resources of
prosperous nations which are now spent on armaments, could be diverted
to the service of mankind, the people living in poverty and ignorance would
have a new hope of achievement in their life time.

One by one, countries in Africa and Asia, which were under colonial
domination, have achieved independence and taken their rightful place in
the comity of nations. It is unfortunate that some countries are still under
Portugue domination and we sympathise with those who are fighting for
their independence. In South Africa, we support the struggle against
apartheid.

One of the most unwelcome developments which has taken place is the
Unilateral Declaration of Independence by Rhodesia and the seizing of
power by a racial minority which is seeking to establish its domination over
the people of Rhodesia. We have cut off all relations with Rhodesia,
diplomatic and economic, and will continue to give our full support to the
people of Rhodesia in setting up a truly democratic Government.

We are deeply concerned about the present situation in Vietnam. Any
effort to resolve this conflict by peaceful methods will receive our support.

Last year, | visited Yugoslavia, Czechoslovakia, Rumania and Ethiopia.
In all these countries, | was warmly received and | found evidence of deep
friendship and goodwill towards India and her poeple. The Vice-President
visited Kuwait, Saudi Arabia, Jordan, Turkey and Greece, where he was
received with great cordiality and friendliness. The same friendliness was
displayed by the Governments and peoples of Nepal, the Soviet Union, the
United Arab Republic, Canada, Great Britain, Yugoslavia and Burma* during
the visits which the late Prime Minister Shastri paid to those countries. We
have also had the pleasure of welcoming to our country the King and Queen
of Nepal, the Secretary-General of the United Nations, the Prime Ministers
of Afghanistan, Czechoslovakia, Laos and Uganda and many other high
dignitaries from all over the world. Many Heads of Governments and other
high personages came to Delhi last month to pay their homage to
Lal Bahadur Shastri and we were greatly touched by their presence.

*Now known as Myanmar.
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The year 1965-66 is the last year of our Third Five Year Plan. The
growth of national income, which was slow in the first two years of the
Plan, was speeded up with the rise of 4.5 per cent in the third year and
7.3 per cent in the fourth year. Ordinarily, it should have been possible to
maintain a comparable rate of growth during the current year. Unfortunately,
a number of adverse factors have slowed down production. The unprece-
dented drought which we experienced, the armed conflict in which the
country was involved and the suspension of promised economic aid from
outside have reduced the rate of growth.

On account of the failure of monsoons, the production of foodgrains in
1965-66 is likely to be only 76 to 77 million tonnes, as against 88 million
tonnes in the previous year. The shortfall in the availability of foodgrains,
as well as, of fodder and water, has created serious scarcity conditions in
many States, particularly in Maharashtra, Gujarat, Mysore*, Madhya Pradesh,
Rajasthan and Andhra Pradesh. The State Governments and the Centre
have already taken steps to provide relief to the people affected by the
scarcity. We take this opportunity to acknowledge the assistance readily
given by international organisations and the Governments and people of
various friendly countries. In particular, we would like to thank the President
of the United States and his administration for their generous help at this
time of need.

Measures have to be taken to ensure equitable distribution of the
available supplies between State and State and man and man. Statutory
rationing has been introduced in Calcutta®, Madras®, Coimbatore and Delhi.
It will be introduced in a number of other cities in the coming months.

The Government is aware of the distress caused in Kerala where the
availability of rice now admits of a daily ration of 140 grams only per head.
This is supplemented by an equal quantity of wheat. There has been
considerable discontent and agitation on account of the reduced availability
of rice. Steps are being taken to increase the supply of rice by imports
from abroad and by additional procurement internally. We trust that States
with a surplus will co-operate fully in making more rice available for the
people of Kerala.

The present difficulties only re-emphasize the need to concert and
implement measures to increase the production of foodgrains in the shortest
possible time. Only by the application of modern science and technology
can agricultural production increase in an adequate measure. In the new
agricultural strategy of our Government, the greatest emphasis has been
placed on the use of improved varieties of seeds which are particularly

* Now known as Karnataka.
@ Now known as Kolkata.
$ Now known as Chennai.
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responsive to the application of fertilizers. These new varieties should
cover 4.5 million acres of land in 1966-67, and over 32 million acres by the
end of the Fourth Plan.

The internal production of fertilizers is being stepped up. The Trombay
fertilizer plant has already been commissioned. Neyvelli is expected to go
into production in the near future. In 1967, four plants will be commissioned
at Namrup, Gorakhpur, Baroda and Visakhapatnam. Recently certain decisions
have been taken to attract private capital also, both foreign and indigenous,
for investment in this field. Till such time as domestic production is adequate,
the Government proposes to import the requisite quantities of fertilizers
for the agricultural programme.

Irrigation projects are being speeded up. It is expected that through
major and medium irrigation projects, water for an additional 3 million
acres will become available during the coming financial year. Minor irrigation
projects are also receiving attention. About 7 lakh pumping sets are expected
to be energised during the Fourth Plan. Considerable emphasis will be laid
on rural electrification.

Finance will be required by the farmer to make greater use of fertilizers
and of the water from our irrigation projects. Steps are being taken to
ensure that credit is made available to the farmer quickly and at relatively
low rates of interest.

The high priority we are giving to agriculture is necessary not merely
to ensure self-sufficiency in foodgrains, but also to enable us to increase
our exports of agricultural and industrial products. Exports showed a marked
increase during the first three years of the Third Five Year Plan. In the last
two years, however, they have remained relatively stagnant. There has
been an impressive rise in our exports to East European countries in general
and to the U.S.S.R. in particular. However, our balance of payments position
with the rest of the world has continued to be under strain. While external
assistance has been making a welcome contribution to the country’s
development and while we must thank the many countries and international
institutions from whom we receive aid, we must intensify our efforts to
increase export and to make the country self-reliant as quickly as possible.

A number of public sector plants have started production in the recent
past. Fresh capacity has been added in the machine building sector, in oil
refineries and in the production of alloy steels. Adequate provision will be
made in the Fourth Plan for the expansion of industries in the public sector.
Special mention has to be made in this context of the steel plant to be set
up at Bokaro with Soviet collaboration and of the enterprises intended to
put atomic energy to peaceful, constructive uses. The Atomic Energy
Commission and indeed the world of science has suffered an irrepairable
loss in the tragic death of Dr. H.J. Bhabha. The work which he had started
must continue with unabated vigour.
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The investment which we make in the public sector has to give adequate
returns. Our Government proposes to pay special attention to the efficient
management of public sector enterprises.

Industries in the private sector have also to expand their output and
capacity. While certain curbs and controls are inevitable in a planned
economy and in the context of scarcity, conditions have to be created in
which private initiative and private savings can be harnessed to make the
maximum possible contribution to growth and development within the
framework of the Fourth Five Year Plan.

The success we have achieved in improving the health of our people
and raising the average expectation of life gives us cause for satisfaction.
The number of doctors available is now nearly 90,000 as against 70,000 in
1960-61. Hospital beds have increased by nearly a third over the same
period. Mortality due to malaria has practically been eradicated over the
last decade. Side by side with the fall in the death rate, we must bring
about a reduction in the birth rate. If our population goes on increasing at
the rate of about a million a month, it will be difficult to raise our standards
of living and to end our chronic dependence on imports to feed our people.
Family planning programmes have to be intensified and brought within the
reach of all.

The number of school-going children at the primary stage has gone up
from a little above 40 per cent at the commencement of our First Plan to
nearly 80 per cent this year. The percentage at higher levels has nearly
trebled over the same period. The annual out-turn from our Technical
Training Institutions has doubled during the Third Plan.

Prices continued to rise during the year, although the rate of increase
was not as high as in the previous year. In view of the set back in agricultural
production this year, steps have to be taken to keep inflationary pressures
in check. Curtailment of public expenditure has an important role in this.

Our Government is trying to prune non-Plan expenditure and to
concentrate our resources on development. There are, however, certain
areas where higher expenditure is unavoidable. We have to provide for the
rehabilitation of people affected by the recent conflict. We have to undertake
relief measures in the drought stricken areas. With the increase in recent
months of tension on our northern borders, we can not but provide for a
higher outlay on defence. In the circumstances obtaining, a higher financial
discipline, internal and external, is unavoidable.

Monetary and financial curbs, however, necessary they may be in the
short run, do not provide an answer to the basic problems of our economy.
To fight poverty, we must have higher production. Towards this end, both
the public sector and the private sector have important tasks ahead of
them.
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The preparation of the Fourth Plan has unfortunately been delayed,
due to certain unforeseen developments. The Plan for the year 1966-67 is
ready. The State Governments are mobilising resources to implement it.
Although the total outlay on the 1966-67 Plan will be lower than what we
had earlier hoped for, every effort will be made to make good the shortfall
in the remaining years of the Fourth Five Year Plan.

Members of Parliament, a new Government has come into power, led
by one you all know and who belongs to the younger generation of freedom
fighters. The reorganisation of Departments and Ministries reflects the
priorities to which | have just referred.

Thirty-eight Bills are already before you for your consideration. Amongst
the new Bills which the Government proposes to introduce are:

1) Rice Milling Industry (Regulation) Amendment Bill 1966;

(1)

(2) The Crop Insurance Bill 1966;

(3) The Indian Tariff (Amendment) Bill to replace the Ordinance;
(4) The Essential Commodities (Amendment) Bill 1966;

(5) The Contract Labour (Regulation and Abolition) Bill 1966;

(6) The Forward Contracts (Regulation) Amendment Bill 1966;

(7) The Armed Forces (Special Powers Continuance) Bill 1966; and
(8) The Import and Export Control (Amendment) Bill 1966.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1966-67 will be laid before you.

Members of Parliament, | wish you success in your labours. Our objectives
are known and our goals are clear. We have to strive for a better life for
our people at home and to assist in promoting peace and co-operation in
the world. Towards these objectives, you have to guide the nation with
courage and wisdom and a spirit of co-operative endeavour.
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MEMBERS OF PARLIAMENT,

It gives me great pleasure to welcome you to this joint session of the
two Houses of Parliament. | offer my congratulations to the newly elected
and re-elected Members and my good wishes to those no longer with us.

Earlier, it was intended that the third Lok Sabha should have a final
session this month mainly to pass a Vote on Account. Shortly after most of
the election results were announced, many Honourable Members from
different political parties approached us with the request that it should be
the new Lok Sabha which should meet at this juncture to pass the Vote on
Account and to transact other essential business. The Government agreed
with this view and, on their advice, the third Lok Sabha was dissolved on
the 3rd of March.

Our fourth General Elections have once again demonstrated the vigour
and vitality of our democracy. There was a larger turn-out of voters than
on any previous occasion, as well as a substantial increase in the number
of women who cast their votes. Despite a few unfortunate incidents of
violence and disturbance which have been universally condemned, the
elections were orderly and peaceful. The Chief Election Commissioner and
his staff deserve our congratulations. So do the people, for the enthusiasm,
maturity and dignity with which they have re-affirmed their faith in
democracy and representative institutions.

For the first time since Independence, Governments of political
complexions different from that of the Government at the Centre have
been formed in several States. In a federal democratic polity, this is to be
expected. Our Constitution has provisions defining and regulating the
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relationship between the Union and the States and their mutual obligations.
Further, over the years, we have developed certain institutions for promoting
co-operation, understanding and harmonious relations between the Union
and the States and between one State and another. The National
Development Council, the Zonal Councils and periodic conferences of
Governors and Chief Ministers are the more conspicuous examples of this
nature.

The Union Government will respect the constitutional provisions in
letter and in spirit without any discrimination and endeavour to strengthen
the arrangements for a co-operative approach to our national problems.
We are sure that all States will extend their co-operation in preserving
these institutions and in making their deliberations increasingly fruitful and
beneficial both to the Union and to themselves. Strengthening the unity of
the country, safeguarding its security, preserving democratic institutions,
and promoting economic development and the well-being and happiness of
all our people are the common objectives towards which the Union and the
States must strive together.

Our Government have just taken office. While they will take a little
time to place before you all the policies and programmes which they will
pursue in accordance with the mandate of the electorate, they have already
decided upon four major objectives in the economic sphere.

(1) They have resolved to end our dependence on food assistance
from abroad by the end of 1971.

(2) They have resolved to do all that is possible to ensure that the
rising trend in prices of the basic necessities of life is halted and
conditions of stability achieved in the shortest possible time.

(3) They have resolved to attain and sustain an adequate rate of
economic growth so as to eliminate the need for external economic
assistance by 1976.

(4) And they have resolved to pursue the national programme of
family planning with the objective of reducing the birth rate
from forty per thousand to twenty-five per thousand as
expeditiously as possible.

These tasks are of such magnitude that they can be accomplished only
with the active support, participation and involvement of the people and
the co-operation of all parties. To secure these will be one of Government’s
primary objectives.

The food situation will be dealt with on an emergency basis. The
measures already set in motion to fight the drought will be strengthened.
We have to ensure that the available foodgrains in the country, whether
indigenous or imported, are distributed equitably. Government are already
in touch with State Governments, seeking their views and their co-operation
in regard to the further steps that have to be taken on the food front.
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Simultaneously, Government intend, in collaboration with the States to
make every effort to augment agricultural production. Our food import
requirements must be reduced in each successive year. Towards this end,
Government will pay special attention to the adequate availability of
fertilizers and improved seeds and to the credit needs of the farmer.
Greater emphasis will be placed on minor irrigation and energisation of
wells. Efforts will be made to expedite the completion of major irrigation
projects that are in an advanced stage of construction and to ensure the
fullest utilization of the irrigation potential already created.

The upsurge in prices, particularly during the last two years, was
primarily the result of the shortfall in agricultural production due to the
failure of the monsoons. Industrial production too was affected by the
failure of the monsoons and the shortage of foreign exchange to import
necessary raw materials. Deficit financing at the Centre and overdrafts by
the State Governments on the Reserve Bank further aggravated the
inflationary pressures. To deal with the situation, everything possible must
be done to increase production in both agriculture and industry. The
considerable potential and capacity in various sectors of the economy built
during the past years must be more fully utilized. Simultaneously, a stricter
financial discipline must be maintained. Economy is not inconsistent with
efficiency and we must seek genuine economy in every field and in every
sector of public expenditure.

Our Five Year Plans have had the objective of making the economy
self-reliant and capable of further development. To achieve this target by
1976, special attention will be paid in the Fourth Plan period to those
industries which will contribute most to rapid development in the immediate
future, particularly industries which will be helplful to our agriculture and
exports. The greatest emphasis will have to be laid on higher efficiency in
both the public and the private sectors. Substantial investments have been
made in industry by the public sector in the first three Plans and it is
important that these are now made to yield greater profits to sustain
further development. The Draft Outline of the Fourth Plan was published
some months ago. It is being reviewed in the light of adverse effects of the
drought, the latest price trends, and the prospects of mobilising additional
resources, internal and external, and it is proposed to take an early
opportunity to discuss the Plan fully in the National Development Council
and thereafter in Parliament.

Our population has crossed the five hundred million mark, this is a
danger signal which we can ignore only at our peril. Family Planning
Programmes will be strengthened at all levels with the co-operation of the
States.

Although economic difficulties are at the root of much of the prevailing
discontent, other factors too have contributed to a sense of frustration,
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particularly among the young. The new generation which has grown up
since Independence has new aspirations and new ideas. We must respond
to them. The educational system needs re-shaping in the light of the
recommendations of the Education Commission, on which we are awaiting
the comments of the State Governments. A new scheme of national service
at the University level is under active consideration.

The success of all our Plans and projects depends upon the efficiency
and integrity of the administration. To ensure efficiency in performance,
changes will be made in the administrative set up. The Planning Commission
will be re-organized. The working of controls will also be reviewed; those
found unnecessary will be withdrawn and others re-adjusted as may be
required to make them more purposeful and efficient. The Administrative
Reforms Commission is expected to submit its recommendations on the
re-organization of the Central Government fairly soon.

Integrity and impartiality in public life, and in the conduct of the
public servants, are the foundations of true democracy. The Administrative
Reforms Commission has made an interim report bearing on this subject.
Government agree, in principle, with the Commission’s approach on the
need for adequate and satisfactory institutional arrangements to deal with
problems of corruption in high public office, whether political or
administrative. They expect to finalize their proposals and place them
before Parliament at an early date. They have already referred to the State
Governments the recommendations of the Commission which concern them.

A National Commission on Labour has been set up under the chairmanship
of Shri Gajendragadkar. The Commission will review and make appropriate
recommendations on the whole field of the working and living conditions
of labour of all categories, including rural labour, since Independence.
Legislation to give statutory recognition to the assurances given in regard
to the official language of the Union will be shortly introduced in Parliament.
A high-level committee will be set up to examine the question of a ban on
cow slaughter in terms of the announcement already made. A committee
will also be set up, as announced, to examine further the proposal for the
re-organisation of the State of Assam in the light of the discussions held
with the leaders of Assam. The question of changing the financial year will
be considered in consultation with the State Governments.

In a shrinking world, no country can remain isolated. India has a role
to play in the counsels of the world. Our membership of the Security
Council casts on us an onerous responsibility which we shall do our best to
discharge.

The foreign policy of India has stood the test of time. The concept of
peaceful co-existence, which India had done so much to sponsor, is now
accepted by the leaders of the two groups. With both the United States and
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the Soviet Union we have the friendliest of relations. Our policy of
non-alignment stands vindicated. Government will do everything possible
to strengthen non-alignment and pursue the positive aspects of this policy
with vigour and determination.

There are two dangers which confront humanity today. One is the
widening gulf between the poor nations and the rich nations. The other is
the rejection of the principle of peaceful co-existence by some countries.

Government’s foreign policy will serve the twin objectives of furthering
our national interests—economic, political and strategic—and of promoting
international co-operation. Towards this end, we have succeeded in building
up and maintaining the friendliest of relations with most countries of the
world. It will be Government’s special endeavour to strengthen India’s
relations with our Asian neighbours.

It is a matter of deep gratification that our Government have been able
to sign an Agreement with the Government of Burma* about the formal
delineation and demarcation of our traditional boundary with that friendly
country.

Government adhere to their policy regarding Vietnam which has been
enunciated on several occasions.

Government most sincerely desire the friendship and co-operation of
the Government and people of Pakistan. Nothing has distressed us more
than the bitterness and conflict which have sometimes divided our two
countries which have many common interests. Government will make every
effort to achieve a relationship of the fullest understanding, goodwill and
amity with Pakistan.

With China too we would like to live in peace. But the aggressive acts
and postures of the People’s Republic of China, coupled with their rejection
of the concept of peaceful co-existence, continue to be the major obstacles
to an improvement of our relations with China.

We are grateful to friendly nations of the world, as well as to
international institutions and agencies, who have given us valuable assistance
in our development programmes as well as in meeting our food crisis.

Developing countries can also strengthen their economies through mutual
co-operation. The Tripartite Meeting between the leaders of three
non-aligned countries, President Tito of Yugoslavia, President Nasser of the
United Arab Republic and our Prime Minister, has laid the foundations of
such an approach.

Another Head of State whom we had the pleasure of welcoming amidst
us recently was His Majesty the King of Afghanistan, with whom we have
had very friendly and cordial talks.

*Now known as Myanmar.
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Members of Parliament, | have briefly touched upon some of the issues
that confront us today. You will have an opportunity to get a fuller picture
of the Government’s policies and programmes in these and other matters
in due course. Your present session will be a short one, confined to the
transaction of certain essential financial and budgetary business. You will
be meeting again shortly to consider further business.

Bills will be introduced in the current session to replace:

(1) The Mineral Products (Additional Duties of Excise and Customs)
Amendment Ordinance, 1966;

(2) The Essential Commodities (Second Amendment) Ordinance, 1966;

(3) The Land Acquisition (Amendment and Validation) Ordinance, 1967;
and

(4) The Representation of the People (Amendment) Ordinance, 1967.

The Armed Forces (Special Powers) Continuance Bill will also be
introduced.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1967-68 will be laid before you.

It is a matter of distress to us that President’s rule had to be introduced
in Rajasthan. It is our earnest hope that it will not be necessary to continue
this arrangement for long and that it will be found possible early to restore
responsible government.

A statement of the estimated receipts and expenditure of the
Government of India for the financial year 1967-68 will also be laid before
you.

| wish you success in your endeavours.






Dr. ZAKIR HUSAIN
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MEMBERS OF PARLIAMENT,
| am happy to welcome you to this first session of the New Year.

The past year has been challenging and difficult. The country passed
through the second successive year of unprecedented drought and scarcity.
Considering the disasters that accompanied famines in the past, we can
take justifiable pride at the manner in which the entire nation rose to meet
the grave threat posed to the very lives of millions of our countrymen. This
was possible because of timely and sustained action by the Central and
State Governments; the dedicated services rendered by voluntary
organisations; the generous and timely support of friendly nations; the hard
work and efficiency of our workers in every concerned field; and above all,
the unbending spirit and fortitude of the people of the affected areas
themselves.

While a year ago the prospects looked bleak and there were dark
forebodings about the future, the clouds are now beginning to lift. The
production of foodgrains is expected to be better this year than at any time
in the past. Preliminary estimates place production at around 95 million
tonnes which would be about 20 million tonnes more than in 1966-67 and
6 million tonnes more than the previous record production of 1964-65. With
this increase in production, the food situation is expected to be easier.
However, a significant portion of this crop will naturally go towards filling
empty larders or building up depleted inventories. To bring stability to the
food situation, it is essential to build up a sufficiently large buffer stock.
It is also necessary to maintain a requisite level of public distribution of
foodgrains at controlled rates. Towards these ends, Government are
maximising efforts at internal procurement and endeavouring to build buffer
stocks of the order of 3 million tonnes. All this requires mobilisation of
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domestic production. In addition, some imports from abroad will still be
necessary.

While favourable weather conditions have contributed to the increase
in production, there is no doubt that a substantial breakthrough has been
achieved in the field of agricultural production by the use of improved
techniques. While in 1966-67 five million acres were sown with high-yielding
varieties of seeds, 6 million acres were covered in the last Kharif season
and a further 9 million acres are expected to be covered in the current
Rabi season. Production of commercial crops like cotton, jute, sugarcane,
tobacco, groundnuts is also expected to increase. The minor irrigation
programme will cover an additional area of over 3 million acres. There has
been an impressive increase in the use of fertilisers; thus the consumption
of nitrogenous fertilisers in the current year will be about twice that in
1965-66. The area covered by plant protection measures this year is expected
to be about three-quarters more than last year. There have been striking
increases in the supplies of tractors, power tillers, pumps, diesel engines
and improved implements to farmers. The arrangements for supply of
agricultural credit have been strengthened. Progress continues to be made
in the implementation of programmes of agricultural, education, training,
research and extension. The development programme for agriculture aims
at securing national self-sufficiency in foodgrains within the shortest possible
time.

The increased agricultural production has resulted in a substantial
increase in national income, which is expected to be about 10.8 per cent
higher in the current year than in 1966-67. Improved agricultural performance
has also reduced the upward pressure on prices. Over the year as a whole,
the increase in wholesale prices was 5.7 per cent, as against 16 per cent,
during 1966. While the prospects of achieving a reasonable measure of
price stability are good, it will be necessary, as | have already said, to
continue with the system of public distribution of foodgrains and to exercise
discipline in respect of fiscal, monetary and income policies.

The severe drought of the last two years adversely affected industrial
output because industries based on agriculture could not secure adequate
supplies of raw material and there was also a fall in demand due to
reduction in incomes. Some capital and producer goods industries faced
slackened demand because of restricted investment outlays. The slowing
down of industrial expansion has affected employment opportunities
particularly for skilled manpower. Selective measures were adopted by
Government to stimulate the output of goods both for export and for the
domestic market; these included the selective liberalisation of credit, placing
of advance orders by public sector undertakings, and avoidance of import
of items which could be manufactured indigenously. Improved agricultural
production and the consequent rise in national income are expected to
stimulate demand for a variety of industrial products during the coming
year.
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The persistent upward movement of costs and prices, together with the
sharp decline in agricultural production during the last two years, adversely
affected the competitiveness of our exports. However, with increased
production of foodgrains and of agricultural raw materials for industry, the
outlook for exports in the coming year is encouraging. In the first seven
months of the current financial year, exports were 5.7 per cent higher than
in the corresponding period of 1966-67. The engineering industries have
secured substantial export orders. As industrial production picks up, it is to
be hoped that we shall be able to produce more for overseas markets.

Government continue to help producers and manufacturers to increase
and diversify production and develop marketing skills and competence. The
endeavour to improve export opportunities for our products and induce
importing countries to provide favourable conditions for them has been
pressed through multilateral negotiations, bilateral agreements and the
day-to-day contacts of our missions abroad. The Agreements reached with
the Socialist countries will help sustain the expansion which has been
achieved in our trade with them. The successful completion of the Kennedy
round of negotiations will bring to our exporters new opportunities for the
export of some of our goods to Market economies. The Tripartite Economic
Co-operation Agreement concluded with the U.A.R. and Yugoslavia will help
to increase our mutual trade and provide a basis for expanding the area of
commercial co-operation with the other developing countries. The expansion
of exports remains a national objective of the highest priority and will be
pursued with vigour.

The adverse balance of trade and the substantial burden of debt
servicing, combined with unavoidable imports of foodgrains and raw materials
for export production, have continued to make our foreign exchange position
difficult over the year. Government have sought the co-operation of friendly
countries and international institutions in finding a solution to the debt
service problem. A measure of assistance to relieve the burden of debt was
obtained during the year and further discussions continue. Nevertheless,
there was a decline in the foreign exchange reserves and it became necessary
to obtain further short-term assistance from the International Monetary
Fund.

In any scheme for promoting a more efficient handling of our
international trade, the development of our merchant shipping and port
facilities occupies a place of crucial importance. In this respect Government
have taken a number of important steps, including development of Tuticorin
and Mangalore ports, construction of Haldia docks, expansion of the facilities
at the existing major ports, reorganisation and modernisation of Hindustan
Shipyard and the setting up of a second shipyard in the public sector at
Cochin for the construction of bulk carriers of 66,000 dead weight tons with
facilities for repairs to ships up to 85,000 dead weight tons. As for our
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merchant shipping, the tonnage has now reached a total of approximately
two million gross registered tons. Government has set up a Commission to
examine comprehensively the problems relating to the finances and
economics of major ports, including their modernisation.

No annual survey will be complete without reference to vitally important
programme of Family Planning. This programme made rapid strides during
the year. Its acceptability spread to many new sections of rural as well as
urban population. Over 2.85 million men and women are estimated to be
covered under the various Family Planning programmes. This represents the
highest figure reached in any single year so far. However, in order to reach
the objective of reducing the annual birth rate from approximately 40 per
thousand to 25, an even greater and sustained effort will be required. With
this end in view, it is proposed to bring over 6 million additional couples
within the ambit of family planning methods and services during the next
year. Government have also under consideration certain other measures
vitally related to population control.

As one looks to the future, the foremost task which the Government
have set themselves lies in imparting a new dynamism to the economy
which is recovering from the severe set-backs suffered during the last two
years. Government believe that it is only through the process of planning
that the difficulties can be overcome and the country can go forward in its
social and economic development.

The Planning Commission is engaged in the formulation of the Fourth
Five Year Plan which will now commence from April, 1969. Meanwhile,
planning for development has been on the basis of Annual Plans. The
Annual Plan for 1968-69 will be shortly laid before you. Both the Government
and the Planning Commission were naturally anxious that the Plan should
be ready in time to be incorporated in the Budget for 1968-69.

The formulation of our Plans calls for an examination of a number of
questions. Among these the most important relate to mobilisation of
resources, increasing the efficiency and productivity of public sector
enterprises and the proper utilisation of science and technology. There
cannot be adequate mobilisation of internal resources without a much
higher rate of domestic savings, both public as well as private. This, in
turn, presupposes a regime of self-denial and self-restraint without which
we cannot move forward. In order to stimulate effective mobilisation of
resources, Government are considering various measures to simplify tax
laws, rationalise taxation procedures and streamline the collection machinery.

Government are conscious of the need for urgently raising the efficiency
of the public sector. They are reviewing the organisation and working of
this sector in the context of the advice tendered by several expert bodies.
Among the aspects under special examination are better management, a
more rational and a carefully thought out personnel policy, improved labour
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relations and effective economies though a more rigorous enforcement of
priorities and evaluation.

Members will recall that during the last session of Parliament, the
Deputy Prime Minister made a statement on Government’s decision to bring
general insurance under social control. In the current session, Government
propose to introduce a bill to give effect to the decisions contained in that
statement.

| referred to the importance which Government attach to the application
of Science and Technology to our economic development. With this end in
view, Government’s policy is to bring together, in productive and creative
partnership, our scientific research establishments, governmental machinery
and industry.

During the year under review, the Thumba Equatorial Rocket Launching
Station was formally dedicated. The first Rohini rocket developed at the
centre was successfully launched from Thumba. The Experimental Satellite
Communication Earth Station at Ahmedabad has been completed and a new
station will be set up at Arvi. In the field of nuclear power, the Tarapore
Atomic Power Project is expected to be commissioned this year. Two more
nuclear power stations are under construction.

Government are conscious of the fact that our administrative structure
must not only respond to changing needs but also command the confidence
of the people. In order to achieve these purposes, the Administrative Reforms
Commission was set up. It has produced a series of reports which have
evoked wide interest. It is for the first time that a comprehensive enquiry
of this kind has been undertaken in our country. The Commission had
addressed itself to the problem of redressing grievances of citizens and had
made certain recommendations. Government have now decided to set up
a statutory machinery to enquire into complaints alleging corruption or
injustice arising out of mal-administration. The machinery will be headed
by a Lokpal who will have authority to enquire into the allegations arising
out of administrative acts of Central Ministers and Secretaries. The Lokpal
will also co-ordinate the working of two other functionaries of the status
of Lokayuktas. The first will primarily go into allegations of corruption and
the second into other allegations made against Central Government servants
lower in rank than Secretaries. A Bill on the subject will be introduced in
Parliament during the present session.

There are certain aspects of our national life which are a source of
constant concern to Government. Unemployment, specially amongst educated
and technically qualified youth, is naturally a matter of disquiet. However,
there are no easy, short-term solutions. These problems can only be solved
in the measure that our economic growth provides increasing employment
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opportunities which will absorb the output of our educational and technical
institutions as well as take care of population increases. The Planning
Commission is critically re-examining the earlier forecast of our manpower
requirements. In the meantime, Government earnestly hope that our young
men and women, conscious of the dignity of labour, will not hesitate to
accept such employment opportunities as might be available at present
even if the work involved does not measure up to their technical
qualifications.

The socio-economic advancement of the hitherto underprivileged sections
of our society—the Scheduled Castes, the Scheduled Tribes and the Backward
Classes remains a matter of the utmost interest and concern to Government.
While a great deal has been done to ameliorate their position, Government
are conscious that more remains to be done. In this respect, too, the final
answer to our problem lies in the speedy growth of our economy.

Both in the short-term and in the longer perspective, all our hopes for
economic recovery and further growth depend on orderly functioning of our
democratic institutions, the hard work of our people, their sense of
self-discipline, the productivity of their labour and the maintenance of
industrial peace.

It is a matter of concern that there has been a recrudescence of
divisive forces causing conflicts and violence either in the name of region,
or language or community. This is a matter for deep national concern
transcending party affiliations. It was in recognition of this that both Houses
of Parliament had given their unqualified support to efforts being made to
curb communalism. The appointment of a Commission of Inquiry headed by
a former Judge of the Supreme Court to enquire into the major incidents
that took place in different parts of the country in recent time, reflects
Government’s determination to do everything that lies within its power to
curb the forces of disruption.

In a country as large as ours, there will always be problems which
agitate people in one part or the other. However, we have a political
system in which all these problems can be brought up for dispassionate
consideration by the representatives of the people. Reasoned debate and
persuasion are the only ways of democratic functioning. Violent agitation
in the streets weakens the democratic system and undermines the
foundations of national unity.

It is a matter of deep regret to Government that there should be
demonstrations and acts of lawlessness over the language issues in certain
parts of the country. The overriding objective of Government’s language
policy is to strengthen the unity of the country and to promote the integration
of our people, while providing full opportunity to all sections of the
community for self-expression and cultural development. It is Government’s
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earnest hope that all controversies about language will now be ended.
Whatever practical problems arise in the implementation of our language
policy and programmes should be approached in a spirit of understanding
and mutual accommodation.

Government are convinced that co-operation and understanding between
the Central and State Governments will continue to serve and advance the
larger national interest. On their part, they reaffirm their desire to work
in harmony with State Governments irrespective of party affiliations. And,
in turn, they expect similar co-operation from State Governments.

Government have made earnest effort to evolve a national consensus
on the question of reorganisation of Assam in consultation with leaders of
various political parties in Parliament, and the representatives of different
sections of opinion in Assam. It is hoped that with their co-operation a
satisfactory solution will be found in the near future.

The late Shri Mehr Chand Mahajan, former Chief Justice of India,
submitted his report in August last on the question of boundary adjustment
between Mysore* and Maharashtra and Mysore* and Kerala. Government
trust that these boundary problems will be satisfactorily resolved.

To meet the persistent threats on our borders, we are continuing to
improve the state of preparedness of our Defence Forces; their re-equipment
and modernisation are proceeding steadily. Within the resources available,
our air defence arrangements have also been improved as part of the
overall Defence Plan. Modernisation of the Navy and expansion of our ship
holdings have made good progress. Government will continue the special
efforts to promote self-reliance in the field of Defence Production.

The threats across our borders from two of our neighbours continue.
While we seek friendly and peaceful relations with them, we are determined
to make the necessary sacrifices in defence of the territorial integrity of
the country.

The steadfast pursuit of peace, international understanding and
co-operation continue to be the basic objectives of our foreign policy.
These objectives coincide with our enlightened national interest. Government
are convinced that in the present-day world, the principles of co-existence
alone provide the framework for international peace.

In the world today, there are many sources of conflict and tension. The
most dangerous of these lie in Vietnam and West Asia. Government are
convinced that the tragic conflict in Vietnam can only be resolved by
political and not by military means. Government have, therefore, consistently
appealed for an unconditional stoppage of the bombing of North Vietnam
as the first step towards a peaceful settlement. An increasing number of
countries in the world subscribe to this view.

*Now known as Karnataka.
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The crisis in West Asia remains unresolved. The longer a just solution
is delayed, the more difficult would be the problem. As a member of the
Security Council, we have consistently supported all the efforts made to
find an early and equitable settlement so that no State is allowed to retain
the fruits of aggression and that every State in the area is able to live in
peace and security with its neighbours.

Nearer home, we are glad that our relations with Burma*, Ceylon®,
Nepal and Afghanistan, are cordial and the areas of mutual understanding
and co-operation with them are being steadily enlarged. This growing
cordiality has been reflected by the visits of the distinguished leaders of
these countries to India, and the visits of the Prime Minister and some of
her colleagues to these countries.

It is a matter of regret that our relations with Pakistan and China
remain unsatisfactory. We had hoped that the solemn Declaration of Tashkent
would provide a basis for the development of peaceful and co-operative
relations with Pakistan. Government have earnestly tried to bring about a
normalisation of these relations as befits two neighbouring countries with
so many ties in common. The restoration of mutual contacts, the full
re-establishment of the severed communications and the reactivisation of
trade and commerce will facilitate the consideration of other questions.
We hope and trust that wisdom and statesmanship will prevail, so that the
fabric of friendship and understanding is gradually built up for the benefit
of the hundreds of millions of citizens of both countries and in the interest
of peace and harmony in the area.

As for our relations with China, we have always wished the Chinese
people well. We naturally expect China to respect our right to pursue our
own domestic and foreign policies. The principles of mutual respect,
non-aggression and non-interference alone provide a durable basis for
international relations. On our part, we seek restoration of our relations
with China on these principles.

Our country had the honour of being in the vanguard of the movement
for the liberation of peoples from colonial rule. We have also stood for the
ending of the odious practice of racial discrimination and oppression. We
shall continue to espouse the cause of the suppressed peoples of Southern
Rhodesia, South-West Africa and of the Portuguese colonies for their
independence and liberation. To those struggling against the barbarous
policy of apartheid, our unrelenting support shall continue.

Our relations with the sovereign and independent States in Africa have
become many-sided. We are actively collaborating with a number of these
States in economic, technical and educational fields.

*Now known as Myanmar.
@ Now known as Sri Lanka.
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It is gratifying to note that the process of detente in Europe continues.
Our own relations with the European nations, regardless of their political
systems and ideologies, are growing satisfactorily. In different ways, they
are partners in our efforts at economic progress for which we thank them.
We shall continue to work for the strengthening of our trade and economic
relations with them. The continuing cordiality and friendliness of our relations
with the U.S.S.R. and Yugoslavia have been reflected in the visits of President
Tito and Chairman Kosygin, whom we had the pleasure to receive in our
midst recently. We have received valuable assistance from the U.S.S.R. for
which we are grateful, and are confident that with our common dedication
to principles of peaceful co-existence our relations will continue to flourish.

The U.S.A. continues to extend to us valuable and substantial economic
and food aid which has helped us to tide over difficulties in the past and
should assist us in the growth of our economy in the future. We are grateful
for their understanding and help.

With the countries in the American continents, we have happily no
special problems and our bilateral relations with them are friendly.

We are thankful to Australia, Britain, Canada, France, Japan, the Federal
Republic of Germany and other friendly countries for their economic help.

Our relations with the countries of South and South-East Asia are
developing satisfactorily and we look forward to further strengthening of
our ties with them, more specially in the sphere of economic co-operation.

That the friendship of India is valued by many countries is evident from
visits paid to us by distinguished Heads of State and Government and other
leaders from various countries.

We are glad to be hosts to the second United Nations Conference on
Trade and Development. It is to be hoped that this Conference will succeed
in giving to the international community a concrete programme of action
designed to bridge the increasing economic gap between developed and
developing nations. Government are deeply convinced that the present
wide disparities between the rich and poor nations constitute the foremost
cause of instability and tension in the world today and pose a threat to
peace and security.

This broad survey of our internal and external affairs will not be complete
without a reference to the legislative and other business which will come
up before you.

The estimates of receipt and expenditure of the Government of India
for the next financial year 1968-69 will be presented to you for consideration
shortly.
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It is the intention of Government to bring before Parliament the following
legislative measures during the current session:

1
2
3
4
5
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(
(
(
(
(6
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)
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)

()
8)

The Companies (Amendment) Bill, 1968.

The Armed Forces (Special Powers) Continuance Bill, 1968.
The Central Silk Board (Amendment) Bill, 1968.

The Forward Contracts (Regulation) (Amendment) Bill, 1968.
Bill to rationalise the nomenclature of the Indian Customs Tariff.

The Public Premises (Eviction of Unauthorized Occupants)
Amendment Bill, 1968.

The Gold Control (Amendment) Bill, 1968.
The Central Excise Bill, 1968.

A Bill will be introduced to replace the Delhi Municipal Corporation
(Amendment) Ordinance, 1968 (No. 1 of 1968).

Members of Parliament, | have briefly touched upon some of the more
important issues before us. After many centuries, the people of India are
going through a process of dynamic change. It is a challenge to us all to
answer the urges and needs of our people. Important national problems
must be placed above party politics. Government will be ready to sit with
Leaders of all Parties and take counsel with them on major issues of
interest and importance to the nation.

May | now commend you to another year of constructive labour and
wish you success in your endeavours?
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MEMBERS OF PARLIAMENT,

It gives me great pleasure to welcome you to this joint session of the
two Houses of Parliament. It is an appropriate occasion for Government to
present a realistic appraisal of the year under review and to delineate the
broad features of Government’s policies and purposes in the coming year.

A year ago, we were just emerging from the worst period of economic
set-back in the history of our Republic. The manner in which our people
faced the difficulties with courage and fortitude is a matter for pride.
Without their sacrifice and co-operation, their hard work, their basic good
sense and patriotism, the plans and programmes of the Central and
State Governments could not have borne fruit.

The milestones passed on the road to our economic recovery can be
easily identified. These are: a decisive upward turn in agriculture, a recovery
in a large segment of industry, the relative price stability and a striking
improvement in the balance of payments.

The harvest of 1967-68 has been the turning point in our agricultural
production. Foodgrains reached a record figure of 95.6 million tonnes which
was 6 million tonnes higher than the previous peak of 1964-65. Commercial
crops like jute, cotton, oilseeds, tea, coffee and sugarcane also did well.
Despite the damage caused by drought and floods in several States, the
overall production of foodgrains in 1968-69 is expected to be as good as in
1967-68. Our farmers are increasingly taking to scientific agriculture. They
are also making massive investments in ground water exploitation for
irrigation and in purchase of agricultural machinery. The high-yielding
varieties programme will spread to 8.5 million hectares during 1968-69 and
will be further extended next year. More intensive cropping patterns than

161



162 PRESIDENTIAL ADDRESSES TO PARLIAMENT

prevailing at present are being adopted. An additional area of 6.1 million
hectares of gross cropping will be achieved in 1968-69.

Government are supporting the enthusiasm of the farmer by providing
sufficient fertilizers even by large-scale imports. Indigenous production is
also building up with commissioning of new plants in Gorakhpur, Namrup
and Kota. Next year, fertilizer projects at Kanpur, Durgapur, Cochin and
Baroda are expected to come on stream. With the delicensing of tractor
manufacture in the country, the production of tractors is expected to be
stepped up. Meanwhile, Government have undertaken to meet the needs
of the farmer by imports. Large-scale credit is crucial to the programme.
This is being provided by the co-operative movement and the commercial
banks under the guidance of the Reserve Bank. The national objective to
eliminate reliance on food aid over the next two or three years is well
within reach. A buffer stock of 3 million tonnes will be reached in the
course of the coming months. 6.4 million tonnes of foodgrains have been
procured out of the 1967-68 crops. Government have provided large funds
for the preservation and storage of grains. It has been possible to relax
restrictions on the movement of foodgrains and to expand the zones for
particular cereals.

In Government’s strategy of development, the family planning programme
continues to occupy pivotal importance. The programme has now been
widely extended to the rural population covering even remote areas.

The striking improvement in agriculture during 1967-68 raised national
income by 9.1 per cent over the previous year. Quick estimates show
that the net national income for 1967-68 amounted to Rs. 16,665 crore
(at 1960-61 prices) as compared to Rs. 15,272 crore in 1966-67, recording
an increase of Rs. 1,393 crore during the year. Though during the current year
agricultural production will be at about the same level as in the previous
year, the recovery in industry is expected to improve the national income.

In industry the process of recovery has begun. In the past two years,
the agriculture-based industries faced shortages of raw materials. With
increased activity in agriculture and an increase in farm incomes, industries
oriented towards agriculture have begun to recover. Fertilizers, pesticides,
tractors, etc. are increasing output rapidly. Electricity generation and the
output of electrical machinery is also increasing. In the consumer goods
field, cotton textiles and Vanaspati production has been rising. However,
the demand for the products of some industries in the machine-building
sector continues to be inadequate in relation to the capacity available. The
crude index of industrial production (1960 : 100) for the first nine months
of 1968 stood at 159.3 which is 5.6 per cent higher than the level recorded
during January-September 1967. On the basis of present trends, an increase
of 5 to 6 per cent in the index seems likely during the year.
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Growth in agriculture and industry is having a salutary effect on the
unemployment problem in the country. We have still a long way to go to
offset the effect of the two drought years and to improve on the position,
especially about unemployment amongst technologists which is causing
serious concern. A modest start has been made with the programme for
employment of qualified engineers in a self-employment programme.

The improvement in agricultural production has raised the problem of
maintenance of reasonable prices for agricultural produce to the farmer.
Procurement prices have, by and large, been maintained at last year’s
remunerative levels through the effort of the Food Corporation of India.
The improvement in industrial production has resulted in price stability.
The index number of wholesale prices, which was 211 a year ago, now
stands at 205.

The performance in the field of exports and in the drive for reduction
in imports has been even more encouraging. Continuing import substitution
and reduction of unduly large inventories have brought the import bill for
the first nine months of 1968-69 to Rs. 1376.49 crore, that is Rs. 107.72
crore less than for the same period last year. Our export earnings, on the
other hand, amounted to Rs. 1019.04 crore, that is about Rs. 116.65 crore
more than for the corresponding period of the last year. There has been
striking progress in the export of engineering goods. The textile industry
too has been able to raise its exports sizeably. We are also now on the way
to becoming the world’s largest exporter of polished gems.

Our industrial products, particularly steel, steel manufactures, electrical
equipments, leather goods and some chemicals, have successfully met
international competition and secured substantial gains in the difficult
markets of industrial nations and also in the markets of several Asian and
African countries. We are beginning to utilise our natural and industrial
resources to pay for what we need from abroad. However, international
commercial policies continue to inhibit the expansion of export earnings of
developing countries.

Government are aware that transport, shipping and tourism are important
and vital elements in augmenting its resources on invisible account. The
size of our merchant fleet is in the range of 2 million tonnes GRT with
about 7 lakh tonnes on order. The fleet composition is being diversified
taking into account the need for bulk carriage. Steady progress has been
maintained in indigenous shipbuilding and it is hoped that in the course of
the year, work on the second shipyard at Cochin will be commenced.

Various schemes have been started to attract foreign tourists and, in
particular, hotel accommodation of the right type at important tourist
centres is being developed further. Substantial improvements are being
effected in our international airports and other airports in the country.
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The demand for irrigation schemes and power schemes in the country
is large. It is proposed to set up an All India Irrigation Commission to review
the development of irrigation in the country and to report on the best
programme for integrated development of surface and ground water
resources for maximising agricultural production. Though in the last two
decades the availability of power has gone up nearly six-fold, demand
continues to outstrip the generating capacity in some areas of the country.
For better utilisation of the capacity already created, Government are
giving more attention to transmission and distribution schemes and the
regional grids for integrated operation of the power systems in each region.
Inter-regional tie lines are also under construction for utilising surplus
power in one region in a neighbouring deficit region. This will ultimately
result in an all India grid. Rural electrification which is of direct benefit to
the agriculturist for increasing his production, has been given a special
place in the power programme.

The Planning Commission is finalising the Fourth Five Year Plan which
will begin its term next April. Our plans would only be indicative of the
future without any attempt to shape the future to suit our needs and
aspirations, unless they embodied our national will and determination to
progressively bridge the gap between the needs of the people and the
resources in sight. Government are determined to make every effort to
mobilise our own resources of savings, enterprise and managerial ability.
The new prosperity in the rural areas will have to be harnessed to promote
further growth particularly among the smaller farmers and in the relatively
backward regions. While encouraging a greater flow of genuine savings to
sustain larger investment both in the public and the private sectors, the
situation will have to be utilised to strengthen the financial position of
both the Centre and States.

Government are conscious of the important role which our public sector
has to play in the many-sided development of our economy. Consequently,
the raising of the efficiency of this sector is engaging Government's close
attention. The recommendations of the Administrative Reforms Commission
made in their report on ‘Public Sector Undertakings’ have been considered.
Various decisions have been taken to delegate more powers to the
management of these enterprises with the object of improving their
efficiency and profitability. Steps have also been taken to mobilise managerial
resources for these enterprises, including adoption of suitable policies of
personnel and labour matters.

There is considerable uncertainty with regard to external assistance.
The burden of servicing the external debt is mounting and amounts to
514 million dollars this year. The re-scheduling of debt payments of
101 million dollars provided by the Consortium countries and the International
Bank for Reconstruction and Development is, therefore, welcome. While we
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hope that adequate external assistance will be forthcoming, we intend to
pursue a policy of a judicious use of credits from abroad and to reduce
progressively the dependence on foreign aid by increasing self-reliance.

It is a matter of some satisfaction that India’s first atomic power
station at Tarapur, in the State of Maharashtra, is expected to deliver
380 MW of electric power from July 1969. India’s first Uranium Mine and
Mill at Jaduguda (Bihar) have been commissioned and the production of
uranium concentrates has commenced. Work has commenced in Hyderabad
on the setting up of facilities to process these concentrates into finished
fuel elements required for our atomic power programme. Considerable
progress has been made in the field of space research. ‘Rohini’ and
meteorological rockets, which have been completely designed and fabricated
in India, were successfully tested in flight. India has entered the field of
Satellite Communications. The first Indian Commercial Satellite
Communications Earth Station is under construction at Arvi near Poona.
This station is expected to become operational by the end of October 1969.

Government are conscious that the problems of integrated economic
development in the country require political stability. The elections to the
Legislative Assemblies of Punjab, Uttar Pradesh, Bihar, West Bengal and
Nagaland have been conducted by and large in a peaceful and orderly
atmosphere. It is a matter of satisfaction that the Chief Election
Commissioner has found it necessary to order repoll or fresh poll in only
28 polling stations out of over 1,10,000 polling stations in the five States
in which an electorate of nearly 102 million was recently called upon to
cast its vote. However, disquieting reports have been received from certain
areas that sections of citizens were subjected to pressures amounting to
intimidation which prevented them from exercising their franchise. This
matter is receiving Government's attention. Every political party should
endeavour to ensure political stability which is essential for rapid social
and economic development. In the meantime we hope that with the
co-operation of all the political parties, stable governments will be formed
after the elections which have just concluded. As defections from organised
political parties contributed to political instability, a Committee was
appointed to examine this problem in pursuance of a resolution passed by
the Lok Sabha. The Committee has completed its work. Its recommendations
will now be considered by Parliament.

Last year, | referred in my speech to certain disturbing trends in our
national affairs. Parochial, regional, caste and communal movements have
caused tensions and violence in the country. The National Integration Council,
consisting of representatives of the Central and State Governments, leaders
of many opposition parties, and other leaders of public opinion, held a
meeting in Srinagar in June 1968 to consider problems of national integration,
and in particular that of communal tensions. The Council made a number
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of specific recommendations on which action is being taken by the Central
and State Governments. The Criminal and Election Laws (Amendment) Bill,
1968, introduced in pursuance of the recommendations of the Council, is
before Parliament. When enacted, it will greatly strengthen the hands of
the Government in curbing the evils of communalism. However, while legal
and administrative measures are necessary, the fight against these fissiparous
movements has to be carried to the broad masses of our people. The key
to success lies in fostering the concept of Indian Nationalism and secularism
in the minds and hearts of our people.

The country also faces the danger of violence from certain extremist
political groups. The doctrines propounded by these groups are clearly
subversive of our Constitution and the rule of law, and detrimental to
orderly government and progress. There is no place in a democratic society
for groups which seek to change the social and political structure by armed
insurrection.

As the Hon’ble Members are aware, the Machinery for Joint Consultation
and Compulsory Arbitration was set up on a voluntary basis in 1966 with the
object of promoting harmonious relations between Government and their
employees and the redressal of employee’s grievances. Government have
full faith that the Scheme of Joint Consultation and Compulsory Arbitration
is the only answer to the problem of settlement of disputes with its
employees consistent with the imperative need for the maintenance of
discipline in the public services and uninterrupted operation of essential
services. They accordingly propose to give the Scheme a statutory basis in
order to place it on a firmer and sounder footing.

After years of patient deliberations, a formula was evolved last year for
the reorganisation of Assam. A Constitution Amendment Bill for conferring
necessary powers on Parliament to set up an autonomous State within the
State of Assam is already before the House. After Parliament has approved
this amendment and it is ratified by the State Legislature, as required
under Article 368, Government propose to bring forward detailed legislation
to give effect to the scheme.

Travelling beyond the limits of our internal affairs, | should like to refer
briefly to external affairs. Government feel convinced of the essential
soundness of the broad structure and principles of their foreign policy. In
the world today, it is difficult to see any alternative to peaceful co-existence
among all States and peaceful co-operation for the promotion of peace,
economic well-being and stability in the World. Every State must ceaselessly
strive for areas of agreement so that processes of detente can continue
unimpeded even in the midst of difficulties and setbacks that may arise
from time to time.
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There is an all-round strengthening and improvement of India’s relations
with various nations of the world. It is our firm belief that the simulated
distrust and suspicion of India assiduously spread by Pakistan, and the
distorted image of our country which China projects through its ideological
prism, will both succumb to the realities of the situation. Government have
expressed more than once with frankness and sincerity their desire to have
friendliest of relations with both our neighbours consistent with our
sovereignty, territorial integrity and on the basis of absolute non-interference
in each other’s internal affairs.

Government’s stand on Vietnam, which was always based on a realistic
appraisal of the interplay of forces, has stood vindicated. Whatever the
difficulties ahead, there must be firm resolve to overcome them through
negotiations now in progress in Paris. The courageous people of Vietnam
who have suffered so much should be able to fashion their own destiny
without outside interference. The situation in West Asia demands a most
urgent solution of the continuing crisis in that part of the world. There is
not much time to lose in implementing the Security Council Resolution of
November 22, 1967. Government hope that the consultations now in progress
between the USSR, the USA, Britain and France will lead to an early
restoration of peace in the area.

The major aim of our policies remains the strengthening of relations
and the promotion of international co-operation. This has been the purpose
of the visits to foreign countries undertaken by me and the Prime Minister.
| visited Nepal, the Soviet Union, Hungary and Yugoslavia last year. Apart
from visits to Australia, New Zealand, Malaysia and Singapore, the
Prime Minister visited Argentina, Brazil, Chile, Colombo, Guyana, Trinidad
and Tobago, Uruguay and Venezuela. The welcome accorded to me and the
Prime Minister in all these countries testified to the regard in which India
is held by these nations. The Prime Minister addressed the General Assembly
of the United Nations and it is a matter of deep satisfaction that enunciation
in her address of the basic principles of India’s foreign policy evoked a
heartwarming, widespread response. The Prime Minister also attended the
Commonwealth Prime Ministers’ Conference in London. It provided a welcome
opportunity for exchange of views with the large number of Heads of States
and Prime Ministers assembled there.

We have been privileged to receive many Heads of State and
Governments in our midst. Most recently, Their Imperial Majesties the
Shahanshah Aryamehr and Shahbanu of Iran, and the Prime Ministers of
Ceylon*, Bulgaria and New Zealand were in India.

While Government and the entire country ardently desire peace and
are dedicated to promoting peace, we have to be very vigilant in the
matter of defence preparedness. Considerable progress has been made in

* Now known as Sri Lanka.
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re-equipping and modernising our Armed Forces. Our fighting forces are in
a good state of training and their morale is high. Some measures have been
taken to improve the service conditions of our soldiers, sailors and airmen.
Improvements have been effected in their pay scales and in their pensionary
terms and the rates of certain allowances. The need for economy in defence
expenditure has always been kept in view.

The first frigate built in the country, INS Nilgiri, was launched recently.
This is an important landmark in the history of the Indian Navy.

A survey of our internal and external affairs must inevitably include a
reference to the legislative and other business which will come up before
you.

The estimates of receipts and expenditure of the Government of India
for the next financial year 1969-70 will be presented to you for consideration
shortly.

Government propose to bring before Parliament the following legislative
measures during the current session:

(a) Bills to replace the existing Ordinances:
(i) The Limitation (Amendment) Ordinance, 1968.

(ii) The Public Wakfs (Extension of Limitation) Amendment
Ordinance, 1968.

(iii) The Customs (Amendment) Ordinance, 1969.
(iv) The Payment of Bonus (Amendment) Ordinance, 1969.
(b) New Bills:

(i) Bill to provide Statutory Basis for the Machinery of Joint
Consultation and Compulsory Arbitration for Central
Government Employees.

The Indian Council of Agricultural Research Bill, 1969.
The Essential Commodities (Amendment) Bill, 1969.

The Tea (Amendment) Bill, 1969.

The Prevention of Water Pollution Bill, 1969.

The Delhi Motor Vehicles Taxation (Amendment) Bill, 1969.

Bill to extend certain Central Labour Acts to the State of
Jammu & Kashmir.

| should now like to conclude this Address by recalling that this year
we celebrate Gandhiji’s birth centenary. Many ideas, emotions and images
rise to one’s mind and the whole panorama of the history of our country
unfolds itself. We are inheritors of a great heritage. Our country is rich in
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resources. Our people are skilled craftsmen. Our scientists and technologists
are some of the best which any country could boast of. While we can argue
with one another within the limits of reason and rationality about the best
means and methods to be adopted for reconstructing our society, we can
all unite in a purposive effort to build the India of Gandhiji’s dreams and
to endeavour to wipe every tear from every eye. Only thus shall we be able
to serve the common people and fulfil the pledges of the founding fathers
of this great Republic. | wish your labours all success.






SHRI V. V. GIRI
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MEMBERS OF PARLIAMENT,

| welcome you to your labours in a new session of Parliament. | wish
you another year of dedicated work in the service of our country.

This is the first Budget Session of a new decade. Behind us lies the
decade of the sixties. This period has been one of anxiety, of trials and
tribulations and also of achievement. India had to face two wars and two
years of unprecedented drought. All citizens stout-heartedly faced this
period of trial. The wars brought home to us the inescapable necessity for
self-reliance and the drought focussed our energies on augmentation of
agricultural production. Indeed, a new strategy for agricultural development
was implemented during this period and its success has attracted world-
wide attention.

The challenge posed by the industrial recession was also met in a
variety of ways. Many industrial units began diversifying their production.
The search for markets for our goods was intensified.

Taking stock of our record during the period beginning with our
independence and ending with the decade of the sixties, Hon’ble Members
will recognise the range and scope of our country’s achievement in industry
and agriculture, in science and technology, and in education and the arts.

The path of progress tends to be uneven and beset with reverses,
frustrations and hardships. However, our country today is no longer stagnant.
It is in ferment. The aspirations of our people arid their hopes have been
aroused. They are vocal and impatient—conscious of their needs and rights.
Against the background of a highly stratified society, which had invented
the perverse concept of untouchability, we now see the pride and
self-assertion of groups and classes who once were regarded as beyond the
pale.
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There has been an unleashing of a vast amount of human energy and
enthusiasm. Ideas, attitudes and even habits are rapidly changing. And this
transformation is taking place by consent and within the framework of a
political democracy. Government are determined to give to these vast
forces, which have been unleashed by the developments of the last two
decades, a new sense of direction and purpose as well as a realisable goal.

Government are acutely aware of the inequalities in the country which
become glaring when contrasted with the prosperity of some sections of
the community. Consequently, change in the social structure and the removal
of poverty are two aspects of the same question. One cannot be achieved
without the other.

Government are resolved to go forward at a faster pace towards the
achievement of a social order which is just and humane, by taking particular
care of the weaker sections of the community and by ensuring that the
meagre wealth of the nation is augmented by hard and dedicated work. It
is my Government’s unswerving purpose to build, brick by brick, a society
which is democratic and socialist. The task is long and hard and there are
no models to copy. The problems of India require uniquely Indian solutions,
taking into account our way of life, our history and our tradition.

The present economic situation in the country augurs well for the
acceleration of the pace of development. Despite the deficiency of the
monsoon in some parts of the country such as Western Rajasthan, Saurashtra
and Kutch, and the somewhat belated onset of winter rains, it should be
possible to reap an even better harvest than during the past two years.
While the movement of prices has been subject to seasonal fluctuations
and some increase has been noticed in respect of certain commodities, the
price situation is on the whole well under control. The food position is
satisfactory and we have been able to augment our buffer stocks. However,
constant vigilance is necessary to maintain price stability. The balance of
payments has remained satisfactory and we should be able to end the year
with an increase in reserves even after substantial repayments to the
International Monetary Fund. We have also received the first instalment of
the Special Drawing Rights which marks an important advance in the evolution
of a rational international monetary system. Industry in general has registered
satisfactory growth, and the outlook, especially in the engineering field, is
now distinctly more favourable.

The Central and State Governments have further intensified their efforts
to raise agricultural production under the new strategy. The area under
high-yielding varieties has risen from 1.9 million hectares in 1966-67 to
about 9 million hectares in 1968-69. The coverage will be extended further
in 1969-70. For the first time the supply position of fertilizers in the
country is comfortable. We are formulating measures to promote their
increased use. The gathering momentum of the technical transformation of
our agrarian economy is evident in the keen demand for tractors which
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Government are striving to meet through maximum indigenous production
and large scale imports. A big programme for the setting up of agro-service
centres by small entrepreneurs, particularly engineers and technicians, is
proposed to be implemented vigorously with assistance from the banking
sector.

Rural electrification programmes, in conjunction with the exploitation
of ground water resources have an important part to play in stepping up
agricultural production and in dispersing its benefits widely. State Electricity
Boards have been enabled to borrow from the banking system on a bigger
scale in the wake of nationalisation. A significant part of these resources
will be utilised by them for the extension of electricity to rural areas.
Hon'ble Members are also aware that a Rural Electrification Corporation has
been formed to provide funds to the Electricity Boards so that they can
energise a larger number of pump sets for lift irrigation.

The breakthrough in agriculture which is at present limited to irrigated
areas growing high-yielding varieties has to become universal. In the coming
years, Government will concentrate their attention on the problems of the
dry areas. While research on the development of suitable technology for
dry areas will receive high priority, my Government propose to begin with
a few pilot projects in different parts of the country to implement a
package of new practices and to enlarge the programme progressively.

My Government have decided to appoint a National Commission to
survey the problems and policies relating to agriculture. Such a survey was
last made forty years ago. Since then a great many developments have
taken place, both in India and abroad, which render a fresh survey essential.
My Government have also decided to set up a Committee of Enquiry to
make a comprehensive study of the problems of the sugar industry.

Government are deeply conscious of the developing imbalances in the
countryside and the resulting tensions which have regrettably led to violence
in some parts of the country. These are no doubt problems of public order
but they cannot be divorced from their socio-economic setting. An unfair
tenurial system impedes the attainment of a high rate of growth in
agricultural production. Hence, all State Governments have been asked to
accord high priority to land reforms, with special emphasis on security of
tenure, fair rents, strict enforcement of ceilings, distribution of land to the
landless and assured supply of agricultural inputs to small farmers. The
problems which are associated with land reforms are of national importance.
My Government earnestly hope that the State will see the realities of the
situation and take urgent and imaginative remedial measures. The vigorous
implementation of land reforms will also promote the social and economic
advancement of scheduled castes, scheduled tribes and other backward
classes, whose welfare is of special concern to my Government.
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After the set-back in 1966 and 1967, there has been a significant
increase in the tempo of industrial activity. Present indications are that
industrial production will have increased by a little over 7 per cent in 1969.
A particularly heartening feature of the current industrial situation is the
recovery noticed in a large number of industries manufacturing capital
goods and equipment.

Government have formulated a new licensing policy in the light of the
recommendations of the Industrial Licensing Policy Enquiry Committee.
This policy seeks to promote industrial growth while embodying adequate
safeguards against monopolistic trends and the concentration of economic
power. The encouragement of new entrepreneurs, small and medium, is
one of its important features. Government are also keen to encourage the
growth of small-scale industries. The list of industries reserved for the
small-scale sector has therefore been enlarged.

My Government are of the view that there is considerable scope for
large-scale industrial units in the public as well as in the private sectors,
to farm out the production of components to ancillary units. Government’s
licensing and financial policies will seek to encourage coordinated
development of large and small-scale industries. The need to redress regional
imbalances has also received the special attention of the Government in
the last few months. An integrated policy has been evolved to identify
industrially backward areas and give them special incentives for industrial
development.

The policies of financial institutions are being progressively reoriented
towards the promotion of industries in backward areas. While these policies
are designed to accelerate the flow of finance for industrial development
in backward areas, they will succeed only in so far as the requisite
infrastructure is built up imaginatively and speedily. The primary
responsibility in this regard is that of State Governments and it will be the
endeavour of my Government to work in close harmony with them in
promoting balanced regional development.

The revival of industrial production in the current year is reflected in
the increased demand for steel and steel products. While arrangements had
to be made for imports of steel to meet, to an extent, the pressing shortages,
it is our aim to maximise production in existing plants and establish additional
capacity as early as possible.

Government have now decided to take in hand immediately the work
on the second stage of the Bokaro Plant. Indeed it is our objective to
initiate action for the establishment of other steel plants also at suitable
sites so as to ensure the fruition of additional capacity according to a
phased programme. The Fourth Plan, which is now being recast, Will reflect
the current thinking of Government on the possibilities of further expansion
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of steel capacity in the country. An important consequence of these decisions
will be the fuller utilisation of capacity in our heavy engineering units.

Oil exploration is another important element in our strategy for economic
self-reliance. Progress has been maintained in the current year in the
exploration and production of oil. The aggregate production of crude oil
during 1969 was 6.7 million tonnes as against 5.8 million tonnes in the
previous year. A specially significant development has been the extension
of exploration to the offshore areas of the Gulf of Cambay. We expect to
spud the first well in shallow waters shortly and are poised to undertake
the preparatory work to begin exploration in the deep waters of the Gulf
of Cambay. Production has already commenced in the Qil and Natural Gas
Commission’'s offshore joint venture with Iran.

Apart from steel and oil, the production of fertilisers has been given
the highest priority in our Plan. During the current year, two new fertiliser
plants have gone into production, raising the total installed capacity to
1.34 million tonnes of nitrogen. Three more projects—in Durgapur, Cochin
and Madras—with a total capacity of nearly 500,000 tonnes are expected
to be commissioned during 1970. Work on coal-based plants will also
commence shortly. We shall continue to pursue self-sufficiency in this
important field with unabated vigour.

A steady and significant increase in our exports is essential to maintain
the momentum of development. Last year witnessed very gratifying progress
towards external viability. Despite the recent pick up in industrial recovery,
imports have continued to fall, thus affording some evidence of the success
of import substitution. Exports, however, have not done so well in the first
seven months of the current year, for a variety of reasons, external and
internal. My Government have, therefore, undertaken a crash programme
to increase exports as much as possible.

In securing a better equilibrium in our balance of payments, earnings
on invisible account are of very great importance. During the year, certain
progress has been registered. It is gratifying to note that a larger number
of tourists visited India during 1969 compared to 1968, resulting in an
increase in our foreign exchange earnings on this account from Rs. 27 crore
to roughly Rs. 32 crore. Likewise, with the steady increase in our shipping
tonnage, our overseas trade is being carried in a larger measure by Indian
ships whose share is at present between 18 and 20 per cent.

A perceptible increase in the standards of living of our people is also
linked with the vigorous implementation of family planning programmes.
The rising rate of population erodes the gains of development. Our family
planning programme has gained momentum in the last four years. But very
much more needs to be done if the national aim to reduce the current birth
rate of 39 per thousand to 25 per thousand in a decade is to be achieved
on time.
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Increased production and better distribution of wealth and income
generating opportunities for employment should be the parameters of our
economic policy. These priorities will be reflected in the Fourth Plan
document which will shortly be finalised and placed before you. My
Government are aware that unemployment is the most serious problem
facing the economy and an early and effective solution to it must be found.
The increase of 2 per cent in employment in the organised sector after
comparative stagnation in the two preceding years is an encouraging factor.

The selective increase in the level of outlays now envisaged in the
public sector in the Central and State Plans has, among other things,
inspired Government’s desire to enlarge opportunities for employment. At
the same time, special steps have to be taken to impart an employment
bias to development. Programmes with large employment potential will be
identified and given a special impetus. Some steps have already been taken
towards this end. In the current year, the States have been enabled to
earmark larger outlays for programmes such as major and minor irrigation,
and rural electrification which provide employment to a large number of
engineers and technicians. Land reclamation, the renovation of minor
irrigation works, construction of roads linking villages with marketing centres
and similar programmes can make a substantial impact on rural development
and employment.

A large scale rural works programme, pooling together the resources
available under the Plan, will be drawn up and implemented vigorously
within a period of 12 to 18 months. This is a task which calls for much
detailed planning and local initiative at State level. Construction activity
can also contribute to employment among engineers, technicians, skilled
and unskilled workers. My Government therefore propose to direct larger
resources towards programmes such as the bulk acquisition and development
of land for the allotment of house sites, housing for low income groups and
slum clearance, particularly in metropolitan areas where the housing problem
is most acute.

Our technical education programmes have to be reoriented so as to
subserve the needs of employment. The education now imparted in our
polytechnics has to be linked with practical experience in industry. This
involves a fundamental change in education in polytechnics so that theory
can be related to practice and teaching to industrial work. We have
simultaneously to provide greater opportunities to other students also to
gain work experience. The programme of national service for students
studying in the first two years at degree level is now proposed to be
expanded to cover all universities on a selective basis. It is expected that
nearly one lakh students will participate in the scheme. The students will
thus get an opportunity to engage in social service and in the process
acquire a sense of involvement in various national development programmes.
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Greater employment will thus result from investment, which in turn
calls for the mobilisation of larger savings. This will be one of the important
objectives of nationalised banks. With their present bold programme for
branch expansion, they are expected to mobilise deposits on a much larger
scale than hitherto. At the same time, assistance for viable and productive
schemes will flow from the banks in a greater measure to the weaker
sections of society. The spirit underlying the policy of nationalisation is
beginning to inform the activities of the banks which have begun to assist
productive and gainful activities in agriculture, servicing industries and the
retail trade which had so far been grievously neglected. The salutary
processes, which have already been initiated, will be further activated
when legislation regarding the nationalisation of banks is suitably re-enacted
in the light of the recent judgement of the Supreme Court.

I should like, at this stage to refer to Government’s labour policy. It has
always aimed at ameliorating the living and working conditions of labour,
improving their wages and emoluments and assuring them a degree of job
security. In pursuance of this policy, Government have recently decided to
accept the principal recommendations of the Wage Boards on Ports & Docks
and have encouraged the setting up of a bipartite negotiating machinery
for revision of the wage structure in the iron and steel industry. The
National Commission on Labour, whose report the Government have recently
received, has made several recommendations for strengthening the Trade
Union movement and promoting effective collective bargaining. My
Government specially appeal to all sections of organised labour to support
the efforts of Government in stepping up production and productivity.
Without discipline and sustained hard work, the country cannot achieve its
socio-economic goals.

But all these efforts at socio-economic advancement can succeed only
in an environment of peace and harmony, and a firm adherence to democratic
principles. The continuing trend towards violence in the country is, therefore,
a cause of deep concern. The problem transcends political divisions and the
Government seek the co-operation of all political parties, and indeed of all
responsible citizens, in dealing with it.

Of all the manifestations of violence the most disturbing, because it is
destructive of all values of civilised life, is the one between different
religious communities. After the meeting of the National Integration Council
in 1968, there were signs of improvement in communal relations. But then
came the shocking happenings in Ahmedabad, causing national humiliation
and leaving a blot on our honour. Those happenings are a challenge to all
who have faith in secularism and the dignity of the individual, and respect
for human life. We view with particular concern the continuing resort to
violence by certain extremist political groups. At the root of their activities
is a political ideology which exploits social discontent to pursue its disruptive
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aims. While we are anxious to remove genuine causes of social discontent,
violent activities have to be dealt with firmly.

At a critical period in our history, the Princes showed patriotism and
imaginative understanding of the aspirations of the people and made a
major contribution to the smooth and peaceful unification of India under
a democratic regime. | have every hope that in the same way they will
recognise the social imperatives of the present times and, in the wider
interest of the country, once again exhibit a spirit of co-operation and
goodwill. The concept of Rulership, with privy purses and special privileges
unrelated to any current functions and social purposes, is incompatible
with an egalitarian social order. Government have, therefore, decided to
abolish the privy purses and privileges of the Rulers of the former Indian
States, and legislation will be introduced to give effect to this decision. It
is, however, our intention to make certain transitional arrangements so
that the former Rulers may have time to adjust themselves to changed
circumstances.

My Government earnestly hope that the decisions regarding Chandigarh
and part of the Fazilka tehsil will enable the people of the two neighbouring
States to devote their energies to the constructive tasks which lie ahead.
When emotions are aroused, a decision capable of satisfying everyone is
not possible. But it is Government’s belief that the decisions reached have
been just and fair. Government will soon appoint a Commission to go into
other claims by Punjab, Haryana and Himachal Pradesh for the re-adjustment
of their present boundaries and will also consider such modifications as are
necessary in the present arrangements relating to the management of the
Bhakra Project and the construction of the Beas Project.

Our next decennial Census of population will be held early in 1971,
marking the completion of a hundred years of census-taking in the country.
The Indian Census is the largest administrative operation of its kind in the
world and the success of an operation of such intricate nature and magnitude
is possible only through the co-operative effort of the Central and State
Governments, local authorities, and, indeed, of every citizen.

In the sphere of external affairs, we have sought to promote and
further strengthen our friendship with other countries. We continue to
adhere to the pursuit of peace, international understanding and mutually
beneficial co-operation.

The concept of peaceful co-existence has been steadily gaining
acceptance. We feel that the area of peaceful co-existence should steadily
be widened and given a new dimension of friendly co-operation. We believe
that, with the lessening of the rigidities of the military blocs and easing of
tensions between the power blocs, there is now greater acceptance of the
concept of non-alignment and widening of the opportunities to advance the
cause of the freedom, prosperity and stability of nations.



Shri V. V. Giri 179

It is a matter of gratification that our relations with our neighbouring
countries—Ceylon*, Burma®, Nepal, Afghanistan and Iran—have been
developing fruitfully. New vistas of mutual co-operation and understanding
continue to be discovered with these and other countries.

It has been Government’s policy to pay increasing attention to the
development of our bilateral and multilateral economic relations with all
countries. We are paying particular attention to promoting such relations
with the developing countries in general and the countries of the Asian
region in particular. Now that agricultural and industrial development of
India has reached a significant stage, it is possible for our country to make
a contribution to international co-operation. We have, therefore, supported
the setting up of a broad-based regional arrangement through the Council
of Ministers for Asian Economic Co-operation under the ECAFE.

Government earnestly desire the understanding, co-operation and
friendship of the people and Government of Pakistan. We have made various
suggestions and constructive proposals to the Government of Pakistan to
break the present impasse. Unfortunately, there has been no positive
response from Pakistan to the initiatives we have taken. My Government
will persevere in their efforts to promote relations with Pakistan in a co-
operative spirit and on the basis of amity and good neighbourliness.

With China also our aim has been to conduct our relations on the
principles of mutual respect of each other’s sovereignty and territorial
integrity and non-interference in each other’s internal affairs. We expect
China to respect our right to pursue our own domestic affairs and foreign
policy.

My Government are deeply concerned that the conflicts in West Asia
and in Vietnam have remained unresolved. Both these conflicts have an
unsettling effect on the peace and stability of the world. The tensions in
West Asia are reaching a dangerously explosive level. It is necessary for the
U.N. to ensure implementation of the Security Council Resolution of
November 22,1967. In Vietnam, the hostilities still continue. My Government
have consistently advocated the withdrawal of all foreign forces so that the
people of Vietnam are able to fashion their own destiny without any outside
interference.

We have had the privilege of receiving many distinguished Heads of
States and Governments in our midst. During the past year, | visited our
friendly neighbour Ceylon* and the Prime Minister visited Burma®,
Afghanistan, Japan and Indonesia. These visits contributed to the growing
understanding and friendship with these countries.

We are dedicated to the cause of peace but have to be vigilant to
maintain our defence preparedness at a high level. Steady progress has
been made in achieving self-reliance in equipping our defence forces.

*Now known as Sri Lanka.
@ Now known as Myanmar.
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A self-supporting industrial base for defence is being built up in the country.
We are now self-reliant in respect of many important categories of arms
and ammunition. We have also made appreciable progress towards indigenous
production in the vital fields of electronics, aeronautics and construction
of warships.

The estimates of receipts and expenditure of the Government of India
for the next financial year (1970-71) will be presented to you for
consideration shortly.

Government will bring before Parliament a Bill for replacing the recent
Ordinance re-nationalising the 14 banks. A Bill is already pending in the
Rajya Sabha which will replace the Essential Commodities (Amendment)
Continuance Ordinance, 1969. Government also propose to bring forward a
Bill in replacement of the Haryana and Punjab Agricultural University
Ordinance, 1970. Government also intend to bring before Parliament the
following legislative measures during the current session:

A Bill to amend the Press Council Act.

The Prevention of Insults to National Honour Bill, 1970.
The Foreign Assistance (Regulation) Bill, 1970.

The Crop Insurance Bill, 1970.

A Bill to set up a Newspaper Finance Corporation.

A Bill to amend the Untouchability (Offences) Act, 1955.

The National Co-operative Development Corporation (Amendment)
Bill, 1970.

8. A Bill to set up an autonomous statutory corporation for the
management of the four international airports in India.

No o s wN

Members of Parliament, you meet at a moment of great expectations
among our people. May you truly reflect their urges and aspirations, and
may your deliberations and wisdom bring them nearer fulfilment.
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MEMBERS OF PARLIAMENT,

It gives me pleasure to address this Joint Session of the Fifth Parliament
of our Republic and summon you to new endeavours.

The General Election has once again demonstrated that durable political
power in a democracy has only one source—the people. It has proved the
people’s confidence in themselves and their faith in the process of democracy.

Our people have made their choice. They have asserted their sovereignty
through the ballot box. And theirs is a massive mandate for change/peaceful
change that must swiftly and visibly alter the picture of poverty and
alienation in our land.

We have begun this work. But now we have to address ourselves afresh
to evolving perspectives, policies and practices even more closely and
concretely related to the needs of our people and our times.

My Government have been returned to office on the clear pledge that
the central objective of our policy must be the abolition of poverty. To
achieve this, my Government are firmly committed to implementing the
economic and social transformation outlined in the manifesto which has
received such overwhelming support of the electorate.

The Government will soon frame specific policies and programmes arising
out of the mandate of the electorate. A mid term appraisal of the Fourth
Plan will be made. This appraisal will enable us to review and reorient the
plan in order to increase the pace and effective use of investment in the
economy. As part of this exercise, Government will also identify the specific
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directions in which developmental programmes could be further reinforced
in a determined effort to deal with the problem of unemployment. The
Crash Scheme for Rural Employment which is to be implemented from the
commencement of the next financial year will form the nucleus of a
comprehensive programme for the expansion of employment. This programme
will be linked to schemes for raising the productivity of agriculture. The
construction and renovation of minor irrigation sources and the provision of
basic amenities such as drinking water supply and link roads will form part
of this programme. The problem of the educated unemployed will receive
special attention.

My Government are convinced that land reforms are vital for the
promotion of an egalitarian social order and for maximising agricultural
production. In recent months, various issues relating to land reforms have
received special attention of my Government. A Central Land Reforms
Committee under the chairmanship of the Union Minister of Food and
Agriculture has been set up. As a result of the lead provided by the
Government of India, States in which intermediary tenures have not been
completely abolished have taken steps to do so. Further legislation has
been introduced in some States to give security of tenure, to reduce rents
and ceilings and to restrict exemptions.

While recognising that land reforms come within the legislative
competence of the States, my Government will continue to press the State
Governments for further action in promoting a more equitable agrarian
structure. Simultaneously the Government will pursue the objective of
imposing a ceiling on urban property.

Extension of credit facilities for productive purposes to areas and classes
hitherto neglected is one of the important objectives of my Government.
A comprehensive credit guarantee scheme has been launched recently. A
Credit Guarantee Corporation has been set up under the auspices of the
Reserve Bank of India. As from 1st April, 1971, small loans given by
commercial and cooperative bank offices will be eligible for guarantee by
the Corporation to the extent of about 75 per cent of the loans advanced.
The increasing attention paid by the banks to the genuine needs of productive
enterprises, including those of agriculturists whose main resort earlier was
to money-lenders, is one of the striking new developments which have
served to concretise the benefits of nationalisation for the small man.

Government also attach high priority to the extension of electricity to
rural areas and, in particular, to the utilisation of electricity for lift irrigation.
The implementation of rural electrification programmes has been appreciably
accelerated; 2.66 lakh pump sets were energised in the first year of the
Plan and this tempo has been stepped up in the current year. The Rural
Electrification Corporation has begun well with the sanction of schemes of
the value of about Rs. 70 crore. This programme will be pursued with
increasing vigour.
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My Government are keenly aware of the intolerable living conditions of
the urban poor. The cleanliness and improvement of slums and rehabilitation
of slum dwellers will figure prominently in the agenda of economic and
social reforms which my Government have in view and larger resources will
be channelised for this purpose. The Housing and Urban Development Finance
channelised has been set up recently and will become an important agency
for the augmentation of housing facilities in metropolitan centres and urban
areas.

Simultaneously, efforts to improve rural housing conditions will be given
fuller consideration. The aim is to allot building sites to landless workers
on a larger scale, to legislate for the conferment of homestead rights and
to assist in the construction of decent, liveable houses for the rural
population. This will necessarily have to be a joint programme of the State
and Central Governments.

My Government also propose to:—

(a) appoint task forces to remove obstacles that come in the way of
the speedy implementation of investment programmes in the public
and private sectors of our industry and to step up the rate of
industrial production;

(b) extend the new technology in agriculture to dry farming, to new
crops and to new areas which have not been covered so far.
Research and extension programmes for a faster growth in the
output of fibres and oilseeds which are articles of mass
consumption will be intensified;

(c) consult leaders of trade unions and managements in order to
evolve sound industrial relations and to secure increased
productivity consistent with a fair deal for labour. Improvement
in industrial relations is as vital as capital and technology for
increasing output;

(d) accelerate changes in the structure and functioning of
administrative apparatus, expedite decision making, ensure
effective delegation of powers and responsibilities and streamline
financial procedures; and

(e) devote special attention to building up a well-equipped managerial
cadre for the public and private sectors.

The economy recorded growth almost, at the planned rate in 1969-70,
and it is likely to repeat this performance in the current year. A good
harvest for the fourth year in succession is expected, raising the foodgrain
output to 105 million tonnes—5.5 million tonnes more than that of last
year. The wheat revolution is by now an accomplished fact. Our agricultural
scientists have released a number of higher yielding varieties of rice. The
response of farmers to the new technology is limited only by our capacity
to reach them effectively.
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However, the improvement in the food situation will at best be a
reprieve. The results of the new Census will be a grave reminder that the
Family Planning Programme has to be pushed forward with much greater
vigour. This programme can only be fulfilled if it becomes a movement. The
small family must speedily become the accepted social norm. Indeed family
planning should be regarded as a vital element in the gigantic task of social
transformation that lies ahead.

While the general outlook for the economy is hopeful, my Government
are aware that the level of prices in recent months has caused some
concern. The wholesale price index is now approximately 3.4 per cent
higher than the level about a year ago. But it is important to note that
amidst this pressure on prices the foodgrain prices have declined by about
6.5 per cent. The Government have therefore sought to keep the rise in
prices in check by arranging larger imports of commodities in short supply
while taking steps to increase their internal production.

My Government intend to draw up and execute a National plan for the
application of Science and Technology to development. This plan will be
intimately related to and indeed largely derived from our socio-economic
plan. An important feature of such a plan will be the preparation of detailed
programmes in a few high priority areas of national endeavour in which
science and technology play an important part.

The Government have set up an Electronics Commission to ensure
balanced development of the electronics industry. The Commission will
concern itself with research, development and industrial operations in the
field of electronics.

My Government are anxious that rapid economic development should
not lead to the pollution of air, water and soil. There should be rational
management of our natural resources taking care not to upset the ecological
balance in nature.

The persistence of communal tension in some parts of the country and
the occasional flaring up of violence constitute a threat to our secularism
and democracy and to the basic values of civilised life which we cherish.
The Government are determined to overcome this danger. This problem
needs to be treated as national task to ensure national survival.

In the recent past, violence has grown in West Bengal. The murder of
Shri Hemanta Kumar Basu, one of our oldest and most dedicated colleagues
in the freedom movement, and of other political workers has shocked us
all. Nevertheless the conduct and results of the recent elections in West
Bengal clearly indicate a reaffirmation by the people of their faith in
democracy.
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My Government reiterate their unqualified determination to root out
lawlessness and to eliminate the ‘politics’ of murder and assault.
Simultaneously my Government intend to accelerate the programme for
the improvement of Greater Calcutta* with the help of public and private
investment. The Calcutta* Metropolitan Development Authority has begun
its work. The Industrial Reconstruction Corporation is about to be launched.
Other development works are also being undertaken in West Bengal.

The West Bengal Land Reforms (Amendment) Act was passed in July
1970 whereby the Bargadar’s share of the crop was increased and his right
to cultivate land made secure and heritable. A Presidential Act has been
enacted recently to reduce the ceiling and fix it in terms of the family as
a unit.

You are aware that orders for the derecognition of the Rulers of former
Indian States were declared inoperative by a majority judgement of the
Supreme Court. However Government’s resolve to abolish by appropriate
constitutional measures the Privy purses and privileges of Rulers remains
unaltered.

Hope and despair continue to co-exist in the larger world around us.
There has been a relaxation of tensions between Western and Eastern
Europe. We welcome the signing of the agreement between the Federal
Republic of Germany and the Governments of the U.S.S.R. and Poland. But
the situation in South-East Asia and West Asia has worsened.

The situation in Indo-China has deteriorated further. Ever widening
areas are engulfed in war embracing Cambodia and Laos. This is inconsistent
with the interests of peace. We have urged restraint and pressed our view
that the only solution lies in a peaceful and negotiated settlement within
the broad framework of the Geneva Accord. It is our belief that the best
solution will be an international Agreement or Convention, signed by all the
Great Powers and others interested in the region.

There is uneasy truce in West Asia. My Government hope that positive
response would be made to the series of initiatives recently taken by the
U.A.R. showing its earnest desire to implement the Resolution of the Security
Council of November 22, 1967.

We are concerned at the setting up of military bases by outside powers
in the Indian Ocean and the proposed sale of arms to South Africa. As
mentioned in the Lusaka Declaration, we should like the Indian Ocean area
to be a zone of peace, free from military confrontation and the rivalries
of Great Powers.

The attitude of the Government of Pakistan during the recent hijacking
of an Indian Airlines plane and its eventual destruction was deeply resented
by the Government and the people of India. Friendship and understanding
which we seek cannot be achieved by such provocations.

*Now known as Kolkata.
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My Government will steadfastly pursue its policy, of non-alignment. It
will raise its voice whenever peace is threatened, wherever the independence
of sovereign nations is eroded. It stands firmly against colonialism whether
in its old shape or in any new guise.

Your present session will be a short one confined to the transaction of
essential financial and budgetary business. You will be meeting again shortly
to consider further business. A statement of the estimated receipts and
expenditure of the Government of India for the financial year 1971-72 will
be laid before you. Bills will also be introduced for replacing the State of
Himachal Pradesh (Amendment) Ordinance, 1971, and the Labour Provident
Fund Laws (Amendment) Ordinance, 1971. A Bill for continuing the Imports
and Exports (Control) Act, 1947 will also be introduced in the current
session of Parliament.

Honourable Members, the people of India have given their verdict in
unmistakable terms. With that verdict the period of political uncertainty
and of the politics of manoeuvre ends. After the din of the election battle,
we must bend ourselves to the service of our people. We can take pride
that political democracy and parliamentary institutions have grown and
have taken deep roots in the hearts and minds of our people. We must
serve the cause of democracy by respecting the will of the people.

The massive majority given to my Government is only the first step on
the long and difficult road ahead. To achieve victory in the war against
poverty and social injustice requires the sustained and dedicated efforts of
millions of our people. | am confident that Members of Parliament and the
people of India as a whole, will respond, in abundant measure, to the
challenge of our times.
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HoN’BLE MEMBERS OF PARLIAMENT,

The nation has come through a great test. It has shown unity and
courage, compassion and clarity of vision in the face of the external threat.
The world now has a clearer idea of the quality of our people. The life and
liberty of 75 million people were at stake in Bangladesh. While the world
wavered, India gave refuge to ten million fugitives from tyranny, and when
attacked, met aggression stoutly, defended her own freedom and went to
the aid of Bangladesh in defence of human freedom.

Our armed forces fought with valour, ability and a sense of purpose.
The co-ordination among the three services and other para-military forces
was exemplary, as was the spirit of comradeship between officers and
jawans. Many jawans and officers made the supreme sacrifice. Many more
will bear for life the marks of their patriotism. As Supreme Commander of
the Defence Forces | salute them and offer the nation’s sympathy to their
families. | acclaim the spirit of the people of our border areas who showed
calmness and fortitude in the face of danger and the disruption of their
normal lives. We are aware of our responsibility for the welfare and
rehabilitation of those who have been displaced from their homes due to
aggression. Civilians elsewhere also remained united and rose to the occasion.

The guidance of Parliament, the judgement and leadership displayed by
the Government in its political, diplomatic and military policies and decisions,
the effective functioning of the administrative machinery at all levels and
the moral and determination of the people as a whole have contributed to
our success. This has given the country a justifiable sense of confidence
and pride.

When | addressed you last year, | called upon you to give undivided
attention to economic and social transformation.
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We could not have foreseen that a war would be forced upon us. But
every great challenge met, every risk taken for a high cause, every task
well done, generates new capacity and strength. Our unity, strength and
resolve have grown during the year.

We should use these now to enlarge our programmes of social justice
and equality, to forge ahead in our quest for self-reliance, and to pursue
even more actively our basic policy of response to friendship, resistance to
pressure and dedication to national interest and world peace.

In the last twelve months, self-reliance made gains in spite of widespread
floods in the north and east and drought in the Deccan and the influx of
Bangladesh refugees which caused all manners of stress and strain and
brought in its wake staggering administrative and organisational problems.
The defence effort to meet Pakistan’s unprovoked aggression imposed further
burdens on the economy. The peace on our borders is still uneasy and
vigilance cannot be relaxed. With the liberation of Bangladesh we have to
extend help to the new nation in its economic reconstruction. These factors
have led to a re-aligning of our priorities in the short run as well as in the
longer perspective.

Our economy showed resilience in coping with the unexpected strains
of the year. The tempo of growth and development was maintained.
Production of foodgrains rose by more than 8 per cent, reaching a record
level of 108 million tonnes in the agricultural year 1970-71. In the current
year production is expected to be even higher. As a result the Government
has stopped concessional imports of foodgrains. Exports are looking up.
Special measures for the creation of additional employment in rural areas
and for the urban unemployed have made some progress. It is proposed to
intensify these measures. The interim report of the Committee on
Employment has just been received and is being studied. The Planning
Commission has been reconstituted and the plan as a whole re-appraised.

The implementation of land reform measures has gained momentum.
Assam, Bihar, Kerala and West Bengal have made headway in providing
security of tenure and ensuring greater measure of equity in rentals. Assam,
Rajasthan, Tamil Nadu and West Bengal have enacted legislation lowering
the previous ceilings on land holdings. A national policy providing for lower
ceilings on agricultural holdings has been enunciated, based on the
recommendations of the Central Land Reforms Committee. The State
Governments have been advised to amend their laws suitably in the light
of these recommendations.

Programmes for providing water, electricity and credit to farmers have
made headway. Credit from public and co-operative institutions is flowing
into development of irrigation, particularly ground-water resources. The
Rural Electrification Corporation has sanctioned Rs. 106 crore, of which
Rs. 43 crore have been advanced to backward areas on concessional terms.
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Slow progress in the industrial sector, however, has been causing concern.
A number of remedial steps have been taken to promote better utilisation
of capacity and to improve the pace of licensing of new units. Special
attention has been given to the claims of new and medium entrepreneurs.
The lending policies of financial institutions have been specially oriented
in favour of backward areas. The output of the small-scale sector has been
increased significantly through larger allocation of raw materials and liberal
imports.

Government have provided for greater outlays in the public sector,
since such outlays largely govern, the pace of industrial activity in our
economy. Task Forces have been set up in each Ministry to assess progress,
identify shortfalls, and suggest changes to accelerate Plan Schemes. The
Industries (Development and Regulations) Act has been amended to give
additional powers to Government to take over closed industrial units. A
Plan Investment Board will soon be set up to provide a forum for the
scrutiny of major public sector investment proposals through joint discussions.

My Government have been particularly anxious to revive industrial
activity in West Bengal. Progress has been made in implementing a sixteen-
point programme drawn up for this purpose.

In the wake of the recent emergency, | gave a call for a moratorium
on strikes and lockouts to ensure that industrial unrest does not slow down
industrial progress. The Prime Minister has also initiated a dialogue with
the leaders of the trade union movement. | have no doubt that workers will
fully contribute to the maintenance of industrial peace. They may rest
assured that Government will ensure that the gains of increased productivity
are equitably shared.

The tendency on the part of aid giving countries to use their credits as
a lever to influence our policies adds urgency to our attainment of self-
reliance. It is imperative that we should fill agricultural gaps, achieve full
utilisation of installed capacity, avoid strikes and lockouts, and achieve
increased productivity all round. Increased production of steel and fertilisers
in the industrial sector and of commercial crops such as cotton and oilseeds
in the agricultural sector and enhancement of our own technological
competence hold the key to Arthik Swaraj. We should give the highest
priority to efficiency in production and cost competitiveness. Export
promotion and import substitution should be pursued with grim
determination.

Preliminary work is in progress on the new steel plants at Salem,
Visakhapatnam and Vijaynagar. Government have taken a decision to set up
a holding company for steel and associated industries like coking coal, iron,
manganese, etc. to achieve economics of vertical integration and ensure
co-ordinated growth at minimum cost. Efforts to attain self-sufficiency in
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fertilisers are continuing. Two new fertiliser plants have gone into production,
two more are nearing completion. Construction has begun on three plants,
two of them coal-based. Work on a third coal-based plant is expected to
start shortly. Six new projects have been approved—three of them in the
public sector.

The Intensive Cotton District Programme has made progress in thirteen
districts. In addition, a special programme to spread a new high yielding
variety of cotton—hybrid 4 has also been taken up. A beginning has been
made to introduce non-traditional oilseeds such as soyabean and sunflower.
Under a centrally-sponsored scheme, soyabean cultivation will be extended
over 4 lakh hectares by 1973-74. Trial and selection of suitable sunflower
varieties has also been taken up.

The newly constituted National Committee on Science and Technology
has initiated a number of studies on the contribution which indigenous
research and development effort can make to self-reliance in different
areas of our economy.

Simultaneously, with reduced reliance on external assistance, Arthik
Swaraj requires greater mobilisation of domestic resources and stricter
financial discipline all round. Steps are being taken in consultation with
State Governments to bring about reduction in their overdrafts by the close
of the current financial year. Measures need to be devised to tap for
national development part of the additional incomes which are accruing to
the affluent sections of the farming community. Government have appointed
an Expert Committee to examine the problem.

It is a matter for some satisfaction that despite the enormous increase
in the Government's commitments on account of refugee relief and hostilities
with Pakistan, the price situation did not get out of control. However,
Government are not complacent, and will maintain a close watch over
prices and distribution of essential commodities. The public distribution
system will be strengthened and credit policy kept under constant review.

The Mid-Term Appraisal of the Plan has shown that social welfare schemes
tend to be given low priority in the course of implementation. This is being
rectified.

A scheme has been approved to provide Central assistance for house
sites for landless rural workers. This will supplement the measures taken
by State Governments to protect tenants facing eviction by landlords.
Government have also approved a scheme for the improvement of urban
slums. The urban reconstruction and renewal programme for the Calcutta®
Metropolitan area continued with full vigour. In the current year over
Rs. 40 crore are expected to be spent on water supply, transportation,
housing and other developmental activities in this area.

* Now known as Kolkata.
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Eight States have so far favoured Central legislation on ceilings on
urban property. They have been requested to get resolutions passed in their
legislatures under article 252 of the Constitution. In the meantime, as
recommended by the Housing Ministers’ Conference, a study group is
examining certain aspects of implementation.

In spite of the preoccupation with defence and the problem of refugees,
Government proceeded with major reforms in the social structure. One of
the notable events of the year was the abolition of princely privileges and
purses. Parliament gave its approval to amendments to the Constitution to
enable other steps towards the ushering in of a society of equals.

The Government gave effect to the reorganisation of the north-eastern
region. The new States of Manipur, Meghalaya and Tripura and the Union
Territories of Mizoram and Arunachal Pradesh have come into existence.
The nation's good wishes go to the people of these areas. The North-
Eastern Council will be established soon. | hope that the States and the
Union Territories of the North-East will make rapid progress through close
co-ordination of their development efforts.

Elections have just taken place in sixteen States and two Union
Territories. The peaceful manner in which they were held has again
demonstrated the maturity of our people and their enduring faith in
parliamentary democracy. The new Governments which will take office in
different States in accordance with the choice made by our people will
receive the whole-hearted support of my Government in our common task
of eliminating poverty and achieving social justice.

The emergence of Bangladesh under the leadership of Sheikh Mujibur
Rahman is a landmark in the history of our subcontinent, indeed in man’s
search for freedom. We share the happiness of the people of Bangladesh
in their triumph. We are gratified that our armed forces have been able to
return from Bangladesh so speedily. Sheikh Mujibur Rahman and his colleagues
have had a series of discussions with our Governmental leaders on matters
of mutual interest. Our Prime Minister is visiting Dacca for further discussions,
and to convey the greetings of the people of India to the heroic people of
Bangladesh. My Government are giving Bangladesh the fullest possible
co-operation in the enormous task of rehabilitating its uprooted people and
the reconstruction of its economy. We look forward to uninterrupted growth
of co-operation in all fields between our two countries. The similarity in
our ideals and outlook holds a good augury for the growth of such relations.
A strong, peaceful and friendly Bangladesh will add to the strength and
stability of the subcontinent as well as of Asia. We are confident that the
new nation will be enabled to make an effective contribution to the
community of nations.
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We extend a hand of friendship also to the people and Government of
Pakistan. We have taken the initiative in proposing direct talks between our
two countries without any pre-conditions. We hope that Pakistan will accept
the changed situation on the subcontinent and respond to our initiative in
a spirit of goodwill. India has no territorial designs on Pakistan or any other
country. Our unilateral and voluntary declaration of ceasefire on the Western
sector, once the Pakistan forces surrendered in Bangladesh, confirmed this,
if indeed confirmation were necessary.

Our foreign policy encountered, and successfully overcame, complex
challenges in the past year. The correctness of our analysis of the forces
at work on the subcontinent, and the restraint we showed in dealing with
them, have been widely recognised. There has been a strengthening of our
relations with most of our neighbours.

The signing of the Indo-Soviet Treaty of Peace, Friendship and
Co-operation in August last year set the seal on a friendship that has been
tested by time. It is a treaty of peace against war. It is not aimed against
any country.

We welcome the entry, though belated, of the People’s Republic of
China into the United Nations, a step which we had been consistently
advocating. We hope that this will promote peace and stability in Asia and
the world.

There was great disappointment in our country at the lack of sympathy
displayed by the Government of the United States of America towards the
struggle of the people of Bangladesh for their democratic rights and
fundamental freedom. Public opinion in the United States of America has
expressed this sympathy in abundant measure and has been critical of the
policies of the erstwhile military regime of Pakistan. This gives us hope that
our relations with the United States of America, based on mutual respect
and understanding, will not be allowed to deteriorate.

One of the important international developments of the year was the
move of the United States of America and China to rearrange their relations.
We hope that this will lead to a true relaxation of tensions and not to a
sharpening of divisions.

The configuration of world forces is changing rapidly. Relations between
superpowers and between them and other powers, are also undergoing a
change. However, there are certain basic points which have to be borne in
mind by all States, big and small. There should not be any attempt to carve
out spheres of influence by the application of the doctrine of balance of
power in this region or to dictate to countries big or small, regarding their
relationship with other countries. India does not seek leadership or
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domination. Nor will it tolerate domination by any country. We want this
sub-continent and indeed the entire South Asian region and the Indian
Ocean area to be free from power rivalries or domination and to develop
into an area of peace and co-operation rather than one of confrontation.
India would also like to encourage and foster greater regional co-operation,
particularly in the fields of technology, trade and transit, science and
culture, first and foremost between the countries of the sub-continent and
then with other countries of South Asia, South East Asia and West Asia.

My Government welcome the Four-Power Berlin Accord and hope that
the process of detente in Europe will continue, leading to stable agreements
among the countries concerned.

The emergence of Bahrain, Qatar and the United Arab Emirates as free
nations is a welcome development.

My Government deeply regret that the conflicts in West Asia and Vietham
are continuing. My Government hope that attempts to arrive at a peaceful
settlement in both these areas will bear early fruit. The intensified bombing
in Vietnam is not consistent with the desire for peaceful negotiations.

With the steady implementation of the Indo-Ceylon Agreement on
Citizenship and increased economic co-operation, our relations with Ceylon*
have been strengthened. The successful conclusion of a new Trade and
Transit Treaty with Nepal has removed a source of misunderstanding between
the two countries and paved the way towards an era of co-operation to our
mutual benefit.

The sudden demise of His Majesty King Mahendra of Nepal has been a
matter of deep sorrow to us. We extend our good wishes and co-operation
to the new King, and the Government and the people of Nepal. We should
like to assure them of our continuing friendship and co-operation for
strengthening peace, progress and stability in this region.

We have close relations with Bhutan and it was a matter of deep
satisfaction that Bhutan was admitted as a member of the United Nations
in September 1971. Our co-operation with Bhutan has been in keeping with
our earlier assurances and is bound to grow in the interests of both countries
and peoples.

A survey of our internal and external affairs must inevitably include a
reference to the legislative and other business which will come up before
you.

The estimates of receipts and expenditure of the Government of India
for the next financial year 1972-73 will be presented to you for consideration
shortly.

* Now known as Sri Lanka.
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Government will bring before Parliament Bills for replacing the
Contingency Fund of India (Amendment) Ordinance, 1972, the Administrators-
General (Amendment) Ordinance, 1972, the Public Wakfs (Extension of
Limitation) (Delhi Amendment) Ordinance, 1972 and the Indian Copper
Corporation (Taking over of Management) Ordinance, 1972. Government
also intend to bring before Parliament the following legislative measures:

1
2
3
4

The Antiquities and Art Treasures Bill, 1972.
A Bill to establish Hill Areas University in North Eastern Region.
The Untouchability (Offences) Amendment Bill, 1972.

Bill to provide for deterrent punishments for certain types of
economic offences involving contravention of laws regarding
Customs, Central Excise, Gold Control, Income Tax and Wealth
Tax.

(M
(2)
3)
4)

(5) A comprehensive Bill to provide for amendments of Foreign
Exchange Regulation Act.

(6) Bill to nationalise General Insurance Companies.

(7) Bill for the nationalisation of the Coking Coal Mines whose
management was taken over by the Government.

(8) The Air Pollution Control Bill.
(9) The Disturbed Areas (Special Courts) Bills.

Honourable Members, in conclusion, may | remind you that the war
against poverty is no less heroic than military action? This larger struggle
demands hard work and unwavering adherence to the goal. Nothing great
has ever been achieved without consistent endeavour and sacrifice. | call
upon all sections and all parties in our great country to display the same
spirit of unity in construction that they showed in combat. Let the nation
heed the summons to greatness—a greatness not of conventional power but
of the spirit.
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HONOURABLE MEMBERS,

You have assembled to perform the exacting tasks which lie ahead of
you. Not only have you to transact the formal legislative business but also
to take stock of the problems that the nation faces and give guidance to
the Government and the people.

Barely had the country overcome the extraordinary challenges of 1971,
when we were confronted with fresh probelms. The after-effects of the
influx of refugees and the war were aggravated by drought in several parts
of the country. Our hearts go out to all those who have been affected by
drought and in certain other areas by cyclone and floods. Works on a large
scale have been undertaken in all affected areas to provide employment
and relief. Our buffer stock of foodgrains, along with the strengthening of
the public distribution system, enabled the Government to meet the
situation. In 1972, about 10.6 million tonnes of grains were distributed
through the public system.

Inevitably, the drought led to a fall in food production, particularly in
the areas of rain-fed cultivation, and this, in turn, influenced prices, which
have registered a sharp increase since May last year. This has been a matter
of grave concern to my Government. In addition to strengthening the public
distribution system, as mentioned above, an emergency programme was
launched to increase rabi and summer foodgrains production to offset the
loss of kharif output. We expect a good rabi crop this year. None the less,
we must husband all available food resources and avoid waste.

Prices of food articles can be brought under check and the interests of
the common people safeguarded by taking over the surplus of wheat and
rice, by eliminating wholesale traders and by organising distribution of
foodgrains, especially to scarcity areas and the vulnerable sections of the
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population. The wholesale trade in wheat will be taken over from the
coming wheat marketing season. This will be followed by the take-over of
wholesale trade in rice. The success of this programme calls for the whole-
hearted co-operation of surplus as well as deficit States.

The emphasis on credit policy continues to be one of restraint, consistent
with the need to maximise production, meet priorities and attend to hitherto
neglected sectors. The Government’s programme of market borrowings during
the year was designed to absorb the surplus liquidity of the commercial
banking system.

The relatively sluggish rate of growth of industrial production in 1970
and 1971 gave place to an upward trend in 1972. Industrial production
increased by over 7 per cent during the year. It would have been still higher
but for the shortage of power in most parts of the country. Government is
taking short-term and long-term measures to improve the generation,
transmission and distribution of power.

Government has recently clarified its Industrial Licensing Policy of curbing
monopolies and the concentration of economic power, consistent with the
objectives and the priorities of production during the Fifth Five Year Plan.
Several measures which should stimulate investment on a wide front have
been announced. The larger number of applications and approvals for
licenses, capital goods, finance from industrial financing institutions,
registration of companies and capital issues—all indicate a gathering tempo
of industrial activity. Government is also laying emphssis on the active
implementation of industrial licenses already granted and is devising practical
measures to increase the pace of implementation.

Government has devoted attention to the problems of textile and
engineering units which have been lying closed or are facing serious
difficulties due to mismanagement and failure to re-invest surpluses and to
modernise the plants. The management of a number of these units has
been taken over this year in order to revive production and ensure continuous
employment. With the restoration of law and order in West Bengal, industrial
recovery is gaining momentum under a 16-point programme.

In our steady march towards socialism, an increasingly wide segment of
economic activity has been brought under public ownership and management.
This covers a major part of transport and communications, power, coal,
steel, heavy engineering, banking, insurance and important segments of
external and internal trade. As a result of the vigorous steps taken by
Government, a definite improvement was discernible in most public sector
units last year. Ultimately, production and the quality of service to the
people in all these fields depend on the dedication and sense of involvement
of managers and workers. In the changed context, both managers and
workers have to give up the traditional concept of their roles. Management
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has to develop new attitudes and look upon workmen as participants in the
service of the people. Workers should not allow trade union rivalry to
prevent them from fulfilling their historic role of being in the vanguard of
socialist transformation by making our public enterprises successful and
models of service to the people. On its part, Government recognises the
central role of the worker in the economic process will do everything in its
power to ensure that his legitimate rights are protected. | appeal to workers,
particularly in vital industries and sectors, to place the country first and
keep in mind the conditions of the vast multitude of the low paid and the
unemployed.

Government will continue its efforts to bring about a consensus among
trade unions on the critical problems of uninterrupted production, increase
in productivity, wages and participation in management.

Government has been considering methods of improving the performance
of public sector undertakings. Some of these need to be restructured as
holding companies so as to combine entrepreneurial vigour with effective
public accountability. The Steel Authority of India Ltd. has been set up to
reorganise the steel industry on these new lines. Further improvements in
management practices and general administrative procedures are under
examination.

The Approach to the Fifth Five Year Plan has been approved by the
National Development Council. The Approach indicates the effort necessary
to attain the twin objectives of self-reliance and the removal of poverty
within a reasonable period. A number of programmes proposed to be taken
up in the Fifth Plan—the National Programme of Minimum Needs, the
Employment programme, the accent on the development of backward classes
and backward regions and the reorientation of the pattern of production
with emphasis on goods of mass consumption—are designed directly to
attack the problem of poverty. The Approach is based on Government's
considered view that growth and social justice are interlinked. Social justice
needs growth to be meaningful and growth needs social justice to be
sustained and durable. The quality and content of growth are more important
than growth by itself.

The new directions given to the Fifth Plan and the magnitude of its
targets call for major efforts on the part of all sections of our people. We
have to sustain and transfer the unity, morale and confidence, which we
demonstrated in meeting external danger, to the fields of economic and
social transformation of the country. | have no doubt that the people will
respond to this challenge. It will be the privilege of this fifth Parliament
of our Republic to give shape to the Fifth Five Year Plan and make it the
turning point in our advance towards economic independence.
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A number of programmes intended for the benefit of rural masses have
been in operation for the last two to three years—the Small and Marginal
Farmers’ Programme, the programme for Rural Employment, Drought Prone
Areas Programme, provision of house sites to landless labour in rural areas
and the Nutrition Programme. A special programme to provide employment
opportunities for 5 lakh educated persons in the coming year has been
formulated. These schemes for the provision of house sites to landless
labour, creation of rural employment as also provision of water supply and
electricity to rural areas will be further accelerated. The implementation
of land reforms will be expedited.

Simultaneously, a programme of advance action for the Fifth Plan has
been prepared. It is proposed to increase the production of pulses, oilseeds,
sugarcane and cotton, and to accelerate irrigation projects, improve the
working of power stations and hasten the commissioning of those which are
nearing completion. The production of steel and fertilisers is also being
increased.

Realising the significance of education, both for social transformation
and economic growth, Government has decided to take steps, in concert
with State Governments, for programmes of educational reconstruction and
development in the Fifth Five Year Plan.

A Science and Technology plan, which will form an integral part of the
economic plan, is being prepared. This will help us to harness science and
technology in a more purposive way for self-reliance and economic growth.
At the same time, we must take measures to preserve the quality of the
natural environment.

A new Department of Space and a Space Commission have been
constituted to utilise fully the benefits that can accrue to the country as
a result of the peaceful uses of outer space.

Government has been deeply concerned at the recent developments in
Andhra Pradesh. The problem in that State has a long history. We view with
grave anxiety the resort to violence in an attempt to settle this problem.
Such violence is opposed to the basic values we cherish; it has resulted in
the loss of valuable lives and extensive damage to public property. | express
my sympathy, and sorrow for those who have suffered. There is no problem
for which a reasonable solution cannot be found through calm and rational
discussion. Government’s sole consideration is to safeguard the interests of
all sections of our people. | appeal to the people of Andhra Pradesh to
co-operate fully with the Government in finding a peaceful solution.

| now turn to relations with neighbours, near and far. We have desired
the establishment of mutually beneficial and friendly relations with Pakistan.
We signed the Simla Agreement as the first step towards the establishment
of durable peace. The Agreement lays emphasis on bilateralism for the
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solution of differences by peaceful means and excludes outside agencies
and third party involvement. | am glad that India and Pakistan have been
able, through bilateral negotiations, to determine a line of control in Jammu
and Kashmir which is to be respected by both sides. Similarly, both sides
have withdrawn their troops to the international border; in the process,
India has vacated about 5900 sq. miles of Pakistan’s territory. This by itself
is concrete evidence of India’s friendly intentions towards Pakistan.

The prisoners of war of the Western front have been exchanged. It is
hoped that Pakistan will create the necessary conditions which would enable
the three parties to the conflict in the Eastern theatre to hold discussions
for the repatriation of the prisoners of war who surrendered to the joint
command of India and Bangladesh Forces. The Simla Agreement holds promise
not only of improving and normalising relations between India and Pakistan
but also of establishing durable peace in the sub-continent as a whole. This
will enable the countries of the sub-continent to devote their energies and
limited resources to the urgent task of furthering the economic and social
well-being of their peoples.

Our friendship with Bangladesh has taken concrete shape in the historic
Treaty of Friendship, Co-operation and Peace and in Agreements on various
matters of mutual interest. Bangladesh has made remarkable recovery from
the ravages of the liberation struggle. Within a year, Bangladesh has adopted
a Constitution and is about to hold her first General Elections. Seldom has
a nation which has been through so harrowing an ordeal progressed so
rapidly on the road to political stability and economic recovery. We hope
that Bangladesh, which has keen recognised by 95 countries, will take her
rightful place in the United Nations. We share Bangladesh’s concern for her
nationals who are detained in Pakistan and hope that they will soon be
released.

Our friendly relations and close co-operation with Nepal continued to
grow during the year. In April-May 1972, we had the pleasure of receiving
the Prime Minister of Nepal, the Right Honourable Shri Kirti Nidhi Bista, as
our guest. Our Prime Minister paid a visit to Nepal earlier this month and
a useful exchange of views took place during the visit. These visits have
helped to further strengthen the already close, friendly and mutually
beneficial relations between the two countries.

In the death of His Majesty Jigme Dorji Wangchuk, Bhutan lost a great
statesman and India a dear friend. The news of his demise in Nairobi was
received in India with a deep sense of shock and sorrow. We extend our
co-operation to the new King, His Majesty Jigme Singye Wangchuk and are
confident that during his rule existing ties of close friendship between
Bhutan and India will be further strengthened.
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We are happy that the long-delayed peace agreement in Vietnam has
been concluded and that the terrible war that raged for a whole generation,
causing great suffering and hardship to the people, has ended. We hope
that the cease fire will lead to a durable peace which will enable the
people of Vietham to address themselves to the tasks of reconstruction. We
hope also that peace and order will come to the neighbouring States of
Laos and Cambodia.

We have strengthened our ties of friendship, mutual understanding and
co-operation with all countries. It is gratifying that with many of them our
trade has also registered an increase. We value our close ties with the
Soviet Union and will continue to strengthen them.

It is our earnest desire to improve understanding and co-operation with
the United States of America.

The emergence of a new Western Europe, following the entry of the
United Kingdom, Denmark and Ireland into the enlarged European Economic
Community is a major development. It is our hope that this bigger European
Community will look outward rather than inward and pursue a helpful
approach to the problems of the developing countries.

We welcome the positive trends in the international situation which
have created an atmosphere of detente. My Government would like to
normalise relations with China. We view the moves towards reconciliation
between the United States of America and China, Japan and China, and
between North and South Korea as positive steps in favour of the relaxation
of tensions. In Europe, the acceptance by the Federal Republic of Germany
of existing frontiers has led to relaxation of tensions between the Federal
Republic of Germany and German Democratic Republic, in particular, and
other European States in general.

We shared with the Zambian people their shock and anger when Rhodesia
closed its border with Zambia and stopped the transit over Rhodesian soil
of all Zambia’s imports and exports. We have offered to help the Zambian
Government with such assistance as we can give. We regret that because
of the situation created by the Rhodesian action, the Zambian President,
Dr. Kenneth D. Kaunda, could not pay his State visit to India last month.

The expulsion of Asians from Uganda has been a matter of serious
concern to the Government as it has led to the uprooting of several thousands
of people of Indian origin who had made Uganda their home and had
contributed to its development. During my visits to Ethiopia, Tanzania and
Zambia, | found how these actions had embarrassed enlightened opinion in
various countries which are striving for rapid economic development and
racial equality and tolerance. We continue to make common cause with the
people of Africa who are fighting against colonialism, injustice and
oppression. | am happy that our technical and economic co-operation with
African countries is rapidly increasing.
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We regret that there has been no progress towards a solution of the
problem created by Israel’s occupation of Arab territories. Our stand on
this critical issue is based on principles which we have again supported in
the last resolution in the United Nations calling on Israel to vacate these
territories.

Honourable Members, the correctness of our internal and external
policies and the basic vitality of our economy, our institutions and our
people have been proved time and again whenever the country has had to
face grave situations. | am sure that our present difficulties are temporary
and that we shall overcome them and emerge more united and disciplined.
We shall have to work with clarity of vision and unity of purpose to meet
these challenges.

During your present Session, you will be dealing with the Demands for
Grants for the next financial year as well as with legislative business.
Government will bring before Parliament a Bill to replace the Coal Mines
(Taking over of Management) Ordinance, 1973. Government also intends to
bring before Parliament a comprehensive Taxation Laws (Amendment) Bill.
In addition, legislation to regulate foreign contributions and to establish a
Newspaper Finance Corporation for rendering financial assistance to small
and medium newspapers as well as Bills to amend the Election Law, the
Cinematograph Act and the Delhi Development Act will be among the
measures that will be brought before Parliament.

Honourable Members, | summon you to your new endeavours and wish
you well.
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HONOURABLE MEMBERS,

You reassemble at a time of difficulty and trial. The people face many
hardships as a result of high prices, scarcity of essential commodities and
interruptions in production and supply caused by strikes, bundhs and unrest,
which in some parts of the country have taken a violent turn. The
international oil crisis has cast an uneasy shadow on the economy. These
unforeseen events have undoubtedly slowed down the pace of our social
and economic development. In this situation, the people's mood is one of
understandable anxiety. | have deep sympathy with the people, particularly
the poor sections, who have had to suffer.

Seldom has a country faced such gigantic problems in quick succession,
year after year, as we have these last three years. It has been a continuous
testing of the nation’s mettle. The nation has survived these difficulties
and has not allowed them to come in the way of its basic endeavours
towards development. This is no mean achievement and should not be
ignored, even though positive aspects are apt to be overlooked in difficult
times.

There have been a number of welcome developments. One of these is
the manner in which the people of Andhra Pradesh have solved the problem
of intra-regional tensions which only a year ago appeared insurmountable.
I congratulate all sections of the people of that State on the wisdom and
spirit of accommodation which they displayed. The six-point formula which
has been evolved should lead to fuller integration and to the accelerated
development of the backward areas of the State.

Two other hopeful trends are in the economic sphere: the rise in export
earnings and the improvement in the performance of public undertakings.
Until about two years ago, the low rate of growth of our exports was a
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cause for considerable anxiety. However, since 1972-73, there has been a
marked improvement. In that year, our exports increased by 22 per cent.
In the first eight months of 1973-74, despite a variety of constraints,
exports have increased by 20.8 per cent. We are confident that with a
greater national effort, exports can be pushed up substantially.

Only about two years ago, the continuing losses of our public enterprises
were a cause for concern. It is, therefore, a matter of satisfaction that
consequent to a number of measures taken by Government, our Central
public undertakings, taken together, have increased their production and
earned a net profit for the first time in 1972-73. This year the position is
expected to be much better. The utilisation of capacity will generally
increase, the profits of some units are expected to be higher and in others
the losses will be considerably reduced.

The rise in prices and the scarcity of food articles, particularly in
deficit States, is of prime concern to the people and the Government. The
expectation that the good kharif harvest of 1973 would help to stabilise
prices has not materialised. Partly, this is due to the internal inflationary
situation. The provision of work and relief on a hitherto unprecedented
scale to the people of drought affected areas, without jettisoning investment
on Plan programmes and the requirements of defence, has necessitated
increased deficit financing. The situation also reflects the effect of the
international economic crisis on our country. The steps towards detente
between nations in different parts of the globe had raised hopes of a
favourable climate for the speedy progress of developing nations. However
the international economic situation has created new and complex problems.
The international monetary crisis, followed by the steep rise in the prices
of many commodities, has affected poorer countries like India more than
others. The prices of almost all commodities that we have to import have
gone up by two to four times in the past few months, while the prices of
our own exports have risen, if at all, only marginally.

The serious situation created by these developments has been aggravated
by hoarding and speculation by unscrupulous traders and by interruptions
in production and movement caused by lapses on the part of management
and by some misguided sections of organised classes. Stocks are also being
hoarded by producers and affluent consumers. All these sections of our
people must realise that they cannot survive unless the nation as a whole
survives. Resort to violence and bandhs only worsens the situation. The
poor suffer the most. Government will deal firmly with hoarding and with
attempts to interrupt production, movement and distribution.

Supplies to deficit areas and vulnerable sections of society can be
maintained through the public distribution system only if there is adequate
procurement of grains. Appreciating the need to compensate the farmer
for the rise in the cost of production, Government increased procurement
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prices substantially for the current kharif cereals. While the procurement
of rice is satisfactory in many States, it is unfortunate that the procurement
of coarse grains did not gather momentum. The kharif procurement season
has still several months to go. The situation has been studied in detail,
State by State, and Government has indicated the steps to be taken by
State Governments. This year’s experience in procurement and distribution
will be fully considered in taking corrective action for the coming rabi
season. | wish to impress upon the State Governments, with all the
earnestness at my command, the importance of achieving procurement
targets. It has to be realised that the Central Government can distribute
only as much quantity as the State Governments procure and make available
to it. Therefore, all State Governments, whether they be of surplus or
deficit States (which also have surplus areas), should give overriding
importance to this matter and to the checking of hoarding and smuggling.

Judged by world standards, we consume very little oil. Yet the increased
prices of crude oil alone will cast on us an additional burden of rupees
eight hundred crores a year in foreign exchange. This poses an unprecedented
challenge to our economy.

We can understand the anxiety of oil producing countries to conserve
their depleting reserves of crude. We also appreciate their desire to
strengthen and diversify their economies through investments financed by
larger revenues from their exports of oil. We extend our support fully to
them in their efforts to secure a dominant role in the international trade
in oil which has hitherto been controlled by a handful of private oil
companies. We have cordial relations with oil-exporting countries. The
adverse impact of the rise in oil prices on the economies of developing
countries like India is recognised by the friendly countries in Western Asia.
We have to devise ways and means of ensuring that this genuine concern
is adequately reflected in concrete measures. We are in close touch with
oil producing countries and hope that we can find just solutions through
appropriate mutual arrangements.

We have satisfactory reserves of coal and a sizeable potential of hydro-
electric power. We possess the technology for nuclear power generation.
We are hopeful that our efforts at oil exploration will yield results. Given
a little time and the necessary resources, we should be able to develop
these to meet our needs. But the intervening years will be difficult and will
call for the most disciplined effort on our part and understanding from our
friends.

Government is organising a massive effort to develop our indigenous
sources of energy and to maximise our earnings from exports. Efficient and
increased production of our own sources of energy and of export-oriented
industries, utmost economy in the use of oil products and selective restraints
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on domestic consumption of exportable goods are essential for the success
of this effort. | appeal to all section of the people to co-operate fully with
measures that will be taken by Government.

The search for oil, onshore and offshore, will be pursued with vigour.
The exploration which has begun in one offshore area will be intensified.
We have already a joint venture for production of crude oil in Iran. The Qil
and Natural Gas Commission has started exploration in a prospective area
in Iraq and similar ventures elsewhere are under consideration.

Schemes for the generation of power will be given high priority. Special
attention is being paid to improving the working of existing units and the
earlier commissioning of projects which are in an advanced state of
construction.This will add a sizeable quantum of power. In addition, a large
number of projects are to be taken up and completed during the Fifth Five
Year Plan period.The necessary approvals for these projects have been
given and in the case of thermal plants, the coal fields from which coal will
be supplied have been identified and linked up for particular projects. A
co-ordinated development of coal fields transportation and power plants
will be ensured.This massive programme calls for the reorganisation of the
electricity industry.

The key to the success of our efforts in insulating our projected targets
of economic growth from the rise in prices of oil lies in larger production
and transport of coal. Department of Mines and the Railways have to gear
themselves to the task of raising and moving the coal to various centres of
consumption.

The State Governments on their part should ensure that necessary basic
facilities like power and feeder roads are made available. A great
responsibility rests on the managements and the one and a half million
workers of the mines and the Railways. With their co-operation, the
production of coal will be increased in 1974-75 to 90 million tonnes, if not
more, and a steady flow will be maintained to keep the wheels of industry
running smoothly.

In the present situation, the maintenance of production, particularly in
essential sectors, is an obligation we owe to our people. In recent months,
the workers have been experiencing considerable economic difficulties.
Inspite of this, our workers, who have a proud heritage of patriotism, know
very well that the situation can be improved only if the social tasks of
production are viewed in the larger national perspective. Therefore, workers
have to make a supreme effort to increase production and to ensure quick
and uninterrupted movement. This is the only way in which they can
contribute to relieve the shortages faced by the common people.

The Draft Fifth Five Year Plan provides the framework and the programme
to tackle the twin problems of food and fuel. The strategy for agriculture
is based on a combination of the application of new technology and widening
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the base of production. The emphasis is on programmes for command areas
and marginal areas on the one hand and for the small farmers on the other,
so that the very process of increased production ensures wider distribution
region-wise as well as between different sections of the people. The Plan
gives special importance to the development of power, coal, oil and transport
and of industries like fertilizers which are vital for agriculture. In a number
of sectors, a large part of the output levels envisaged in the Plan is based
on the assumption of full and more efficient utilisation of existing capacities.
This is as much a part of the Plan as new investment.

For the first time integrated sub-plans are being prepared within the
overall framework of State Plans for the development of backward areas,
including hill and tribal areas, so that all sections of the people achieve
certain minimum levels of social consumption in elementary education,
rural health, drinking water, provision of home sites, slum clearance, rural
roads and rural electrification. The endeavour will be to integrate the
services under health, family planning, nutrition, education and social welfare
at the field level.

It is a measure of the maturity of our democracy that notwithstanding
the present economic difficulties, a fifth of our population is exercising
franchise this month in elections to State Assemblies. | appeal to all political
parties to ensure peaceful conduct of the elections. We are proud of our
record in this regard, as free and peaceful elections constitute an important
feature of a stable democracy. Successful democracy consists not only of
the freedom to choose but also of a realisation that in spite of differences,
the parties in power and in opposition abide by certain basic rules of
conduct, the more important of which is the avoidance of all forms of
violence and extra-constitutional methods.

Early this month, Gujarat has come under President’s rule. It is the
responsibility of all citizens to help in the establishment of a climate of
self-restraint and co-operative effort so that the peoples’ hardships can be
alleviated.

In the year under review, our foreign policy was pursued with vigour
and registered some notable successes. Relations with our neighbours,
particularly Bangladesh, Bhutan, Nepal and Sri Lanka, as also Burma* and
Afghanistan, saw noticeable improvement in building up a polity of peace,
friendship and mutually beneficial co-operation.

The human problem of the persons stranded in Pakistan, Bangladesh
and India after the conflict of 1971 is on the way to satisfactory resolution
following the historic initiative taken by India and Bangladesh. The three-
way simultaneous repatriation began in September last and is expectd to
be completed before the middle of this year. My Government is prepared
to enter into negotiations with Pakistan to implement the rest of the Simla

*Now known as Myanmar.
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Agreement. We sincerely hope that the Government of Pakistan also desires
this.

We have maintained a constant dialogue with Bangladesh on all issues
of mutual interest. The Governments of both the countries have made
concerted efforts to further strengthen friendly relations and co-operation
in commercial and economic fields.

I am happy to say that the exchange of visits by our Prime Minister and
the Prime Minister of Sri Lanka has resulted in the activation of economic
relations and co-operation between the two countries.The question of the
status of all persons of Indian origin in Sri Lanka has been finally resolved
and considerable progress has been made in finding a solution to other
questions.

The visit of our Prime Minister to Nepal and of the King and Queen of
Nepal to India symbolised the close relations between us, which are based
on mutual trust and commonality of interests. We admire greatly the resolve
of the Government of Nepal to advance the economic and social interest
of its people, a task in which we have been privileged to participate
according to the wishes of the Government of Nepal.

Our friendly relations with Afghanistan are being developed and
strengthened further by mutual co-operation in many fields. Several projects
in which we will be able to participate under our technical and economic
co-operation programme have been identified in Afghanistan.

During my visit to Malaysia in March 1973, | had expressed our support
to the Declaration of November 1971 by Indonesia, Malaysia, Philippines,
Thailand and Singapore that South-East Asia should be a zone of peace and
neutrality. Along with other countries of the region, we have always urged
that the Indian Ocean should be a zone of peace and should be free from
military bases of big powers. This has been emphasised by the General
Assembly of the United Nations and the non-aligned countries who met at
Algiers last year. It is, therefore, a matter of deep concern and
disappointment to us that the United Kingdom and the United States of
America have entered into an agreement for the establishment of a military
base in the island of Diego Garcia in the Indian Ocean. We consider that
the establishment of the military base is against the interests of peace and
we sincerely hope that the wishes of the people of this region and of the
United Nations will prevail in this matter.

We attach the greatest importance to our friendly relations with countries
of West Asia. We are pursuing these in the emerging context of greater
economic exchanges between developing countries. We have concluded
agreements with the Republic of Iraq covering many fields of such
co-operation. The growing friendship between India and Iraq is reflected in
the positive response of Iraq in finding a solution to the problems arising
from the rise in oil prices.
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Our view that no stable peace can be established in West Asia without
the vacation of Israeli aggression from all occupied Arab territories and the
restoration of the rights of the Arab people of Palestine is well-known.
There have recently been some positive developments and we hope that
the West Asia Peace Conference will lead to lasting peace and stability in
this region.

As a result of the high-level visits recently exchanged between Iran and
us, there has been a better understanding of each other’s policies and
many new avenues of mutually beneficial co-operation have been identified.
Government will pursue these vigorously.

Yet another milestone was reached in our relations with the Soviet
Union with the exchange of views and the Agreements that were signed
when we had the pleasure of playing host to General Secretary Brezhnev
in November 1973. The Agreements put the economic relationship between
the two countries on a long-term footing. We are gratified that Indo-Soviet
friendship has progressively attained newer levels of maturity and
co-operation.

In June 1973 our Prime Minister visited Yugoslavia. | paid a visit to
Romania and Czechoslovakia in October 1973. Later in the year, we welcomed
General Secretary Dr. Gustav Husak of Czechoslovakia and an agreement on
economic co-operation was signed with Czechoslovakia. President Tito's
visit last month gave yet another opportunity for a detailed exchange of
views on recent developments affecting non-aligned countries.

There has been a conscious effort on the part of my Government and
that of the United States of America to strengthen relations on the basis
of equality and mutuality of interests. An important result of this is the
agreement on the question of U.S. rupee funds in India.

The conclusion of the Commercial Cooperation Agreement with the
European Economic Community is a significant step and with this our relations
with the enlarged Community have started well. We are confident that
trade and economic co-operation between the Community and India will
grow fast in the coming years.

The views exchanged during the visits of the Prime Ministers of two
sister countries of the Commonwealth—Australia and New Zealand—indicated
the enlightened stand of these leaders on world issues, their commitment
to peace and their increasing interest in the development of India and
other countries of Asia. The visit of our Prime Minister to Canada in June
1973 helped to further strengthen the close ties between the two countries.

Our relations with African countries are close and co-operative. The
Vice-President visited Tanzania recently and participated in the tenth
anniversary of the Revolution in Zanzibar. In line with our well-known
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support for the struggle of the African peoples against colonialism and
racism, we hail the emergence of the new State of Guinea-Bissau.

Close co-operation with other non-alighed countries has been one of
the important aspects of our foreign policy. The Prime Minister attended
the Fourth Summit of non-aligned countries in Algiers in September, 1973.
The Conference demonstrated a large measure of agreement in the political
field and also the resolve of member countries to co-operate with one
another more concretely.

Hon’ble Members, the basis and nature of relationships between the
countries of the world are changing rapidly; so also many concepts which
held sway during the last two decades. Amidst all this, it is a matter for
satisfaction that the basic tenets of our foreign policy since Independence
have been consistently vindicated.

During this session you will consider the demands for grants for the
next financial year and the pending and new legislative business. Government
will bring before Parliament a Bill to amend the Prevention of Food
Adulteration Act to enable more vigorous enforcement. Among other
measures are the Bills for establishing Central Universities at Pondicherry*
and Hyderabad, a Bill to further amend the Ninth Schedule to the Constitution
and a Bill to amend the Agricultural Refinance Corporation Act to enable
it to extend assistance directly to Area Development Corporations.

Hon’ble Members, | summon you to the exacting tasks of 1974. The
formidable challenges that the nation faces can be turned into an opportunity
by determined people. | have no doubt that as the representatives of the
people, you will give the right lead in a spirit of dedication and constructive
co-operation and that the country will overcome the present difficulties
and emerge stronger and more united to advance along the chosen path.

* Now known as Puducherry.






DR. FAKHRUDDIN ALl AHMED







ADDRESS TO PARLIAMENT—17 FEBRUARY 1975

Lok Sabha - Fifth Lok Sabha

Session = First Session of the Year
President of India - Dr. Fakhruddin Ali Ahmed
Vice-President of India - Shri B. D. Jatti

Prime Minister of India — Smt. Indira Gandhi
Speaker, Lok Sabha - Dr. G. S. Dhillon

HONOURABLE MEMBERS,

| welcome you all and summon you to another year of hard work in the
service of the nation.

We begin the year on a confident note, having responded with
determination to the unforeseen and stupendous challenges of the last four
years. In the face of continuing rise in prices, the foremost concern of
Government in 1974 was to impart a measure of stability to the economy.
Government adopted a comprehensive strategy to control inflation and this
was put into operation from July, 1974.

Besides increased mobilisation of resources and economies in non-Plan
expenditure, money supply was restricted through an appropriate monetary
policy. A vigorous drive was launched against economic offences like
smuggling, hoarding and tax evasion and against spurious units indulging in
malpractices in scarce materials. Consumer expenditure was restrained by
limiting dividend incomes and impounding increases in wages and salaries
and a part of additional dearness allowance. Public distribution was
strengthened and arrangements were made for adequate import of foodgrains
and essential raw materials and commodities. The annual plan for 1974-75
was reviewed and outlays on the core sectors were raised to boost
production. Vigorous action was also taken to improve utilisation of capacity
in power plants, rail transport, coal production, steel plants and other
public sector industries.

This concerted action began to yield results towards the end of
September, 1974. Despite an unsatisfactory kharif crop caused by poor
rainfall in many States, prices began to fall and there has been a weakening
of the inflationary forces. The availability of essential goods has generally
improved. The general outlook for the rabi crop is good.
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Production in public enterprises has shown a significant rise in the first
nine months of this financial year. Fourteen per cent more electricity is
being produced by thermal plants and improvement of thirty-four per cent
in the production of power by DVC plants merits special mention. Since
shortage of power still persists in a number of States, high priority is being
given to the completion of power projects. About two million KW of power
capacity is being added in 1974-75 and another three million in the coming
year. Ten million tonnes more coal will be produced this year. Steel production
is going up and public sector engineering industries are doing remarkably
well. More railway wagons are being moved daily.

| congratulate workers, farmers and other sections of the people for
the determination, courage and identity with national purpose shown by
them in supporting the Government’s programme of economic stabilisation.

Government is aware that there is no room for complacency as there
are still sizeable imbalances between supply and demand in several important
sectors of the economy. The international economic situation is also full of
uncertainties.

The monetary and fiscal measures and the action against economic
offences will be continued with vigour. Simultaneously, Government will
intensify measures to remove limitations in the infrastructure and to increase
production in vital sectors. In the international sphere, we shall continue
to work for the evolution of a just and viable economic order in
co-operation with developing countries as well as developed countries which
have shown understanding of our problems.

We have been hit hard by the sudden and large increase in the prices
of oil, food and fertilizers. Articles of common consumption have been
affected and great hardship has been caused to the people. There is a very
heavy draft on foreign exchange. Even a significant increase in our export
earnings—in the first eight months of 1974-75, the increase was
36 per cent—is not adequate to fill the gap. Special efforts and arrangements
are necessary to deal with the problems of oil-importing developing countries.
Some of the oil-exporting countries have helped us in this regard. There
has also been some action at the international level. But these measures
fall short of the needs of the situation. The severe damage caused to the
economies of developing countries has to be recognised and redressed
through purposeful co-operative effort on a global scale. We shall continue
to take appropriate initiatives, in this direction both through bilateral
negotiations and in international forums.

In addition to the emphasis on increased production and use of coal,
we are going ahead with oil exploration on an urgent basis. The recent
discoveries in the offshore Bombay High structure are promising. Government
has decided that this oil field should be developed to the production stage



Dr. Fakhruddin Ali Ahmed 213

with the greatest expedition. It is being planned that the first stage of
production should begin in 1976 and that in another four years, the
production from this area should go up to 10 million tonnes. The future
outlook for production of oil form offshore and onshore areas is reassuring.

There is understandably some anxiety about the Fifth Five Year Plan.
A Plan has a framework and a coherent system of objectives as well as a
detailed programme indicating targets and the availability of resources
necessary for achieving them. The basic framework of the draft Fifth Plan
and its objectives remain unaltered. At the same time, the extraordinary
developments in the economic sphere, both external and internal, call for
adjustments in the sequence and composition of detailed programmes.
Meanwhile, the annual plan for 1975-76 is being prepared giving emphasis
to economic stability and increased investment in crucial sectors—
agricultural production, irrigation, fertilisers, power, steel, coal and oil
exploration. It is also proposed to intensify development programmes
benefiting the less developed regions and the weaker sections of the
community including scheduled castes and scheduled tribes. Programmes
under the Small Farmers Development Agency and those for Marginal Farmer
and Agricultural Labour, drought prone areas and the Command Areas are
being accelerated.

A review of the national effort in 1974 will not be complete without
reference to the major advance that we made in the nuclear field—the
underground experiment of 18th May, 1974. | congratulate our nuclear
scientists and engineers on this signal achievement. We have reaffirmed
our determination to use nuclear energy only for peaceful purposes and our
reasons for undertaking the experiment have been appreciated by most
countries. Government will continue to give a place of importance to
science and technology as instruments of economic advancement.

I am happy that the extensive talks held between the representatives
of the Government of India and the leaders of the State of Jammu and
Kashmir have yielded positive results. Government will shortly make a
statement in this regard. We wish the people of Jammu and Kashmir speedy
progress as an integral part of the nation.

Hon’ble Members, when the nation is straining every nerve to meet
formidable challenges, it is regrettable that some groups have been doing
every thing possible to weaken the will of the people and to sap the
cohesion and unity of purpose, so vital at such times. They claim that their
object is total revolution and elimination of corruption but the actual
result is violence and disruption of political and economic life. Government
is fully conscious of the need for reform in several spheres of national life
and welcomes suggestions. Indeed, our objective is to bring about a
transformation of society and to change the quality of life. It is the essence
of the democratic system that changes are brought about through the
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widest possible discussion and agreement. Mere disruption of the existing
system or institutions, with no better and workable alternative, will only
endanger the stability and progress of our country.

Government is anxious that the Lokpal and Lokayukthas Bill, which has
been before you for some time now, should be considered and finalised
during this year. This will provide the legal framework to deal with corruption
among political executives and in administration. Government will shortly
discuss with the leaders of political parties proposals for changes in the
electoral law. Whatever reforms are introduced should be such as will
command the widest possible public support and consolidate the system of
parliamentary democracy enshrined in our Constitution.

As regards education also, Government has worked out programmes for
reform of the examination system, vocationalisation of secondary education,
regulation of enrolment for higher education and introduction of a system
of non-formal education. Previous experience shows that schemes of
educational reform fail to gather momentum unless they are widely accepted
by State Governments, teachers, parents and students. Meanwhile,
considerable disturbance is caused in the scholastic career of millions of
young people. State Governments have taken steps to implement some of
the programmes of reform. We are anxious that more far-reaching changes
in the educational system are introduced through the widest possible
discussion.

| appeal to all sections of the people to ponder seriously over these
fundamental issues, offer positive and constructive suggestions and criticisms
and co-operate with the Government in working out national solutions. This
is the democratic way. Any other way will lead only to chaos and
disillusionment.

I may now refer to developments in Sikkim. Elections were held there
for the first time in April, 1974. On the unanimous resolution of the elected
Assembly, a new constitutional framework was promulgated by the Chogyal
on the 4th July, 1974. Responding to the expressed wishes of the people
of Sikkim, you approved a Constitution Amendment Bill in September, 1974
incorporating specific provisions for strengthening Indo-Sikkim relationship,
including the representation of Sikkim in our Parliament. We congratulate
the People of Sikkim on the progressive realisation of their democratic
aspirations.

In our relations with the outside world, we have naturally continued to
attach special importance to the consolidation of friendly relations with
our neighbours.

In December, 1974, we had the privilege of welcoming the King of
Bhutan. The visit served to consolidate further the traditional warm
friendship between India and Bhutan.
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An event of significance in our close relations with Bangladesh was the
conclusion of an Agreement, during the visit of Bangabandhu Sheikh Mujibur
Rahman in May last, settling the land boundary questions which had remained
unresolved for nearly a generation. | feel confident that the two countries
will resolve any issue which may arise in the same spirit of understanding
and co-operation.

There has been increasing co-operation with Afghanistan in the political
and economic fields. We look forward to the visit of President Daoud next
month.

During the recent visit of the Prime Minister of Nepal, there was a
detailed exchange of views on various aspects of Indo-Nepal relations. It
was recognised that it was in the interests of both India and Nepal to do
their utmost to strengthen bilateral relations keeping in view, at all times,
the principles of reciprocity and mutual benefit.

I am particularly gratified that the cordial relations between Sri Lanka
and India were further strengthened by the amicable settlement of the
long outstanding questions of Kachhativu and the maritime boundary in the
waters of the Palk Bay as well as the status of persons of Indian origin in
Sri Lanka.

The exchange of visits between the Prime Ministers of Maldives and
India strengthened the friendly relations between the two countries.

The visit of the Prime Minister of Mauritius, Sir Seewoosagur Ramgoolam,
helped to further strengthen our close ties with that country.

The goodwill visit of President Ne Win of Burma* in April, 1974
consolidated our mutual co-operation and understanding on bilateral and
international questions.

Several steps were taken towards normalising relations with Pakistan.
Progress has been slow but not discouraging. Agreements have been worked
out for the resumption of postal services, telecommunication links, travel
facilities and trade between the two countries. We hope that the healthy
trend towards settling differences bilaterally and through peaceful means
will gather momentum and that Pakistan will realise the futility of rearming
itself by procuring arms from various sources, as this will hinder reconciliation
and the establishment of durable peace on the subcontinent.

A continental shelf boundary Agreement was concluded with Indonesia.
We were honoured to receive the King and Queen of Malaysia in December,
1974. Their visit served to underscore the friendship and understanding
between our two countries.

*Now known as Myanmar.
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There is a marked increase in the tempo of our political and economic
relations with the countries of East Asia. With Japan, our relations remain
friendly and our trade ties are growing.

As you are aware, Government is taking steps to establish formal contacts
and more direct relations with the Provisional Revolutionary Government of
South Vietnam.

Our traditional ties with the Arab World have continued to be marked
by solidarity and close co-operation. We have had exchange of visits at the
highest level with a number of Arab countries such as Iraq, Sudan, the Arab
Republic of Egypt and the United Arab Emirates, during which we have had
discussions on our common policies and have entered into a number of
agreements in the economic and technical fields. The situation in West Asia
is a cause for grave anxiety. Lasting peace in West Asia will not be achieved
until justice is assured to Palestinians and Arab territories seized by
aggression are vacated. We welcome the presence of the Palestine Liberation
Organisation in the United Nations.

Our Prime Minister’s visit to Iran and the visit of the Shahanshah of Iran
to India contributed to the strengthening of relations between the two
countries. We have agreed on a number of long term projects which should
bring our countries closer in economic and other fields.

An event of great significance to the cause of liberty and freedom in
the world was the change in the Government in Portugal. An Agreement has
been entered into for resumption of diplomatic relations between India and
Portugal. We welcome the opening of a new chapter of friendship and
co-operation with that country.

In the progress of the African peoples towards independence, a new
era has dawned. Some of the Portuguese colonial territories are on the
threshold of independence, in others the process has begun. Apparently,
these events are having an impact on the illegal regime in Rhodesia; we
have no doubt that in Zimbabwe too a settlement will be reached for the
establishment of majority rule and the end of discrimination. South Africa
cannot remain unaffected and we sincerely hope that the logic of these
events and the inevitability of the outcome will be clear to this last bastion
of colonialism and racialism and that there will be an end to the suppression
of human liberty and other forms of persecution which have earned them
the censure of the civilised world.

The visits of Dr. Kenneth Kaunda, President of Zambia and Mr. Kawawa,
Vice-President of Tanzania further strengthened economic and technical
co-operation between India and these countries.

We wish to strengthen our ties with the developing countries of Asia,
Africa and Latin America through economic and technical co-operation. We
have developed expertise in a number of fields and have a large reserve
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of trained and experienced manpower and thus have the capacity to respond
to the requests of friendly developing countries for co-operation in economic
development. Similarly, many of these countries can help us in several
ways. A positive aspect of the oil situation is the enormous possibilities it
has opened up for mutual co-operation between developing countries.

We greatly appreciate the support given by the USSR to our policy of
non-alignment and friendship among all nations and to the initiatives taken
by us to expedite the process of normalisation on the subcontinent.
Indo-Soviet co-operation is growing in all fields.

During 1974, we had the privilege of receiving the Prime Ministers of
Bulgaria, Czechoslovakia, the GDR and Hungary. The exchange of views
with these leaders has deepened our mutual understanding.

India and Yugoslavia have continued their close co-operation in the
Non-aligned Movement and at the United Nations and other international
forums.

During the visit of Dr. Henry Kissinger to India in October, 1974, there
was expression of mutual desire for better understanding and a mature
relationship between India and the United States of America. An Indo-US
joint Commission, which will provide an institutional framework for
co-operation, was formed. We hope that the United States will continue to
support the trend towards normalisation on the subcontinent and will not
take any step, which may adversely affect it.

The European Economic Community is taking a progressively more liberal
attitude towards the problems of development. Over a third of India’s
trade is with the countries of the Community and we look forward to
increasing co-operation with them.

Relations with Australia and New Zealand have remained close and
cordial based on a growing understanding of Asian questions. Both these
countries have shared the concern of the littoral States regarding the need
to maintain the Indian Ocean as a Zone of peace, a matter to which we
attach very great importance.

We are convinced that the crisis in the international economic order
and the enormous problems facing developing countries can be resolved
only if there is peace and absence of tension throughout the world.

Hon’ble Members, during this Session you have to consider the Statement
of Receipts and Expenditure and the Demands for Grants for the coming
financial year, which is crucial from the point of view of further stabilising
the economy and giving it a firm direction. Of the new legislative measures
that will be presented to you, the most important one deals with the
imposition of ceiling on urban land. You have as many as 34 Bills pending
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before you in various stages. Some of these are of far-reaching importance.
You have a full and strenuous programme ahead of you. | appeal to one and
all not to fritter away national energies on acrimonious controversies and
agitations but to give a constructive and confident lead to the people of
India, who have a proven capacity to overcome challenges.

I wish you success in your endeavours.
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HONOURABLE MEMBERS,

It gives me great pleasure to welcome you all and particularly to have
in our midst the representatives of Sikkim, which became the 22nd State
of the Indian Union in May, 1975. It will be the endeavour of Government
to ensure speedy development of this neglected hill State.

Last year, while noting the positive trends in the economy arising out
of the firm measures taken by Government, | drew attention to the efforts
of some groups to disrupt the existing system and institutions and the
danger this posed to the stability and progress of our country. | appealed
to them to follow the path of discussion to bring about changes and welcomed
suggestions for reform. It is most unfortunate that this appeal was not
heeded. Groups and elements of widely differing persuasions joined together
to paralyse the country's economic and political life. They clutched at
every opportunity to create confusion in the minds of the people and to
foment chaos and disorder. Their activities seriously threatened internal
security. They were directed towards undermining Government’s vigorous
efforts to curb economic offences, increase production and ensure the
smooth and speedy movement of goods in order to stem the rising tide of
inflation, stabilise the economy and bring relief to the people. The nation’s
interests demanded firm and decisive action.

The declaration of emergency on June 25, 1975, the 20-Point Economic
Programme launched on July 1, 1975 and the steps taken to tone up
efficiency in all spheres of national life have had a dramatic effect on the
health of the nation. Diffidence and apathy have given place to confidence
that we can face our problems successfully if we are disciplined and united,
and do not allow our energies to be frittered away. Our people have given
overwhelming support to the steps taken by the Government and have
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welcomed the change in the atmosphere in the country. Strengthened by
this, decisive action has been taken by Government on a wide front. Inflation
has been checked. The overall price level has come down by 10 per cent
when compared to the peak level reached in September, 1974, the fall in
the price level of food articles being nearly 20 per cent. Stringent action
has been taken against economic offences. Shortage of coal, power,
intermediate goods like steel and cement and the dislocation and inefficient
working of the transport system had severely strained the economy during
1973 and early 1974. This year production has increased and performance
improved significantly in all these sectors. With the co-operation of workers,
industrial peace has been maintained, save in a few isolated cases. Several
distortions and imbalances that had developed in the economy have been
corrected. As a result of this, the privileges enjoyed by some groups have
been reduced. But it should be remembered that no single group can
further its interests in isolation. The interests of each group are dependent
on the soundness of the economy as a whole.

New vigour has been imparted to the implementation of programmes
for the uplift of the poor. Rapid progress is being made in allotment of
house sites to the landless, implementation of land reforms, increasing
agricultural wages and giving relief from debts.

The problem of poverty cannot be solved in a short time. We can make
a dent in it only through sustained hard work and discipline in all walks of
life. The new spirit that has been generated over the last few months
should therefore be maintained unimpaired.

The 20-Point Economic Programme will continue to be implemented
with zeal. Government invites the full co-operation of the people as it is
a peoples’ programme and cannot be implemented by official agencies
alone.

We have a record kharif crop this year. The maximum quantity of grain
will be procured so that farmers will not have to sell below the procurement
price and in order to have sufficient stocks to meet any unforeseen
eventuality.

We aim to extend irrigation to five million more hectares before 1979.
Disputes between States have delayed a number of projects. Government
will try to get acceptance of the concept of water as a national asset to
be utilised to the best advantage of all the people. A National Water
Resources Council with adequate powers to prepare master plans for river
basins will be constituted. Meanwhile, efforts have been intensified to
settle as many disputes as possible by bringing the concerned States together.
As a result, agreements have been reached regarding some projects in the
Narmada basin, the Rajghat project on the Betwa river and the Kadana
project on the Mahi river. The recent agreement amongst five States on the
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utilisation of a major portion of the waters of the Godavari River is a
landmark in the settlement of inter-State water dispute by negotiations.
The Godavari basin covers a tenth of the area of the country and the
agreement will enable the construction of projects to irrigate five million
hectares of land.

The outlay on the annual plan this year is 25 per cent higher than last
year's. This will be further increased next year with emphasis on priority
sectors so that the impulses of growth are quickened. Simultaneously, steps
will be taken to ensure the modernisation of industries like textiles and
sugar, which are engaged in the production of mass consumption goods and
have been suffering from obsolescence and sickness.

Industrial licensing policies and procedures have been under review.
Controls which are no longer relevant will be removed to increase production
in priority areas and widen the entrepreneurial base, consistent with the
objective of curbing the concentration of economic power.

International economic events of the last three years have imposed
severe strain on our balance of payments. A big increase in exports is
essential to achieve a self-reliant economy. Several measures have recently
been initiated to promote exports. Special steps will be taken, with the
assistance of State Governments, to increase exports of handlooms and
handicrafts. A review of policies and procedures is being made so as to
remove constraints and obstructions.

Measures to improve administrative efficiency will continue and will be
expanded. Our administrative procedures and attitudes have remained largely
unchanged, specially in the field of financial administration which affects
the working of all wings of Government. Government has decided upon a
comprehensive scheme of reform of financial administration, which will be
put through this year. The maintenance of accounts of the Union will be
departmentalised and separated from Audit Rules and procedures for payment
of salaries and pensions, maintenance of provident fund accounts, remittance
and withdrawal of moneys, and for sanction of expenditure will be simplified
and modernised. Methods of evaluation of performance will have to be
changed in order to make the administration at every level result-oriented
and accountable.

A major achievement in the field of health is the eradication of small
pox. Strict vigil is being kept against the recurrence of this scourge. The
campaign against other communicable diseases is being intensified.

We are aiming to reduce the birth rate to 30 per thousand in the next
three years. To achieve this, the family planning programme will have to
become a mass movement. New schemes of incentives and disincentives
are being evolved to increase the acceptance of a small family.
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Along with other countries, we observed 1975 as International Women’s
Year. The problems faced by women in a number of areas have been
studied in detail. The Ordinance guaranteeing to women equal remuneration
for equal work will come before you this session. A National Plan for
Women is being prepared, the implementaion of which will help to remove
some disabilities from which they suffer.

| congratulate our space scientists and engineers on the construction of
our first Satellite, Aryabhata. The successful working of the Satellite
Instructional Television Experiment is a landmark in the practical application
of science and technology for the benefit of the rural population. This
Experiment will help us decide on the use of television as a means of mass
communication in rural areas.

The importance of developing new sources of energy has been recognised
and work is being intensified in a number of areas. Biogas plants and the
utilisation of solar enrgy are being given high priority.

| shall now deal with our relations with other countries.

We remain firm in our conviction that normal and friendly relations
between all the countries of the subcontinent are essential for the progress
of their peoples.

Recent events in Bangladesh have caused us anguish and concern. We
were shocked and grieved by the brutal assassination of Sheikh Mujibur
Rahman, the members of his family and his associates. Nevertheless, we
have treated developments in Bangladesh entirely as an internal affair of
that country. We are therefore distressed by the false propaganda that is
being carried on in some quarters. In recent talks between representatives
of the two countries, we have reaffirmed our desire for a peaceful border
and a stable, strong and independent Bangladesh in which the interest and
welfare of all sections of its people are safeguarded. Bangladesh emphasised
its desire to continue the policy and ensuring equal rights to all its people,
irrespective of caste, creed and religion.

| regret that the progress of implementation of the Simla Agreement
has been slow because of disappointing response from Pakistan, which has
continued a campaign of misrepresentation of India.

Our traditional bonds of friendship with Bhutan are growing. The
programme of economic co-operation has taken a giant stride with the
starting of work on the Chukha hydro-electric project.

Relations with our friendly neighbour, Nepal, were further strengthened
by the visit to India of their Majesties the King and Queen in 1975. As a
result of the discussions held during the visit, there is better appreciation
of the mutual advantages of a joint approach to the utilisation of waters
of the rivers flowing into India from Nepal.
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With Sri Lanka we have strengthened the tradition of informal and
mutually beneficial exchanges and collaboration on matters of common
interest. We have improved our economic, cultural and scientific links with
Burma*.

We have sought to strengthen our relations with our neighbours in
South-East Asia as well as with Japan and other countries of East Asia. We
rejoiced at the ending of the prolonged hostilities in Indo-China and have
welcomed the negotiations leading to the reunification of the two Zones of
Vietnam. We believe that a reunited Vietnam and stable and economically
strong Cambodia and Laos will constitute forces for peace and stability in
South-East Asia. | visited Indonesia in March, 1975, where | found a growing
awareness of the possibilities and mutual advantages of increased economic,
industrial and technological co-operation between Indonesia and India.

We have close and friendly ties with Afghanistan, based on historical
and cultural affinity and on similarity of approach to current problems. We
are gratified that programmes of technical and economic co-operation are
making good progress.

Our understanding and mutually beneficial exchanges with Iran have
grown and become more varied. An important landmark in this process has
been the signing of agreements for the development of the Kudremukh Iron
Ore Project.

Economic, commercial and cultural contacts with the Arab countries
continued to make progress. My visit to the Arab Republic of Egypt and the
Sudan gave me deeper insight into the problems of West Asia. Government
reaffirms its belief that lasting peace in West Asia will not be achieved
until Arab territories seized by force are speedily vacated and the legitimate
rights of the Palestinian people restored.

We greet Mozambique, Angola, Cape Verde, Sao Tome and Principe on
their achievement of independence from centuries of Portuguese colonialism.
We also welcome the emergence to independence of Comoros, Surinam and
Papua New Guinea.

We cannot but condemn armed intervention by South Africa in the
internal affairs of Angola. India has steadfastly supported the organisation
of African unity and will join with Africa in all measures to end apartheid,
to liberate Namibia and to end racist minority rule in Zimbabwe and South
Africa.

India’s relations with the Soviet Union and countries in Eastern Europe
are characterised by a spirit of warm friendship, understanding and mutually
beneficial co-operation in a widening variety of fields. These countries
have consistently supported India on all issues of vital concern. In the last
few months, a number of high level visits have been exchanged and
| visited Hungary and Yugoslavia.

*Now known as Myanmar.
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In Europe, the successful conclusion of the conference on Security and
Co-operation marks an important step in the consolidation of peace. This
spirit of detente should extend to other parts of the world where conflict
and tension persist. Our economic co-operation as well as relations in the
fields of trade and science and technology with the E.E.C. and other countries
of Western Europe has continued to expand.

We desire a mature and constructive relationship with the United States
of America. A serious effort should be made to understand each other with
a view to strengthening peace, stability and co-operation.

The next conference of Heads of State and Government of non-aligned
countries will be held in Sri Lanka in August this year. We are glad that the
validity of non-alignment has come to be recognised more widely. At the
same time attempts are being made to weaken and dilute the non-aligned
movement. We shall continue to strive to preserve the fundamental principles
of non-alignment and the solidarity and effectiveness of non-aligned
countries.

The most striking feature of the world economy is dominance by a
small number of rich countries. The developing poor countries bear the
brunt of the burden. As each year passes, the problems of these countries
become more acute. This trend must be reversed urgently and steps taken
to establish a new world economic order. The consensus reached at the
seventh special session of the United Nations General Assembly marks the
beginning of a dialogue. In the Paris Conference on International Economic
Co-operation, we contributed constructively in an effort to evolve equitable
solutions to the problems of energy, the pricing of raw materials and
industrial products and of the economic development of poor countries. We
hope that concrete agreements for action will be reached in relevant
international forums as early as possible.

Hon’ble Members, in view of the uncertainties of the international
situation, especially on our subcontinent and the neighbourhood, the
continuing challenge of forces of disruption at home and the need to
accelerate our social and economic programmes, the nation should remain
vigilant and disciplined. There must be constant effort to improve
performance and bring about changes and reforms in every sphere of national
life.

Before concluding, | should like to refer to the unprecedented tragedy
in Chasnala Colliery, which has plunged the whole nation in deep sorrow.
The work on clearing the mine of the flooded water is in progress. Several
friendly countries and a number of organisations within the country have
come forward to assist us in this operation. Government will spare no
efforts to mitigate the sufferings of the affected families and to improve
conditions of safety for workers.
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Your present session will be a short one, but the agenda is heavy. In
addition to pending business from the last session and the conversion of
Ordinances into Acts of Parliament, you have to consider the Bill on urban
land, which will be introduced during the session. There is not a minute to
waste. | am sure you will provide the clear, bold and firm lead which the
people expect. | summon you to your labours and wish you all success.

Jai Hind.






SHRI B. D. JATTI
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HONOURABLE MEMBERS,

| extend my felicitations to the members of the new Lok Sabha and
welcome you all to the joint session of the Sixth Parliament.

On this occasion when we miss his benign and familiar presence my
thoughts go to our late President Shri Fakhruddin Ali Ahmed in whom we
have lost an elder statesman, a wise counsellor, an experienced leader, and
a perfect gentleman. We mourn his loss today and convey our sincere and
heart-felt condolences to Begum Abida Ahmed.

The General Election just concluded has effectively and decisively
demonstrated the power of the people, the vitality of the democratic
process in India and the deep root that it has taken. The people have given
a clear verdict in favour of individual freedom, democracy and the rule of
law and against executive arbitrariness, the emergence of a personality
cult and extra-constitutional centres of power. The election marks an
important milestone in the evolution of our democratic polity into a healthy
two-party system.

My Government pledges itself to fulfil in every way the mandate given
to it by the people. In doing so, it will not take the people for granted or
assume that they know nothing and that the government alone knows all
answers and solutions. The traumatic experience of the last two years
during which many atrocities were committed on the people and they had
to undergo untold sufferings and some have even died, has brought home
the relevance of this.

*Shri B.D. Jatti, Vice President—acting as President of India.
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Hon’ble Members, the new Government has taken charge only three
days ago. It has not had the time to work out the details of the various
measures it intends to adopt. This will be done in due course during the
year and placed before you. Nevertheless, there are some urgent tasks to
be attended to and the Government will take them in hand immediately.

The most urgent task is to remove the remaining curbs on the
fundamental freedoms and civil rights of the people, to restore the rule of
law and the right of free expression to the Press. The external emergency
proclaimed in 1971 has been revoked by me yesterday. The Government
will also take the following measures:

(i) Having regard to the gross abuse to which the Maintenance of
Internal Security Act has been put during the last two years, a
thorough review of the Act will be undertaken with a view to
repealing it and examining whether the existing laws need further
strengthening to deal with economic offences and security of the
country without denying the right of approach to courts.

(i) Legislation will be introduced to ensure that no political or social
organisation is banned except on adequate grounds and after an
independent judicial enquiry.

(iii) The Prevention of Publication of Objectionable Matters Act will
be repealed. Immunity which the Press enjoyed in reporting the
proceedings of legislatures will be restored.

(iv) The amendment to the Representation of Peoples Act which
redefined corrupt practices and afforded protection to electoral
offences by certain individuals by placing them beyond the scrutiny
of the courts, will be repealed.

During the course of the year, a comprehensive measure will be placed
before you to amend the Constitution to restore balance between the
people and Parliament, Parliament and the Judiciary, the Judiciary and the
Executive, the States and the Centre, the citizen and the Government, that
the founding fathers of our Constitution had worked out. This will include
provisions to amend Article 352 to prevent the abuse of the power to
declare emergency and of the relevant Articles to ensure that President's
Rule is imposed strictly in accordance with the objectives mentioned in the
Constitution and not for extraneous purposes.

One of the very serious developments in the recent past was the erosion
of the freedom and impartiality of the media of publicity and information.
My Government will take steps to restore to the media their due place in
a democracy. Steps will also be taken to ensure that All India Radio,
Doordarshan, Films Division and other Government media function in a fair
and objective manner.
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Nothing has roused public anger and resentment so much as the manner
in which the family planning programme was implemented last year in
several parts of the country. This has caused a major set-back to the
programme which is vital for the welfare of the nation. Family planning will
be pursued vigorously as a wholly voluntary programme and as an integral
part of a comprehensive policy covering education, health, maternity and
child-care, family welfare, women’s rights and nutrition.

In the economic sphere, the Goverment is pledged to the removal of
destitution within a definite time-frame of 10 years. Relative neglect of the
rural sector has created a dangerous imbalance in the economy leading to
migration of people from rural areas to urban centres. The farmer has been
denied reasonable and fair price for his products. Allocations for agriculture
and related developments have been grossly inadequate and the need to
improve conditions in the villages has received scarce attention. More than
a lakh of villages do not even have the most elementary facilities for
drinking water. My Government will follow an employment-oriented strategy
in which primacy will be given to the development of agriculture, agro-
industries, small and cottage industries especially in rural areas. High priority
will also be given to the provisions of minimum needs in rural areas and
to integrated rural development. To the extent possible at this point of
time, the Fifth Five Year Plan will be reviewed. The planning process will
be revitalised and work on the Sixth Five Year Plan will be taken up without
delay. My Government will announce at the time of the presentation of the
final budget later this year the details of the economic programme that is
proposed to be followed.

| now come to external relations. My Government will honour all the
commitments made by the previous Government. It stands for friendship
with all our neighbours and other nations of the world on the basis of
equality and reciprocity and will follow a path of genuine non-alignment.
I am glad to say that my Government will be hosting a meeting of the
Non-aligned Co-ordinating Bureau early next month. My Government will
also give very special attention to the strengthening of ties and economic
and technical co-operation with all developing nations.

Hon’ble Members, your present session will be a short one in which you
will have to attend to urgent financial business— the Supplementary Demands
of the Union and the States under President’s Rule, and the Vote on Account
regarding the General Budget, the Railway Budget and the budgets of
States under President’s Rule. A heavy and busy schedule lies ahead of you
in the coming months. There is today a mood of expectancy in the country
and | trust that you will co-operate fully in attending to the business that
will be placed before you by Government, with thoroughness and expedition.
| commend you to your tasks and wish you all success.

Jai Hind.






Dr. N. SANJIVA REDDY







ADDRESS TO PARLIAMENT—20 FEBRUARY 1978

Lok Sabha - Sixth Lok Sabha
Session - First Session of the year
President of India - Dr. N. Sanjiva Reddy
Vice-President of India - Shri B. D. Jatti

Prime Minister of India - Shri Morarji Desai
Speaker, Lok Sabha - Shri K. S. Hegde

HONOURABLE MEMBERS,

I welcome you to this first session of Parliament in the current year
which is also the first that | am addressing since | assumed the Office of
President of India. While there are many things that claim our attention on
this day, my thoughts go out to the people who lost their lives and property
and to their kith and kin who survived, the devastating cyclones which
struck Andhra Pradesh, Tamil Nadu, Kerala, Pondicherry* and Lakshadweep.
My Government has treated this as a national calamity and has rendered
all possible assistance and has fully cooperated with the concerned State
Governments in organising relief measures. People from every part of our
country have spontaneously and generously made contributions and | should
like to place on record my sincere appreciation of their help.

In the eleven months that have elapsed since the general election,
Parliament and Government have gone ahead with speed in restoring to the
people the freedoms and protections guaranteed by the Constitution in
their original plenitude. The Courts have regained their powers. The Press
is free. The citizen is no longer in fear of arbitrary restrictions on his
freedom. Step by step, the promise of re-establishing a just balance between
and among the legislature, the executive, the judiciary and the citizen is
being fulfilled. In fact the process is nearly complete except for the
constitutional amendments that have to be made.

One of the first tasks to which the Government addressed itself in
terms of its mandate was the removal of the authoritarian provisions that
had been introduced into the Constitution. The Constitution (Forty-fourth
Amendment) Bill, which has been passed by both the Houses of Parliament,
is now before the State Legislatures for ratification and does away with the

*Now known as Puducherry.
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various restrictions on the jurisdiction of courts. After detailed discussions
with leaders of the Opposition Parties, a comprehensive Bill to abolish the
distortions introduced by the Constitution (Forty-second Amendment) Act,
has been drafted and will be introduced during the course of this session.
I hope it will receive the full and early cooperation of all sections of the
two Houses so that the Constitution can be restored to its true form by
removing the dark spots. In particular, there is need to build bulwarks
against any possible future bid to use the Constitution itself to negate and
subvert the basic principles of democracy.

Several changes that had been introduced in the electoral laws vitiating
the equality before law, altering the concept of corrupt practices and
abridging the power to appeal to the courts have been repealed. Another
Bill is before you to repeal the amendments made in the Representation of
Peoples Act in 1974 and in 1975 so as to restore the democratic elements
which obtained prior to these amendments. While undemocratic intrusions
are thus being removed, there is need for basic reforms in electoral laws
and procedures in order to make the electoral process more equitable and
less susceptible to pernicious influences. Government is studying this question
in detail and will place its proposals before the political parties very soon.

The people earnestly yearn for cleaner politics and cleaner administration
at all levels. Unless there is faith in the probity of the holders of high
office, the future of constitutional Government will not be secure. The
Commissions constituted to enquire into the excesses of the Emergency and
the allegations against certain individuals who had misused their positions
are engaged in their onerous tasks. The Lokpal Bill designed to provide for
practical and reliable safeguards against corruption and misuse of power by
the elected representatives of the people is before you. Government will
also be introducing a Bill to provide that all Members of Parliament should
declare their assets, liabilities and business interests.

An alert public opinion is the best guarantor of rule of law and of
honest and efficient democratic Government. By repealing the Prevention
of Publication of Objectionable Matter Act and reviving the Parliament
Proceedings (Protection of Publication) Act, Parliament has enabled the
Press to function once more as a watchdog of liberty of the individual and
well-being of the community. Government has taken the initiative to end
any kind of control over news agencies. Assessment of the performance of
the Press should be left to professional organisations, like the Press Council,
which | hope will soon be revived. In order further to facilitate the growth
of sturdy and independent newspapers and news services in the country,
Government proposes to appoint a Press Commission to make suitable
recommendations.

The facilities given to all political parties to broadcast over the radio
and the television during the elections to State Assemblies in June, 1977
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opened a new chapter in the annals of our media. Government has made
it very clear not to use the official media for partisan purposes and is
awaiting the report of the Working Group which is studying the question of
giving greater autonomy to Akashvani and Doordarshan.

A thorough review of the Maintenance of Internal Security Act has been
made by Government and a Bill has already been introduced for the repeal
of MISA and for amending the Code of Criminal Procedure. Government has
seen to it that while retaining the minimum necessary legal sanctions in the
interest of security and defence of India, maintenance of public order and
all services and supplies essential to the life of the community, necessary
safeguards, including review by boards of judges nominated by the Chief
Justices of High Courts, are provided to prevent any kind of arbitrariness
in the exercise of such powers.

In some areas of national life, the suppressed feelings of the people
have found expression in various forms of protests and agitations. At the
same time, the removal of restrictions has been utilised by some sections
to indulge in acts of violence, intimidation and sabotage. There have also
been acts and threats of terrorism against our personnel and property
abroad. While any aggrieved section is welcome to seek redress of its
legitimate grievances through constitutional channels open to it, the
Government cannot obviously permit lawlessness and violence. Stringent
deterrent action will be taken against those indulging in them. The police
in the country has to be transformed into an effective instrument of public
service not only to maintain law and order but also to protect the rights
of citizens, especially the weaker sections. Government has issued detailed
directions to the Administration in this regard. Since the Indian Police Act
was enacted in 1861 and the last Police Commission was set up as far back
as in 1902, the Government has appointed a National Police Commission to
examine and recommend on all the major issues pertaining to police
administration in the country.

The Government attaches highest importance to the enforcement of
the rights and safeguards for Minorities/Scheduled Castes and Scheduled
Tribes and Backward Classes. The Government feels that standing institutional
arrangements are necessary to enable these sections to participate
effectively and freely as equal members in the national mainstream. The
following Commissions are, therefore, being set up:

(1) The Minorities Commission is being set up for the enforcement of
constitutional safeguards and the protection of laws passed by
the Union and the State Governments; and

(2) The Scheduled Castes and Scheduled Tribes Commission is being
set up to investigate all matters pertaining to the safeguards for
the Scheduled Castes and Scheduled Tribes under the Constitution
and laws.



234 PRESIDENTIAL ADDRESSES TO PARLIAMENT

A Backward Classes Commission is being set up to go into the problems
of the backward classes and make recommendations to improve their
conditions.

Due to proper management of the economy in the past year, it is today
well placed for making a rapid advance in the coming year. The rate of
growth of the economy has risen to 5 per cent this year as against less than
2 per cent in the year prior to the assumption of office by this Government.
Agricultural production has made up the ground lost last year and foodgrain
production is expected to the above 118 million tonnes. The production of
commercial crops also is much larger during the current year. The balance
of payments continues to be strong in spite of a deceleration of export
earnings and our foreign exchange reserves have continued to rise
significantly. Procurement has been large in spite of the removal of the
zonal system and food stocks are currently about 17 million tonnes even
though the off-take from the public distribution system is larger.

Inflationary pressures have been brought under check. While the price
rise in the previous year was about 12 per cent, the current level of prices
is no higher than the level at the end of March, 1977. The growth of money
supply which had been as high as 20 per cent has been brought down
substantially in the current year. However, since the inflationary potential
in the economy is considerable Government does not view the price situation
with complacency. All available instruments will be deployed to maintain
reasonable price stability during the next year.

This Government inherited an economy in which poverty and
unemployment were acute, particularly in the rural areas, and in which the
development of the past 30 years had not benefited large numbers. To
rectify this neglect of the rural areas as well as to solve the chronic
problems of poverty and unemployment Government decided to re-orient
the strategy of development. Therefore, the Fifth Five Year Plan is being
terminated this year and a new Five Year Plan is being started from April
1978, which will incorporate fully the new thinking of the Government
regarding the strategy of development. The primary objectives would be
the removal of unemployment and substantial underemployment in the
shortest possible time, increasing the availability of basic goods and services
to the people in the lowest income groups in the same period, a significant
reduction in disparities of income and wealth and a steady progress towards
technical self-reliance. The next Five Year Plan will therefore, give particular
emphasis to agriculture and allied activities, cottage and small scale
industries, irrigation and power, adult education, universalisation of
elementary education, rural water supply and rural roads. The production
of basic goods necessary for the economy, such as oil, coal, metals,
fertilizers, cement will also be emphasised.
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Government has announced a new Industrial Policy which lays emphasis
on the development of cottage and small industries widely dispersed
throughout the country. This should help in achieving our goal of rapidly
increasing employment. This policy which also covers the role of public
sector and large industries, indigenous and foreign technology, foreign
investment, workers’ participation and related matters, will go a long way
in removing any uncertainty in this regard and lead to a revival of investment.

In the sphere of foreign trade, India’s exports have made further advance
during the year. The Government has adopted a deliberate policy of
minimising the social cost of our exports and has regulated the exports of
essential items such as sugar, rice, oil, oilseeds, fresh vegetables and cement.
The adverse impact of this on export earnings has been more than made
good by encouraging the growth of exports in the dynamic sectors.

Long years of shortages of domestically produced commodities and
imports have led to a host of controls and regulations through the economy.
Government is keen that those that have outlived their utility should be
removed so that the enterprise and initiative of the people have full play
in determining economic activity. The current state of the economy is such
that such a policy can be effectively pursued. Already the policy and
procedures regarding exports and imports and industrial licensing have
been examined with this objective in mind. A committee has been constituted
to study comprehensively the entire systems of controls and make
recommendations to reduce and streamline them.

Industrial unrest will lead to loss in production and this will not be in
anybody’s interest. | appeal to employers, employees and others concerned
to ensure harmonious industrial relations so that growth is not affected. In
this context, | would like to refer to the study group set up by Government
to examine this difficult subject. | hope the recommendations of the study
group will help in the evolution of a rational wage and income policy.

My Government attaches great importance to the need of overhauling
the educational system with a view to meeting the challenge of development
as well as providing opportunities of public service to the students. The
problem of illiteracy on such a large scale as prevails also requires to be
given priority attention. We have thus to think of educational policies in
terms of not only academic but also adult education. In fact, if the country
is to make accelerated progress towards the goal we have set before it, the
spread of literacy on mass scale is indispensable. Various avenues of
consultation with educational authorities have been explored by the Ministry
of Education and as a result, guidelines in respect of different fields of
education, namely university education, secondary education and primary
and adult education have been prepared and enhanced provision is being
made in the Central and State plans.
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Government attaches the full importance to the promotion of science
and technology in order to improve the quality and content of the lives of
our people and be conducive to increasing employment. Research effort is
being stepped up and made more relevant to our immediate problems in
natural resources survey, in agriculture and industry and in energy sources.
Government has taken up the implementation of a National Satellite Project.
Through this project significant improvement in communications,
meteorological and disaster-warning services will become available to the
country.

I must refer now to a matter of great importance to our future well-
being. The family planning programme has suffered a set-back this year as
a reaction to the excesses committed during the Emergency. We cannot
afford to allow this trend in this vital matter. The fact that we are keen
that family planning should be wholly voluntary requires that there should
be a much greater effort towards education and motivation. | appeal to the
State Governments and to all people to recognise the importance of the
programme and to assist in the measures to achieve the national targets.

Another subject of vital imporance to family welfare and to the discharge
of constitutional responsibility is prohibition. As decided in the Conference
of Chief Ministers and Ministers held last year, prohibition will be introduced
throughout the country in a phased manner during the next four years. The
details of the phased programme are being worked out in consultation with
the States.

Hon’ble Members, | now come to our relations with other countries. My
Government has spared no effort in striving to make our subcontinent an
area of peace and cooperation, through a series of initiatives in our bilateral
relations with neighbouring countries. Agreement was reached with
Bangladesh on the sharing of the Ganga Waters. We have approached our
relations with other neighbours Like Bhutan, Nepal, Afghanistan, Burma®*,
Sri Lanka and Pakistan in the same spirit, based on equality, mutual respect
and appreciation of each other’s sensitivities and aspirations. In particular,
our bilateral relations with Iran have registered an improvement which only
an enlightened approach to mutual understanding could have achieved.

Although differences relating to the border remain unresolved, we are
gradually improving bilateral relations with China on the basis of the
‘Panchsheel’. My Government has recognised the importance of developing
close relations with the countries in South-East Asia. We have made
significant strides in beginning to build bridges of cooperation with the
Democratic Republic of Vietnam and other States of Indo-China and with
the Commonwealth countries in this region. For the first time, the
Commonwealth Heads of Governments of the region met together recently

*Now known as Myanmar.
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and discussed methods of increasing mutual cooperation. With Japan, there
is a deeper understanding and realisation that Indo-Japanese relations can
be a contributing factor in achieving peace and promoting development in
Asia.

The Government has based its relations with the Great Powers on the
firm belief in a commitment to genuine non-alignment, beneficial bilateralism
and furtherance of constructive international cooperation. We are confident
that the many sided cooperation and understanding which we have built
with the Soviet Union and other Socialist countries will be strengthened
and enriched. We have achieved cordiality and friendship in our relations
with the United States of America and Western democracies with whom we
share a common belief in the democractic system of Government. It is our
hope that notwithstanding the differences which we may have had in the
past, we can now foster these relations to a new level and quality of
mutual confidence which will transcend differences on specific matters and
enlarge the area of understanding and faith in each other.

Tensions still beset specific areas of the world, particularly in Southern
Africa and West Asia. We have continued to support the African countries
and their liberation movements in the struggle against colonialism and
racialism and have pledged our political and material support to the liberation
movements in Namibia, Zimbabwe, and South Africa. We cannot
over-emphasise the need for unity amongst the African leaders in dealing
with the common enemy of racialism and colonialism. In West Asia, we
continue to hold the view that a just and lasting settlement based on the
withdrawal of Israeli forces from all occupied territories, and in accordance
with the resolutions of the United Nations which secure the legitimate
rights of the Palestinian people and security for all States of the region, is
essential durable peace in that region.

My Government has strengthened India’s constructive participation in
international forums—in the United Nations, in the non-aligned world, in
the Commonwealth and in the conference on International Economic
Cooperation.

We are convinced that the enormous problems facing both the developing
and the developed countries can be solved only if there is peace and
stability in all parts of the world. In order to bring this about, it is essential
that the major nuclear powers arrive at an early agreement on test ban,
on reduction and ultimate elimination of all nuclear weapons, and on
peaceful exploitation of atomic energy on the basis of respect for sovereignty,
equality and non-discrimination. Nuclear disarmament is a matter of foremost
concern to all the countries of the world and we hope that at the
Disarmament Conference proposed to be held later this year the major
nuclear powers will be able to announce an agreed and time-bound
programme of disarmament. For our part, we have reiterated our solemn
resolve to use nuclear energy only for peaceful purposes and have also
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made it clear that we will unilaterally desist from making nuclear tests. We
are, however, opposed to any form of discrimination in this vital sector.

Hon’ble Members, during this Session you have to consider the Statement
of Receipts and Expenditure and the Demands for Grants for the coming
financial year which will determine the new direction in which the country
will progress in the coming years. You will have to finalise the legislative
measures already pending with you and also deal with the new ones that
will be presented, to some of which | have earlier made mention. Many of
these measures are of far-reaching importance in strengthening our
democratic polity and economy. You thus have a very heavy agenda before
you. | would not therefore detain you any longer. | summon you to your
endeavours and wish you all success.

Jai Hind.
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HoN’BLE MEMBERS,

It gives me great pleasure to welcome you to this session of Parliament,
the first in 1979. You have a heavy schedule of business ahead of you, and
at the outset, let me wish you godspeed in the completion of your budgetary
and legislative business.

Last year we had unprecedented floods which were the worst within
living memory. Many lives were lost; crops were damaged over large areas
and there was heavy loss to both private and public property. We cannot
but admire the courage and fortitude with which our people faced this
calamity. The State Administrations met the extremely difficult situation
arising out of these floods with commendable speed and efficiency. The
Central Government allocated assistance liberally both in cash and kind.
The Defence Services and police personnel also played a notable role in
affording relief and | wish to place on record our tribute to all of them.
I would also, at this stage, like to record my gratitude to the various
agencies and individuals, both in India and abroad, who came forward with
donations in cash and kind and also rendered service in various forms. In
the light of the experience of such large scale floods, the Government is
giving special attention to an integrated approach for their control.

Last year, | referred to the repeal of the amendments made in the
Representation of the People Act in 1974 and 1975, so as to restore the
democratic elements obtaining prior to these amendments. Government
has under consideration basic reforms in electoral laws and procedures in
order to make the electoral process more equitable, and less susceptible
to pernicious influences. The detailed proposals evolved will be discussed
with the political parties.

239
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It needs to be noted that our system has withstood the strains and
stresses of the times, largely as a result of restoration of civil liberties, the
free play of democratic processes and the containing of inflationary
pressures. In the years before 1977 there was a period of high inflation
followed by a period of repression of all demands. Many of the demands
of today only seek to make up for the denials of the earlier period. Yet it
is somewhat unfortunate that some of these demands should have their
origin more in politics than in economics.

Government continued its efforts at freeing the democratic processes
from the shackles of the Emergency, and restoring the rule of law. The
Constitution (Forty-fifth Amendment) Bill, which has been passed by both
the Houses of Parliament, is now before the State Legislatures for ratification.
Action is being taken on the reports of the Commissions which inquired into
the excesses of the Emergency and the alleged misuse of their high positions
by certain individuals. The Government proposes to bring forward legislation
to constitute Special Courts for trial of offences committed by persons
holding high political and public office during the Emergency. The Working
Group appointed to study the question of giving greater autonomy to
Akashvani and Doordarshan submitted its report. The Government proposes
to introduce legislation on the subject as early as possible.

Over the last few years, the centre of gravity of political processes has
been shifting from urban to rural areas. The rising tide of, expectations has
made the rural community extremely sensitive to economic factors. This
shift is also accompanied by an increase in social tensions. The success of
our democracy will depend upon our ability to manage this shift, both in
political and economic terms, in an orderly manner.

Last year, | had referred to the directional changes being undertaken
by the Government by reorienting the strategy of development and launching
a frontal attack on the problems of poverty and mass unemployment,
particularly in rural areas. The Plan reflects this primary concern of the
Government. The basic approach of the Government has been endorsed by
the National Development Council.

Considering the role the States are required to play in the development
of the country, it is appropriate that they should be enabled to do so
financially. The Seventh Finance Commission provided for substantial
devolution of financial resources to the States. The Government of India
accepted the recommendations of the Commission. The National
Development Council directed that a review be made of Centre-State
financial relations, having regard to the provisions of the Constitution, and
appointed a Committee to go into this. In 1978-79, for the first time since
the inception of the planning process, the total of the States’ Plan outlays
exceeded those of the Centre.
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The year 1977-78 witnessed a growth of national income of about
7.4 per cent (at 1970-71 prices) as against 1.4 per cent in the previous
year. The high priority accorded to agriculture and rural development has
started yielding encouraging results. In the current year inspite of the
extensive flood damage in Bihar, U.P. and West Bengal, the kharif foodgrains
production is likely to be around that of the last year. The output of
groundnut, oilseeds, cotton and jute is likely to surpass last year’s level.
Prospects for the current rabi crops are also bright.

Additional irrigation potential of 26 lakh hectares was created in
1977-78, the highest ever achieved by any country in a single year. For the
current year the target is 28 lakh hectares. The consumption of fertilisers
in 1977-78 recorded a 26 per cent increase over the previous year, and this
year too the upward trend has been maintained. The irrigation and fertiliser
consumption data underline the success of the policy of increased attention
to the agricultural sphere, and with obvious results.

The record level of foodgrains production, which was 125.6 million
tonnes last year, has resulted in a comfortable food supply situation. Cereal
supplies have been plentiful and their prices stable. The disparity in
foodgrains’ prices between surplus and deficit areas has narrowed in the
absence of restrictions on movement.

Sugar production achieved a new peak of 64.7 lakh tonnes in 1977-78,
an increase of nearly 34 per cent over the previous year’s record.
Consumption of sugar increased by 20 per cent to nearly 45 lakh tonnes.
Control on sugar distribution and prices was removed with effect from
16 August, 1978, and thereafter sugar prices declined, benefiting the
consumer. A package of measures to protect the growers’ long-term interests
has been worked out.

The increased foodgrains and industrial production is reflected in
price-levels remaining stable and essential commodities and consumer goods
being easily available throughout the country. The wholesale price index
moved within a narrow range of less than 2 per cent during the greater part
of the current year. In fact, the index for April-October, 1978 was, on an
average, 1.1 per cent lower than that for the same months of 1977, which
itself was a period of relative price stability. Price stability has been achieved
through monetary and fiscal discipline, appropriate pricing policies, increased
production, availability of essential consumer items’ supply like edible oils
through imports, and regulation of export of essential commodities. However,
there are still certain sensitive commodities like pulses, oilseeds, and cement
whose prices and availability are a matter of concern. Programmes for
increased production of these commodities have been taken up.

The steps taken by the Government to relax the regime of controls are
bearing fruit. The removal of restrictions on movement of foodgrains and
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relaxations in the industrial licensing and import policies and procedures
have led to benefits both to producers and consumers. A committee is
going into the question of further possible relaxations in the regime of
controls.

For ameliorating the economic conditions of the rural poor, a significant
step taken in 1978-79 was the introduction of the programme of Integrated
Rural Development. The new programme attempts to mount a frontal attack
on rural poverty through intensification of developmental activity in rural
areas. Out of a total of 5,004 blocks, 2,300 have been selected for intensive
development, and are to be given special assistance of Rs. 5 lakhs per
block for formulating schemes of benefit to the weaker sections, over and
above the outlay under the normal development programmes of the block.
Such additional assistance will generate gainful employment for the rural
unemployed and underemployed, raise their incomes, and nutritional and
living standards. Durable community assets will be created, thereby
strengthening the rural infrastructure. The Food for Work programme has
become a major instrument of rural development and employment. Last
year, 2.04 lakh tonnes of wheat was distributed under this programme
through the States, while this year 10 lakh tonnes is targeted. Forty crore
man-days of work are expected to be created by this year’s Food for Work
schemes.

A Committee under the chairmanship of Shri Asoka Mehta inquired into
the working of Panchayati Raj institutions and suggested measures for a
more effective and decentralised system of rural planning and development.
Its report is to be discussed with the States in the near future.

Government attaches great importance to speedy implementation of
land reform measures. The protection afforded by the Ninth Schedule of
the Constitution will be extended to all new land reform laws. Up to
November, 1978, 6.48 lakh hectares of land had been distributed to the
landless. More than fifty per cent of the beneficiaries belonged to the
Scheduled Castes and Scheduled Tribes. The State Governments have been
urged to close the gap between declaring of surplus areas and their
distribution. Attention of the State Governments has also been drawn to
the need for proper maintenance of land records including their updating.
Surveys and settlement operations are being taken up on a large scale, and
special drives have been undertaken by the States for disposal of pending
cases.

Agricultural credit to the weaker sections of the community such as
small and marginal farmers, agricultural labourers, rural artisans, tenants,
share-croppers, scheduled castes and scheduled tribes has been emphasised.
The volume of agricultural credit is expected to be of the order of
Rs. 2,215 crores by the end of 1978-79, against Rs. 1,676 crores the preceding
year. Over one-third of the total institutional credit is drawn by weaker
sections of the community.
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In accordance with the National Cooperative Policy Resolution, steps
have been taken to see that cooperatives provide the requirements of
credit, fertilisers and other agricultural inputs. Cooperatives are also
marketing and processing agricultural commodities and providing price
support for them. The supply of essential articles of mass consumption at
reasonable prices is being done through a large number of cooperative
outlets, especially in the rural areas.

In order to create employment opportunities through development of
decentralised rural, small and cottage industries, the Government is setting
up district industries centres in every district of the country. About 250
such centres have been sanctioned so far, and the rest are proposed to be
set up in the coming year. The assistance programmes of the Khadi and
Village Industries Commission have been strengthened. The number of items
reserved for exclusive development in the small sector has been increased
from 504 to 807, and legislation to provide protection to small and cottage
industries is proposed to be undertaken.

Government recognises the necessity of making available to the rural
community its basic minimum needs in the shape of drinking water supply,
rural roads, healthcare, elementary and adult education (especially for
women), house-sites for the homeless, and programmes have been approved
for all of these. For example, the aim is to provide safe drinking water to
over 1,13,000 “problem” villages by March, 1981. Of these, 18,000 villages
were covered last year, and 27,000 more are likely to be covered this year.
Also, housing for the weaker sections in both rural and urban areas is being
provided, and a large amount is being specifically earmarked for rural
housing. The scope of the Rural House Sites Scheme, under which
7.46 million landless families have already been given house-sites, is being
expanded to provide financial assistance for the construction of low cost
houses by these families. | hope that the State Governments will implement
the minimum needs programme in right earnest.

A viable production-cum-distribution scheme has been drawn up in
accordance with the recommendation of the National Development Council
and approved by the Union and State Governments. The scheme consists of
a package of measures covering production, procurement, storage,
transportation and distribution. The bulk of the beneficiaries of the proposed
system will be the weaker sections of society. The scheme will be taken up
for implementation throughout the country with effect from 1st July, 1979.

Six new railway lines to serve the transport needs of the north-eastern
part of the country have been sanctioned. With these, every State and
Union Territory of the region will be connected by the railway system.

Government announced a programme of action to achieve an industrial
growth rate between 7 and 8 per cent in 1978-79. This goal is likely to be
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achieved, despite widespread floods which seriously affected vital sectors
like coal, steel and the railways. Effective monitoring helped overcome
bottlenecks, and during April-November 1978, the rate of growth was about
8 per cent. Targets for next year, now under finalisation, will be higher
than what is achieved this year. Electricity generation which is up by nearly
13 per cent this year so far over last year, is no longer a constraint, while
total steel production is up by nearly 6 per cent over last year. Production
of fertilisers, commercial vehicles and aluminium is well over last year’s
levels. A strategy has already been finalised by the Government to meet
the overall requirements of the country in certain hard-core sectors, such
as, fertilisers, oil and gas, steel, cement, paper, aluminium and other
non-ferrous metals so that the country does not have to face continued
shortages in these basic areas of our economic development as in the past.
The state of health of the Indian shipping industry is also of concern to
Government. In view of its importance, Government has decided to extend
assistance to deserving shipping companies to overcome their acute cash
flow difficulties. For dealing with industrial sickness generally, Government
has laid down a set of guidelines which will govern the taking over of sick
units with discrimination, in place of the ad hoc approach formerly adopted.
A high powered Screening Committee examines all such proposals and
recommends appropriate action.

In view of the importance of the textile sector in generating new
employment opportunities, an integrated textile policy was announced in
August 1978, which lays emphasis on development of handlooms for purposes
of meeting the clothing requirements of the masses as well as for generation
of further employment opportunities. Arrangements for distribution of
controlled cloth have been strengthened, and the NTC has been given the
major responsibility for production of cheap cloth. Output of cotton yarn
in the first eight months of the financial year increased by over 9 per cent,
which is a record. The output of cloth in the mill sector increased by only
2 per cent, which indicates that, as envisaged in the new policy, a major
part of the yarn output has gone to increased production in the decentralised
sector.

The Industrial Relations Bill now before Parliament constitutes a
comprehensive approach to the establishment of sound labour-management
relations. The Bill deserves earnest and early consideration by Hon'ble
Members.

Government has initiated action to fulfil its undertaking to spread
literacy. A massive National Adult Education Programme has been launched
to cover 100 million adult illiterates in the next five years. A programme
to universalise elementary education within the next decade is also being
put into operation. Concurrently, programmes have been initiated to recast
the content of education at all stages with a view to making education



Dr. N. Sanjiva Reddy 245

functional and related to the lives of the people and the environment. For
women, functional literacy programmes are to be undertaken to impart
educational and vocational skills to adult women.

The International Year of the Child is being observed in 1979 in
accordance with the resolution of the United Nations General Assembly.
Government proposes to expand integrated health, nutrition, immunisation
and educational services for pre-school children along with functional literacy
for adult women and training of child welfare workers. A National Children's
Fund is being setup to help voluntary organisations take up programmes for
child welfare.

Based on the recommendations of the Kothari Committee and the UPSC,
Government has approved a modified system of examination aimed at
broadening the base for selection. Under the system there will be a screening
test, and candidates will be allowed to write in any of the languages of the
Eighth Schedule.

A high rate of population growth reduces the country’s economic gains.
The Government is determined to pursue the family planning programme
vigorously. The urgency of the problem calls for the fullest possible
cooperation of the State Governments and the people. The country as a
whole must accept the concept of a small family.

Government is committed to the Science Policy Resolution, 1958. The
outlay proposed for scientific research in the 1978-83. Plan is Rs. 2,491
crores, which is almost double of that in the Fifth Plan. The Government
intends shortly to issue a statement on technology policy.

In our relations with the rest of the world, the Government has
steadfastly pursued the policy of non-alignhment and positive cooperation
with all countries. It is a matter of deep gratification that our foreign
policy is better understood now and respected by all countries as contributing
to the process of regional and global peace and security.

India’s relations with major powers are based on our deep commitment
to non-alignment, mutuality of interest, reciprocity and constructive
cooperation. The visit of the Prime Minister to Washington in June, 1978
has given further impetus to improved relations between India and U.S.A.
While our views may not coincide with those held by them on all issues,
we share with the U.S.A. many fundamental values. With the U.S.S.R., we
have initiated a programme of long term cooperation and are confident
that the multiple links that bind our two countries will be further
consolidated during the forthcoming visit of Premier Kosygin to this country.
The visit of the Prime Minister to the Headquarters of the European Economic
Community at Brussels was similarly productive of greater understanding.
Steps have been initiated towards the normalisation of our relationship
with the People’s Republic of China on the basis of ‘Panchsheel.” Hon’ble
Members are aware of the recent visit of the Foreign Minister to China.
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We are gravely concerned at the latest developments on the
Sino-Vietnamese Border which carry the potential to endanger international
peace and stability. Fighting should end immediately and, as a first step,
Chinese forces should withdraw from Vietnam.

In the international forums and U.N. Conferences we continue to work
actively for the cause of disarmament, especially nuclear disarmament. At
the special session of the United Nations devoted to disarmament and
subsequently in the U.N. General Assembly sessions we have consistently
campaigned against the attempt to freeze the international power structure
on the basis of nuclear weapon status and we have outlined steps that must
be taken to ensure progress towards the goal of complete disarmament
under effective international control. We firmly believe that commitment
to disarmament is an essential step for setting mankind on the path of
peace, progress and sanity.

The Government is seriously concerned about the protectionist measures
being adopted by developed countries. These have materially affected the
country's exports. The growing trend towards protectionism in the developed
countries underscores the need for greater collective self-reliance on the
part of developing countries. Towards this end, the Government has taken
several initiatives in bilateral and multilateral forums.

The search for an enduring and just peace in West Asia continues to
defy solution. India's consistent policy to support the just cause of the
Arabs remains unchanged and we continue to hope for a comprehensive
solution to the problems of the withdrawal of Israel from all occupied
territories and the restoration to the Palestinian people of their inalienable
rights to self-determination and to a State of their own. Our economic and
technological cooperation with the Arab world has grown both in depth and
dimension.

In South-East and East Asia, and the Pacific, we have continued to
pursue the existing friendly ties and strengthen economic and technological
cooperation between our country and those in this region. Steps have been
initiated for a dialogue with the Association of South-East Asian Nations
(ASEAN). The importance we attach to Indo-Japanese relations as a factor
contributing to general peace and stability is symbolised by the institution
of annual consultations at the level of Foreign Ministers.

Our bilateral relations with countries in Africa have been further
strengthened through increased economic cooperation. The situation in
Southern Africa continues to cause us concern. Hopes raised for a just and
peaceful settlement of the problems of Namibia and Zimbabwe were belied
by the ambiguous postures and manoeuvres of the racist regimes. However,
it is our sincere hope that freedom will come to Namibia and Zimbabwe in
the near future. We have continued to extend moral and material assistance
to the liberation movements in Southern Africa.
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While we shall pursue our policy of peace and cooperation around the
world, and especially so with our immediate neighbours, we recognise the
need to maintain effective defence preparedness at all times. | am happy
to say that the state of morale and training of our Defence Forces continues
to be excellent. Steps are in hand to modernise their equipment. In this
task, our defence industries continue to play a significant part. Progressive
self-reliance and indigenisation are the main goals in their further
development.

Hon’ble Members, in what | have outlined, there is considerable evidence
to justify hope and confidence about sustained progress of this country
towards building up a just social and economic order provided there is
unity of effort to achieve this goal. While there may be different approaches,
we should strive for identity of purposiveness in our efforts and avoid
actions, postures and pronouncements which would be self-defeating from
the point of view of achieving our national goals. In this spirit of unified
national endeavour | commend to you the business of this sesssion and wish
you all success.

Jai Hind.
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HONOURABLE MEMBERS,

It gives me pleasure to welcome you to this first joint session of the
Seventh Parliament. | extend my felicitations to the members of the new
Lok Sabha.

The Sixth Lok Sabha was elected in March 1977. But it could not last
its full term and had to be dissolved less than half-way through. After its
dissolution, the governance of the country had to be carried on for some
months without a Lok Sabha. Happily the uncertainty of these last few
months has been resolved. The people of India have gone through the
democratic process, unambiguously rejected philosophies based on regional,
linguistic, sectoral or communal differences and have chosen to be governed
by those who derive their mandate from all parts of the country and all
sections of the population. The result of the elections has made it possible
for the country to look forward to a period of stable government at the
Centre.

It is a matter of regret that today we do not have amongst us here
representatives from a number of constituencies of some of the North-
Eastern States. The problems of this region, and more especially of Assam
at the moment, require to be dealt with urgently and in a spirit of
understanding and mutual accommodation on all sides. The Government
will spare no pains to secure speedy solutions to these problems and to put
an end to violence. Government appeals to all sections of the people to
help in creating conditions conducive to this.

Anti-national forces have become active on our borders posing a fresh
threat to our security. Communal and other divisive forces have also reared
their ugly heads in different parts of the country causing serious prejudice
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to our ideals of national integration and national unity. The confidence of
linguistic and other minorities, Harijans and weaker sections of society has
been seriously eroded. Increase in crime and inadequacy of measures to
detect and prevent crime have created a sense of insecurity in the minds
of law-abiding people. Disrespect for law and widespread indiscipline have
slowed down the wheels of productive endeavour.

The economic situation which the present Government has inherited is
a matter of grave concern and anxiety. The last year has witnessed a
vicious inflationary spiral with prices registering a rise of about 20 per cent.
There has been a severe set-back in agricultural production while industrial
production has remained stagnant. The breakdown of infrastructure,
particularly in certain parts of the country, has led to sharp reduction in
output in key sectors, such as steel and cement. This has necessitated
costly imports from abroad while domestic capacity built at considerable
cost has remained idle. There has been virtually no increase in the production
of coal. The rate of growth of exports has slackened and the balance of
trade is seriously in deficit. Lack of effective management has resulted in
the deterioration of the national economy. There has been a worsening of
industrial relations and a loss of morale in the entire industrial sector.

The massive and broadbased confidence reposed by the people in the
new Government reflects a keen desire that the deterioration in the law
and order sector as well as in the economy should be halted and reversed.
The Government would like to assure the people that this is indeed what
it proposes to do with determination and speed.

The Government will do its utmost to put down lawlessness and restore
confidence amongst all people, especially those belonging to the weaker
sections. The law enforcement agencies at the Centre and in the States will
be activised, so that problems are dealt with promptly and effectively.

Hon’ble Members, the new Government has taken charge just over a
week ago. The Budget will be presented in the next Sesssion when the
socio-economic measures proposed to be adopted in the furtherance of
Government's broad objectives will be spelt out. However, there are certain
matters which require to be mentioned.

The Government would like to re-affirm its commitment to planning as
an essential tool for engineering social and economic change. The great
task of nation-building will have to be resumed with redoubled vigour so
that coming generations can hope for a fuller and better life.

The Government will devote immediate attention to restoring the
economic health of the nation. Measures for the control of prices will be
initiated. Stringent action will be taken against anti-social elements such
as smugglers, hoarders and black marketeers.
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The Government is conscious of its duty to the weaker sections of
society. The 20-point economic programme, which had proved a boon to
the poor, the landless, the artisans, handloom weavers, scheduled castes,
scheduled tribes and other socially backward sections, will be revitalised
and implemented in a dynamic manner. The minimum needs programme
started during the Fifth Plan will once again be accorded high priority, with
special stress on education and health.

Agriculture and rural development, with special emphasis on assistance
to small and marginal farmers as well as agricultural labourers, will receive
the highest priority in the Government’s strategy. Immediate attention will
be given to alleviate the distress caused by the widespread drought. All
assistance will be extended to the farmers to achieve maximum production
by ensuring proper and timely supply of inputs like fertilizers, credit, water,
electricity, diesel, kerosene, etc. For this the co-operation of the State
Governments will be secured in full measure. It will be the Government's
endeavour to ensure proper remunerative prices to the farmer for his
produce. While providing for sustained growth of agriculture the Government
will devote greater attention to the production of commodities such as
oilseeds to eliminate our dependence on foreign sources for such vital
necessities.

Infrastructural facilities which had deteriorated leading to transport
bottlenecks and inadequate supply of crucial inputs like steel, cement, coal
and power will be strengthened and given very high priority. The efficiency
of movement by railways and by ships as also prompt clearance of goods
at ports will be ensured by close monitoring and timely remedial action.

On the industrial front emphasis will be laid on the rapid increase in
industrial production through better utilization of existing capacity, improved
labour relations and better management particularly of public sector
undertakings. Efforts will be directed to systematic expansion of our exports
through better management of both the agricultural and industrial sectors.

The country is faced with a massive energy crisis. We are entering a
period of rising energy costs and likely shortages in supplies. The Government
proposes to evolve a comprehensive national policy on Energy with emphasis
on fuller utilization of renewable energy sources, both traditional and
non-traditional.

The steady deterioration of the environment threatens the present and
future well-being of the country and the people. Afforestation, flood control,
soil conservation, preservation of flora and fauna, proper land use planning,
water and air pollution controls, and judicious location of industries must
be undertaken urgently. The Government is setting up a specialised machinery
with adequate powers to cooperatives in all planned development measures
to maintain the ecological balance.
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The role of Science and Technology will be strengthened. Steps will be
taken to ensure that research and development get their due place in all
important sectors of national endeavour.

The Government reiterates its commitment to the freedom of the Press.
It believes in providing all possible encouragement for the development of
small and medium newspapers including those in regional languages.

An independent judiciary is a necessary concomitant of the democratic
process. The Government is anxious that our legal system should provide
speedy justice and that opportunities for securing justice are not denied to
any citizen by reason of economic or other disabilities. Measures for this
purpose and other allied matters are proposed to be initiated.

The Government is committed fully to secularism and will take steps
to ensure that the minorities, while preserving their distinct cultural
identities, enjoy a sense of full and equal participation in all spheres of
national life. Legislation for assuring the minority character of the Aligarh
Muslim University will be introduced in the next Session.

In a polity like ours, healthy relations between the Centre and the
States are essential for effective functioning. It will be the endeavour of
the Central Government to maintain and foster such relations.

In international affairs, the Government will follow the path of
non-alignment. India has always stood steadfast in the independence of its
judgement in the making of her foreign policy. Neither pressures nor
blandishments have swayed us from the pursuit of our own national interests.
Consistent with the above principles the Government intends to promote
our essential goals without fear or favour. The Government will pursue a
dynamic, positive and unifying policy. It will endeavour to narrow the gap
between the developed and developing nations so as to ensure enduring
peace and equitably distributed prosperity. On the basis of sovereign equality,
mutual respect and non-interference in internal affairs, it will maintain and
strengthen friendly relations with all countries.

The intervention of outside forces and the induction of armaments in
the region as well as in our neighbourhood have created a dangerous
situation not only for ourselves but for the entire area. Recent developments
in Afghanistan highlight the re-emergence of the cold war. This is a matter
of grave concern. The countries of the region should be allowed to devote
their energies to the promotion of regional stability and co-operation with
one another. The resources of the region are enormous and should be
utilised for the welfare of the people there. To subject these countries to
Big Power rivalries is totally unacceptable to us. The Government intends
to initiate consultations and action to foster co-operation for the well
being of the entire region.
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With our neighbours, the Government intends to follow a policy of
co-operation and friendship. With Pakistan our relations are in the process
of normalisation and the Government proposes to continue on the course
set in motion by the Simla Agreement of 1972. We hope that the
Government’s policy will be reciprocated in ample measure.

Sino-Indian moves towards normalised relations, a potentially stabilising
factor, were inevitably affected by the Sino-Vietnam conflict. India remains
willing to discuss all issues with China including the boundary question in
search of a peaceful solution based on equality. We hope to progress also
as regards bilateral exchanges.

Our friendship with Vietnam remains a constant factor in our policy. We
stand for a Kampuchea able to seek its own destiny free of outside pressure.
We intend to continue to improve our relations with ASEAN for whose
members we have goodwill and understanding. The need in South-East Asia
is for mutual confidence and relaxation of tensions.

Distance has been no bar to our forging close and friendly relations
with the countries of Latin America or the far-flung countries of the
Commonwealth. Our relations with Japan and the countries of Europe are
comprehensive in nature and are mutually satisfying.

With our brethren in Africa we have stood shoulder to shoulder in the
struggle against colonialism and racialism. Our solidarity with the Arab
cause is based on principles and we believe that a solution to the problems
of West Asia cannot be found without conceding the legitimate demands of
the Palestinians for their homeland.

Our relations with the Soviet Union have expanded, based on an abiding
friendship which demonstrates the virtues of reliability and mutual
understanding. We intend to depend and extend this co-operation.

We have many-sided relations with the United States. These will be
further consolidated in the context of the common values we cherish as
sister democracies. We hope we can both cooperate in our efforts to
establish peace and stability with development and co-operation in our
region.

President Zia-ur-Rahman of Bangladesh has just concluded his visit to
India. President Valery Giscard d’Estaing of France will be our Chief Guest
at the Republic Day celebrations this year. Chancellor Kreisky of Austria and
President Castro of Cuba are visiting us shortly. We are confident that such
exchanges significantly strengthen our relations with other countries.

Honourable Members, the present Session will be a short one. You have
to attend to urgent legislative business, the most important being the
Amendment of the Constitution to continue reservations in the legislatures
in favour of Scheduled Castes, Scheduled Tribes and Anglo-Indians.
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During the course of your five year tenure, many issues will come
before you for consideration. A healthy and functioning parliamentary
democracy proceeds according to well laid down rules of the game. Mutual
respect has to be shown by the Government and the Opposition for each
other. The harmonising of differing points of view in a spirit of
accommodation and conciliation rather than conflict and confrontation is
a necessary condition of democratic functioning. | urge all sections of the
House to lay the controversies and conflicts of the past behind them and
approach the urgent tasks confronting the nation in a spirit of co-operation
and harmony, keeping in mind the need to serve the people and to uphold
all that is in the national interest. | wish you all success in your efforts.

Jai Hind.
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HONOURABLE MEMBERS,

It gives me great pleasure to welcome you to this session of Parliament,
the first in the year 1981. You have a heavy and important schedule of
business ahead of you. Let me extend my best wishes for the successful
completion of your budgetary and legislative business.

In the thirteen months since assuming office, Government have gone
ahead with speed and determination to repair the damage caused to the
national economy by three years of drift and lack of direction.
Anti-inflationary policies were vigorously pursued. The focus of these policies
was the augmentation of domestic supplies through higher production,
better capacity utilisation, improved performance of infrastructure, imports
of essential commodities and curbing of anti-social activities which affect
domestic supplies. The public distribution system was strengthened and
adequate supplies of essential commodities were ensured. Selective monetary
and credit policy brought monetary expansion under control. The result has
been a significant slowing down of the inflationary rate from 23 per cent
to 15 per cent.

The unprecedented drought of 1979-80 created a very difficult situation.
To avert its disastrous consequences, the Central and State Governments
mounted a massive relief operation. This included the supply of foodgrains,
provision of drinking water and vigorous implementation of the food for
work programme. It goes to the credit of all concerned that such a gigantic
task was successfully accomplished.

In 1979-80 production of foodgrains went down by as much as 23 million
tonnes. Production of sugarcane and oilseeds also declined. This Government
devoted greater attention to agricultural production programmes in 1980-81.
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Fertilizers, pesticides and improved seeds were made available. Irrigation
facilities were augmented. These measures helped ensure substantial
increases in production of kharif crops like cotton, jute and sugarcane. The
production of nearly 79.5 million tonnes of foodgrains during kharif was an
all time record. Prospects of the current wheat crop are promising.

Other sectors of the domestic economy are also showing clear signs of
recovery. The upturn in industrial activity, which started in June-July 1980,
gathered momentum in the second half of the fiscal year. As against a
0.1 per cent drop in production in June, 1980 over June, 1979, there was
an increase of 10 per cent in January, 1981 over January, 1980. Significant
gains have been registered in the production of key commodities. Power
generation is expected to rise by 6 per cent. Coal production is already
about 8 per cent higher than the level achieved during the corresponding
period of the last year. Railways are now operating at a higher level of
efficiency and are speeding up the movement of essential commodities.
National income is anticipated to increase by about 6.5 per cent during
1980-81.

Our economy cannot be insulated from the impact of external inflationary
pressures. The balance of payments position continues to cause concern.
The full impact of the sharp increase in oil prices since 1979 has been felt
only during 1980-81. Because of this and other price increases affecting the
country’s essential imports, total imports registered a sharp rise from
Rs. 6,800 crores in 1978-79 to Rs. 8,500 crores in 1979-80 and will exceed
Rs. 11,000 crores in 1980-81, trade deficit in 1980-81 is thus likely to
increase considerably.

Government are taking steps to increase exports and achieve import
substitution to the maximum extent possible. Measures taken to augment
production for exports include permitting export production in excess of
capacity, favourable treatment for the import of technology for such
production and incentives to cent per cent export oriented units. Government
have decided to set up an Export and Import Bank to help improve credit
availability for exports.

The climate for industrial investment and growth has been improved.
Investment limits for small scale and ancillary industries have been raised,
the facility of automatic growth extended to more industries, and licensing
and approval procedures, streamlined. Other steps include maximisation of
production and employment generation, correction of regional imbalances,
strengthening of agro-based industries, and faster development of export-
oriented and import substitution industries. A new strategy for backward
area development has also been evolved.

Six more banks were nationalised and the banking system was required
to actively provide financial support to the implementation of the 20-Point
Programme which has been activated specifically for the uplift of the
weaker sections.
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Government are firmly committed to safeguarding the interests of
farmers. Prices of foodgrains, sugarcane, pulses, cotton, oilseeds and other
commodities have been raised. Marketing support in the post-harvest period
was ensured through procurement operations.

The policies of decontrol adopted by the previous Government led to
drastic reduction in the production of sugarcane and sugar. As a remedy
Government enhanced the cane prices payable to farmers, provided
incentives to new factories and expansion projects, rationalised the pricing
formula with due regard to the needs of the weaker units and constituted
a development fund. As a result of the various steps taken, sugar production
in the year 1980-81 increased substantially.

A major area of concern has been the inadequate growth of oilseeds
production. Apart from intensification of oilseeds production in about 100
selected districts of the country, two specific projects have been approved
for execution during 1981-82 relating to soyabean and groundnut
development. A major effort is also being made to expand summer irrigated
groundnut in the command of selected irrigation projects. Various other
measures to improve oilseeds production will also be taken.

The economy is on the road to recovery but there is no room for
complacency. Demands for higher prices and incomes by various sections
aggravate inflationary pressures. Such demands also lead to reduction of
resources available for investment and growth. It is thus necessary both in
the national interest as well as their own self interest for all sections of
the community to exercise restraint in demanding higher incomes and
prices.

The Sixth Plan has been formulated in record time, restoring a sense
of dynamism to the development process. It provides for an acceleration
of the various programmes and an outlay of Rs. 97,500 crores. The Plan
seeks to reconcile the requirements of growth and stability, to strengthen
the impulses of modernisation, to achieve self-reliance, to reduce inequality,
to generate employment and to progressively reduce poverty.

The programme content of the new Five Year Plan has been devised to
adequately subserve these objectives. Apart from the necessary provisions
in the public sector plan for infrastructure sectors like coal, energy, irrigation
and transport, high priority has been given to agriculture and rural
development. Additional irrigation potential of about 14 million hectares
will be created during the plan period. Social forestry is being given due
emphasis. Programmes for the proper growth of cottage, village and small
industries have been adequately taken care of. Provision has been made for
social services, keeping in view the needs of women and of the socially
depressed and economically backward classes. It has also been ensured
that the tempo of programmes relating to education, health and family
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planning is effectively augmented. The programme for safe drinking water
in rural areas will be accelerated.

Conscious of its commitment to equity based growth, central assistance
is being provided for the first time to the special plan for scheduled castes.
The quantum of assistance for the tribal sub-plans has also been increased.
Programmes of direct productive benefit to the poor, which involve the
transfer of assets, provision of inputs, credit, training and services, and the
generation of wage employment through the National Rural Employment
Programme are being undertaken.

The world energy crisis highlights the need for greater self-reliance on
internal sources. A massive programme of oil exploration has been embarked
upon which will cover both onshore and offshore areas. Exploitation of
other traditional sources such as coal and nuclear energy will also be
accelerated.

To increase the availability of renewable and other new sources of
energy like solar, tidal and wind, the Government have decided to constitute
a Commission for new and renewable energy sources. Government are also
initiating measures for evolving a long-term energy policy to eliminate
waste, to regulate energy consumption, to diversify sources of energy and
expedite exploration of oil and other energy sources. Government will also
take steps to economise on oil consumption.

Government are aware that optimum utilisation of our sea resources is
important for our future economic development. Since a multi-disciplinary
approach is required to exploit the vast resources of the ocean, appropriate
institutional arrangements are being worked out.

In Science and Technology, the country reached an important milestone
in the peaceful uses of outer space with the successful launching of
SLV-3 in July last from Sriharikota. A 35 kg. Rohini satellite was put into
orbit. Another major step will be the launching of the Indian National
Satellite (INSAT) early in 1982. Steps to get the ground systems ready for
the use of this operational satellite are well under way. The Space Profile
for the decade 1980-90 has been approved.

Government are fully committed to the preservation of the environment.
A Department of Environment has already been created. The protection of
forests against indiscriminate exploitation is sought to be achieved by making
full use of recently enacted legislation.

In order to link the outlying areas to the trunk routes of Indian Airlines,
Government has set up “Vayudoot” to operate feeder air services. This
Company will initially operate in West Bengal and the North Eastern States
and territories. It began operations on 26th January, 1981.
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The year 1981 is the International Year of Disabled Persons. Government
have drawn up a plan of action for its observance. This will lead to better
awareness of the problems of the handicapped and also help them to make
useful contribution to society. It is proposed to expand services for the
physically handicapped and to take measures for their treatment, education,
training, rehabilitation and placement.

Economic growth and social development can flourish only in an orderly
environment. The situation had deteriorated considerably because of
communal disharmony, caste conflicts, extremists’ activities, atrocities on
scheduled castes and scheduled tribes, minorities and other weaker sections
of society and a general tendency on the part of various interested parties
to engineer agitations on different issues. Secessionist activities and regional
movements have also aggravated the situation in some parts of the country.
All these have resulted in hardship to the people and monetary loss to the
nation.

Several administrative and legal steps were, therefore, taken by
Government during the last year to control lawlessness and to maintain
peace all over the country. The National Integration Council has been
reactivated. In the recent past, improvement in the law and order situation
has been noticed. It is hoped that with the co-operation of citizens from
all walks of life and of all political parties the situation will steadily improve.

The Government have exercised the utmost forbearance and made
earnest efforts at various levels to find an early solution to the problem of
‘foreigners’ in Assam. Several rounds of discussions have been held with the
representatives of the agitating organisations, minorities, tribals and leaders
of political parties, both at the National and State levels. It is a matter of
great regret that despite its conciliatory and constructive approach the
agitation has not been called off. The Government will, however, continue
their efforts to find a solution acceptable to all concerned.

Hon’ble Members, | now come to our relations with other countries. As
we enter the eighties, we apprehend increased threats to the process of
detente between the big powers. Events in Afghanistan, West Asia and
growing military activities in the Indian Ocean involving the big powers
have seriously affected our security environment. Government are
determined to continue their endeavour to strengthen the forces of tolerance
and understanding. India's commitment to peace, apart from being deep-
rooted in its ethos and traditions, arises from a perception that reason
rather than military force, fair play rather than economic manipulation
should be the fundamentals on which the international system should be
built. Consistent with this ethos, Government will continue to work for the
defusing of tensions and the creation of conditions in which mankind can
prosper and live in peace.
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We were happy to host the recent meeeting of the non-aligned Foreign
Ministers in New Delhi. The relevance of the Policy of non-alignment was
reaffirmed, and the unity and solidarity of the Movement to which we are
deeply committed was consolidated at the meeting. The conclusions reached
as well as the New Delhi Appeal issued by the Special Session commemorating
the 20th anniversary of the first Summit, demonstrated the continuing
determination of the non-aligned countries to make a positive contribution
to world peace and progress. The Conference reiterated not only certain
basic principles which should govern relations between States but also its
opposition to any form of outside interference in the internal affairs of any
country. We were happy that in the final declaration of the Conference the
demand for the establishment of Zone of Peace in the Indian Ocean was
reiterated. Thereby the demand of the littoral states made almost ten
years ago was endorsed.

The continuing conflict between Iran and Iraq, two countries with which
we have the friendliest of relations has been causing concern. We have
participated in and supported all processes which can culminate in a solution
honourable to both countries. Government intend to pursue these efforts
in the larger causes of peace and non-alignment.

The exchange of visits at the highest level with the Soviet Union has
further strengthened our time-tested friendship. Our relations with other
East European countries have also grown in volume and variety. The evolving
pattern of these relations confirms our conviction in the principles of peaceful
co-existence. This reinforces our belief that international peace and stability
can be nurtured by countries with differing socio-political systems and
ideologies co-operating with one another.

With the USA, we share common values and ideals. It will be our
endeavour to strengthen the existing multi-faceted relationship between
the two countries. We are heartened at the emergence of a new mutuality
of interests with countries of Western Europe, with whom we expect to
expand our relations in all spheres.

The Government and people of India were happy to welcome in their
midst, last September, the Commonwealth heads of States and Governments
belonging to the Asian and Pacific Region. We had meaningful discussions
with them on issues of importance to us all.

Consistent with the imperatives of history and geography our relations
with our neighbours have continued to develop in a spirit of mutual trust,
advantage and good neighbourliness. Government are determined to further
develop and consolidate these relations on the basis of equality, reciprocity
and mutual benefit so that the peoples of this subcontinent can live in
peace and harmony.
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From our side, we have made it amply clear that we are determined
to expand and strengthen the process of normalisation of relations with
Pakistan set in motion by the Simla Agreement. It is our earnest hope that
our neighbour will also exert the political will to pursue this path and
continue the healthy trend towards settling differences bilaterally and in
a spirit of mutual accommodation and reciprocity.

Our willingness to further normalise our relations with China and to
discuss all outstanding problems has been made clear repeatedly. We hope
that Chinese will demonstrate their willingness to reciprocate.

The visit of Mr. Yasser Arafat and India’s granting of full diplomatic
status to the PLO mission in New Delhi was in continuance of our support
to the just struggle of the people of Palestine for the attainment of their
inalienable rights.

The conferment of the 1979 Jawaharlal Nehru Award for International
Understanding to the hero of the freedom struggle of South Africa,
Nelson Mandela, was symbolic of India’s commitment to the cause of the
people of South Africa. We rejoiced in the independence of the people of
Zimbabwe; we remain steadfast in our support to the cause of the freedom
of Namibia. Our relations with other African countries remain close and
friendly.

The recent visit of the President of Mexico has added a new dimension
to our relations with Latin America. It is our endeavour to build further
bridges of understanding and co-operation with the people of Latin and
South America.

The international economic situation has further deteriorated. The
discussions relating to the Second United Nations Development Decade
came to naught and the prospects for bringing about a new international
economic order do not appear bright. The developing countries are in a
serious predicament in regard to the availability of resources and
technologies. It is only by co-operation and mutual give and take that a
better future for all can be ensured.

Hon’ble Members, from what | have outlined, it is clear that the country
is over the hump, economically and socially. The damage caused to the
national economy has been repaired to a large extent, agriculture is expected
to reach record levels of production, and the law and order position is
better. With unity of effort there are immense possibilities of sustained
progress to build a just social and economic order. In a country as large and
diverse as ours, there will always be differences of approach. To optimise
national endeavour it is necessary to strive for identity of purpose, to
harmonise differing points of view in a spirit of accommodation and not to
fritter away our energies in fruitless controversies and conflicts.
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In the the present session, besides dealing with the pending business,
a large number of fresh legislative measures will come up for your
consideration. Among these are the Export-Imports Bank Bill, 1981 and the
Constitution Amendment Bill, 1981 for redefining the expression “tax on
sale and purchase of goods” in the Constitution.

May | urge all sections of the House to approach the urgent and onerous
tasks facing the nation in a spirit of co-operation while keeping in mind the
need to serve the interests of our people. | wish you all success in your
efforts.

Jai Hind.
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HONOURABLE MEMBERS,

It gives me pleasure to welcome you to this first session of Parliament
in the year 1982. | extend my best wishes to you for the successful completion
of the budgetary and the legislative business ahead.

The year 1981-82 was a year of further consolidation. The rate of
inflation was substantially curtailed in spite of the unfavourable international
economic environment. The improvement in the performance of the
infrastructure in the current year and the formulation of the revised Twenty
Point Programme provide the basis for further growth along with stability
and greater social justice. During April 1981—January 1982, power generation
increased by 11.3 per cent, coal production by 11.2 per cent and railway
goods traffic by 14.4 per cent compared to the corresponding period of the
previous year. In fact, the Railways, will be achieving this year an all time
high loading of over 220 million tonnes, bettering the previous best figure
by over 8 million tonnes. All important industries have recorded significant
increases during April 1981—January 1982, the notable examples are saleable
steel (18.7 per cent), cement (15.0 per cent), nitrogenous fertilizers
(51.9 per cent), crude petroleum (61.2 per cent) and petroleum products
(18.4 per cent).

There are firm indications that there will be even more impressive
production in these and other industries. In fertilizers, with the expected
commissioning of three new plants and expansion in existing ones, production
capacity, will increase from 45.75 lakh tonnes to 53 lakh tonnes of nitrogen
and 12.82 lakh tonnes to 14.90 lakh tonnes of phosphate. In petroleum, the
year 1981-82 may close with a total production of over 16 million tonnes
of crude oil compared to 10.5 million tonnes during 1980-81. The discovery
of oil in structures east of Bombay High, in the Palk Strait, in Sisodra in
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Gujarat and Napamua in Assam and of gas in Baramura in Tripura and in
Kudara in Gujarat is an assurance that the tempo of production will be
further accelerated. Our Refinery capacity increased from 31.8 million
tonnes in 1980-81 to 37.8 million tonnes in 1981-82. The production of LPG,
which went up by 15 per cent in the current year, is estimated to increase
further by about 40 per cent in the year ahead and will show a marked
change in the demand-supply position. Production in the six integrated
steel plants is expected to touch the highest ever level of 7.2 million
tonnes of saleable steel, exceeding last year’s production by more than a
million tonnes and marking a capacity utilisation of nearly 84 per cent. In
September, 1981, Government approved the proposal for the establishment
of an integrated steel plant at Paradeep. This, coupled with the earlier
decision to set up an integrated steel plant at Visakhapatnam, indicates
Government’s determination to augment existing capacities to achieve a
state of self-reliance in this core sector.

In order to maintain the tempo already generated in industrial production
and accelerate economic growth, the year 1982 is being observed as
"Productivity Year" and we shall have an intensive drive to maximise utilisation
of capacities available in all sectors of the economy.

The outlook for agricultural production in 1981-82 is encouraging.
Preliminary assessment indicates that the Kharif foodgrains production might
reach an all-time level of 79.9 million tonnes. For the year as a whole,
foodgrains production is expected to exceed the previous record level of
132 million tonnes. This compares favourably with the production of
129.9 MT achieved in 1980-81, which itself was 18.4 per cent higher than
in 1979-80.

The production of sugarcane, which had slumped to 129 million tonnes
in 1979-80 had reached 150.5 million tonnes in 1980-81 and is expected to
be between 170 and 180 million tonnes this year. The forecast for pulses
this year is 12 to 13 million tonnes compared to 8.6 million tonnes in
1979-80 and 11.2 million tonnes in 1980-81. While Government have made
arrangements to ensure availability of agricultural inputs in sufficient quantity
and in time, the major credit for our improved agricultural performance
must go to the enterprise, dedication and hard work of our farmers.

During 1980-81 an additional irrigation potential of 2.4 million hectares
was created. Another 2.6 million hectares are expected to be covered
during 1981-82, giving an additional coverage of 5 million hectares during
these two years. Our objective is to add 3 million hectares per year during
the remaining 3 years of the Sixth Plan. This will be the biggest effort by
any country in bringing additional land under irrigation in one year.
Government have also prepared a National Perspective Plan for Water
Resources Development. A National Water Development Agency will be
established to carry our investigations and formulate, in consultation with
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the State Governments, a plan for the optimum development and utilisation
of available waters, initially of the peninsular rivers. Two important
developments during the year were the understanding on the utilisation of
Narmada waters and the agreement on sharing of the surplus flows of the
Ravi and Beas. | congratulate the States concerned.

A Central Land Resources Conservation and Development Commission is
being constituted to provide expert guidance in formulating national policies
relating to management of land resources and also coordinate activities of
the State Land Use Boards. With the enforcement of the Forest (Conservation)
Act, 1980, diversion of forest land which was of the order of nearly 1.5 lakh
hectares per annum in the earlier years, has been controlled. As the Indian
Forest Act, 1927 is not applicable uniformly in all the States, it is proposed
to bring forward comprehensive legislation to replace the existing law. As
part of the social forestry programme, a total number of 135 crore seedlings
are expected to have been planted in 1981-82. The enactment of legislation
to establish a National Bank to improve the quantity and quality of credit
flows to rural areas is a significant step.

The energies of the Government continued to be focused on controlling
inflation. The components of the anti-inflationary strategy were higher
production, better capacity utilisation, strengthening the public distribution
system, imports of essential commodities wherever necessary, fiscal and
monetary discipline and curbing the activities of anti-social elements. The
annual rate of inflation as measured from point to point movement in the
wholesale price index has come down from 22.2 per cent as on the week
ended 12 January, 1980 to 14.8 per cent as on the week ended 10 January,
1981 and further to 6.9 per cent for the week ended 9 January, 1982.
During the current financial year, i.e. 28 March, 1981 to 23 January, 1982,
the index has gone up only by 2.8 per cent which is significantly lower than
the rise of 14.1 per cent in the same period last year. The number of Fair
Price Shops stood at 2.98 lakhs in November, 1981 compared to 2.73 lakhs
in March, 1981. There will be no slackening of vigilance in the fight against
inflation.

While the present approach promises further results in the fight against
inflation, far greater efforts are required to deal with the deterioration in
the balance of payments situation. Owing to the sharp increase in the
import prices of oil and oil products in 1980-81, the trade deficit increased
to about Rs. 5,500 crores in that year compared to Rs. 2,450 crores in
1979-80. To meet the situation and to ensure continued development,
Government have entered into an extended agreement with the International
Monetary Fund. This agreement will enable the drawing of SDR 5 billion
over the next three years.

A series of measures have been taken to promote exports, as a result
of which exports are estimated to have shown an increase of 15.4 per cent
during April-November, 1981. Further, as a result of the steps taken to
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increase the productive capacity of the economy, the rise in the import bill
during this period has decelerated to 11.4 per cent. There is reason to
believe that the tendency in the last few years for the trade gap to widen
will be arrested in 1981-82. Parliament also knows that an Export-Import
Bank has been established to help credit availabilities for exports. High
priority will continue to be given to export promotion during the coming
years.

The overall rate of growth in the output of the public sector industries
under the Central Government is estimated as 20 per cent in April-September
1981 over the corresponding period last year. There is scope and need for
much better performance. Steps are being taken to streamline and improve
the working of these enterprises through better delegation of powers,
simplification of procedures and stricter enforcement of accountability.

The Government are vitally concerned with the welfare of workers,
who contribute in no small measure to national production and productivity.
Legislation is proposed to be introduced in the present session to amend
labour laws relating to industrial disputes, trade unions and standing orders
to remove procedural delays and secure speedy justice to workers. The
industrial relations machinery is being strengthened and streamlined to
anticipate labour problems and to take prompt ameliorative action.

The 20-Point Programme has been revised to impart greater dynamism
to some key social and economic programmes included in the Sixth Plan.
In broad terms, it concretises what the Sixth Plan means for us all,
particularly for the weaker sections. Special emphasis is being given to
programmes to assist specific target groups through the Integrated Rural
Development Programme, the Scheduled Castes Component Plan and Hill
and Tribal Sub- Plans, the slum improvement programme and allotment of
house sites to rural families. While the thrust of the revised 20-Point
Programme continues to be on providing better living conditions for the less
privileged sections of the population, the programme as a whole aims at
all round improvement in productivity.

The census of 1981 underlined anew the importance of population
control. Government give high priority to voluntary family planning as an
essential ingredient of people’s well-being and national progress and have
included it as part of the revised 20-Point Programme. It is our objective
to bring down the birth rate to 21 and the death rate to 9 per thousand
by the end of the century. | should also like to draw attention to the fact
that national programmes for the control of leprosy and blindness have
been intensified in furtherance of the objective of Health for All by A.D.
2,000. These two programmes are now being treated as 100 per cent
centrally sponsored.
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The provision of elementary education for all children, and the covering
of the illiterate adult population with appropriate educational programmes
is being accelerated. Government have also launched a substantial
programme of non-formal education. It is proposed to revise the content
of vocational education. In higher education, especially higher technological
education, the emphasis will be on quality.

Considerable headway was made in space technology and communications
during the year. Three Indian-made satellites were launched—Rohini, with
the help of our own satellite launching vehicle, the experimental
communications satellite APPLE and the earth observation Satellite
Bhaskara-1l. India became one of the few countries to have a domestic
satellite communications network when in November 1981 with the help of
INTELSAT-1V, satellite communication links were extended to remote areas
in Leh in Jammu & Kashmir, Aizawal in Mizoram, Port Blair and Car Nicobar
in the Andaman and Nicobar Islands, and Kavaratti in Lakshadweep.
A troposcatter communication-link was established with the Soviet Union,
under-sea link with Sri Lanka and a microwave link with Bangladesh. The
next major event will be the launching of the multipurpose Indian National
Satellite (INSAT) in April 1982 and its utilisation for meteorological capability,
communications and radio and television coverage. The microwave link,
with TV capability between major cities of India like Madras, Bangalore,
Bombay, Delhi has already been established. The link between Delhi and
Calcutta and Delhi-Srinagar will be completed by June 1982 and a large
number of urban and rual areas will be covered through the satellite and
the microwave system.

During the year a Science Advisory Committee to the Cabinet (SACC)
was constituted. In order to lessen unemployment among science and
technology personnel, Government is establishing a Science and Technology
Entrepreneurship Development Board. Other major steps are the
establishment of a Commission of Additional Sources of Energy which has
already initiated wide-ranging programmes of research and development
and demonstration all over the country on a large scale, the decision to
form a National Biotechnology Board to ensure co-ordinated work in
biotechnology, which has implications for agriculture, medicine and industry,
and the setting up of a National Institute of Immunology in Delhi and a
Plasma Physics Programme in Ahmedabad.

The Department of Environment has taken up programmes to prevent
eco-destruction. It has also set up a National Eco-Development Board. The
Department has introduced procedures to ensure environmental impact
assessment of large projects and monitoring the implementation of
environmental safeguards in such projects.

The Department of Ocean Development, which was established in July,
1981 is preparing a perspective plan of ocean development. It organised a
scientific expedition to Antarctica.
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The leader is back and the others will soon be returning after successful
voyage of over two months. The expedition covers a wide range of scientific
investigation in fields like meteorology, glaciology and oceanography.

I now turn to some problems concerning law and order. There cannot
be forward movement without the assurance that national energies are not
frittered away on agitations engineered by sectional interests. Government
are distressed at the outrages perpetrated against members of Scheduled
Caste communities at some places and are determined to ensure that all
sections of the population live in safety and honour. The guilty will be
firmly dealt with. The problems confronting these classes are part of the
larger socio-economic problems of the country. The fullest cooperation of
the public is necessary to fight against the forces of communalism and
casteism, who are often in league with anti-social elements. Programmes
for the integrated socio-economic development of Scheduled Castes and
Scheduled Tribes and weaker sections have been intensified and much
larger outlays than ever before have been provided. Their implementation
will be closely monitored.

As part of their earnest efforts to find a fair and satisfactory solution
to the problems of foreigners in Assam, Government held several rounds of
talks with the representatives of the agitating organisations and leaders of
political parties. These efforts are continuing.

The international situation has deteriorated. Military presences around
us have increased. This danger should make all of us determined to safeguard
national security and interests through non-alighment and the peaceful
resolution of differences. We earnestly hope that the major military powers
will realise the futility of confrontation and arrest the diversion of resources
from development and welfare to armaments. It is regrettable that the
strategic considerations of other countries should cast extra burdens on us.
We cannot afford to be complacent. The nation will be called upon to make
heavy sacrifices to maintain preparedness at all times to meet external
challenges.

With our immediate neighbours we have continued to seek relationships
of greater mutual trust and closer friendship. | have just paid useful visit
to Sri Lanka, as | did earlier to Nepal and Indonesia. The King of Bhutan
will soon be in our country. Our Foreign Minister visited Burma*, Vietnam
and Thailand. With Bangladesh we have had a series of useful exchanges
of views. Further steps have been taken to improve relations with China.
Following the visit of the Chinese Foreign Minister during this year, an
official delegation went to Beijing to discuss international and bilateral
issues including the question of boundary and territory. As regards Pakistan,
Parliament is only too well aware of the nationwide concern after that

*Now known as Myanmar.
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country decided to acquire sophisticated arms and the persistent
international reports about its nuclear programme. While announcing its
move to go in for advanced aircraft, Pakistan also informed us of its desire
to have a no-war pact, a suggestion we had put to them several times and
in different forms over the years. In December 1981 we gave Pakistan an
outline of the principles which might govern our discussions towards that
end. This dialogue was carried forward during the recent visit of the Pakistan
Foreign Minister. We reiterated our desire for peace and friendship and our
stand that issues should be bilaterally resolved. We are glad that Pakistan
has accepted our proposal for a Joint Commission to examine, renew and
promote the entire range of relations between our two countries.

Elsewhere on our continent, tensions persist. The problem of Afghanistan
and the Iran-lraq conflict remain unresolved. The Palestinian people’s rights
continue to be obstructed. The Indian Ocean is far from becoming a zone
of peace.

There are a few hopeful signs also, such as the renewed elan of the
Non-Aligned Movement following the Conference of Foreign Ministers of
Non-Aligned Countries in New Delhi last year, the initiatives of the
Commonwealth countries to promote greater international co-operation,
and the beginning, however tenuous, of efforts for a dialogue between
developed and developing countries. The Prime Minister participated in the
Commonwealth Heads of Government Meeting in Melbourne and in the
International Conference on Co-operation for Development in Cancun,
Mexico. Her visits during the year to Australia, Bulgaria, Fiji, France, Italy,
Kuwait, Kenya, Indonesia, Philippines, Rumania, Seychelles, Switzerland,
Tonga and the United Arab Emirates led to further strengthening of friendship
with those countries. Since | last addressed you, we have had visits from
the Heads of States or Governments of Kenya, the Federal Republic of
Germany, Guinea, Tanzania, Britain, Bahrain, PDR Yemen, Zimbabwe, Nauru,
Australia, Madagascar, Botswana, Ghana, Venezuela, Uganda, Spain and
Sweden, all of which were useful. We look forward to the visit next week
of President Nyerere and to the Conference of some developing countries.
Greater co-operation among developing countries is mutually beneficial
and strengthens them collectively in their dealings with the advanced
countries.

In the present Session, besides dealing with pending business a large
number of fresh legislative measures will come up for your consideration.
Among these are:

The Land Acquisition (Amendment) Bill, 1982; and

The National Waterway Bill, 1982 to declare the Ganga between
Allahabad and Haldia as a National Waterway.
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Hon’ble Members, the world is passing through difficult times. Our own
problems are not inconsiderable. Fortunately we are a nation imbued with
a sense of purpose. Our people have also shown commendable capacity to
rally together in moments of challenge. Political differences are bound to
exist in a democracy which guarantees freedom of opinion and organisation.
But differences should not degenerate into discord. The good of the nation
is an objective for which we must learn to co-operate, transcending disputes.
We have the strength and the resources to move forward speedily. The first
two years of the Sixth Plan were years of consolidation. Let us now use this
strength to make the next three years of the Plan, years of a march
forward.

Jai Hind.
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HONOURABLE MEMBERS,

| welcome you to this first session of Parliament in 1983. The year
ahead is full of challenges and opportunities, which will require the united
efforts of Parliament, Government, and the people.

On the economic side, the need is to tone up the economy, enhance
production and productivity, eliminate non-productive expenditure and
contain prices. In the midst of inflationary pressures in several countries,
we can take legitimate pride in our success in containing inflation. Wholesale
prices in mid-January 1983 were only 2.8 per cent higher than 12 months
earlier. And this in spite of widespread drought affecting 48 million hectares
and 312 million (31.2 crore) people. The public distribution system was
expanded and made more efficient. About 50,000 fair price shops were
opened in the last three years. This year the Central Government would be
releasing to the States about Rs. 7,000 million (Rs. 700 crore), the highest
in any year for relief to victims of drought, floods and cyclones. Our
sympathies go to the people hit by these natural calamities and we admire
their courage and the sense of duty of relief workers.

The performance of our infrastructure and our industry has maintained
improvement. Between April and December 1982, power generation rose by
7.2 per cent and production of coal by 4.2 per cent, cement by 10.2 per
cent and fertilizers by 9.6 per cent. The railways increased the movement
of freight by 3.5 per cent. The ports have, by and large, eliminated the
waiting time of vessels. There has been a recovery in steel production. The
high prices of oil continued to be a burden on the economy but domestic
production of crude during the period rose by 30.6 per cent. Against
10.5 million (1.05 crore) tonnes in 1980-81, production was 16.2 million
(1.62 crore) tonnes in 1981-82 and is anticipated to be 21 million
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(2.1 crore) tonnes in 1982-83. In spite of the difficulties of balance of
payments, unfavourable seasonal conditions, and the severe constraint on
resources, the economy achieved reasonable growth for a second successive
year. The turnover of public sector has increased by 21 per cent in the first
nine months of the current year. There has been significant expansion in
the small industry sector which has maintained a rate of growth of around
10 per cent. Despite the problems faced by kharif and rabi, procurement
of rice and wheat was higher than in any previous year. Government have
given farmers the benefit of higher procurement prices.

The increase in exports is being maintained. In the first seven months
of the current financial year exports are expected to be about 17.8 per
cent higher than the provisional figure of Rs. 39,600 million (Rs. 3960
crore) in the corresponding period of the previous year. The trend towards
rapid increases in imports has been curbed. Although the overall import bill
may show a rise to meet the developmental needs of our economy, it will
be possible to check the growth of imports further with the accelerated
programme of oil exploration and production and increased investments in
other sectors such as steel and fertilizers. Prices of the raw materials which
developing countries export have fallen sharply, while the prices of
manufactured goods which we import have gone up considerably. The high
interest rates in the West have further aggravated the situation for countries
like India.

The world is going through a critical economic period. Many countries
are in the grip of recession and have been cutting down investment. We,
however, were able to maintain the tempo of our development. Central
Plan outlay has increased by 27 per cent and the total outlay on Central
and State Plans put together has gone up by 21 per cent. The Revised
Twenty-Point Programme, which was announced on 14 January 1982 with its
emphasis on the service of the poor and the weak, has shown heartening
results. This year, more than 330 million additional man days of rural
employment will be generated under the National Rural Employment
Programme. There has also been significant spurt in the activities of Khadi
and Village Industries Commission and efforts have been consciously made
to link these with the overall effort towards rural employment. Drinking
water facilities have been extended to a further 24,000 problem villages.
More than 540,000 house sites have been provided. Loans from the Housing
and Urban Development Corporation will help the construction of 225,000
dwellings. An additional irrigation potential of 2.35 million hectares is
being created during the year.

As a token of the debt which the nation owes to persons who brought
us freedom, the Government have enlarged the Freedom Fighters’ Pension
Scheme.
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Government are vitally concerned with the welfare of Scheduled Castes
and Scheduled Tribes and have evolved a three-pronged strategy. This consists
of the Special Component plans of State Governments and Central Ministries,
special Central assistance in addition to the States’ Special Component
plans, and the Scheduled Castes Development Corporations. Special Central
Assistance for tribal sub-plans has been stepped up from Rs. 850 million
(Rs. 85 crore) to Rs. 950 million (Rs. 95 crore) for 1982-83.

The social and economic advancement of the economically weaker
sections and of the backward classes of our society will continue to be
given priority in Government’s development programmes. A centrally
sponsored scheme of fishermen’s insurance has been launched.

There was a surge of popular support to and participation in the Family
Planning Programmes. During the period April 1982 to January 1983, the
number of acceptors of all family planning methods was 16 per cent higher
than that for the corresponding period of the previous year. Programmes
for the control of leprosy, blindness and tuberculosis are being implemented
with renewed vigour under the Revised Twenty-Point Programme.

Our concern for industrial workers equals our concern for agricultural
workers and farmers. The amendments to the Industrial Disputes Act provide
for internal machinery to settle grievances and ensure that labour courts
give decisions within a stipulated time.

Programmes and strategies for improving the quality of education,
eradication of adult illiteracy and universalising elementary education in
the age group of 6-14 continued to receive high priority with special emphasis
on the education of girls.

Two significant events of last year which will have a far-reaching impact
on the future of our young people, and their physical and mental alertness
are the creation of a Department of Sports and the successful holding of
Asian Games. The manner in which the Games were organised has been
widely acclaimed. The construction and upgradation of 17 stadia and sports
facilities conforming to international standards proved our capacity to rise
to major challenges. This infrastructure will serve our sportsmen and
sportswomen in the years to come.

The Games also provided the occasion for the extension of television
to many new areas and the introduction of colour telecasting. Our television
policy will give special attention to the needs of our rural population and
the utilisation of this powerful medium for education and development.

It has been an eventful year for our science and technology. We have
formulated and announced a Technology Policy Statement setting out the
considerations that will guide our decisions in the development of indigenous
technology and the import of such technology as will strengthen us. We
shall pursue our search for technological self-reliance. We are paying
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attention to both basic science and to new areas like biotechnology,
immunology, fast breeder technology in nuclear science and ocean
engineering. Our second scientific expedition is now in Antarctica continuing
important experiments and surveying the area for setting up a permanent
manned station in future. Our work in the survey of polymetallic nodules
on the ocean floor has been rewarded with our recognition, at the Conference
of Law of the Sea, as a pioneer investor. We are the only developing
country so recognised.

INSAT-1B which will be launched this year will help us attain a high
level of telecommunications, television and meteorological capability. It
will incorporate the modifications required in the light of our experience
with INSAT-1A, the basic design of which was sound.

Honourable Members are aware of the problems we faced in ensuring
continuity of fuel supplies for our Tarapur nuclear power reactor. These
have now been sorted out in consultation with the Governments of France
and USA.

I shall now turn to the domestic political scene. Divisive and disruptive
forces are at work fomenting violence and weakening the national fabric.
These must be fought resolutely. Government have taken the initiative to
associate the Opposition in discussions on major issues like those relating
to Assam and the Punjab, and this welcome trend must continue. Communal
and anti-national elements have been indulging in objectionable activities
in many areas and these will have to be effectively curbed. Extremist
organisations have been active in certain north-eastern States and territories.
We have adopted a well-coordinated drive to combat these activities and
maintain peace and normalcy. Meanwhile the tempo of development effort
all over the north-eastern region has been stepped up.

Elections have recently taken place in Andhra Pradesh, Karnataka, Tripura
and the Union Territory of Delhi and in Haryana, Himachal Pradesh, Kerala
and West Bengal earlier. Polling has just concluded in Meghalaya and is in
progress in Assam. These elections have been part of our democratic tradition
and a constitutional obligation.

The international situation has deteriorated. The escalation of foreign
military intrusion in the Indian Ocean in disregard of the wishes of littoral
States, the continuing war between Iran and Iraqg, the increasing recklessness
of Israel and the sufferings of the Palestinians, the aggressive acts of the
racist regime of South Africa against its own people and its neighbours and
the lack of progress in the Disarmament Talks and in North-South dialogue
are all matters of concern. Political solutions are yet to be found to the
situations in South-West and South-East Asia.

Certain developments in our neighbourhood have worsened our security
environment. The entire nation is exercised over the acquisition of
sophisticated weaponry by our neighbour, Pakistan. Our own policy has
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been to pursue initiatives and improve relations with our neighbours. It is
hoped that the meetings that have taken place with the President of
Pakistan and between officials of the two countries will eventually lead to
the conclusion of an enduring relationship of peace, friendship and
cooperation.

We have also had talks with the Chief Martial Law Administrator of
Bangladesh. These have led to a strengthening of friendly relations. The
third round of official-level talks with China on the boundary question and
other bilateral matters took place in Beijing last month. Our relations with
Bhutan, Nepal, and Sri Lanka have maintained their even course.

Our policy of non-alignment has helped us work unswervingly for the
objectives of peace, friendship and stability throughout the world and in
our region. As Honourable Members are aware, the Seventh Conference of
Non-Aligned Countries will take place early next month in New Delhi. We
are playing host to it at the unanimous request of the non-aligned community.
It will be the largest gathering of Heads of nations to be held in our
country. It is our ardent hope that the summit will make an important
contribution to the solution of the problems besetting the international
community. Later in the year another major conference is being held in the
Capital—the Commonwealth Heads of Government Meeting. We must put
all our energies into the task of making a success of both these conferences.

| should also refer to the visits of my predecessor to Ireland and
Yugoslavia and our Prime Minister to the United Kingdom, Saudi Arabia, the
United States of America, Japan, Mauritius, Mozambique and the Union of
Soviet Socialist Republics and the visits to India of the Presidents of Tanzania
and Greece, King of Bhutan, the Presidents of Mozambique, Algeria, Nauru,
Pakistan, France, Egypt and Nigeria, the Prime Ministers of the United
Kingdom, Nepal and Mauritius, the Chairman of the P.L.O., the Chief Martial
Law Administrator of Bangladesh as well as other statesmen. These exchanges
have been of mutual benefit.

Hon’ble Members, the economic and political crises in the world have
led to a sharpening of tensions which India can withstand only through
vigilance, unity and the optimal use of its own productive capacity. Apart
from fighting corruption and inefficiency, it must be ensured that differences
are not aired in a manner which provokes violence or weakens our secular
democratic fabric. In the last three years we have been able to maintain
stability and progress. It is my earnest entreaty that the entire nation will
work together to maintain India’s integrity and enhance its welfare and
good name.

| urge Honourable Members to approach the vital tasks before them in
a spirit of cooperation and harmony. | wish you all success in the budgetary,
legislative and other business that awaits you.

Jai Hind.
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HONOURABLE MEMBERS,

It gives me pleasure to welcome you to this first session of Parliament
in 1984 and to extend to you my best wishes for the successful completion
of the budgetary and legislative business ahead.

In the current year the economy has made impressive recovery and
progress overcoming the adverse effects of widespread failure of rains.
Agricultural production is expected to grow by 9 per cent as against a
decline of 4 per cent in the previous year. The production of foodgrains is
likely to exceed the target of 142 million tonnes, compared to the actual
production of 128.4 million tonnes in 1982-83 and the previous best record
of 133.3 million tonnes. The buoyancy in agricultural production reflects
the soundness of the strategies and programmes followed over the years.
The irrigation potential, which increased by 2.34 million hectares in
1982-83, is expected to increase further by 2.37 million hectares in
1983-84. Special efforts have been made to improve the utilisation of the
potential so created. The high yielding varieties programme has continued
to expand and the 1983-84 coverage is expected to be 52 million hectares.
Fertiliser consumption during 1983-84 will be well above the Plan target.

Special attention is being paid to dryland farming; 4,246 micro
watersheds have been identified for adoption of new technologies which
will help the poorest rural communities. A centrally sponsored scheme for
assisting small and marginal farmers was also launched in 1983-84.

The recovery of the industrial economy and the improvement of the
infrastructure have maintained good tempo. Coal production has shown
steady improvement after September and the output during 1983-84 will be
close to 140 million tonnes. During the first nine months of 1983-84, power

276



Giani Zail Singh 277

generation has grown by about 5 per cent over the previous year. The
production of crude oil, which was 10.5 million tonnes in 1980-81 and 21.06
million tonnes in 1982-83, is expected to increase further to 26 million
tonnes in 1983-84. Special efforts have been made to maintain railway
freight at a level higher than the previous year’s. Port capacity is being
expanded and the total traffic handled by the major ports in 1983-84 is
expected to be an all-time-high of over 101 million tonnes.

The growth of the industrial sector, which was sluggish in the first half
of the year, improved in the second half and overall industrial growth rate
of 4.5 per cent is likely in 1983-84. The manufacturing sector has performed
well; textiles, engineering and cement industries have shown substantial
improvement.

The industrial relations situation also continued to be satisfactory during
the year, in spite of various stresses and strains in different parts of the
country. The common worker has responded to the Government’s call to
maintain the momentum in economic development, which is reflected in
increased production.

The growth rate of GNP this year is expected to be 6 to 7 per cent,
as compared with only 1.8 per cent in 1982-83. In the first four years of
the Sixth Plan, the average growth rate of GNP will be about 5.4 per cent.
The country can take legitimate pride in this achievement.

The price situation has caused us anxiety. On January 7,1984, the
annual rate of inflation reached 10.4 per cent. The inflationary pressures
on the economy largely reflect the low growth of output on the economy
in 1982-83 due to the drought. A number of measures to counteract these
pressures and to bring down inflation have been taken. These include:
incentives for increasing production of foodgrains, oilseeds and pulses; the
expansion and strengthening of the public distribution system; a vigorous
procurement drive; timely marginal augmentation of domestic supplies
through imports; incentives for increasing industrial production; and
enforcement of fiscal and monetary discipline aimed at reduction of excess
liquidity in the system. The record crop of 1983-84 and the continuing
improvement in the infrastructure and the industrial sector will help in
bringing down the rate of inflation in the months ahead. The Government
have also taken several steps to curtail expenditure while maintaining the
stimulus to production, efficiency and full utilisation of capacity.

The situation regarding our external payments has improved. The trade
gap is expected to decline for the second successive year. During April-
October 1983, exports (excluding oil) grew by 9.9 per cent compared to the
same period of 1982-83, and the value of imports (net of oil exports)
declined by 2.5 per cent. The policy of building production capacities in
critical sectors and reducing bulk imports has yielded dividends. Another
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encouraging factor is the substantial improvement in the flow of funds from
Indians abroad.

As our foreign exchange reserves have increased, the Government have
decided voluntarily not to make any further drawals under the Extended
Fund Facility with the International Monetary Fund after the current year.
Out of the total SDR 5 billion we are utilising only 3.9 billion, thus making
SDR 1.1 billion available to the IMF to assist other developing countries.
Our people can be proud of the success of our external adjustment policies.

Vigorous implementation of the Twenty-Point Programme, with its
emphasis on anti-poverty measures, is transforming the condition of the
rural poor. Under the Integrated Rural Development Programme, 9 million
rural families, including 3.2 million families belonging to the Scheduled
Castes and Scheduled Tribes, have been assisted in the first three years of
the Sixth Plan. The total outlay on this programme during the first three
years has been Rs. 22,530 million. In the current year another 3 million
families are being helped. Targets to generate additional employment under
the National Rural Employment Programme were fully achieved during the
first three years of the Plan and the progress during the current year is
satisfactory. A new Rural Landless Employment Guarantee Programme was
launched on August 15, 1983. Rs. 6000 million have been allocated for it.
There has been excellent response also to the new programme of providing
self employment to the educated unemployed. A target of assisting
2.5 lakh educated persons has been set for 1983-84.

Honourable Members of Parliament are aware of the achievements of
Indian Science in 1983-84. On April 17,1983, the Rohini satellite was placed
in a near earth orbit. INSAT-1B was successfully launched on August 30,1983.
Since October 15,1983 it has been serving our telecommunication, television,
radio and meteorology programmes. A large expansion of television services
has been planned to increase coverage of population from 23 per cent in
1983-84 to 70 per cent by 1984-85. India has signed the Antarctica Treaty
and has become the fifteenth consultative member State. So far three
expeditions to Antarctica have been organised and a regular station
established. For the first time two women scientists have gone to that
continent. We have registered ourselves with the International Sea-bed
Authority for a pioneer area for extensive survey of polymetallic nodules
in the central Indian Ocean. The first unit of the Madras Atomic Power
Station, which was designed and fabricated indigenously, attained criticality
on July 2,1983 and has been operating at power levels up to 200 MW.

Parliament has recently approved the National Health Policy which lays
stress on preventive, promotive and rehabilitative aspects of health care.
The core of the policy lies in community participation and the provision of
health services through primary health centres to millions of families in the
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far-flung rural areas. Vigorous measures are being pursued for control of
tuberculosis, leprosy and blindness. India’s efforts in family planning received
international recognition when our Prime Minister was given the United
Nations Population Award at a special ceremony held on September 30,1983,
in New York. An all-time-high rate of around 25.9 per cent has been achieved
in couple protection. The number of acceptors of various family planning
methods had increased by 15 per cent in April-December 1983 over the
corresponding period of the previous year.

In education the focus of attention continued to be on universalising
elementary education in the age group of 6-14, with emphasis on girl's
education, and on eradicating adult illiteracy by 1990. Taking advantage of
the growth of television and radio, a vigorous programme of non-formal
education has been planned. In higher education, it has been our effort to
improve the functioning of universities and institutions of higher technology.
The work of the two commissions set up to study the role of teachers has
made progress.

A National Council of Arts has been established under the chairmanship
of the Prime Minister which will formulate policies to improve the national
endeavour in various fields of cultural development and conservation of our
heritage. A National Book Development Council has also been set up for the
development of our book industry.

The country can achieve sustained progress only in a climate of harmony
and determination to resist any threats to its unity and integrity. We can
ill afford to ignore the harm done by disruptive activities of communal and
secessionist elements, violent agitations and systematic efforts to denigrate
the many-sided achievements of our people. Together, these trends in our
body politic are weakening national cohesion. Some internal as well as
external forces are at work to undermine India’s political and social stabililty.

In today’s complex international situation, it is essential to intensify
our vigilance to preserve our economic and political independence. Every
patriotic citizen must cooperate with the Government in putting down
forces that seek to divide the people on the basis of caste, creed, region
or language. At the recent meeting of the National Integration Council
there was a heartening consensus, cutting across differences of political
outlook and ideology, that the fabric of national unity must be strengthened
and the sense of Indianness promoted. There is agreement amongst most
parties against the use of violence in support of agitations and the harbouring
of anti-social elements in religious places. The use of places of worship by
criminals affects their sanctity and harms the interests of the nation; apart
from bringing a bad name to religion. | urge Honourable Members to convert
this growing feeling into a national programme to bind different parties in
the country and different sections of our people into a strong and vibrant
national entity.
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In Assam, the State Government have made strenuous efforts to promote
peace and stability. This endeavour has been widely supported by the
public who have realised that violence leads only to social and economic
dislocation on a large scale. Tribunals have started working to facilitate a
resolution of the foreigners’ issue. Firm measures have also been taken to
check illegal immigration. | trust Honourable Members will help in the
process of reconciliation.

Punjab has witnessed tragic violence against innocent persons. Some
forces have sought to weaken the centuries old fraternal bonds between
communities. It is however heartwarming that the majority of the people,
irrespective of the community to which they belong have refused to be
misled by the sinister propaganda of hate let loose. It is imperative to
restore normalcy and peace in that State. The Government have always
been anxious that the problems in Punjab be solved through dialogue between
all concerned.

A distressing development is the recent spread of communal violence
to Haryana. | hope that peace will soon be restored in the affected areas.

The Government have been seriously concerned over the acceleration
of the activities of communal and anti-national elements which constitute
a serious threat to the security and integrity of the country. The dastardly
assassination of an Indian diplomat in the United Kingdom by a gang of
terrorists who claim to represent a secessionist movement in Jammu &
Kashmir has emphasised the need for vigilance and preparedness on our
part. The wider repercussions of such developments should be kept in
mind.

Our polity has sufficient strength and resilience to overcome these
difficulties. The health of our democratic institutions is sound. The Indian
people have time and again shown their determination to protect their
hard-won freedom and unity. It is up to us to harness their unbounded
energy and idealism for the strengthening of the nation.

The international situation is disturbing. The arms race has continued
unabated with the global expenditure on armaments exceeding $ 600 billion
annually. Disarmament negotiations have not registered any progress. The
talks between the USA and the Soviet Union on the limitation of the
Intermediate Nuclear Forces have been suspended. The prospect of redressing
economic disparities is equally bleak.

The security environment in our own region has worsened. The
militarisation of the Indian Ocean area continues. The induction of highly
sophisticated weapons in our neighbourhood causes concern. We prefer to
spend our scarce resources on development, but we cannot afford to be
blind to our defence requirements. In spite of this build up all around us,
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we have persevered in our policy of seeking friendship with all our
neighbours. We should like the Government of Pakistan to respond positively
to our desire for better relations and our proposals for friendship, peace
and cooperation and to take steps to curb the propaganda directed against
us. The ethnic violence in Sri Lanka, in which Indian nationals and Tamils
and others of Indian origin suffered heavy casualties and loss of property,
naturally caused deep concern to the entire country. It is gratifying that
the Sri Lanka Government accepted our offer of good offices to facilitate
a viable political settlement. We hope that the All-Parties Conference will
lead to a lasting and satisfactory solution. Efforts aimed at the normalisation
of relations with China, including the settlement of the boundary question
are continuing. A number of visits have been exchanged and discussions
held with the countries of the region with a view to resolving outstanding
problems and further improving bilateral relations. A positive development
was the launching of an integrated programme of South Asian Regional
Cooperation. We were privileged to have the King of Bhutan as our chief
guest on Republic Day in this year.

An event of high significance in 1983 was the Seventh Conference of
Non-Aligned Countries in New Delhi. The Conference reaffirmed the continued
relevance and validity of the policy of non-alighment. The Prime Minister,
as Chairperson of the Movement has already taken a number of initiatives
to promote peace, disarmament and economic cooperation. The most
significant initiative was the organisation of informal consultations at summit
level in New York at the time of the UN General Assembly. These consultations
were widely acclaimed as having contributed to a useful process of dialogue
on some of the critical issues of the day. Another step was the sending of
a non-aligned ministerial group to West Asia in connection with the
developments with the Palestinian Liberation Organisation. The Government
firmly adhere to the principled policy of extending every possible support
to the PLO and to liberation movements in South Africa and Namibia. We
also played host to the Commonwealth Heads of Government Meeting in
November. It brought together Heads of the Government belonging to
industrialised as well as developing countries and gave new support to
initiatives for peace and international cooperation.

The tradition of friendly cooperation with the Soviet Union and the
Socialist countries is growing. We were deeply grieved at the passing away
of Mr. Yuri Andropov, the General Secretary of the CPSU and President of
USSR. The Prime Minister flew to Moscow to convey India’s sympathy to the
Soviet people in their sorrow. She had a useful meeting with Mr. Konstantin
Chernenko, the new General Secretary of the CPSU, at which the desire to
Strengthen mutual relations was reiterated.

The Prime Minister had a useful exchange of views with President
Reagan in New York. Preparations are under way for the holding of Festivals
of India in the United States and France. Our relations with the countries
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of Western Europe were further strengthened by various high-level visits in
both directions.

| paid State visits to Czechoslovakia, Qatar and Bahrain. The Prime
Minister visited Yugoslavia, Finland, Denmark, Norway, Austria, Cyprus and
Greece. She also met the President of France in Paris. In addition to the
participation of Heads of State/Government at the NAM Summit and CHOGM,
we also had the privilege of playing host to a number of distinguished
visitors from abroad. Queen Elizabeth Il combined a State visit to India with
the opening of the CHOGM. The President of Bulgaria, the Chancellor of the
Federal Republic of Germany, the President of the Republic of Maldives and
the Prime Minister of Czechoslovakia were other distinguished guests. These
visits have helped strengthen the friendly ties and cooperation between
India and these countries.

Honourable Members, the Republic is passing through a period of stress.
Important national tasks require steadfast devotion on the part of its public
servants and people’s representatives. We must give more to the nation
than we take from it. A re-dedication to national ideals is needed so that
all of us may give our best to the cause of national unity and progress.

| wish Honourable Members all success in their strenuous endeavours
that lie ahead.

Jai Hind.
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Prime Minister of India - Shri Rajiv Gandhi
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HONOURABLE MEMBERS,

It gives me great pleasure to welcome you to this first session of the
Eighth Parliament. | felicitate the members of the new Lok Sabha and trust
that they will make a significant contribution to the nation’s progress.

For India, 1984 was a year of trial and tribulation. But in the midst of
sorrow and anguish, there was also hope and strong affirmation of the
principles the nation has chosen and cherished.

In the earlier part of 1984, subversive and anti-national elements stepped
up their activities in Punjab. The process of dialogue was frustrated.
A serious threat to the unity and integrity of the country was posed by
extremists and terrorists. The Army had to be called in aid of the civil
authorities. The series of events which compelled the Government to use
the Army to deal with the threat to India’s unity and integrity have been
chronicled in the White Paper issued on July 10, 1984.

On October 31,1984, our beloved leader and Prime Minister, Indira
Gandhi, was assassinated in an act of perfidy.

A Commission of Inquiry headed by Justice M.P. Thakkar has been
appointed to enquire into the facts and circumstances leading to the
assassination.

Indira Gandhi has joined the ranks of the immortals of world history.
The saga of her life will inspire generations to come. Every moment of her
life was devoted to the consolidation of the unity of India and to the
strengthening of the Indian people in all spheres. No memorials can fully
capture the magnificence and radiance of her personality. The best homage
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that we can pay to her memory is to follow the path she illumined till her
last breath.

Disturbances and violence in Delhi and in some other parts of the
country, following Indira Gandhi’s assassination, resulted in loss of life and
property. Stern and effective action was taken to control the situation
within the shortest possible time. My Government extend their deepest
sympathy to the families which suffered during the violence. Rehabilitation
of the affected persons is a priority task to which both the Central and
State Governments are attending with a sense of urgency.

Government express their deepest sympathy with those families which
were victims of the gas tragedy in Bhopal. Rehabilitation of families which
have lost their bread-winners is being attended to. Action is also being
taken to secure compensation for the affected families. Government are
undertaking a thorough examination of the location policy and safety
measures of industrial establishments with a view to preventing the
recurrence of such disasters.

The maturity and strength of India’s democratic system were
demonstrated by the smooth and orderly election of Shri Rajiv Gandhi as
the new leader of the Congress (I) Parliamentary Party. Elections to the Lok
Sabha were promptly called. The fair and peaceful manner in which they
were held is tribute to the democratic genius of our people.

The elections of 1984 mark the resurgence of Indian nationalism,
transcending all barriers of community, caste and region. The unprecedented
mandate received by the ruling party under the leadership of Shri Rajiv
Gandhi shows the overwhelming concern of our people for the unity and
integrity of the nation and their desire for a strong and stable Government
at the Centre.

The unambiguous verdict of the people is also for continuity of the
basic policies which have given strength to our country with dynamic
responses to changing situations.

The economy has made significant progress during the last five years.
The average growth rate in the Sixth Plan period is likely to hit the target
level of 5.2 per cent. Foodgrains production rose from 109.7 million tonnes
in 1979-80 to 151.5 million tonnes in 1983-84, exceeding the year's target
by as much as 9.5 million tonnes. Agricultural production in the current
year is expected to maintain its buoyancy. The enterprise and hard work
of our farmers and agricultural workers have written a new chapter of high
achievement of which all of us can be proud. The most noteworthy feature
of the acceleration in agricultural growth is the spread of the Green
Revolution to the Eastern and the Central regions of the country.
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Industrial production during the Sixth Five Year Plan has also recorded
an increase of nearly 24 per cent upto 1983-84. In the first six months of
the year a growth rate of over 7 per cent has been recorded. This will give
a strong thrust to the economy. The working class, in accordance with its
traditions, has made a notable contribution to the increase in production.

There has been a remarkable improvement in the performance of
infrastructural industries during the Sixth Plan period. By the end of
1983-84 coal production had increased by 32.9 per cent and electricity
generation by 32.6 per cent. Production of crude petroleum had registered
a growth of 121 per cent. Production of fertilizers and cement have also
registered increase of 52.3 per cent and 53.6 per cent, respectively. During
the current year these sectors have registered further growth.

The price situation has shown considerable improvement. During the
current year till the end of December 1984, the wholesale prices rose by
only 4.8 per cent as against 7.7 per cent in the corresponding period of
1983. The annual rate of inflation as at the end of December, 1984 was
5.4 per cent as against 10.7 per cent at the end of December, 1983.

The success in containing inflationary pressures was due to the efficient
management of the demand and supply position. Efforts were made to
check the pace of monetary expansion and also to restrain government
expenditure. On the supply side a number of initiatives were taken to
increase availability of essential commodities. Larger production in response
to Government policies of providing remunerative prices and of supply of
key inputs, adequate imports of essential commodities wherever needed
and the building up of large buffer stocks of foodgrains have helped in this
process. The public distribution system has played a key role in maintaining
price stability.

The external payments position has continued to improve. It may be
recalled that the Government had voluntarily given up the balance part of
the SDR 5 billion available under the IMF arrangement after drawing only
SDR 3.9 billion. The reserves position has since been further strengthened.
Foreign exchange reserves increased from Rs. 4265 crores at the end of
1982-83 to Rs. 5498 crores at the end of 1983-84. They increased further
to Rs. 6250 crores at the end of December, 1984. However, this is an area
in which there can be no room for complacency.

Through the 20-Point Programme, vigorous efforts continued to be made
for the alleviation of poverty. In the first four years of the Sixth Five Year
Plan the Integrated Rural Development Programme covered 4.7 million
families belonging to the Scheduled Castes and Scheduled Tribes and
7.9 million families of economically weaker sections comprising various
other communities. This, together with an additional 19.45 lakh families
covered during the current year upto November, 1984 bring the total number
of families covered under the Programme to 14.5 million. The National
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Rural Employment Programme (NREP) and the Rural Landless Employment
Guarantee Programme (RLEGP) have substantially expanded employment
opportunities for the rural poor. In implementing these programmes special
emphasis has been given to benefiting women and minorities.

Under the rural drinking water supply programme, out of 2.31 lakh
problem villages 1.52 lakh had been covered till March 31, 1984. During
1984-85, nearly 42,000 more villages will have been covered.

Additional irrigation potential of 11.5 million hectares is expected to
be created during the Sixth Plan. The toal irrigation potential of the country
by the end of the Sixth Plan is expected to be of the order of 68 million
hectares against the ultimate potential of 113 million hectares. The
multi-purpose development of Narmada Valley has been taken up.

The all-round progress of the economy in the Sixth Plan testifies to the
soundness of the strategy of planned development and is a tribute to the
dynamic leadership provided by Shrimati Indira Gandhi. Government are
now formulating the Seventh Five Year Plan in the light of the Approach
Paper. The priorities in the Seventh Plan were summed up by Shrimati
Indira Gandhi as ‘Food, Work and Productivity’. The country has now to
make disciplined and vigorous efforts to reach a higher stage of development
in which the imperatives of technological advances and social justice
reinforce each other.

The new Government have inherited a coherent and principled foreign
policy from Jawaharlal Nehru and Indira Gandhi. The continuity and wide
acceptance of our foreign policy rests on our firm adherence to the principles
and purposes of the United Nations Charter, commitment to non-alignment
and stout opposition to colonialism, old and new, and racial discrimination.

As Chairman of the Non-Aligned Movement, India has worked together
with other nations to build a just world order and helped reduce tensions
and resolve conflicts between member States. The single most important
challenge today is the threat of nuclear war. Last year, Leaders of Argentina,
Greece, Mexico, Sweden, Tanzania and India collectively called upon the
nuclear weapon States to declare a nuclear freeze and to substantially
reduce nuclear stockpiles. In a few days from now, the leaders of these six
countries will meet in New Delhi to consider what further action they can
take to contain the nuclear peril.

We welcome the resumption of talks in Geneva between the USA and
the USSR and hope that they would lead to meaningful disarmament
measures.

Government attach high priority to developing close relations with all
our neighbours. We are keen to see progress in the South Asia Regional
Cooperation framework.
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The militarisation of the Indian Ocean is continuing. This brings tensions
and the possibility of conflict close to our shores. Government are committed
to the objective of demilitarisation of the Indian Ocean so that the tensions
are removed from this region and the littoral States, which are mostly
developing countries, can devote their resources, attention and energy to
the all-important tasks of development.

The induction of sophisticated armaments in our neighbourhood is a
matter of grave concern. We hope Pakistan will respond positively and
constructively to the several initiatives taken by Government.

The ethnic violence in Sri Lanka is a matter of deep concern to us. We
are convinced that use of force cannot lead to a solution. A political
process, in which all the concerned parties are involved, can alone result
in a just settlement. Conditions must be created in Sri Lanka to enable the
return of the large number of refugees who have been forced to take
shelter in India.

Our relations with China have shown improvement. We shall persevere
in seeking a solution to the boundary question.

Our friendly relations and cooperation with the Soviet Union and other
socialist countries continue to develop.

We welcome the increasing cooperation in economic, scientific, cultural
and educational fields with the United States of America.

We have noted with satisfaction the uninterrupted development of our
bilateral relations with countries of West Asia, South-East Asia, and the
Pacific region, East Asia, Africa, Western Europe, Central and South America
and the Caribbeans.

We are distressed at the unprecedented drought and famine in parts of
Africa. We have contributed 100,000 tonnes of wheat for famine relief and
have offered medical help. The world community must come to the aid of
the African nations in distress.

During the past year, | paid State visits to Argentina, Mexico, Mauritius,
the People’s Democratic Republic of Yemen and the Yemen Arab Republic.
The late Prime Minister visited the USSR, Libya and Tunisia. We also had the
privilege to host visits by the King of Bhutan, the Amir of Qatar, the
Presidents of Sri Lanka and Yugoslavia, the Federal Chancellor of Austria,
the Prime Ministers of Czechoslovakia, Japan, New Zealand and Vanuatu,
the Secretary General of the Communist Party of Vietham and the Chairman
of the Burma Socialist Programme Party. All these exchanges have helped
in further promoting friendly ties and cooperation between India and these
countries. Leaders of 102 countries were in New Delhi in early November
to attend the funeral of Shrimati Indira Gandhi, bringing to us the sympathy
of their peoples in our hour of sorrow.



288 PRESIDENTIAL ADDRESSES TO PARLIAMENT

| now turn to future tasks. The Prime Minister has already expressed
Government’s determination to find solutions to the problems in Punjab
and Assam.

Government are committed to a clean public life. They intend to initiate
wide-ranging discussions on electoral reforms with political parties and
would welcome their cooperation.

In consonance with the objective of a healthy political system,
Government intend to bring forward in this session of Parliament an anti-
defection Bill.

Government will pursue vigorously the reforms of the administrative
system in order to make it more efficient and responsive to the people’s
needs and aspirations.

Textile industry is in a poor state of health and this problem needs
immediate attention. Government will formulate and announce a new policy
for the industry.

Comprehensive reforms will be introduced in the educational system
and a new National Education Policy will be formulated.

Our judicial system has an important role in upholding the Constitution
and in protecting the fundamental rights of the people. Some aspects need
attention. The underprivileged sections of society must have easier access
to judicial remedies. Speedier justice has to be ensured. Government intend
to introduce measures for fulfilling these objectives.

Government will accord high priority to the social, economic and cultural
development of women. An important step in this direction will be the
provision of free education for girls upto the end of higher secondary stage.
Government will frame a new national programme for women. In both the
formulation and implementation of this programme, voluntary organisations
will have an important role.

1985 is being observed as the Year of Youth. Our youth have already
shown great promise in promoting national integration undertaking social
work and achieving excellence in all fields of human endeavour. The need
of the hour is to let the youth come forward to participate enthusiastically
in nation-building. Appropriate programmes in this regard will be
implemented.

Government have constituted a separate Department of Forests and
Wild Life in recognition of the vitally important national task of conserving
and developing our forest wealth. A new forest policy will be announced
soon. A Wasteland Development Board is being setup to give new impetus
to afforestation as a people’s movement. Steps are being taken to deal
effectively with the problems of air and water pollution.
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My Government are establishing a Central Ganga Authority to stop the
pollution of the Ganga. The Ganga is no ordinary river. With it are bound
long memories of our past, our song and poetry and our search for Truth.
A cleaner Ganga is thus a matter of the deepest satisfaction to our people.

Government attach high importance to the preservation of our cultural
heritage. Equal importance will be given to promotion of creativity in the
arts. Encouragement of science and technology and the application of
scientific knowledge for solving the problems of the people will continue
to receive high priority.

These are some of the priorities of national effort. Our duty as
representatives of the people is to canalise the tremendous upsurge among
the masses into cooperative and disciplined endeavour to accelerate
development and to prepare the country for the 21st century. | wish you
success in this great and exciting task.

Jai Hind.
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HONOURABLE MEMBERS,

It gives me great pleasure to welcome you to this first session of
Parliament in 1986. | felicitate the new members.

The year has seen Parliament transact its business in a purposeful
manner and in an atmosphere of cooperation. | extend to you all my best
wishes for the successful completion of the budgetary and legislative business
that lies ahead.

In July 1985, the Government took a major initiative to resolve the
complex and difficult problems in Punjab. Our prime concern was to
strengthen the forces of unity and integrity. Policy was governed by the
perspective of serving the highest national interest. The democratic process
triumphed over terrorism. The peaceful elections in Punjab testified to the
desire of the overwhelming majority of the people for peace and normalcy
in the State.

A great responsibility rests on those who have secured the mandate of
the people. Their supreme task is to isolate those who are resorting to
violence to disturb communal harmony and peace. In this task they will
have the support of all political forces committed to the unity and integrity
of India. There cannot be, and must not be, any compromise with the
forces of disintegration. It is imperative that all secular and democratic
forces join hands in a mass campaign to safeguard the values enshrined in
our Constitution-nationalism, secularism, democracy and socialism-the
bedrock of India’s unity.

The Assam settlement was followed by elections to the Legislative
Assembly and the Lok Sabha. A new Government has taken office.
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Government are committed to the fullest implementation of the Punjab
and Assam Accords.

Government express their deepest sympathy with the families of all
those who lost their lives, or were injured, or suffered loss of property in
violent incidents in different parts of the country. Violence in public life is
the very antithesis of the ethos of our civilization. The frequent resort to
violence to settle what are perceived as grievances of one group or another
should deeply disturb those who uphold democratic values. While
governments must firmly put down violence wherever it may occur, it is
essential that political parties committed to democratic values should deal
with the root causes of violence through purposive and sustained work
among the people. The temptation to seek short-term advantages from
communal and other types of violence must be eschewed.

Communalism continues to pose a serious threat to national unity. It is
being reinforced by religious fundamentalism and fanaticism. These trends
represent a reactionary social outlook, directed against the struggle of the
poor and the underprivileged against the vested interests. The reconstituted
National Integration Council will have to act decisively and systematically
to strengthen secularism.

In my Address on January 17,1985, | had outlined the major policies
and programmes of the Government. | recapitulate the main points:

Commitment to a clean public life;
Administrative reforms;

Judicial reforms;

(iv) A new national education policy;
(v) A new national programme for women;
(vi) Participation of youth in programmes for promoting national
integration and achieving excellence;
(vii) Establishment of a Wasteland Development Board;
(viii) Formation of a Central Ganga Authority;
(ix) A new textile policy; and
(x) Thorough examination of safety measures for industrial

establishments.

My Government have fulfilled in substantial measure the tasks they had
set for themselves for the past year.

The anti-defection Act is now on the statute book. Contributions to
political parties by the companies have been permitted by law. Government
have endeavoured to set a new tone in public life. This has strengthened
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national confidence. A strong sense of involvement in public affairs among
all sections of the people and a buoyant spirit have characterised the year
that has gone by. We have to build on these assets to raise the standards
of public life.

Vigorous steps have been taken to combat corruption and to improve
the performance of the public services. Strong emphasis has been laid on
sound personnel management and training of personnel at all levels.
Machinery for redressal of public grievances is in place. Its results are being
continuously evaluated. A new Ministry has been set up to monitor the
implementation of various programmes. All Departments of Government
have been directed to formulate detailed action plans for the coming
financial year, against which their progress will be judged. Administrative
reform is a continuous process. Detailed exercises are underway to reorient
the system to speedier decision making and better implementation.

Government are determined to eliminate delays in dispensation of
justice. The experiment of Lok Adalats has proved that an innovative
approach is required to cure this malady. The establishment of Administrative
Tribunals will also lighten the burden of the courts, enabling them to
devote more time to the liquidation of arrears. However, these are just the
first steps in tackling the basic problem of making justice inexpensive and
easily accessible to the poor. Drastic changes are needed. Government have
entrusted to Law Commission the task of recommending such changes.

Government published in August 1985, a status paper entitled “The
Challenge of Education”. This was intended to stimulate wide and intensive
national debate on issues and alternatives. Government note with satisfaction
that the debate has involved all sections of the people and many useful
ideas and approaches have emerged. A draft of the new Education Policy
will be presented shortly to Parliament.

Government have set up a new department to look after the development
of women. A comprehensive national programme for women is being worked
out. It will aim at enabling women to play their full part in developing a
strong and modern nation.

Programmes for youth development have made considerable headway
but much more has to be done in this area.

The Wasteland Development Board has been set up and has started
work on an ambitious programme of afforestation. In a recent meeting, all
the State Governments endorsed an integrated approach to a National Land
Use Policy as well as the strategies and policies for wasteland development.

The Central Ganga Authority has come into existence. With the
cooperation of the concerned State Governments, work has started in full
swing on stopping the pollution of the Ganga.
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A new textile policy was announced in June 1985. It aims at production
of cheaper cloth for the people. An equally important objective of the
policy is to protect the interests of handloom weavers. It is envisaged that
in the Seventh Plan the entire production of 700 million sq. metres of
controlled and Janata cloth will be transferred to the handloom sector. The
Handlooms (Reservation of Articles for Production) Act, 1985 has been
passed to strengthen this vital sector which provides livelihood to millions.
Steps are being taken to ensure full and efficient implementation of the
policy.

Government have completed examination of issues relating to industrial
safety and management of hazardous substances and legislation will be
introduced in this session of Parliament.

Government will establish seven zonal cultural centres-three have already
been set up-to promote a sense of cultural cohesion. These centres, cutting
across territorial and linguistic boundaries, would project the rich diversity
of regional cultural traditions and their underlying unity. They would take
the best of our culture to the masses, harmonising it with their lives and
struggles. Their essential thrust would be to break the artificial barriers
created during the colonial era between the masses and the living tradition
of India’s age-old culture in all its forms. The centres will also aim at
revitalising folk art which has enriched the country’s cultural life.

| would now refer to the major trends in our economy.

The Seventh Five Year Plan was approved by the National Development
Council. The basic strategy of the Plan is cast in a longer term perspective
of eradication of poverty and building a strong, self-reliant and modern
economy. The Plan sharpens the focus on the anti-poverty programmes
which will have an expanded coverage. It also envisages adequate
investments in the core sectors to strengthen the growth potential of the
national economy.

The fulfilment of the Plan requires total commitment and determination
to mobilise adequate resources for investment. To translate the vision of
a strong, prosperous, self-reliant India into reality requires unremitting toil
and capacity to sacrifice and to bear hardship. Adequate savings have to
be mobilised to pursue a non-inflationary path of development. More
importantly, these savings have to be used effectively. The challenge has
to be met. There are no shortcuts to development, no alternatives to hard
work.

Vigorous implementation of anti-poverty programmes yielded significant
results. The Sixth Five Year Plan aimed at assisting 15 million families
under the Integrated Rural Development Programme; 16.6 million families
were actually covered, of which 6.4 million belonged to the Scheduled
Castes and Scheduled Tribes. These programmes are being strengthened
and surplus foodgrains stocks will be used in 1986-87 to expand the National
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Rural Employment Programme and the Rural Landless Employment Guarantee
Programme to cover one million additional families. An amount of
Rs. 100 crores has been provided annually during the Seventh Five Year
Plan for the construction of housing for the Scheduled Castes/Scheduled
Tribes and freed bonded labour.

By the end of March, 1985, of a total of 2.31 lakh problem villages
lacking safe drinking water supply, 1.92 lakh villages had been provided
with at least one source of water supply. During 1985-86 the programme
was further accelerated.

In 1985-86, agriculture continued to make steady progress. In November,
1985, foodgrains stocks with Government were higher by nearly 15 per cent
over 1984. This has enabled Government to launch a scheme for distributing
wheat and rice at specially subsidised rates in tribal areas and to other
vulnerable sections, especially the Scheduled Castes, expectant mothers,
children, etc. A comprehensive crop insurance scheme has been introduced
in specified areas for the kharif crop. Government are considering further
expansion of such schemes.

During the first seven months of 1985-86, industrial production grew at
the rate of 6.3 per cent. The policy initiatives of Government have created
a buoyant investment climate. The infrastructural industries have performed
well. Compared with the first nine months of the last year, power generation
was up by 8.2 per cent; saleable steel production by 12.9 per cent; fertilizer
production by more than 10 per cent. Our ports handled 13.2 per cent more
cargo and the railways created an all time record in freight traffic movement.

In 1985-86 Central Plan outlays were stepped up by 15 per cent over
1984-85, specially on anti-poverty programmes, human resource
development, and infrastructure. There was considerable increase in the
outlays of State Plans. Government will have spent in 1985-86
Rs. 1650 crores on food subsidy and ¥ 2050 crores on fertilizer subsidy.
Public distribution system was strengthened and prudent management of
supplies prevented shortages. It is gratifying that a significant increase in
public investment was achieved.

Tax collections have been buoyant, belying gloomy forebodings. The
collection of direct taxes is up by about 23 per cent compared to the
corresponding period last year. Indirect tax collection has increased by
22 per cent. Total tax collections have increased by 22 per cent which is
the highest in the last decade. An effective drive was launched against tax
evaders, smugglers and blackmarketeers. Action has also been taken against
personnel found guilty of colluding with economic offenders. Government
are determined to cleanse the economic life and to fight the evil of black
money.
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For the first time, a long-term fiscal policy co-terminous with the Five
Year Plan has been announced. A long-term direction to economic policy
has been provided. Government are confident that the policy will ensure
economic growth and speedier expansion of productive investment and
employment opportunities.

It is necessary to focus attention on the structural problems of the
economy to further our basic objective of growth with social justice. India’s
development depends upon steadily rising levels of public investment. How
are these investments to be financed? Massive investments made in the
previous Plans must yield adequate returns. Costs of production have to be
reduced. Every paisa of national savings has to be put to the most productive
use. Otherwise it will be difficult to find real resources for the larger and
larger investments required for maintaining the tempo of self-reliant growth,
for enlarging our anti-poverty programmes and for preserving our economic
independence. Sooner or later, sooner rather than later, we have to face
the realities of the situation. No one should be under the delusion that
growth, social justice, price stability and self-reliance are achievable without
efficiency, discipline and sharing of burdens. Contemporary history warns
us of such pitfalls.

We must reduce the costs of our inputs and prices of final products and
services. We cannot afford the luxury of pricing ourselves out of both the
domestic and the export markets. A modern industrial society cannot rise
on the basis of continuing low levels of productivity and high costs of
production. New jobs cannot be created if existing enterprises incur losses
year after year. Operational inefficiency increases the cost of production
and is inevitably reflected in increased prices which are a burden on the
people. It raises costs all round, reducing real investment.

The future of the planning process depends on our capacity to face up
to difficult questions and to take hard decisions, decisions that may involve
sacrifices but without which forward movement will not be possible. Growth
is absolutely vital to raise the standards of living of the poor. Can we evade
decisions that protect and strengthen this development process? Nations
are built by generations that sacrifice for a better tomorrow.

The balance of payments position poses a similar challenge. Our exports
have remained sluggish in 1985-86 but our imports have increased. The
imports of petroleum products and edible oils are well above the limits the
country can afford. The question basically is whether we want to stand on
our own feet or not. If we do, there is no question that we have to curb
the growth of consumption of petroleum products and we have to be self-
sufficient in oilseeds. We also have to have a fresh look at our imports of
capital goods. We do not want to shut out new technology because that will
harm us, but we have to make sure that such technology meets the rigorous
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criteria of essentiality. External financial flows are needed but Government
are determined that India is never at the mercy of foreign banks and
institutions. Economic independence and self-reliance are central to our
philosophy of development. We shall pay whatever price is required to
maintain our economic independence.

The primary objectives of our foreign policy continue to be the promotion
of non-alighment, advocacy of peace and nuclear disarmament, enlarging
the area of friendship and cooperation and building of a just world order.

We welcome the resumption of high level dialogue between the USSR
and USA. It is imperative to take urgent steps to bring about a freeze in
the nuclear arms race and a comprehensive nuclear weapon test ban treaty.
The Six-Nation initiative has called for these measures. The Delhi Declaration
of January, 1985 has had a good impact on public opinion throughout the
world. The leaders of the six countries are in touch with one another about
further steps.

During the last one year the atmosphere in the subcontinent has distinctly
improved. We have succeeded in making progress with our neighbours in
many fields. But we remain concerned about the ethnic situation in
Sri Lanka and Pakistan’s continued pursuit of a nuclear weapon capability.
We remain convinced that the situation in Sri Lanka can be settled only
through political means; attempts to seek a military solution will fail and
will only result in the loss of a large number of innocent lives.

The Government welcome the establishment of South Asian Association
for Regional Cooperation (SAARC) launched in Dhaka in December, 1985. We
expect that it will help strengthen forces of friendship and cooperation in
our region.

The Government have made untiring efforts towards the resolution of
the major areas of tension. At the Commonwealth Meeting in the Bahamas
in October, in which the Prime Minister participated, our delegation played
a leading role in the adoption of the Commonwealth Accord on South
Africa. We continue to demand comprehensive mandatory sanctions against
the racist regime in South Africa. If the authorities there, and other Govern-
ments in a position to influence South Africa, do not act in time, violence
on large scale will become unavoidable.

The Prime Minister also attended the 40th anniversary of the United
Nations. The Nassau Declaration on World Order, adopted by Commonwealth
leaders, contained a strong plea for adherence to international norms and
principles and the strengthening of the United Nations. Support for the
United Nations system is one of the corner-stones of our foreign policy. We
are concerned at the growing threat to the multilateral institutions and the
increasing tendency to resort to unilateral action. Government support
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international efforts to combat international terrorism, while recognising
the rights of people under colonial occupation to use all means to attain
their just objectives.

The Government deplore the fact that the Palestinian people continue
to be denied their inalienable rights, including the right to an independent
homeland of their own. Until this basic problem is tackled, West Asia will
not see a lasting peace.

The Prime Minister paid official visits to the USSR, Egypt, France, Algeria,
the USA, Bhutan, the UK, Cuba, the Netherlands, Vietnam, Japan, Oman
and Maldives. Our traditionally close and friendly relations with the USSR
have been further strengthened following the Prime Minister's discussions
with Soviet leaders in Moscow. The visit to the USA has significantly enlarged
the content of our bilateral relations with the USA. The Prime Minister
visited Dhaka to express our solidarity with the people of Bangladesh during
the cyclone disaster and participated in the meeting of Heads of State and
Government for launching the South Asian Association for Regional
Cooperation. The Prime Minister addressed the UNESCO during his visit to
France. He addressed the annual conference of the I.L.O in Geneva. We
had the privilege to host visits by the Kings of Nepal and Bhutan, the Queen
of the Netherlands, the Presidents of Mexico, Maldives, SWAPO, Sri Lanka,
Tanzania, Indonesia and Pakistan, the Chairman of PLO, the Head of State
of Ethiopia, and the Prime Ministers of Poland, Yugoslavia, Mauritius, Britain,
New Zealand, People’s Democratic Republic of Yemen and Trinidad & Tobago.
The Crown Prince and Princess of Norway and the Pope also visited India.

Let me now outline some priority areas for 1986-87 and beyond.

The need of the hour is to enable the poor to better their lives. Science
and technology have to support this fundamental objective. To this end,
Government are mounting technology missions in the following areas:

(i
(i

) Drinking water for all villages;
)

(iii) Vaccination and immunisation of children;
)
)

Eradication of illiteracy;

(iv) Production of oilseeds and manufacture of edible oils;

(v) Improved communications.

In the course of the year more thrust areas will be identified with the
object of using technology for improving productivity in industry and
agriculture. In selected areas science and technology missions will endeavour
to place India in the front rank of scientific activity.

A comprehensive agriculture policy will be formulated to promote an
optimal cropping pattern, to improve water and soil management, to increase
productivity of all crops, to enhance the incomes of small and marginal
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farmers and to enlarge our hard-won self-sufficiency in foodgrains through
higher production of oilseeds and pulses. A time-bound action plan will be
drawn up to take the green revolution to the eastern region.

It is gratifying that a national consensus has emerged on treating water
as a national resource. Government attach high priority to the evolution of
a national water policy which would optimise the use of water for
agricultural, industrial and other social needs.

Government have carried out an in-depth analysis of our family planning
programmes. Profiting from the experience of the past, a more effective
strategy for family planning is being worked out and will be announced
shortly.

The focus on anti-poverty programmes will be sharpened. A new
programme, which builds on the success achieved by the revised 20-Point
Programme is being formulated and will be announced soon. It will bring
together all the elements, policies and programmes for a major national
effort to tackle the problem of mass poverty in all its manifestations,
specifically the problems of Scheduled Castes and Scheduled Tribes.
Programmes for the social, economic, educational and cultural development
for the Scheduled Castes, Scheduled Tribes and other weaker sections will
be vigorously implemented. The implementation of the 15-Point Programme
for the development of minorities, with special emphasis on increasing
economic opportunities, will be closely monitored.

To rapidly increase employment to stimulate development in backward
areas and to enhance the efficiency of Indian industry to serve the masses
better, a more comprehensive framework of industrial policy is required.
Many changes have already been made in our industrial policy which now
reflects the new thrust for modernisation, absorption of new technologies
and promotion of indigenous technologies. High cost and inefficient industry
hurts the poor, because it absorbs resources that are needed to create new
jobs for them. A vast increase in the production of goods and services for
the masses in rural and urban areas is central to our strategy for the
removal of poverty. This necessitates a fresh look at policies governing
scale of production, capacity utilisation, the role of indigenous technology,
labour productivity, the detailed regulatory mechanism, the future
perspectives for small and medium industry and the existing administrative
and management apparatus. Industry must serve the large masses.

To meet the challenge of maintaining a viable balance of payments
position, a major thrust for promotion of exports and tourism is called for.
Any slackening of progress on this front will jeopardise our overall
development strategy. Government will take new initiatives in this critical
area.
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It is imperative to effect changes in our administrative system to bring
it in tune with the objective of growth with social justice. Management in
Government has to be imbued with a new social outlook. It is not a question
of imposing something from above. The impetus to reform must come from
within. The national community as a whole must debate issues affecting
the working of the administrative system. A concrete agenda of action will
thus emerge for implementation. Our watchwords must be improvement of
efficiency and enforcement of accountability.

To safeguard the health and vitality of our basic political institutions,
changes will be needed in our electoral and other laws. Government will
hold wide-ranging consultations with the leaders of political parties with a
view to formulating concrete proposals to ensure cleaner public life.

The vision of a mighty India will be realised only in the actual lives of
men and women who have strength of character, tenacity of purpose and
commitment to excellence. Government’s strategy for human resource
development aims at developing these qualities in our national life. The
new education policy will be an integral part of this strategy. It will aim
at the physical, intellectual, cultural and moral development of society in
a harmonious fashion.

It is not enough to state objectives. A national mobilisation is essential
to ensure that the resources required to implement the education policy
are forthcoming. Even more important is the involvement of the youth,
students, teachers, the intelligentsia, workers and farmers in giving a new
direction to the national effort in this area. Education has to be transformed
from an activity in the classroom to a social process for building the India
of our dreams. It has to be integrated more closely, both with production
and our commitment to conserve and enhance our cultural heritage—to
make us proud to be Indian.

The years ahead are years of challenge. Government have taken a
number of measures to accelerate growth, to modernise the economy and
to give new content to our programmes for achieving social justice. It is
imperative to impart a sense of urgency to the task of implementation.

Much has been achieved this past year, and the hopes and expectations
of our people are high. As their representatives, you have the onerous duty
to fulfil their aspirations. Above all, people’s representatives and
organisations of all political persuasions should work together to strengthen
the secular and democratic foundations of our society. The forces of violence
and fanaticism have to be fought. The economic capabilities we have built
up since independence have brought us to a point where determined and
concerted efforts to take us forward and to remove poverty are feasible.
Now is the time to ensure greater political cohesion so that the battle
against poverty and backwardness can be won. | wish you all success in the
tasks ahead.

Jai Hind.
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HONOURABLE MEMBERS,

It gives me great pleasure to welcome you to this first session of
Parliament in 1987. | extend to you my best wishes for the successful
completion of the budgetary and legislative business ahead.

In 1986 many of the gains made from the thorough and comprehensive
policy changes initiated in several key areas were consolidated. At the
same time it was a year in which the country was called upon to grapple
with challenges, external as well as internal, to its unity and integrity. Our
secular, democratic structure is boldly facing the forces of communalism
and separatism. Nothing will ever shake the people of India from their
adherence to the basic principles of democracy, secularism and socialism
which inform our Republic.

In Punjab the forces of democracy, unity, progress and secularism
continue to be engaged in the struggle to isolate and wipe out the
anti-national elements which are guided and controlled by foreign sources.
Under the leadership of the Chief Minister, Shri S.S. Barnala, the State
Government and the people of Punjab, have shown exemplary courage in
upholding the values of secular democracy. The people of Punjab have
always been in the forefront to defend the unity and integrity of India.
They played a historic role in the freedom struggle which has left the
imperishable imprint of secularism and democracy on their mind and spirit.
It is, therefore, not surprising that they have stood up to the blatantly
unconstitutional effort to subvert the democratic process through a sinister
exploitation of religious sentiments. In flagrant violation of the sacred
tenets and traditions of the great religion founded by Guru Nanak, a small
section has turned religious functionaries and holy shrines into instruments
of terror and subversion. Today this is the central issue in Punjab.

300
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Government will not allow the enemies of India’s unity and integrity to
abuse and misuse religion for their nefarious ends of creating communal
disharmony and of unleashing violence and hatred in Punjab. All patriotic,
secular, democratic and progressive forces have to unite to build the strength
of the people to overcome the reactionary, fascist and anti-national elements
who are misguiding and confusing the masses in the name of the religion.
The challenge faces us all. No one can remain on the sidelines.

As the nation approaches the 40th anniversary of our freedom, it is
fully conscious of the dangers posed by religious obscurantism and
communalism. It was in April, 1948 that the Constituent Assembly
(Legislative) passed a resolution calling upon Government to take steps to
eliminate communalism from India’s political life. The Father of the Nation
had been assassinated barely two months earlier. Memories of the ghastly
killings were still fresh in the minds of our Constitution makers. The threat
to the unity of India from communalism loomed large before them. As we
went ahead on our path of planned development, we began to assume that
social and economic progress would automatically weaken the communal
outlook. Experience has, however, shown that the communal and
fundamentalist forces, aided and abetted by external elements, are
challenging our basic values of nationalism, secularism, democracy and
socialism. Indiraji's martyrdom was to defend the same sacred cause of the
unity and integrity of India against the evil designs of communalists and
reactionaries. These nefarious forces constitute a deeper malady which has
persisted in spite of demonstrable progress in socio-economic spheres. The
situation clearly calls for a reappraisal and Government propose a national
dialogue for this purpose. Our precious heritage of unity in diversity can be
preserved only by fighting all divisive forces.

There can be no better way of celebrating the 40th anniversary of
freedom and the birth centenary of the architect of modern India,
Jawaharlal Nehru, than concerted and resolute action to remove the
cancerous cells of communalism from our body politic. The National
Committee for these celebrations headed by the Vice-President of India,
will devise a comprehensive programme to inculcate secular values and
scientific temper.

While the Government were engaged in controlling extremist activities
in Punjab, a new danger appeared on our borders. In January, 1987, Pakistan
deployed strike formations in a menacing posture threatening Punjab and
Jammu & Kashmir. As Members are aware, our borders are largely manned
by para-military forces. Faced with this situation, the Government had to
deploy our armed forces for safeguarding the borders. Serious tension was
generated by the forward movement of Pakistani forces. The Prime Minister
took the initiative for immediate talks between the two Governments. An
agreement on measures to de-escalate the situation was reached during
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negotiations between the two Governments held in Delhi recently and
Pakistan agreed to withdraw their Army Reserve North from the Ravi-
Chenab corridor. Further talks will be held in Islamabad. India’s policy is
based on peace and cooperation with all nations. Government have taken
various measures to strengthen cooperation with our neighbours. While
determined to preserve our sovereignty and integrity, India is prepared to
remove all causes of tension and distrust between the two countries in the
spirit of bilateral cooperation embodied in the Shimla Agreement.

The Mizoram Accord, signed in 1986, brought to an end decades of
insurgency and strife in that beautiful part of our country. Pursuant to this
Accord, Statehood has been conferred on Mizoram and elections have been
held. A new Government has taken office.

The aspirations of the people of Arunachal Pradesh for a full-fledged
State have been fulfilled by the enactment of Parliamentary legislation to
confer the Statehood on Arunachal Pradesh. The new state came into
existence on February 20,1987. A new chapter in the history of the people
of Arunachal Pradesh has begun.

Government are committed to safeguarding the rights and interests of
minorities. The solemn assurances contained in our Constitution regarding
religious, cultural and linguistic matters have been and are being
implemented in letter and spirit. Government have continued to carefully
monitor the implementation of the 15-point programme formulated by
Shrimati Indira Gandhi to ameliorate the condition of minorities.

In my address on February 20,1986 | had outlined the priority areas for
1986-87 and beyond. The main policy thrusts were:—

(i) Formulation of the revised 20-point programme;
(i) Formulation of the new education policy;

(iii) Formulation of technology missions to improve the condition of
the rural and urban poor;

(iv) A new orientation to our agricultural policy and taking the green
revolution to the eastern region;

A more effective strategy for family planning;
Intensification of industrial growth;

)
)
(vii) Promotion of exports and tourism;
) Reforms in the administrative system; and
)

Changes in electoral laws.

My Government have taken action in all these areas and positive results
are beginning to flow.
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The 20-point programme of 1986 has sharpened the focus on measures
to eradicate poverty. The main features of the restructured programme
are:—

(i) Poverty alleviation programmes which aim at expansion of rural
employment and improvement of productivity and production;

(i) Programmes for ensuring justice to scheduled castes and scheduled
tribes;

(iii) Reduction of income inequalities and removal of social and
economic disparities;

(iv) Strengthening of the movement to ensure equal status for women;
(v) Creation of new opportunities for youth;
(vi) Provision of safe drinking water for all villages;
(vii) Protection of environment;
(viii) Supply of energy for the villages; and
(ix) Evolving a more responsive administration.

The new education policy has been formulated. It is an effective
instrument in our fight against poverty. Its major aim is to reach out to the
poor and the deprived and to place in their hands the means to gain control
over their own destiny. Programmes such as the Operation Blackboard,
non-formal education, adult education, vocational education and Navodaya
Vidyalayas will bring about qualitative changes in education. They will
directly help socially and economically backward sections of the community.
The new policy will also strengthen national integration. We have emphasized
the importance of spreading an awareness and involvement of all our people
in the heritage of India. The newly established zonal cultural centres have
begun undertaking this task with enthusiasm and have organised innovative
Festivals of our culture in Punjab, Rajasthan, Uttar Pradesh, West Bengal,
Meghalaya, Gujarat, Maharashtra, Goa, Karnataka, Andhra Pradesh, Kerala,
Tamil Nadu, Arunachal Pradesh and Mizoram and Apna Utsav in the capital.

Five technology missions have been set up in the following areas:—
(i
(i

) Drinking water for all villages;

)
(iii) Universal immunisation of children;
)

)

Eradication of illiteracy;

(iv) Production of oilseeds and manufacture of edible oils;

(v) Improved communications.

Government are considering issues relating to an effective management
and monitoring system for the missions. The key idea here is to involve the
people in activities relating to the missions so that they realise the potential
for individual and social development.
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The reorientation of agricultural policy has proceeded satisfactorily.
Growth of productivity in the eastern region has vindicated Government
strategy. To increase and stabilise production and productivity in the major
part of our land resources, a national programme of rain-fed agriculture
through watershed development has been launched during the current year
in 16 major rain-fed/dryland farming States. A National Pulses Development
Project, with an outlay of Rs. 50 crores, has been started in 1986-87 to
increase production of this essential protein crop.

We have formulated a new family planning strategy with major emphasis
on voluntary acceptance of the two child norm. The programme will be
integrated with health care, nutrition and education programmes.
Government have decided that the leading role in promotion of the family
welfare programme should be played by voluntary agencies.

In the sphere of industry, the dynamic thrust for efficiency and
modernisation has begun to show results. Industrial production has picked
up significantly.

Intensive efforts have been made on the basis of a coordinated approach
to promote exports of both primary commodities and manufactured products.
In our strategy manufacturing has been assigned the role of growth sector.
A concessional rate of duty has been allowed on imports of modern capital
goods for export production. Contemporary technology is being permitted
for the thrust sectors. Significant fiscal and financial measures such as the
new cash compensatory scheme, the duty drawback system, availability of
MODVAT in respect of 38 specified chapters, deduction in respect of profits
for exports, sharp reduction in the rates of interest on pre-shipment and
post-shipment credit for exports and the new computer software policy are
intended to boost exports.

The process of reform in our administrative system has gathered
momentum. There has been a positive response of the civil servants to the
new imperatives of accountability, social responsibility and a new work
ethic. Government are determined to carry forward the task of bringing
about qualitative improvements in Government management with the
cooperation of all sections of the work force.

The basic structure of our electoral system has stood the test of time.
It has ensured free and fair elections to Parliament and State Legislatures
and has been recognised and acclaimed as such by the whole world. Based
on the report of the Chief Election Commissioner of 1986, Government
have formulated certain suggestions, which are to be discussed with the
various political parties and also thrown open to public debate. Necessary
legislation will be initiated, as in the past, on the basis of consensus
evolving from such discussions.
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1986 will be remembered for significant legislation affecting important
areas of national life. Stringent and comprehensive environment protection
legislation has been enacted. It was brought into force on November 19,1986
as a fitting tribute to the memory of Shrimati Indira Gandhi who did more
than anyone else to raise environmental consciousness.

The rights of the consumers are now part of the statute book.
Radical laws have been passed to improve the status of women.

The Suppression of Immoral Traffic in Women and Girls Act, 1956
was amended to protect all persons sexually exploited for
commercial purposes. Stricter punishment has been prescribed
for living on the earnings of prostitution of children and minors.

The Dowry Prohibition Act was amended, shifting the burden of
proving that there was no demand for dowry on the person who
takes or abets the taking of dowry. Offences under the Act have
been made non-bailable.

Indecent Representation of Women (Prohibition) Act has been
passed under which depiction of figure of a woman, her form or
body, which has the effect of being indecent, derogatory or which
denigrates women has been made punishable.

A significant feature of these laws is that legal remedy can be invoked
by citizens. In implementing these far-reaching laws, the cooperation of
public, spirited and socially conscious citizens is of vital importance.

Let me now turn to the major trends in the economy.

Notwithstanding an indifferent monsoon the growth in gross national
product in 1986-87 will be around 5 per cent. Thus the targeted growth
rate of the Seventh Plan will be achieved for the second year in succession.

The foodgrain output will be somewhat higher than last year in spite
of inadequate rains for the third year in succession. Government are
concerned over the fact that even though agricultural production has reached
higher levels, it is showing signs of levelling off. It is partly the result of
three consecutive years of poor precipitation. The basic strategy for
increasing agricultural production is sound. Vigorous implementation of
projects and programmes for increasing irrigation potential and popularising
the use of high-yielding varieties of seeds is expected to achieve the targeted
growth rates of the Seventh Plan. Government have taken major policy
initiatives to increase the domestic production of oilseeds.

The industrial infrastructure has performed remarkably well both in
1985-86 and 1986-87. The average annual growth rates for the last two
years are likely to be 9.5 per cent in power, 6 per cent in coal, 7.7 per cent
in saleable steel, 6.8 per cent in hot metal, 8 per cent in railway freight
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and 16.5 per cent in fertilizers. The significant aspect of the infrastructural
scene is that annual performance has continuously improved, extending
over every quarter. In many cases, the lowest production in a quarter has
been higher than the highest production recorded in any quarter of the
preceding year. The infrastructure has begun to use investments in an
efficient manner.

The revised index of industrial production (base 1980-81=100), with
wider and more representative coverage than the old index, provides
evidence of satisfactory industrial growth. In 1985-86 industrial production
grew at the rate of 8.7 per cent. In 1986-87 growth rate is expected to be
7-8 per cent. There has been impressive growth in electronics during the
previous two years at the rate of around 40 per cent per annum. The public
sector has continued to play the key role in our economic development. At
the end of 1985-86, the total investment in Central public enterprises stood
at Rs. 50,341 crores, registering an increase of Rs. 14,947 crores compared
with 1984-85. The financial performance of Central public enterprises has
shown an encouraging trend. Measures have been taken to strengthen the
autonomy of public enterprises and to make them accountable for results.

Public stocks of foodgrains have continued at high levels and stood at
23 million tonnes in December, 1986. This has enabled Government to make
additional allocations of rice and wheat to States for public distribution, to
provide rice and wheat at concessional rates to integrated tribal development
projects and nutrition programmes and to make higher allocations for the
National Rural Employment Programme and the Rural Labour Employment
Guarantee Programme. Comfortable stocks of foodgrains also enabled
Government to give adequate quantities to drought-striken States for the
food-for-work programme.

There has been a major reorientation of policy to stimulate sugarcane
and sugar production. The new two-year sugar policy aims at providing
sugarcane farmers with more remunerative prices. It has also created a
stable environment by announcement of the statutory minimum price a
year in advance. As a result of this policy, sugar production increased by
almost one million tonnes in 1985-86, and is expected to increase further
in 1986-87. This has enabled Government to reduce sugar imports.

The technology mission for boosting oilseeds production has started
functioning. A programme with an outlay of Rs. 170 crores during 1986-90
has been launched to increase production of oilseeds to 18 million tonnes
in 1989-90. In Kharif 1986, productivity of oilseeds is estimated to have
gone up by 10 per cent and production by 7 per cent over Kharif 1985,
despite adverse weather conditions which reduced average by 3 per cent.
Edible oil imports were reduced to provide an incentive to domestic
production. In 1985-86 imports were reduced by 55 per cent in value terms
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and over 15 per cent in quantity terms. Fiscal incentives have been provided
to ensure processing of greater quantities of minor oilseeds and rice bran
into edible oils.

In 1986-87, anti-poverty programmes received stronger emphasis. The
Integrated Rural Development Programme (IRDP) and the Employment
Programmes are the kingpin of the antipoverty strategy. In 1986-87, an
outlay of Rs. 543.83 crores was provided for the Integrated Rural Development
Programme. This may be compared with Rs. 207.7 crores provided in
1984-85 and Rs. 205.9 crores in 1985-86. Upto the end of December 1986,
2.07 million families have been assisted. New features have been introduced
in the implementation of the programme. They are higher level of investment
per family, provision for forward and backward linkages, emphasis on training
of beneficiaries, involvement of voluntary organisations, introduction of
concurrent evaluation and increasing the assistance to women. Under all
these programmes the basic thrust is to provide maximum assistance to the
poorest of the poor and to scheduled castes and scheduled tribes.

The National Rural Employment Programme and the Rural Landless
Employment Guarantee Programme were strengthened in 1986-87.
Employment aggregating to 550 million mandays is expected to be created.
There has been a noteworthy step up in outlays on NREP. In 1986-87 a total
outlay of Rs. 479.75 crores was provided by the Centre compared with
Rs. 230 crores for 1984-85 and Rs. 337.21 crores for 1985-86. Under RLEGP,
which is wholly funded by the Centre, an outlay of Rs. 731.10 crores was
provided for 1986-87 which may be compared with Rs. 400 crores for
1984-85 and Rs. 606.33 crores for 1985-86.

The 20-point programme of 1986 emphasises the provision of safe drinking
water for all villages. In 1986-87, a total amount of Rs. 794.05 crores was
allocated for the drinking water programme in Central and State plans
taken together. 40,000 villages are expected to be covered exceeding the
target of 35,930 villages. Special attention is being paid to provision of
water supply for scheduled castes and scheduled tribes.

In 1986-87, the outlay for the annual plan was stepped up substantially.
For the first time in our planning history, 40 per cent of the Five Year Plan
was financed in real terms in the first two years of the plan period. In
allocation of resources, high priority was accorded to anti-poverty
programmes and to strengthening the core sectors of the economy. A massive
increase of 65 per cent was made in the outlay for major anti-poverty
programmes. The outlays for agriculture, rural development and irrigation
were stepped up by nearly 30 per cent. The plan provision for education
was increased by 60 per cent. The Central Plan for 1986-87 envisaged an
outlay of Rs. 22,300 crores, representing an increase of 20.5 per cent over
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the last year’s outlay. The actual outlay of the plan is likely to be higher
at around Rs. 23,000 crores. Nothing could illustrate better the strong
commitment of Government to the pivotal role of planning in India’s
development.

Government have taken steps to implement the basic proposals outlined
in the long term fiscal policy. The tax structure is being reformed and
simplified, strong emphasis has been laid on mobilising resources for
development by better administration and enforcement to improve
compliance; a stable fiscal environment is being created to stimulate savings
and investment, and a more open approach has been adopted in regard to
fiscal policy.

Central Government revenues which increased by 23 per cent in
1985-86 have shown a further increase of over 17 per cent in April-December,
1986. Personal income-tax collection recorded an impressive growth of
30 per cent in 1985-86; they have grown by another 16 per cent in
April-December, 1986. The continued buoyancy of Central revenues has
vindicated Government's fundamental approach of reasonable tax rates
combined with strict enforcement of tax laws.

A Cabinet Committee on Exports was set up to expedite decision making
on policies and programmes for promotion of exports. Exports grew by
17.3 per cent in April-November, 1986 over the corresponding period of last
year. Imports increased by only 1.4 per cent over the same period. As a
result the trade deficit has shown a substantial decline. We cannot, however,
afford to be complacent. The challenge of self-reliance and of building a
fully independent economy demands unremitting effort.

In the current year we crossed the one million mark in foreign tourist
arrivals. Foreign exchange earnings from tourism are estimated at
Rs. 1,600 crores as compared to Rs. 1,300 crores during 1985-86.

Domestic tourism is being given special importance to promote national
integration. Central Government is providing assistance for wayside facilities,
wildlife sanctuaries, sound and light shows, and cheaper tourist
accommodation.

While impressive results have been achieved in the matter of resource
mobilisation, a similar effort has to be directed to controlling expenditure.
The imperatives of growth with social justice compel serious attention to
the task of containing unproductive expenditure.

The consumer price index gives cause for concern. However, inflation,
as measured by the wholesale price index has been kept within reasonable
limits. Government will continue to pursue policies to counteract inflationary
trends in our economy.
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During the last two years, a positive trend of improvement was seen in
industrial relations. Strikes and lockouts declined from 2094 in 1984 to 1716
in 1985 and 1234 in 1986 (January to October). The loss of mandays due
to industrial disputes fell from 56.03 million mandays in 1984 to
29.37 million mandays in 1985 and 19.41 million mandays during 1986
(January to October). Government have taken a number of steps to ensure
that unorganised workers receive entitled benefits.

Industrial workers have made a notable contribution to raising production
and productivity in the last two years. Government are committed to
safeguarding their interest and to enlist their cooperation for accelerated
industrial growth.

Government have continued to pursue our non-aligned foreign policy
objectives of peace, disarmament, development and cooperation with all
nations for building an equitable world order.

The Six Nation Five Continent initiative in which Argentina, Greece,
India, Mexico, Sweden and Tanzania are taking part, has produced a
favourable impact on public opinion throughout the world for intensive and
sustained effort to bring about nuclear disarmament. At Reykjavik radical
proposals of ending the nuclear arms were placed on the table. It is
unfortunate that no agreement was reached. We have continued to urge
both the USA and USSR to persevere in their efforts to fulfil the aspirations
of humankind for peace and for a world free from nuclear weapons.

At the Non-aligned Summit at Harare, India handed over the chairmanship
of the movement to Zimbabwe. The Summit acclaimed the role of our
country has played in strengthening non-alignment and in reaffirming the
basic objectives of the Movement. The Summit entrusted to our Prime
Minister the chairmanship of the newly established AFRICA Fund Committee
to carry forward the struggle against apartheid and to support the efforts
of the Frontline States. The AFRICA Fund Summit held in Delhi on January
24-25, 1987 has given concrete shape to the concept articulated at Harare.
Government are convinced that comprehensive mandatory sanctions alone
will compel the racist regime in South Africa to forestall bloodshed and
listen to the voice of reason. Governments that are in a position to influence
South Africa, because of their commercial and economic relations, have to
mount pressure through comprehensive mandatory sanctions.

India’s policy of expanding cooperation in our region has achieved
significant results. The successful SAARC (South Asian Association for Regional
Cooperation) Summit held in Bangalore* in November, 1986 under India’s
chairmanship has demonstrated the benefits of regional cooperation.
A permanent Secretariat of SAARC has since been established in Kathmandu.

*Now known as Bengaluru.
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New areas including control of drug trafficking children’s welfare,
broadcasting, tourism and scholarships have been identified for the
programme of SAARC cooperation. Our Prime Minister took the opportunity
of SAARC meeting to hold useful bilateral discussions.

Despite the set-back caused by the deployment by Pakistan of its troops
on our borders, efforts are continuing to create a basis for cooperation
with Pakistan. The main hurdles in the way of normalisation are Pakistan’s
clandestine effort to acquire nuclear weapons capability, its arms programme
with serious implications for our security environment and its support to
anti-national and secessionist elements in Punjab.

It is unfortunate that the promise held out by our bilateral discussions
with Sri Lanka at Bangalore* and of subsequent high level consultations in
December, 1986 has received a set-back. The negotiating process has been
hindered by the hesitations of the Government of Sri Lanka in regard to
their own formula of December 19, 1986. The massive military operations
undertaken by the Sri Lanka security forces and the economic blockade of
Jaffna area have created further complications. We are deeply affected by
the hardship, suffering and loss of life of the Tamil civilian population of
Sri Lanka. The ethnic issue in Sri Lanka can only be resolved through
political dialogue.

My Government continues to strive for a just and peaceful settlement
of the border question with China. The question remains crucial to full
normalisation of our relations. The unfortunate development on the border
continues to cause concern. Our position on the border question is well
known. We are in discussion with China on the issue.

We uphold the unalienable rights of the Palestinian people. We support
the liberation struggle of the peoples of Southern Africa. We have repeatedly
urged an early end to the fratricidal war between Iraq and Iran. We continue
to support the efforts of the Contradora group to achieve a peaceful and
lasting settlement of the crisis in Central America. We have also supported
the UN Secretary General’s initiative on Afghanistan. We welcome the
flexible responses to the outstanding issues in regard to Afghanistan and
trust that conditions will be created soon to ensure the status of Afghanistan
as an independent, non-aligned country free from outside interference and
intervention.

During the last year | paid goodwill visits to Nepal, Greece, Poland and
Yugoslavia. The Vice-President visited France and Botswana. The Prime
Minister paid bilateral visits to the Maldives, Zambia, Zimbabwe, Angola,
Tanzania, Mauritius, Mexico, Indonesia, Australia, New Zealand and Thailand.
The Prime Minister also participated in the Commonwealth Heads of
Government Review Meeting in London, the Summit Meeting of the Six

*Now known as Bengaluru.
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Nation Five Continent Peace Initiative at Ixtapa and the Eighth Non-aligned
Summit in Harare, besides visiting Sweden to attend the funeral of the late
Prime Minister OloF Palme.

We had the privilege to host the Prime Minister of Greece, the Prime
Minister of the Republic of Korea, the Prime Minister of Turkey, the President
of Seychelles, the Chancellor of the Federal Republic of Germany, the
President of the African National Congress, the President of SWAPO, the
President of Bangladesh, the Prime Minister of Yugoslavia, the President of
Nicaragua, the Prime Minister of Zambia, the King of Jordan, the Prime
Minister of Denmark, the President of Peru, the Prime Minister of Malaysia
and the President of Finland. The then Prime Minister and the current
President of the People’s Democratic Republic of Yemen and the Prime
Minister of Italy made transit visits to India. President Zia-ul-Haq of Pakistan
paid an unofficial visit.

These bilateral visits have strengthened our friendly relations with
these countries. A large number of agreements have been signed to further
bilateral cooperation in economic, commercial, scientific and cultural fields.

In the context of the close and friendly relations that have characterised
the four decade history of Indo-Soviet cooperation, the visit of Mr Gorbacheyv,
the General Secretary of CPSU, was a landmark. The Delhi Declaration
signed by Mr Gorbachev and our Prime Minister has provided a qualitatively
new framework for international relations based on non-violence, justice
and equality. It will have worldwide significance in establishing new attitudes
and values relevant to the crucial problems of humanity.

The thrust of Government policy is to improve the welfare of
economically and socially weaker sections of the community. The primary
focus of policies and programmes initiated during the last two years has
been to assist the landless agricultural labour, the small and marginal
farmers, artisans and craftsmen, handloom weavers, women, children, the
urban poor, scheduled castes and scheduled tribes and other backward
classes. Our strategy of development will continue to strongly emphasize
social justice as its foremost objective.

In spite of the many difficult problems we are facing, the people have
high confidence in their capacity to build a strong and prosperous India.
This confidence comes from our impressive achievements. India stands as
a symbol of stability and progress. Our commitment to basic values and our
determination to preserve our cultural heritage have enabled us to march
forward with our head held high. We still have much to do. With the
cooperation and unbounded enthusiasm of our people, my Government will
take the country forward on its chosen path.
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Our tasks are anchored to basic national priorities. National cohesion
will be strengthened. Communalism will be fought tooth and nail. The
anti-poverty programme will be implemented with vigour. The core sectors
of our economy will be strengthened and expanded to ensure self-reliant
growth. The energy and vitality of our youth will be harnessed to nation
building. The spirit of sacrifice which permeated the struggle for freedom
must be recaptured to face the challenges that confront us. A passion for
nation building must fill our hearts. For the accomplishment of these
momentous tasks, | give you my good wishes.

Jai Hind.



SHRI R. VENKATARAMAN
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Prime Minister of India - Shri Rajiv Gandhi
Speaker, Lok Sabha — Dr. Bal Ram Jakhar

HONOURABLE MEMBERS,

It is a privilege for me to address you for the first time as President.
I welcome you to this session of Parliament. | particularly felicitate the
new members, who for the first time, include a representative from the
newly constituted constituency of Daman and Diu. | give my good wishes
to the people of Goa, which has attained statehood.

A few weeks ago, we were deprived of the presence of a great soul.
A link with the stirring days of the freedom struggle is no more. A close
associate of Mahatma Gandhi, Khan Abdul Ghaffar Khan was a symbol of
the spirit of non-violence and secularism. His life was a saga of unsurpassed
courage and sacrifice. | also pay tribute to the other colleagues who have
left us, including the former Prime Minister Shri Charan Singh, and
Shri M. G. Ramachandran, Chief Minister of Tamil Nadu, who through his
farsightedness worked for and strengthened national unity.

Our vision of India is of a land whose unity and integrity are invulnerable
to external threats or internal weaknesses:

where the ideals of democracy, secularism and socialism enshrined
in our Constitution are fully realised;

where social justice prevails, with equality of opportunity for
every human being;

where science and technology have helped to wipe out poverty
and disease;

where economic development does not exhaust the bounties of
nature, but creates wealth in harmony with it;

where industrialisation and modernization are fused with moral
and spiritual values;
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where all religions and cultures flourish in an atmosphere of
mutual respect and cooperation.

We want an India whose interaction with the nations of the world is
dedicated to peace and international cooperation, and a new world order
based on equality, freedom and justice.

In the last 40 years we have progressed along this path, illumined by
Mahatma Gandhi and Jawaharlal Nehru. We shall adhere to it, come what
may, with the determination and courage instilled in us by Indira Gandhi.

The struggle for independence was the precursor to the struggle for
self-reliant progress, the struggle for social emancipation, the struggle to
recover for India her traditional, historic place in the vanguard of human
civilization. Our achievements have been notable. More notable still has
been the consistency of our endeavour, the sincerity of our effort, the
dedication and hard work of our people. Our primary goal has been the
rapid amelioration of poverty and its eradication. The key to the alleviation
of poverty lies in a rapid and sustained expansion of employment
opportunities in both rural and urban areas. Our strategy has been to
combine direct intervention in favour of the poorer segments of society
through asset-creation and employment-creation anti-poverty programmes,
with faster and more diversified growth, underpinned by a massive
programme of quality education. We seek to realize the full potential of
our unmatched human resources while harmonizing the country’s educational
profile with the growth requirements and employment needs of our economy.
We have moved purposefully towards the achievement of our aims. The
pace of progress has markedly quickened in the last seven years. The
Eighth Plan must provide for even faster growth, the maximization of
employment opportunities, and the vigorous reduction of regional disparities.
We need both a higher rate of growth and a composition of growth which
matches the basic needs of our people and the evolving requirements of
our economy and society.

We have pursued growth within the framework of two crucial parameters:
the freedom of our country and the freedom of our people. To this end,
we have built strong institutions to guarantee the democratic rights of our
citizens and to overcome the many challenges to our independence, integrity
and nationhood. Efforts have been mounted, from outside and within, to
subvert, suborn and undermine our democratic political system. Our
ever-vigilant people have thwarted all such efforts.

The failure of the rains has tested the resilience of our economy and
the strength of our purpose. Our farming community, and indeed the nation
as a whole, has responded to this serious economic challenge in a most
heroic manner. The people are co-operating magnificently with the
Government. The nation’s economic performance is a tribute to the soundness
and strength of our development strategy.
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With a determined and concerted national effort, the challenge of
terrorism is being met in Punjab and elsewhere. Following President’s Rule
in Punjab, the law-enforcing agencies have harnessed the resurgent will of
the people of Punjab and mounted a determined campaign against misguided
anti-national elements. The foremost task is to crush terrorism and isolate
the secessionists. The terrorists have lately stepped up their depredations.
They have to contend with the high morale, regenerated professionalism
and strict vigilance of our security forces. They also have to contend with
the people's refusal to be browbeaten or cowed. There can and will be no
compromise over the nation’s integrity and unity. In the search for a
non-violent political solution of the problem within the framework of the
Constitution, Government stands ready for a dialogue with all those who
eschew violence. The nation mourns the loss of innocent lives. We salute
those who have laid down their lives in the cause of national unity.

In Tripura, the extremists stepped up their campaign of terror. The
escalated violence and mounting loss of innocent human lives left
Government with no option but to declare Tripura as a disturbed area. We
are determined to put down violence there.

We are unflinching in our determination to root out communalism,
fundamentalism and other fissiparous tendencies. Committees of the National
Integration Council have been active in devising measures for the promotion
of communal harmony. The Centre and the States must make sustained
efforts to implement the Fifteen Point Programme for the welfare of the
minorities.

We are committed to the elimination of the consequences of centuries
of ostracism, discrimination and oppression. We have reorganised the National
Commission for Scheduled Castes and Scheduled Tribes, and strengthened
the office of the Commissioner. The importance we attach to the welfare
and development of these disadvantaged sections of our society is reflected
in the Seventh Plan outlay of over Rs. 14,000 crores in their favour. It is
a matter of particular satisfaction that coverage of Scheduled Castes and
Scheduled Tribes under the IRDP has reached 41 per cent, far exceeding
the target of 30 per cent.

During the year elections were held in Jammu and Kashmir, Kerala,
West Bengal, Haryana, Nagaland, Meghalaya and Tripura.

The provisions of Article 356 of the Constitution were invoked in
Tamil Nadu in view of the situation that developed there in January. Elections
in the State are proposed to be held at an early date.

The Commission on Centre-State relations which was set up under the
chairmanship of Shri Justice R.S. Sarkaria has submitted its report. The
views of Parliament, States and members of the public will be taken into
account before arriving at decisions.
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The National Policy on Education is our pledge to the coming generations
and our gauge to the future. Quality education for all is the key to national
development. A programme of action for the implementation of the Policy
was presented to Parliament in 1986. Major steps were taken during the
year in pursuance of the Policy. Our concern for primary education is
paramount. Operation Blackboard was launched to improve the quality of
instruction and the infrastructure in primary schools. Particular attention is
being paid to the educationally backward States. The massive programme
for training 5 lakh teachers annually has been continued. A national core
curriculum is being developed to impart an awareness of our heritage and
a sense of national cohesion. The number of Navodaya Vidyalayas has risen
to 206. An analysis of admission tests to these schools for 1986 shows that
41 per cent of the selected children belong to families below the poverty
line. 77 per cent come from rural areas, and the percentage of children
from Scheduled Castes and Scheduled Tribes is much higher than their
percentage in the total population. The scheme for free secondary stage
education for girls is now being implemented in all States. A comprehensive
scheme has been drawn up for the vocationalisation of education.
Government are working on a number of measures to enhance the quality
of higher education and technical education.

The promotion of the small family norm is a high national priority. Last
year we recorded 20 million acceptors of contraceptive coverage : the
highest level ever achieved. The problems of family welfare and health are
interlinked. They are, therefore, being tackled through an integrated set
of measures. Immunisation programmes have accelerated over the last two
years.

The emancipation of women from all forms of prejudice, discrimination
and abuse, deprivation and oppression is a national duty and a national
task. Their full and equal participation in the nation’s life is a national
imperative. Government have prepared a perspective plan up to the year
2000 to deal with the problems of women. Government have also
reconstituted the National Committee on Women to review and advise on
policies and programmes for women. A National Commission has been
established to look into the problems of women in the unorganised sector.
Its report is expected shortly.

Following the barbaric incident at Deorala, the Commission of Sati
(Prevention) Act, 1987, was passed. Government are determined to root
out this evil practice. These efforts should be backed by the widest possible
mobilisation of public opinion.

A very significant feature of our changing society is the transformation
taking place in the country’s demographic profile. As a people, we are
growing younger. Therefore, meeting the needs of our youth and fitting
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them for their role in the nation’s life are matters of high priority. The
Nehru Yuvak Kendras have been galvanised into a high level of activity.
Intellectual and physical discipline, and a sense of enterprise and adventure,
are being instilled in lakhs of our boys and girls through the-NSS, the Bharat
Scouts and Guides and the National Cadet Corps. The Sports Authority of
India has done commendable work in affording opportunity to the athletic
prowess of our youth.

Harmonious industrial relations were a significant feature of the year.
We compliment both labour and managements on their constructive attitudes.
We want to promote a participatory management culture in industry.
Government intend to bring forward a comprehensive Bill on industrial
relations and a Bill for major changes in the Employees’ Provident Fund
Act.

While segments of our workforce have organized themselves to secure
and safeguard their rights, the overwhelming majority of our working people
are unorganized and, therefore, exploited. Data about their conditions of
work is inadequate and action to ameliorate their lot unsatisfactory. We are
deeply concerned about their welfare and progress. We are committed to
the improvement of their conditions. We have, therefore, appointed the
National Commission on Rural Labour. We have also framed a National
Policy on Child Labour. Voluntary agencies are being associated in the
identification and rehabilitation of bonded labour.

The Twenty Point Programme has infused new hope in the countryside.
It accounts for 30 per cent of the total Plan outlay for the current year.
IRDP, NREP and RLEGP are our major instruments in the attack on rural
poverty. In the last seven years, IRDP has assisted 23.4 million families
belonging to weaker sections and other backward groups below the poverty
line. Women now constitute 16 per cent of the beneficiaries. During the
period April 1987 to January 1988, NREP and RLEGP generated 471 million
mandays of employment.

Water for the first time has been recognized as a vital national asset.
The new National Water Policy derives from the national consensus on this
point. This paves the way for effective planned development and efficient
utilization of our national water resources.

The Ganga Action Plan has caught the nation’s imagination. It is in full
swing in 25 towns and cities. The protection of the environment has emerged
as a major national priority. Environmental standards have been notified
for 24 priority industries. Parliament has already amended the law on air
pollution. Stringent legislative action is planned to protect our forests and
prevent the pollution of water.

Government undertook legislation in the winter session of Parliament
to establish a National Housing Bank. One of its major tasks will be to
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finance housing for the weaker sections. In this session, Government will
bring forward a National Housing Policy for providing dwellings for the
unsheltered millions.

A major item of the Twenty Point Programme is the development of a
more responsive administration, especially in its interface with the weaker
sections. A series of workshops of District Collectors on the subject of
responsive administration is being held. The machinery for the redressal of
public grievances is being strengthened. Special programmes are being
organised to train officials of the District Planning Cells.

Plans to provide speedy and inexpensive justice for the underprivileged
made headway. A Committee, with the Chief Justice of India as Patron-in-
Chief, has been entrusted with the implementation of legal aid schemes.

A new impetus was given last year to the drive against smuggling,
foreign exchange racketeering and drug trafficking. The Central Economic
Intelligence Bureau is coming down hard on syndicates of smugglers and
racketeers.

The menace of drugs is assuming worrying proportions. If we are not
careful, the flower of our youth could be endangered, the physical and
moral fibre of the nation could be sapped. We are determined to fight this
evil. The Narcotics Control Bureau made major seizures of drugs during the
year. Programmes have been launched for the de-addiction and rehabilitation
of the unfortunate victims of drug abuse.

We are consciously directing science and technology to the removal of
poverty, particulary in rural India. This is the aim of our five technology
missions. The tasks assigned to these five missions are: to provide potable
water to all villages in the country; to immunise 20 million pregnant women
and 18 million infants against vaccine-preventable diseases; to impart
functional literacy to 30 million adults; to augment the production of
oilseeds and edible oil; and to provide increased access to telecommunication
services. These missions have formulated their operational plans for
1988-89 and 1989-90. The plans are being closely monitored and carefully
evaluated.

Government have adopted the approach of integrated energy for rural
areas. Natural and perennial sources of energy like solar, wind, biomass,
mini-hydel sources and improved chulhas are being popularised.

Oil exploration and exploitation are being intensified. Refining capacity
will be further augmented. A Centre for High Technology has been established
to acquire, develop and adapt modern technologies in refineries. The first
section of the HBJ pipeline was completed during the year.

Significant strides have been made in electronics. India has emerged as
one of the few countries with its own technology for manufacturing electronic
exchanges. Software exports are shaping up as a major new area of growth.
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In nuclear science, we are among the few with a mastery of the complete
nuclear fuel cycle for the production of nuclear power. A landmark in this
area has been the designing of 500 MW e-capacity reactors. The Nuclear
Power Corporation has been established to enhance the nuclear power
programme.

August 1987 was a landmark in our effort to develop capabilities in
seabed mining. The Preparatory Commission of the International Seabed
Authority registered India’s claim for a mine site in the Indian Ocean for
exploration and development. It is a matter of pride that India is the first
country to be granted such a claim by the Authority.

The first Indian Remote Sensing Satellite, designed and developed by
the Indian Space Research Organisation (ISRO), is being launched next month
by a Soviet launcher. The second flight of the augmented Satellite Launch
Vehicle with the SROSS-II satellite will be launched in April. This satellite
will carry a joint ISRO-West German payload. In June, our communication
satellite INSAT-1C will be launched on the French Ariane launcher.

Our economy has demonstrated its resilience in the face of one of the
worst climatic set-backs in memory, namely the wide spread drought in
most parts of the country and the floods in the eastern region. We have
stood up well to the challenge and warded off a crisis because the
development strategy followed by Indira Gandhi, and the new initiatives of
the past three years, have imparted an intrinsic strength to our economy.
We will ensure the restoration of momentum in agricultural growth as soon
as normalcy returns to climatic conditions.

About 45 million hectares of land spread over 269 districts in 15 States
and 6 Union Territories was affected by the drought. In many areas, it was
the second successive year of failure of rains; in some, the third or the
fourth. A shortfall of 7 to 10 per cent in foodgrains production, as compared
to the 1986-87 level, is apprehended. A comprehensive strategy was evolved
to combat the impact of the drought. Central relief assistance was
expeditiously provided to the States for employment, drinking water and
the supply of fodder. The flow of essential commodities through the Public
Distribution System was greatly expanded. A package of debt relief and
additional credit assistance was made available to farmers. For those affected
for three or more years, this included a moratorium on principal and interest
payments. A strategy for maximising rabi production has been adopted.

We have always believed that the nation can be strong only if the
farmer and farming are strengthened. Our quest for self-reliance in foodgrains
has served us well. We built substantial buffer stocks. These have helped
us tide over difficult situations. In recent years, rice productivity has
increased in the Eastern States covered by the Special Rice Production
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Programme. Government are making determined efforts to ensure that
foodgrains output reaches 175 million tonnes by the end of the Seventh
Plan. Emphasis will be placed on increasing the productivity of dry land
farming. A Task Force has been set up to work out the details of the
strategy. A recent innovation is agricultural planning on the basis of
agro-climatic zones.

The funds needed for drought relief greatly exceeded the amount
originally budgeted. It became necessary to take fiscal counter-measures to
check inflationary pressures. A temporary surcharge was introduced on
Income Tax, Wealth Tax, Corporation Tax and Customs Duty. Strict economy
was enforced in public expenditure. The Reserve Bank also took measures
to mop up excess liquidity in the banking system and tighten selective
controls. Inflationary pressures have been much less than in earlier droughts.
In 1979-80 the Wholesale Price Index had risen by over 21 per cent. In
contrast, the increase upto the third week of January 1988 has been only
9.8 per cent.

The performance of the industrial sector has been commendable. It
reflects the success of Government policies in stimulating investment and
production, and promoting technological upgradation. A special tribute is
due to our industrial workers who responded well to the call for raising
productivity. Since 1984-85, industry has grown at a rate between 8.5 to
9 per cent per annum. The momentum continued into 1987-88 with the
general index of industrial production showing a growth of 10.2 per cent
in April-November 1987. For the year as a whole, it is likely to exceed
8 per cent as the effects of the drought become evident in the
non-agricultural sectors. The small-scale sector has contributed significantly
to the rapid growth of industry in this period. A National Equity Fund has
been established to provide financial support to small-scale manufacturing
units. The Board for Industrial and Financial Reconstruction, set up under
the Sick Industrial Companies (Special Provisions) Act, 1987 became
operational last May.

The infrastructure, which is almost exclusively in the public sector, has
performed very well. This segment of the economy had shown healthy
growth in 1986-87, with power generation expanding by 10.2 per cent, coal
by 7.5 per cent and railway freight by 7.4 per cent. All these continued to
show their strong performance in the current year. Power generation in
April-December 1987 was 7.6 per cent higher than the previous year, despite
a substantial decrease in hydel generation due to drought. Thermal power
generation grew by 16.1 per cent. The Plant Load Factor in April-December
1987 has averaged 55 per cent, compared with 52.2 per cent during the
same period in the previous year. The growth rate in coal in the first
9 months of 1987-88 was 10.2 per cent. Railway freight expanded by
5.4 per cent.
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The public sector occupies the commanding heights of the national
economy. It safeguards the economic independence of India. It must and
will continue to play this pivotal role in our development strategy of building
socialism. For this very reason, Government have stressed the need for
improving its efficiency and financial viability. We are giving the public
sector greater operational autonomy through Memoranda of Understanding.

The balance of payments position has been managed successfully despite
a difficult external situation. Government's efforts at promoting exports
have yielded results. Exports have shown a healthy growth of 24.7 per cent
in value terms in the first nine months of the year, while the increase in
imports has been kept at 13.5 per cent. The trade deficit over April-
December 1987 was lower than the deficit in the same period last year.
Government will keep the balance of payments position under close watch.

Central Sector Plan outlays have been ahead of Seventh Plan targets.
While this is gratifying, we have to pay much closer attention to the
achievement of physical targets. The Mid-Term Review of the Seventh Plan
has been completed by the Planning Commission and will shortly be presented
to the National Development Council and Parliament.

From the earliest times, the Indian mind has transcended “narrow
domestic walls” and seen all of humanity as one large family. Ours is a
millennial heritage of tolerance and compassion, of the self-confident
assimilation and synthesis of all that is best, from wherever it comes. Our
struggle for freedom was guided by the ancient principles of truth, of
non-violence and of humanity as one. The basic tenets of our foreign policy
derive from this integrated and deeply entrenched world-view. The
philosophy and practice of Non-alignment is modern India’s outstanding
contribution to contemporary international relations. It was a philosophy
conceived and elaborated by those great men of vision, Mahatma Gandhi
and Jawaharlal Nehru. First a minority view, deprecated and even derided,
it has grown to embrace two-thirds of the international community,
profoundly influencing thinking people everywhere, crucially contributing
to the shaping of a new world order. Our foreign policy has safeguarded our
sovereignty, promoted our national interests and made a vital contribution
to the building of a just, equitable and democratic world order. We believe
in the peaceful resolution of international disputes. We seek the enlargement
of our friendship and co-operation with all countries. We are committed to
the promotion of peaceful co-existence and nuclear disarmament.

While defence strategists remained mired in obsolete concepts of
deterrence, in a world threatened with extinction by nuclear weapons, on
the very morrow of Hiroshima, Mahatma Gandhi and Jawaharlal Nehru
grasped the catastrophic implications of the advent of nuclear weapons.
The elimination of these weapons became a principal plank of independent
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India's foreign policy. Throughout the last forty years, India has worked
steadfastly for a non-violent world without nuclear weapons. The Six-Nation
Initiative, in which Indira Gandhi played a leading part, contributed
significantly to the resumption of the deadlocked disarmament negotiations.
The initiative has mobilised opinion world-wide in favour of nuclear
disarmament. It has helped set the stage for the agreement between the
United States and the Soviet Union signed in Washington last December on
the elimination of land-based intermediate and short-range missiles. While
welcoming this agreement as a historic first step towards nuclear
disarmament, we have emphasised the need to ensure rapid progress towards
further and substantial reductions in nuclear arsenals, and the induction of
all nuclear-weapon powers into the process. The Stockholm Summit of the
Six-Nation Initiative last month spelt out the steps which need to be taken
in the wake of the INF treaty with a view to ensuring the global elimination
of all nuclear weapons within a specified period of time.

Our future is also threatened by the growing degradation of the
environment. We must ensure environmentally sustainable development.
We support international efforts to realize this objective. We hosted a
meeting of the World Commission on Environment and Development. The
Prime Minister addressed the United Nations during the special debate on
the Commission’s Report.

In July 1987, we concluded the historic Indo-Sri Lanka agreement which
has been welcomed in Tamil Nadu and all other parts of India as the
harbinger of peace in Sri Lanka and justice for the Tamil minority in that
country. The agreement has been internationally acclaimed as an act of the
highest statesmanship. The provisions of the agreement meet all the
legitimate aspirations of the Sri Lanka Tamil minority while ensuring the
unity and integrity of Sri Lanka. The agreement paves the way for durable
peace and stability in that country. It meets important security concerns of
ours and strengthens Non-alignment in our region. As provided for in the
agreement, and in response to the urgent request of President Jayawardene,
the Indian Peace Keeping Force was sent to Sri Lanka. They have done an
outstanding job in the most difficult circumstances. We pay tribute to our
gallant soldiers. To those who have made the supreme sacrifice, we pledge
that their sacrifice shall not be in vain. We are firmly resolved to secure
the full implementation of all provisions of the agreement. We are giving
further momentum to the processes envisaged under it. We are ensuring
that the objective of achieving a durable solution to the ethnic problem in
Sri Lanka is realized in full measure.

Regional co-operation in South Asia is an important dimension of our
foreign policy and of growing significance in our region. Under our
Chairmanship, regional cooperation was consolidated and several major
initiatives were promoted. The third Summit a